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 LOK  SABHA  DEBATES

 LOK  SABHA

 Tuesday,  March  12,  968/Phalguna  22,
 889  (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the  Clock.
 (Mr.  SPEAKER  in  the  Chair].

 ORAL  ANSWERS  TO  QUESTIONS
 RETRENCHMENT  DUE  TO  DEFICIT  ON

 RAILWAYS
 *570,.  SHRI  LAKHAN  LAL  KAPOOR  :

 Will  the  Minister  of  RAILWAYS  be  pleas-
 ed  to  state  :

 (a)  whether  it  is  a  fact  that  due  to  de-
 ficit  in  financial  position  of  Railways,  Gov-
 crnment  have  curtailed  the  budget  provision
 in  the  Fourth  Plan  for  the  development  of
 Railways;

 (b)  whether  it  is  also  a  fact  that  due  to
 Budget  curtailment  in  Fourth  Plan,  Rail-
 ways  have  issued  orders  for  the  retrench-
 ment  and  for  reversion  of  large  staff  in  vari-
 ous  Departments  of  the  Railways;  and

 (c)  if  so,  the  steps  taken  to  avoid  large
 scale  retrenchment  or  reversion  of  staff  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI  PARI-
 MAL  GHOSH):  (a)  Compared  to  what
 was  contemplated  in  the  Draft  Outline  of
 the  Fourth  Five  Year  Plan,  the  budget  out-
 lays  for  Railways’  development  have  had
 to  be  curtailed  in  the  years  ‘1966-67,  to
 1968-69  because  the  anticipated  growth  in
 goods  traffic  did  not  materialise;  and  that
 itself  has  been  an  important  reason  for  the
 Railways  deficit  budgets.

 (b)  and  (c).  No  retrenchment  of  re-
 gular  Railway  staff  is  anticipated,  though
 some  reversion  may  be  unavoidable.  When
 staff  become  surplus,  they  are  offered  al-
 ternative  employment.  Only  casual  labour
 who  are  not  treated  as  regular  railway  em-
 Ployees  under  the  rules,  are  liable  to  be
 discharged  from  service  when  the  work  for
 which  they  were  recruited  is  completed,  but
 even  in  their  case,  every  attempt  is  madc
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 to  see  if  some  alternative  employment  could
 be  provided  for  them.

 aft  लखण  लाल  कपूर  :  अध्यक्ष  महोदय,  में
 रेलबे  मंत्री  महोदय  से  यह  जानना  चाहता  हूं  कि
 जैसे  आज  रेलवेज़  में  छंटनी  की  बात  है  तो  जिस
 वक्त  ऐडमिनिस्ट्रेटिव  परपज्ेज  के  लिये  उन
 लोगों  को  भरती  किया  गया  था  तो  उन्हें
 एडमिनिस्ट्रेशन  की  एफेशियेंसी  क ेलिये  भरतो
 किया  गया  था  तो  कया  इन  लोगों  की  छंटनी
 के  बाद  एफिशिएंसी  में  कमी  नहीं  होगी  और
 अगर  एफिशियेंसी  में  कमी  होगी  तो  फिर  यह
 छंटनी  का  प्रश्न  क्यों  उठाया  जाता  है  ?

 SHRI  PARIMAL  GHOSH:  As  I  have
 already  stated,  there  is  no  proposal  of  any
 Tetrenchment  so  far  as  the  regular  railway
 staff  are  concerned.  The  retrenchment  may
 take  place  only  in  the  construction  and  pro-
 ject  work,  and  that  will  affect  only  those
 employees  who  are  not  reckoned  as  regular
 railway  employees.  For  construction  we
 employ  quite  a  number  of  people  for  a
 particular  project,  and  when  the  project
 work  is  completed,  naturally  they  have  to
 be  retrenched.

 श्री  लखन  लाल  कपूर  :  रेलवे  बजट  में
 डेफिसिट  को  कम  करने  और  पूरा  करने  के  लिये
 क्या  मंत्री  महोदय  इस  वात  के  लिये  तैयार
 होंगे  कि  यह  जो  इतना  भारी  खर्चा  रेलवे  बोर्ड
 पर  होता  है  और  यह  एक  रेलवेज  की  अनावश्यक
 संस्था  बनी  हुई  है  उसे  ऐबालिश  कर  दिया  जाये
 और  इसी  तरह  अफसरों  के  सैलूंस  आदि  पर
 जो  रुपया  खर्च  होता  है  उसे  भी  इन  सैलूनों
 को  बंद  करके  खत्म  किया  जाये  ?  क्या  सरकार
 के  पास  कोई  इस  तरह  को  योजना  विद्यमान  है,
 यदि  नहीं,  तो  क्या  सरकार  रेलबे  बोर्ड  को
 ऐवालिश  करने  की  कोई  योजना  बना  रही

 है?
 SHRI  PARIMAL  GHOSH  The  ques-

 tion  of  Railway  Board  does  not  arise  out
 of  the  main  question.  I  have  already  stated
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 that  retrenchment  can  take  place  only  in
 the  construction  work  of  projects.

 SHRI  UMANATH  :  From  the  latest  re-
 port  of  the  Railway  Ministry  I  find  that
 there  has  been  an  increase  to  the  extent
 of  about  4000  workers  and  corresponding
 to  this  number,  there  has  been  an  increase
 of  800  officers,  which  works  out  to  one
 Officer  for  every  group  of  five  workers.
 May  I  know  the  reason  for  such  a  big  ratio
 of  officers  to  workers,  and  whether  Govern-
 ment  propose  to  adopt  the  method  of  pro-
 motion  from  lower  ranks  instead  of  direct
 recruitment  so  that  even  the  reversions  of
 casual  labour  referred  to  by  the  hon.  Minis-
 ter  could  be  avoided  as  far  as  possible  ?

 SHRI  PARIMAL  GHOSH:  So  far  as
 the  officers  are  concerned,  it  is  a  fact  that
 there  has  been  some  increase,  but  that  in-
 crease  has  been  only  in  the  medical  depart-
 ment  and  that  is  because  of  a  decision  that
 has  been  taken  to  upgrade  the  licentiates  in
 class  III  to  class  II.

 SHRI  UMANATH:  The  number  is
 800.

 SHRI  PARIMAL  GHOSH  :  About
 00  have  been  promoted  from  class  III
 to  class  II  during  ‘1966-67.

 SHRI  UMANATH  :  What
 direct  recruitment  policy  ?

 SHRI  PARIMAL  GHOSH  :  Regarding
 the  direct  recruitment  policy,  in  some  of  the
 cases  we  are  considering  along  that  line,  but
 we  have  not  come  to  any  particular  deci-
 sion.  It  is  still  under  investigation.

 श्री  चन्द्रिका  प्रसाद  :  मंत्री  महोदय  ने  कहा
 है  कि  रिद्रेंचमेंट  नहीं  हुआ  है  लेकिन  मेरा
 कहना  है  कि  जो  व्यक्ति  क॑जुअल  लेबर  पर
 रखे  जाते  हैं  उनके  6  महीने  पूरे  नहीं  होने  दिये
 जाते  हैं  और  होता  यह  है  कि  एक  महीना

 6  महीने  पूरे  होने  में  बाकी  रहता  है  कि  उनको
 हटा  दिया  जाता  है  क्योंकि  अगर  उन्हें  काम
 करते  हुए  6  महीने  पूरे  हो  जायें  तो  कायदे
 के  मुताबिक  उनको  रैगुलर  मानना  पड़ता  है  ।
 इस  तरह  से  लाखों  कंजुअल  लेबर  बेकार  हो
 जाती  है  इसका  मंत्री  जी  के  पास  क्या  जवाब

 है?

 SHRI  PARIMAL  GHOSH  :  Casual  lab-
 our  which  is  not  in  the  project  and  con-

 about  the
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 struction  work  is  taken  as  temporary  rail
 way  staff  after  the  completion  of  six  months.
 But  the  question  of  not  giving  jobs  applies
 only  to  those  workers  who  are  engaged  in
 the  construction  of  a  project.

 श्री  रवि  राय  :  जो  प्रोजैक्ट  में  अस्थाई  रूप
 से  काम  कर  रहे  हैं  वह  प्रोजेक्ट  का  काम  खत्म
 होने  के  बाद  निकाल  दिये  जाते  हूँ  ।  क्या  मंत्री
 महोदय  बतलायेंगे  कि  यह  अफसर  लोगों  के
 जो  सैलून  होते  हैं  उन  पर  कितना  रुपया
 खर्चा  होता  है और  क्या  उस  खर्च  होने  वाले
 रुपये  से  वह  सैलून  ऐवालिश  करके  उन  बेकार
 होने  वाले  लोगों  को  नौकरी  देने  की  बात
 सोचेंगे  ?

 SHRI  PARIMAL  GHOSH  :  That  ques-
 tion  does  not  relate  to  this,  but  even  if  we
 make  some  sort  of  arrangement  in  the
 saloon,  so  far  as  the  workers  are  concerned.
 they  are  specifically  recruited  for  specific
 jobs  and  after  the  completion  of  those  jobs,
 there  is  no  alternative  but  to  retrench  them.

 श्री  शिव  नारायण  :  जो  अनावश्यक  खर्चे
 ' रेलबेज़  में  हैं  जैसे  कि  यह  फ्री  पासैज्  आपने
 दिये  हैं  जिसमें  कि  i8  करोड़  रुपये  का  नुकसान
 होता  है.

 एक  मसाननीय  सदस्य  :  एम०  पीज़०  को
 भी  तो  यह  फ्री  पास  मिलते  हैं  ?

 श्री  शिव  नारायण:  में  एम०  पीज़०  के  पासेज
 के  लिये  भी  कह  रहा  हूं  गरज  यह  कि  फर्स्ट
 क्लास  के  यह  जितने  भी  पासेज़  हैं  वह  सब  आप

 ऐबालिश  कर  दें  तो  ऐसा  करने  से  कम  से  कम

 यह  'रेलवेज्  में  जो कई  करोड़  रुपये  की  डेफिसिट

 है  उसमें  i8  करोड़  की  बचत  हो  जायेगी  ।
 मैं  जानना  चाहता  हूं  कि  कया  सरकार  इसके
 लिये  कोई  एक  स्पेशल  कमेटी  बैठायेगी  जोकि
 इस  सारे  मसले  पर  विचार  करे  ?  सरकार  केवल

 हमारी  ही  बात  नहीं  माने  बल्कि  वह  एक
 कमेटी  बैठा  कर  इसकी  जांच  करवाये  ।

 SHRI  PARIMAL  GHOSH  :  A  continu-
 ous  effort  has  been  made  and  is  being  made
 to  reduce  railway  expenditure.  As  for  pas-
 ses  and  PTOs,  recently  we  had  a  Report
 from  the  Estimates  Committee  which  is
 under  consideration.
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 eft  देवेन  सेन  :  आसनसोल  डिवीज़न  में
 2,000  फोर्थ  क्लास  स्टाफ  की  छंटनी  का
 आर्डर  चला  गया  है  या  नहीं  और  साथ-साथ
 क्लास  ]  और  2  आफिस  का  रैकूटमेंट  भी
 हो  रहा  है  या  नहीं  ?

 SHRI  PARIMAL  GHOSH  :
 have  the  particular  information.

 श्री  नाथय्राम  अहिरिवार  :  कया  रेलवे  मंत्री
 महोदय  यह  बतलाने  की  कृपा  करेंगे  कि कैजुअल
 लेबर  को  तो  उन्होंने  रिट्रैच  किया  ही  है  लेकिन
 उसके  साथ-साथ  यह  भी  है  कि  रेगुलर  आदमियों
 का  भी  रिवरसल  हुआ  है  और  जिन  लोगों  का
 यह  रिवरसल  हुआ  है  उनका  यह  जो  आपने
 आफिससं  नियुक्त  किये  हैं  उनसे  कुछ  सौदेबाजी
 हो  रही  है  कि  इतना  रुपया  अगर  दे  दोगे  तो

 अमुक  पोस्ट  पर  तुम्हें  पोस्ट  कर  दिया  जायेगा  ?
 क्या  सरकार  के  पास  इस  किस्म  की  कोई
 इत्तिला  आई  है,  अगर  हां,  तो  उस  पर  वह
 क्या  कार्यवाही  कर  रही  है  ?

 SHRI  PARIMAL  GHOSH  :
 have  any  such  information.

 DR.  RANEN  SEN:  The  hon.  Minister
 just  now  said  something  about  project  wor-
 kers.  Have  Government  formulated  any
 plan  in  regard  to  the  railway  electrifica-
 tion  project  workers?  As  far  as  I  know,
 some  time  back  the  Railway  Minister  gave
 some  sort  of  assurance  that  the  surplus  wor-
 kers  will  be  properly  absorbed.  What  is
 the  present  policy  ?  What  steps  have  been
 taken  by  Government  to  absorb  them  ?

 SHRI  PARIMAL  GHOSH:  The  rail-
 way  electrification  scheme  is  itself  a  project.
 Previously  we  had  quite  a  number  of  wor-
 kers  in  it  because  we  had  undertaken  quite
 a  number  of  electrification  schemes.  Now
 because  of  shrinkage  or  gradual  reduction  in
 workload,  there  has  been  some  sort  of  re-
 trenchment.  Every  effort  has  been  made
 to  give  them  alternative  employment.  As  a
 matter  of  fact,  quite  a  number  of  labour
 retrenched  from  that  project  has  been  ab-
 sorbed  in  other  jobs.

 SHRI  D.  C.  SHARMA:  _  The  catering
 department  of  the  railways  could  be  made
 certainly  gainful,  but  as  far  as  I  know,  it
 is  a  deficit  department.  What  steps  are
 Government  going  to  take  to  make  that

 I  do  not

 I  do  not
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 department  more  useful  to  the  public  and
 more  gainful  to  the  railways  ?

 SHRI  PARIMAL  GHOSH:  There  is  a
 separate  question  on  catering  today.  I  will
 answer  this  at  that  time.

 बलराज  सधोक  :
 अभी  रेलवे  मंत्री  महोदय  ने  कहा  है  कि

 हम  रेलवेज़  में  बचत  करने  का'हर  प्रकार  का
 प्रबन्ध  कर  रहे  हैं  4 अब  कोई  भी  आदमी  जो
 'रेलवेज्  में  सफर  करता  है  तो  वह  यह  देख
 सकता  है  कि  लगभग  हर  एक  रेलवे  लाइन  के
 दोनों  ओर  जगह  जगह  स्लीपर्स  और  दूसरे
 मैटिरियल  के  ढेर  लगे  हुए  रहते  हैं,  करोड़ों
 रुपयों  का  माल  पड़ा  रहता  है,  फिर  भी  नये
 स्लीपर्स  और  दूसरा  नया  सामान  लगाया  जा
 रहा  है  ।  अगर  रेलवे  स्टोर्स  का  प्रबन्ध  ठीक
 हो  और  वहां  पर  होने  वाले  माल  के  दुरुपयोग
 को  रोका  जाये  तो  उससे  जो  बचत  होगी,
 उस  बचत  की  ओर  क्या  सरकार  का  ध्यान
 गया  है,  यदि  गया  है,  तो  उसके  बारे  में  सरकार
 ने  अभी  तक  क्या  किया  है  ?

 SHRI  PARIMAL  GHOSH:  We  are
 making  every  effort  to  look  into  the  stores

 “affair  and  effect  as  much  economy  as  pos-
 sible.

 SHRI  D.  R.  PARMAR:  At  the  time  of
 retrenchment  of  railway  staff,  have  Gov-
 ernment  provided  for  or  are  going  to  pro-
 vide  for  some  safeguards  for  the  SC  and
 ST  employees  as  their  representation  in  the
 railway  staff  is  not  to  the  full  extent  to  the
 quota  prescribed  for  them  category-wise  ?

 SHRI  C.  M.  POONACHA:  According
 to  the  stipulations  already  in  force  in  res-
 pect  of  recruitment  of  scheduled  castes  and
 scheduled  tribes  personnel,  we  are  taking
 every  effort  to  employ  persons  from  sche-
 duled  castes  and  scheduled  tribes  to  the
 maximum  number  possible.  As  a  matter
 of  fact,  with  regard  to  Class  III  and  Class
 TV  the  proportion  is  adequately  met,  but  in
 respect  of  trained  personnel  there  has  been
 a  dearth  and  we  are  not  getting  sufficient
 number  of  candidates  for  certain  special
 types  of  work,  but  efforts  are  being  made
 to  see  that  the  scheduled  castes  and  sche-
 duled  tribes  are  not  adversely  affected  by
 this  retrenchment.
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 SHRI  HEM  BARUA:  May  I  know  if
 it  is  a  fact  that  as  a  result  of  this  plan  pro-
 posed  by  Government  more  than  10,000
 workers  on  NF  Railway  are  going  to  be
 retrenched;  if  so,  what  alternative  opportuni-
 ties  of  employment  are  the  Government  ex-
 ploring  for  them  ?

 SHRI  C.  M.  POONACHA:  I  do  not
 think  that  the  number  is  as  high  as  10,000.
 Because  of  the  completion  of  certain  pro-
 ject  work  in  NF  Railway  a  certain  number
 of  casual  labour  and  employees  has  been
 rendered  surplus.  Some  of  them  belong  to
 the  PWI  and  IW  category  of  personnel.
 Steps  are  being  taken  to  see  that  they
 are  being  laid  off  in  accordance  with  the
 Tules  and  many  of  them  have  also  been
 found  alternative  appointments  in  the  rail-
 ways.

 श्री  राम  चरण  :  जैसे  क्लास  3  का  अप्वाइंट-
 मेंट  रेलवे  में  होता  है  उस  प्रकार  से  जब
 क्लास  4  की  वैकेन्सी  फिल  अप  की  जाती  है
 तब  न  तो  एम्प्लायमेंट  एक्सचेंज  के  a  होता
 है  और  न  ओपन  ऐडवर्टाइज़मेंट  के  ज़रिये  से  ।
 इस  मामले  में  क्लास  4  के  आदमियों  से
 500-700  रु०  लेकर  उनका  अप्वाइंटमेंट
 कर  दिया  जाता  है  ।  में  चाहता  हूं  कि  इस
 तरीके  को  रेगुलराइज  किया  जाय  और  यह
 आदमी  एम्प्लायमेंट  एक्सचेंज  के थू,  लिये
 जायें  और  इन  वैकेंसीज़  का  पूरा  ऐडवर्टाइज-
 मेंट  किया  जाये,  ताकि  करप्शन  रुक  सके  ।
 SHRI  PARIMAL  GHOSH:  Class  III

 and  Class  IV  are  both  notified.
 SHRI  RAM  CHARAN:  Class  IV  is

 not  notified.  They  are  puiting  only  labels
 on  the  DS's  office,  not  in  the  papers.

 SHRI  PARIMAL  GHOSH:  A  commit-
 tee  has  been  formed  for  recruitment,  they
 will  examine  all  the  applications  and  go
 into  the  details  and  accordingly  the  appoint-
 ments  are  made.

 श्री  राम  चरण  :  क्लास  4  की  जब  कभी
 वेकेन्सी  होती  है  तो  न  तो  किसी  एम्प्लायमेंट
 एक्सचेंज  के  ज़रिये  से  उनको  लिया  जाता  है
 और  न  ऐडवर्टाइज़मेंट  के  ज़रिये  से  ।  जहां  पर
 डी०  एस०  आफिस  होता  है,  वहीं  से  यह  काम
 कर  लिया  जाता  है  |
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 SHRI  BEDABRATA  BARUA  :  My  ques-
 tion  relates  to  part  (a)  of  the  main  ques-
 tion.  The  entire  plan  as  well  as  steel  de-
 velopment  depended  upon  the  demand  from
 the  railways,  but  it  became  clear  last  year
 the  railways  cutback  of  30%  in  demand
 for  steel,  wagons  and  other  things  practical-
 ly  brought  about  what  came  to  be  known
 as  the  recession,  Is  the  railway  consider-
 ing  that  in  future  this  type  of  cutback  in
 demands  which  affects  the  entire  economy
 would  be  prevented  even  by  examining  the
 possibility  of  deficit  financing,  or  will  this
 type  of  recession  be  inflicted  upon  the  eco-
 nomy  due  to  lapse  on  the  part  of  the  rail-
 ways  ?

 SHRI  PARIMAL  GHOSH:  The  de-
 mands  for  stores  and  engineering  goods  of
 railways  have  to  be  phased  according  to
 the  requirements  of  the  railways.

 SHRI  R.  K.  BIRLA:  In  view  of  the
 fact  that  a  lot  of  work  is  being  done  by
 contract  labour  at  transhipment  points
 where  the  labour  availability  is  so  uncer-
 tain,  as  the  labour  may  or  may  not  come
 at  the  right  time,  will  the  Minister  let  us
 know  whether  the  Government  has  taken
 a  decision  to  get  that  work  done  by  perma-
 nent  labour  ?

 SHRI  PARIMAL  GHOSH:  There  arc
 places  in  the  transhipment  yards  where  there
 is  some  shortage  of  labour  provided  by  the
 contractor.  In  such  cases,  we  try  to  em-
 ploy  the  railway  cooperative  workers.

 श्री  सरज्  पाण्डेय  :  रेलवे  बोर्ड  में,एक  तरफ
 तो  सरकार  पैसे  की  कमी  का  वोंग  करती  है
 और  दूसरी  तरफ  इस  सवाल  का  जवाब  भी
 देने  के  लिये  तैयार  नहीं  है  कि  जो  बड़े  खर्चे  हैं,
 रेलवे  बोर्ड  को  भंग  करके  उनमें  कमी  की  जाये  ।
 इसके  अलावा  बहुत-से  रेलवे  एम्प्लायीज़  ने,
 खास  तौर  से  रेलवे  को  गार्ड  स  ऐसोसियेशन  ने,
 कई  वार  मंत्री  महोदय  को  अपना  प्रार्थना-पत्र
 दिया  है  और  लोक-सभा  के  चालीस  मेम्बरों

 ने  भी  लिख  कर  दर्ूरवास्त  की  कि  उनक ेके प्रीवान्सेज
 को  आप  सुनें  ।  में  जानना  चाहता  हूं  कि  जो
 रेलवे  के  दूसरे  एम्प्लाइज़  हैं,  जिनके  ग्रीवान्सेज़
 के  बारे  में  बार-बार  डिमान्ड  होती  है,  उनके
 मामले  पर  सरकार  गौर  क्यों  नहीं  करती,  और
 बड़े  पदों  को  खत्म  करके  क्यों  रेलवे  एम्प्लाइज़
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 को  सैटिसफंक्शन  नहीं  देती  है  और  रिट्रेचमेंट  «CEMENT  ALLOCATION  AND  Co-oapmNaTING
 को  रोकती  है  ।

 SHRI  PARIMAL  GHOSH:  We  are  re-
 ceiving  some  representations  and  memo-
 randa  from  the  guards  and  other  employees
 of  the  railways.  As  and  when  we  receive
 them,  we  go  into  the  details  of  that.  We
 are  recently  studying  some  of  their  de-
 mands  and  if  possible  we  will  try  to  give
 them  something.

 श्री  शिव  चरण  लाल  :  मंत्री  महोदय  चौथी
 पंचवर्षीय  योजना  में  नई  रेलवे  लाइनें  लगाने
 जा  रहे  हें  तो  क्या  वह  यह  बतलाने  की  कृपा
 करेंगे  कि  आज  से  बीस  वर्प  पूर्व  आगरा  छावनी
 से  बाह  तक  जो  रेल  चलती  थी  उसको  चला  कर
 इटावा  से  जोड़ेंगे  ?

 SHRI  PARIMAL  GHOSH  :
 arise  out  of  this  question.

 30  does  not

 SHRI  E.  K.  NAYANAR  :  The  Minister
 said  that  only  casual  workers  are  retrench-
 ed.  May  I  know  whether  in  the  Olavakkot
 station  creosote  plant,  a  number  of  perma-
 nent  workers  were  retrenched?  Secondly,
 on  29th  February  last,  the  Northern  Rail-
 way  headquarters  had  given  retrenchment
 Notices  to  five  permanent  employees  who
 had  put  in  8  or  0  years  service.  They  aro
 not  casual  workers.  May  I  know  if  the
 Government  will  cance!  their  retrenchment
 Notices  and  reinstate  them  ?

 THE  MINISTER  OF  RAILWAYS  (SHRI
 ८.  M,  POONACHA)  :  With  regard  to  the
 Olavakkot  plant,  the  work-load  has  come
 down  because  sleepers  are  available  from
 Other  sources,  particularly  from  the  Govern-
 ment  forest  departments.  There  is  a  great
 demand  from  the  various  State  Govern-
 ments  that  we  should  place  orders  on
 them.  Buying  sleepers  and  getting  them
 treated  at  Olavakkot  which  is  far  away
 from  certain  available  centres  does  create
 some  difficulties.  As  such,  the  work-load
 in  that  plant  has  come  down  and  certain
 staff  has  been  rendered  surplus.  About
 the  five  permanent  employees  of  the  Nor-
 thern  Railway,  if  specific  information  is
 Biven  to  me,  I  will  look  into  it.

 ORGANISATION
 t

 573,  SHRI  P.  RAMAMURTI
 SHRI  JYOTIRMOY  BASU  :
 SHRI  K.  RAMANT:
 SHRI  UMANATH  :
 SHRI  K.  ANIRUDHAN  :

 Will  the  Minister  of  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  be  pleased  to  state  tn

 (a)  the  details  of  lapses  committed  by
 Cement  Allocation  and  Co-ordinating  Or-
 vanisation  since  its  inception;

 (b)  the  functions  of  Cement  Corpora-
 tion  of  India;  and

 (c)  the  method  of  distribution  of
 cement  and  the  steps  taken  to  safeguard
 the  interest  of  small  consumers  in  rural
 areas  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INDUSTRIAL  DEVE-
 LOPMENT  AND  COMPANY  AFFAIRS
 (SHRI  BHANU  PRAKASH  SINGH)  :
 (a)  The  following  defects  and  deficiencies
 in  the  working  of  Cement  Allocation  and
 Co-ordinating  Organisation  came  to  the
 notice  of  Government.

 ].  Savings  out  of  the  non-payment  of
 oil  subsidy  w.e.f.  ‘14-67,  has  not
 been  utilised  for  freight  equalisa-
 tion  to  the  full  extent.

 2.  CACO  did  not  accept  Govern-
 ment’s  suggestion  to  build  up  pro-
 per  storage  facilities  near  the  con-
 sumption  centres  to  avoid  deterio-
 ration  of  supply  position  during
 rainy  season  on  the  plea  of  lack
 of  finances.

 3.  The  Organisation  introduced  two
 tier  system  of  retention  prices
 against  the  instructions  of  the
 Government.

 4.  The  members  of  the  Organisation
 developed  internal  dissensions.  Two
 members  withdrew  from  its  mem-
 bership  and  some  others  were
 threatening  to  do  so.

 5.  The  organisation  failed  to  deposit
 an  amoun  of  Rs,  39.91  lakhs  with
 S.T.C.  to  wipe  of  their  deficit  in
 the  cemest  Agency  Account  which
 accrued  during  the  previous  control
 period.
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 6.  The  organisation  failed  to  export
 any  cement.

 7.  The  savings  due  to  low  off-take  of
 cement  by  Government  Depart-
 ments  were  to  be  utilised  for  creat-
 ing  an  expansion  reserve,  instead
 they  were  stated  to  have  been  plac-
 ed  at  the  disposal  of  the  organisa-
 tion,  for  furtherance  of  its  ob-
 jectives.  It  has  also  come  to
 notice  that  the  funds  placed  at  the
 disposal  of  the  President  of  CACO
 were  in  fact  spent  on  contributions
 to  the  political  parties,

 (b)  The  principal  objectives  of  the
 Cement  Corporation  are  as  follows  :—

 (i)  survey,  prospecting  and  provid-
 ing  of  cement-grade  limestone  de-
 posits  in  the  country;
 installation  of  sufficient  capacity
 for  the  manufacture  of  cement  in
 the  public  sector  to  help  achieve
 the  cement  production  targets  to
 be  set  for  the  Fourth  Plan;
 all  ancillary  and  supporting  ac-
 tivity  connected  with  the  growth
 of  the  cement  industry  and  the
 development  of  expertise;  and
 regulation  of  distribution  of
 cement  in  the  country,  purchase
 and  sale  of  cement  and  arrange for  exports.

 (ii)

 (iii)

 (iv)

 (c)  There  is  no  change  in  the  distribu-
 tion  system  for  the  Ist  quarter  of  1968. But  the  arrangement  for  the  distribution
 of  cement  in  2nd  quarter  of  968  is  yet to  be  decided.

 The  Cement  Corporation  has  advised
 the  Selling  Agents  to  increase  without  re-
 ference  to  the  Corporation  the  supplies  of
 cement  to  the  area  concerned,  if  Scarcity conditions  develop  in  any  part  of  the  coun-
 try.  Special  release  orders  will  also  be
 issued  by  the  Cement  Corporation  in  fav-
 our  of  nominees  of  the  State  Governments
 for  meeting  the  agricultural  requirements of  rural  areas,

 AN  HON.  MEMBER :  Sir,  such  long  re-
 plies  should  be  placed  on  the  Table  in  the
 form  of  a  statement,

 MR.  SPEAKER:  Normally  that  is
 done,  A  long  statement  like  this  is  nor-
 mally  placed  on  the  Table  so  that  hon.
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 Members  can  read  it.  What  happens  when
 such  long  statements  are  read  in  the  House
 is,  by  the  time  the  hon.  Minister  begins  to
 read  the  second  page  whatever  he  read
 from  the  first  page  is  forgotten.

 SHRI  P.  RAMAMURTI:  Sir,  this
 CACO  organisation  consists  essentially  of
 the  big  producers  of  cement.  Its  member-
 ship  is  confined  exclusively  to  big  pro-
 ducers  of  cement  in  this  country.

 AN  HON.  MEMBER:  Are  _  there
 small  producers  of  cement  also  ?

 SHRI  P.  RAMAMURTI:  There  may
 be  one  or  two.  When  this  organisation
 was  created  exclusively  for  g  particular
 purpose,  what  kind  of  check  or  supervision
 did  the  Government  establish  over  this
 organisation  to  see  that  this  organisation
 did  not  abuse  its  function  ?  Secondly,  is
 it  also  a  fact  that  this  organisation  was
 paying  out  of  its  funds,  which  were  given
 to  it  for  a  particular  purpose,  money  (०
 political  parties  ?  Because  the  Ruling  Party
 also,  I  believe,  benefited  substantially  from
 them,  is  that  I  of  the  reasons  why  Govern-
 ment  did  not  institute  any  inquiry  into  the
 working  of  this  organisation  or  had  no
 supervision  over  the  working  of  this  pri-
 vate  organisation  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A,  AHMED):  As
 the  hon.  Member  is  aware,  cement  was  de-
 controlled  with  effect  from  ist  January
 966  but  informal  control  was  agreed  to  by
 the  industry  and  for  the  purpose  of  that
 informal  control  they  set  up  an  organisa-
 tion  called  CACO.  The  objective  of  this
 organisation  was  that  the  distribution  of
 cement  will  be  made  at  all  consuming  cen-
 tres  and  even  in  far-fetched  areas  like
 Manipur  and  NEFA,  where  there  was  no
 production  of  cement,  there  will  be  sup-
 ply  of  cement.  They  had  also  agreed  to
 supply  one-third  of  their  production  for
 Government  requirements.  This  was  a
 voluntary  organisation  and....

 SHRI  S.  M.  BANERJEE:
 Bharat  Sevak  Samaj.

 SHRI  F.  A.  AHMED:....as  has  been
 pointed  out  in  our  reply,  the  members  of
 the  industry  also  started  quarreling,  some
 of  them  withdrew  and  others  threatened  to
 withdraw  from  this  organisation,  When

 Like  the
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 we  found  that  the  purpose  for  which  this
 voluntary  organisation  had  been  set  up
 was  not  being  implemented—for  instance,
 the  amount  which  they  got  on  account  of
 less  supply  of  cement  to  government  which
 ought  to  have  been  utilized  for  the  pur-
 pose  of  expansion  was  given  to  political
 parties—Government  took  necessary  action
 against  this  organisation.  So,  there  wus
 no  question  of  this  organisation  doing
 something  which  the  Government  did  not
 know.  As  soon  as  Government  came  to
 know  that  there  were  certain  irregularities,
 action  has  been  taken  against  this  organisa-
 tion.

 SHRI  P.  RAMAMURTI:  May  }
 know  the  political  parties  that  were  the
 beneficiaries  of  these  donations  and  the
 amount  by  which  they  were  benefited  ?

 SHRI  VASUDEVAN  NAIR:  And  the
 political  individuals  also.

 SHRI  F.  A.  AHMED:  So  far  as  the
 amount  given  to  political  parties  is  con-
 cerned,  it  is  Rs.  34,15,355  out  of  which
 the  Swatantra  Party  got  Rs.  +14,64,00,  the
 Congress  Party  Rs.  10,06,000,  Jan  Sangh
 Rs,  -5,12,000,  National  Conference
 Rs,  -2,08,000,  and  Jana  Congress
 Rs.  2,25,000.

 SHRI  K.  RAMANI:  Government  set
 up  this  organisation  called  CACO  with
 the  object  of  increased  production  by  utilis-
 ing  the  profit  which  is  accruing  as  a  result
 of  de-control  and  distribution.  That  ob-
 ject  has  not  been  served.  On  the  other
 hand,  production  has  gone  down.  In
 966  the  index  of  production  was  225.8.
 In  967  it  came  down  to  ‘198,  So,  that
 purpose  has  been  thoroughly  defeated.  In
 view  of  that,  may  I  know  whether  the
 Government  will  re-impose  control  and
 take  up  the  distribution  of  cement  to  curb
 profiteering  by  the  cement  magnates  ?

 SHRI  F.  A.  AHMED:  I  think  the
 hon.  Member  is  not  aware  that,  so  far  as
 Government  is  concerned,  we  have  already
 taken  action  and  under  section  8(g)  and
 25  of  the  Industrial  (Development  and  Re-
 gulation)  Act  we  have  taken  over  the
 function  ourselves  and  that  function  is
 being  exercised  through  the  Cement  Cor-
 poration.

 SHRI  K.  RAMANI:
 fall  in  production  ?

 What  about  the
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 SHRI  F.  A.  AHMED:  So  far  as  pro-
 duction  is  concerned,  it  is  in  excess  of  the
 demand  in  the  country,

 SHRI  UMANATH:  His  question  is
 whether  it  has  come  down  comparatively.

 SHRI  F.  A.  AHMED  :
 down.

 It  has  not  gone

 SHRI  UMANATH  :  I  would  like  to
 know  whether  it  is  a  fact  that,  after  de-
 control,  the  profits  of  the  A.C.C,  have  gone
 up  from  Rs.  6  crores  to  Rs.  9  crores,  of
 India  Cement  from  Rs,  .66  crores  to
 Rs.  2.82  crores  and  of  Digvijaya  Cement
 from  4.47  crores  to  Rs.  2.5  crores  and,
 if  so,  what  is  the  percentage  of  the  profit,
 after  decontrol.  that  has  gone  for  expan-
 sion  of  the  cement  industry  and,  in  view
 of  the  fact  that  neither  expansion  of  pro-
 duction  is  there,  nor  expansion  of  indus-
 try  is  there  but  only  expansion  of  the
 coffers  of  Dalmia  and  Congress  Party  is
 there,  I  want  to  know  whether  the  Gov-
 ernment  propose  to  reduce  the  price  of
 cement  so  that  at  least  the  pockets  of
 consumers  may  be  protected.

 SHRI  F.  A.  AHMED:  This  Question
 relates  to  CACO.  So  far  as  the  parti-
 cular  concerns  are  concerned,  if  the  hon.
 Member  will  put  a  separate  question,  I
 will  give  him  the  necessary  details.  Ac-
 tually,  that  is  one  of  the  grievances  why
 two  or  three  prices  were  fixed  for  different
 sectors,  that  some  of  the  members  of  the
 industries  were  coming  out  and  were  threa-
 tening  to  resign  from  the  membership.
 We  shall  look  into  the  question  whether  a
 uniform  rate  can  be  prescribed  for  the
 cement  coming  out  of  factories.

 SHRI  UMANATH:  My  question  —  is
 whether  the  Government  propose  to  re-
 duce  the  present  price  of  cement  so  that
 the  consumers  may  be  benefited.

 SHRI  F.  A.  AHMED:  At  present,  the
 hon.  Member  must  be  aware  that  we  are
 supplying  cement  at  a  uniform  rate  prac-
 tically  all  over  India  and  that  is  one  ad-
 vantage  which  the  consumers  in  the  scar-
 city  areas  are  deriving  and  the  result  is
 that  some  of  the  consumers  are  paying  for
 the  freizht  on  account  of  cement  which  has
 to  be  taken  from  Madras  to  eastern  parts
 of  the  country.
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 SHRI  UMANATH:  He  is  by  passing
 the  question.  I  want  to  know  whether  the

 ‘Government  propose  to  reduce  the  price  of
 cement.

 MR.  SPEAKER  :
 ther  there  is  any  proposal  to  reduce
 price,  ‘yes’  or  ‘no’,

 His  question  is  whe-
 the

 SHRI  F.  A.  AHMED:  There  is  no
 proposal.

 SHRI  P.  VENKATASUBBAIAH  :
 When  this  Organisation  has  failed  in  its
 Object  of  promotion  of  the  cement  indus-
 try  and  they  have  given  donations  to  the
 political  parties,  may  I  know  what  penal
 action  the  Government  propose  to  take
 against  them?  This  Organisation  has
 failed  to  implement  the  object  for  which  it
 was  intended.  It  is  no  use  saying  that  it
 is  being  investigated.  3  want  to  know
 specifically,  when  it  has  not  been  able  to
 implement  the  object  for  which  it  was
 intended,  what  is  the  penal  action  that  the
 Government  propose  to  take.  (/mterrup-
 tion),

 SHRI  F.  A.  AHMED:  As  soon  as  we
 ‘came  to  know  that  there  were  certain  irre-
 gularities  we  prevented  this  Organisation
 from  continuing  its  activities.  So  far  as
 the  other  action  is  concerned,  I  would  not
 say  that  in  public  interest.  But  the  matter
 is  under  investigation.

 SHRI  S.  KANDAPPAN:  Along  with
 the  decontro!  of  cement,  the  Government
 made  an  upward  revision  in  the  price  of
 cement  with  the  understanding  that  the
 distribution  will  be  rationalised  and  the
 surplus  profit  that  will  accrue  to  the  pri-
 vate  sector  will  be  ploughed  back  into  the
 industry.  Now,  since  they  have  criminal-
 ly  failed  to  keep  their  word  and  also  a
 Jot  of  anomalies  have  been  developed,  after
 the  decontrol,  does  it  not  warrant  a  down-
 ward  revision  of  the  price  of  cement  ?

 SHRI  F.  A.  AHMED:  It  would  not
 be  correct  to  say  that  all  the  units  have
 failed  to  plough  back  the  profits  for  ex-
 pansion.  A  large  number  of  units  have
 already  ploughed  back  the  profit  for  ex-
 pansion.  There  are  some  against  which
 we  are  considering  what  action  we  can
 take.
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 SHRI  P.  K.  GHOSH  :  It  is  understood
 that  some  of  the  cement  manufacturers
 are  continually  trying  to  lower  down  the
 production  in  order  to  maintain  a  constant
 scarcity  in  the  market.  In  view  of  this,
 what  action  do  the  Government  propose
 to  take  to  see  that  they  run  into  actual
 capacity  ?

 SHRI  F.  A,  AHMED:  So  far  as  our
 information  goes,  the  present  position  is
 nor  difficult  and  that  is  why  the  Cement
 Corporation  has  also  been  set  up.  If  we
 find  that  the  supply  is  less  than  the  de-
 mand,  the  Cement  Corporation  will  take
 up  certain  factories  in  the  public  sector.

 श्रों  शिकरे  :  क्या  मंत्री  महोदय  यह  बताने
 की  कृपा  करेंगे  कि  सीमेंट-वितरण  के  लिये  जो
 जोन  बनाये  गये  हैं,  क्या  उनमें  ट्रांसपोर्ट  की

 सुविधाओं  की  उपलब्धि  को  भी  ध्यान  में  रखा
 गया  है  या  नहीं  ?  गोआ  को  बैस्टने  जोन  में
 डाला  गया  है  और  उसके  लिये  हमेशा  गुजरात  में
 पैदा  होने  वाला  सीमेंट  एलाट  किया  जाता  है।
 उस  सीमेंट  का  ट्रांसपोर्ट  सागर  के  मार्ग  से  ही
 होता  है,  लेकिन  आप  जानते  हैं  कि  मानसून
 के  समय  में  कम  से  कम  साढ़े  चार  महीने  वह
 सागरीय  ट्रांसपोर्ट  पूर्णतया  बन्द  रहता  है  |
 इसलिये  गोआ  में  हमेशा  सीमेंट  की  शार्टेज
 का  निर्माण  होता  है।  इस  स्थिति  में  क्या  मंत्री  जी
 गोआ  को  साउथ  ज़ोन  में  डालने  का  विचार
 करेंगे  ?

 श्री  फलरुद्दीन  अलो  अहमद  :  हमने  कोई
 ज्ञोन  नहीं  बनाया  है  और  हम  हर  एक  जगह  से,
 जहां  से  सप्लाई  होती  है,  सीमेंट  की  सप्लाई
 देने  के  लिये  तैयार  हें  ।  अगर  कहीं  से  शार्टेज
 का  कम्पलेंट  आया,  तो  हम  देखेंगे  कि हम  किस
 तरह  से  उसको  पूरा  कर  सकते  हैं  ।

 श्री  क०  ना०  तिवारी  :  में  यह  जानना
 चाहता  हूं  कि  देश  में  कितने  सीमेंट  की  ज़रूरत
 है,  इस  समय  हमारा  प्रोडक्शन  कितना  होता
 है  और  क्या  विदेशों  से  भी  सीमेंट  हमारे  यहां
 आ  रहा  है  ?

 श्यी  'फलारुददन  भली  अहमद  :  इस  वक्त
 मेरे  पास  टोटल  प्रोडक्शन  के  फिगर  नहीं  हैं  ।
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 अगर  आनरेबल  मेम्बर  चाहेंगे,  तो  में  बाद  में
 दे  दूंगा  ।  बाहर  से  सीमेंट  मंगाने  का  सवाल  नहीं
 है,  बल्कि  वह  तो  ऐक्सपोर्ट  किया  जाना  चाहिये  |

 MR.  SPEAKER:  Mr.  Lobo  Prabhu.
 ‘SHRI  BAL  RAJ  MADHOK:  He  has

 not  replied  to  his  question.  Is  amy  cement
 being  imported?  This  is  what  he  asked.

 SHRI  F.  A.  AHMED:  =  On  the  other
 hand,  we  ought  to  have  exported  cement.

 SHRI  LOBO  PRABHU:  TI  am  rather
 concerned  about  the  fatal  fascination  to
 lost  causes  which  the  Government  is  show-
 ing.  The  position  at  present  is  that  the
 cement  production  is  going  down.  The
 position  at  present  is  that,  due  to  shortfall
 in  planning,  the  sale  and  consumption  of
 cement  arc  falling.  In  these  circumstances;
 why  is  the  Government  taking  on  a  sick
 baby  ?  They  have  already  enough.  Should
 not  the  Government  leave  the  production
 and  distribution  of  cement  entirely  to  the
 factories  to  do  it  independently....
 (Interruptions).

 SHRI  UMANATH  :  So  that  they  will
 get  another  Rs.  20  Jakhs....

 AN  HON.  MEMBER:  We  never
 grudge  their  Chinese  money.  .(Interrup-
 tions).

 SHRI  LOBO  PRABHU  :  If  money  has
 been  given  to  the  Swatantra  Party,  it  has
 been  given  to  the  best  Party.  (/nterrup-
 tions).

 MR.  SPEAKER:  Order,  order.  No
 cross  talks  please.  The  question  should
 be  put  to  the  Minister.

 SHRI  LOBO  PRABHU:  The  policy  of
 decontrol  will  also  serve  to  bring  down
 the  prices  which  the  other  Parties  are  also
 pressing.

 SHRI  F.  A.  AHMED:  So  far  as  the
 action  taken  by  the  Government  is  con-
 cerned,  we  have  taken  this  action  because
 we  want  that  the  scarcity  area  may  also
 get  cement  at  uniform  prices.  If  we  had
 not  taken  action  under  the  sections  which
 I  mentioned,  then  certain  areas  would  have
 gone  without  cement....

 MR.  SPEAKER:  He  has  already  ex-
 plained  that,  namely,  that  the  long  dis-
 tance  areas  must  get  at  the  same  price.
 He  has  already  said  this.  Has  he  any
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 proposal  to  decontrol?  That  is  the  ques-
 tion.

 SHRI  F.  A.  AHMED:  So  far  as  pro-
 duction  is  concerned,  now  we  ere  not  de-
 controlling.

 श्रीमती  जञयाबेन  शाह:  जब  से  सीमेंट
 इंडस्ट्री  की  स्थिति  को  सुधारने  की  कोशिश
 की  जा  रही  है,  तब  से  उसमें  और  भी  बिगाड़
 हो  रहा  है  |  जब  डीकंट्रोल  हुआ,  तब  देश  में

 यह  आशा  हुई  कि  उसमें  ज़रूर  कुछ  सुधार
 होगा,  लेकिन  जो  कुछ  भी  हुआ  है,  उसको  देखते

 हुए  क्या  गवर्नमेंट  यह  सोच  रही  है  कि  सीमेंट
 इंडस्ट्री  को  एक  बेसिक  इंडस्ट्री  मान  कर  उसके
 सारे  प्रोडक्शन  और  डिस्ट्रीब्यूशन  को  नेश-
 नलाइज़  कर  दिया  जाये  ?

 SHRI  F.  A.  AHMED:  The  cement  in-
 dustry  is  one  of  the  consumer  industries  and
 it  has  been  the  policy  of  the  Government
 that,  so  far  as  consumer  industries  are  con-
 cerned,  the  private  sector  should  be  allow-
 ed  to  operate  there.  But  whenever  we  have
 thought  it  necessary  in  public  interest  to
 bring  any  consumer  industry  under  the  pyb-
 lic  sector,  we  have  stepped  in.  Now,  the
 Cement  Corporation  has  also  been  set  up
 for  the  purpose  of  establishing  some  cement
 factories  in  certain  areas.  Already,  action
 has  been  taken  with  regard  to  two,  and  there
 is  a  proposal  pending  with  regard  to  two
 other  factories  to  be  set  up.

 SHRI  S.  M.  BANERJEE:  Arising  out
 of  the  various  supplementary  questions  and
 the  replies  thereto,  I  would  like  to  know
 from  the  hon.  Minister  whether  he  is  seri-
 ously  contemplating  to  amend  the  company
 law  so  that  donation  to  political  parties  by
 companics  could  be  banned.  From  what-
 ever  statements  he  has  made  in  public  we
 find  that  he  is  trying  to  amend  the  company
 law  for  that  purpose.  I  would  like  to  hnow
 whether  he  had  officially  made  up  his  mind
 or  not.

 SHRI  F.  A.  AHMED:  Regarding  this
 matter  I  have  already  made  g  statement  and
 4  stand  by  that  st  t.  In  co  c
 with  that  statement,  we  are  proposing  to
 place  a  Bill  before  the  House.

 SHRI  SRADHAKAR  SUPAKAR:  May
 I  know  the  tonnage  of  production  which
 this  corporation  was  supposed  to  develop
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 and  the  time  by  which  the  present  gap  is
 likely  to  be  filled  up?  I  would  also  like
 to  know  the  steps  being  taken  to  recover
 the  sum  of  Rs.  39  lakhs  which  this  orga-
 nisation  had  not  so  far  paid.

 SHRI  F.  A.  AHMED:  The  work  has
 been  taken  over  by  the  Cement  Corpora-
 tion  and  we  hope  that  the  dues  to  the  STC
 will  be  paid  by  the  corporation.  We  are
 taking  action  regarding  the  other  question
 also,

 SHRI  SURENDRANATH  DWIVEDY  :
 May  I  know  whether  Government  have
 any  information  about  the  amount  that  was
 spent  for  the  promotion  and  expansion  of
 the  cement  industry,  which  was  the  main
 purpose  for  which  this  corporation  was  set
 up?  Secondly,  the  hon.  Minister  has  said
 that  as  soon  as  Government  came  to  know
 they  took  those  steps.  I  would  like  to  know
 how  soon  and  when  actually  they  came  to
 know  about  it.  Did  they  come  to  know
 after  it  had  come  to  their  knowledge  that
 the  donations  to  the  Swatantra  Party  were
 larger  than  those  to  the  Congress  Party  ?

 SHRI  F.  A.  AHMED:  There  is  no
 basis  for  this  insinuation.  After  the  audited
 accounts  were  sent  to  us,  we  learnt  that
 certain  amounts  had  been  given  for  political
 funds.  Then  Government  came  to  know
 about  it.

 at  भोलानाथ  :  मंत्री  महोदय  ने  जो  उत्तर
 दिया  है,  उसके  (सी)  भाग  में  ग्रामीणों  के
 लिये  भी  सीमेंट  की  उचित  व्यवस्था  का  जिक्र
 किया  गया  है,  लेकिन  ग्रामीणों  में  भी  तीन
 तरह  की  श्रेणियां  हें  । एक  तो  जिसको  सील
 कोटा  कहते  हें  और  दूसरा  एग्रीकल्चर  के  लिये
 कुओं  वगरह  के  लिये  देते  हैं  ।  बीच  में  जब  से
 निगम  के  पास  सीमेंट  की  व्यवस्था  गई,  तब  से
 सील  का  कोटा  तो  बराबर  उठाते  रहे,  क्योंकि
 उसमें  ब्लैक  मिलता  था  और  यह  जो  कोटा
 ऐग्रीकल्चर  के  लिये  और  खास  तौर  से  गांवों
 के  लिये  जाया  करता  था,  वह  ब्लाकों
 के  ज़रिये  से  या  सरपंचों  या वी०  डी०  ओ०  के
 परमिट  से  मिलता  था  और  वह  कभी  नहीं  उठाया
 गया,  जिसका  नतीजा  यह  है  कि  गांवों  में  कुओं
 के  लिये  सीमेंट  नहीं  मिला  ।  इसलिये  में  मंत्री
 महोदय  से  जानना  चाहता  हूं  कि  गर्मी  का  सीज़न
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 आ  रहा  है,  फिर  कुओं  के  बनाने  के  प्लान  हैं,
 बजट  चल  रहा  है  तो  गांवों  के  लिये  आगे  क्या,
 कोई  व्यवस्था  आप  करेंगे  जिससे  कि  इस  निगम
 के  पास  जाने  के  बाद  भी  लोगों  को  पूरे  तौर  से
 और  खास  कर  खेतिहरों  को  कुएं  बनाने  के
 लिये  पूरा  सीमेंट  मिल  सके  ?

 श्री  'फलयहीन  अली  अहमद:  जहां  तक
 रूरल  एरिया  का  ताल्लुक  है,  स्टेट  गवर्नमेंट
 के  नामिनी  को  हम  वहां  देने  के  लिये  तैयार  हें,
 जो  जहां  जरूरत  हो,  वहां  पहुंचा  देंगे  ।

 श्री  रघुबोर  सिह  शास्त्री  :  श्रीमन्,  शहरों
 और  गांवों  को  सीमेंट  का  कोटा  बांटते  समय

 क्या  गांवों  की  जो  जनसंख्या  है,  उसके  अनु- ~
 वात  को  भी  ध्यान  में  रखा  जायेगा  ?

 श्री  फखरुद्दीन  अली  अहमद  :  स्टेट  गवर्नमेंट

 को  अगर  ज़रूरत  है,  गांवों  में  ज्यादा  देने  के

 लिये  तो  वह  किसी  को  नामिनेट  कर  दें  ।  हम
 उनको  जितने  सीमेंट  की  ज़रूरत  है  पहुंचाने  की

 कोशिश  करेंगे  ।

 श्री  रघुबोर  सिंह  शास्त्री  :  मेरा  सवाल

 यह  नहीं  था  ।  मेंने  यह  कहा  कि  शहरों  और
 गांवों  को  सीमेंट  बांटते  समय  क्या

 उनकी
 जो  जनसंख्या  है,  उसके  अनुपात  को  ध्यान  में

 रखा  जायेगा  ?

 श्री  फलरुद्दीन  अली  अहमद:  गांवों  की

 जरूरत  को  ख्याल  में  रख  कर  ही  दिया  जाता

 है।

 श्री  रवि  राय  :  मंत्री  जी  ने  अभी  बैनर्जी  के

 प्रश्न  के  उत्तर  में  कहा  कि  सीमेंट  के  दाम  को,

 उपभोक्ता  को  कुछ  फायदा  पहुंच  सके,  इस

 खयाल  से  कुछ  घटाने  के  सिलसिले  में  वह्

 कुछ  नहीं  सोच  रहे  हैं  तो  में  उनसे  पूछना
 चाहता  हूं  कि  एक  बैग  सीमेंट  पर  लागत  खर्च
 कितना  होता  है  और  कितना  उसके  विक्रय  से

 मिलता  है  ?  मंत्री  महोदय  बतायेंगे  कि  कितना
 उस  पर  सरकारी  टैक्स  होता  है,  कितना  फायदा
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 'होता  है,  कितनी  उसकी  लागत  आती  है  ओर
 .कितना  उसकी  बिक्री  से  दाम  मिलता  है  ?

 श्री  फलरद्वीन  श्ली  अहमद  :  हरएक  यूनिट
 'की  मुख्तलिफ-मुख्तलिफ  है।  मेरे  पास  इस  वक्त
 फिगर  नहीं  हैं  ।

 श्रो  रवि  राय  :  यह  भी  फिगर  आपके  पास

 नहीं  हैं

 श्री  प्रेस  चरर  वर्मा  :  में  यह  जानना  चाहता
 हूं  कि  सीमेंट  एलोकेशन  एण्ड  कोआ्डिनेशन
 आर्गेनाइज्ेशन  के  हाथ  से  जनवरी,  968  से
 जब  से  सीमेंट  का  वितरण  ले  लिया  है,  तब  से

 इस  आर्गेनाइजेशन  के  हिसाब-किताब  की  जांच
 की  गई  कि  उन्होंने  3]  दिसम्बर,  1967  तक
 “कितनी  रकम  की  हेरफेर  की  है  ?  क्या  इसका
 कोई  पता  लगाया  है  ?  यदि  हां,  तो  उसकी
 तफसील  क्या  है  और  यदि  नहीं,  तो  उसकी

 'तहकीकात  करने  के  लिये  तैयार  हैं  ?

 श्रो  फस्लरह्दीन  अली  अहमद  :  इस  कम्पनी
 नेतो''

 एक  साननोय  सदस्य  :  यह  कोई  कम्पनी

 नहीं  है  1

 श्री  फलरुद्दीन  अली  अहमद  :  कैको  के  बारे
 में  उन्होंने  पूछा  है  ।  उसने  सिर्फ  एक  या  डेढ़
 साल  तक  काम  किया  है।  उसका  966  का
 जो  हिसाब  आया,  उसके  ऊपर  ही  कितने
 सवालात  हुए  और  67  का  हिसाब  आयेगा
 तो  उसको  देखेंगे  ।

 SHRI  PASHABHAI  PATEL  :  The  hon.
 Minister  has  promised  to  bring  forward  a
 Bill  to  regulate  company  contributions  to
 political  parties....

 SHRI  S.  KANDAPPAN  :  Not  to  re-
 gulate,  but  to  ban.  Probably  the  hon.
 Member  wants  regulation.

 SHRI  PASHABHAI  PATEL:  Is  he
 going  to  prohibit  contribution  from  Russia
 to  our  friends....(Interruptions).  They
 do  not  get  funds  from  India;  so  they  have
 to  get  it  from  clsewhere....(Interrup-
 tion).
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 MR.  SPEAKER:  It  has  nothing  to  do
 with  CACO.

 at  विभूति  मिथ  :  स्वर्गीय  श्री  लाल  बहादुर
 शास्त्री  जब  प्रधान  मंत्री  थे,  तो  वह  अपने  क्षेत्र
 का  दौरा  कर  रहे  थे  और  उस  समय  उनको
 लोगों  ने  कहा  कि  सीमेंट  की  बडी  कमी  है,
 पन्द्रह  रुपये,  बीस  रुपये,  25  रुपये  बोरी  सीमेंट
 मिल  रहा  है,  तो  उन्होंने  आकर  के  सोचा  कि
 इसको  डी  कंट्रोल  कर  दिया  जाये  और  सीमेंट
 बनाने  वालों  को  थोड़ा-सा  मुनाफा  दे  दिया
 जाये  कि  सीमेंट  का  उत्पादन  वह  बढ़ायें,  अपने
 कारखाने  वह  और  बढ़ायें  ।  मैंने  उस  समय  भी
 इसका  विरोध  किया  था  (व्यवधान  )

 ज़रा  इसकी  बैक-ग्राउंड  तक  सोचिये
 आज  ऐसी  हालत  है  कि  जो  हम  लोग  गांवों  में
 रहते  हैं  उनको  आज  भी  5  रुपये,  20  रुपये
 बोरी  सीमेंट  मिलना  मुश्किल  हो  गया  है  ।
 तो  सीमेंट  जो  डी-कंट्रोल  हुआ,  उसका  दाम
 जो  बढ़ाया,  उससे  जो  मुनाफा  हुआ,  में  जानना
 चाहता  हूं  मंत्री  महोदय  हाउस  की  टेबल  पर
 ले  करें  कि  उसमें  किस-किस  पार्टो  को  कितना
 दिया  है  ?

 दूसरी  बात  कि  आगे  सीमेंट  मिल  सके,
 उसके  लिये  सरकार  क्या  उपाय  कर  रही  है,
 खास  तौर  से  गांव  वालों  को  और  खेती  वालों
 को  सीमेंट  मिले  और  उनको  ठीक  तरह  से
 लागत  खर्चा  और  थोड़ा-सा  मुनाफा  मिले,
 इसके  लिये  मंत्री  जी  क्या  योजना  बना  रहे
 हैं?

 MR.  SPEAKER:  He  has  already  given
 the  figures.  At  that  time,  the  hon.  Mem-
 ber  was  not  in  the  House.  He  came  later.
 So  he  need  not  repeat  the  whole  answer;
 he  will  read  it  from  the  proceedings.

 श्री  फलराह्दीन  ली  अहमद  ?  वह  तो
 फिगस  मैंने  बता  दी  हैं  और  मैंने  यह  भी  कहा
 है  कि  जहां  तक  रूरल  पापुलेशन  का  ताल्लुक
 है,  वहां  अगर  स्पेशल  सीमेंट  की  जरूरत  है,
 तो  स्टेट  गवरनमेंट  अगर  अपने  नामिनी  बना
 दे,  तो  हम  उनको  टदेने,के  लिये  तैयार  हैं
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 MR.  SPEAKER:  There  are  still  five
 or  six  members.  We  have  spent  35  minu-
 tes  on  this  question.  I  will  devote  the
 next  ten  minutes  also  to  this.  But  I  am
 only  asking  how  we  can  get  along  with
 question  hour  in  this  way.  It  is  not  as
 if  every  question  is  very  important.  It  is
 not  the  Speaker  who  loses,  but  the  House.
 l  have  absolutely  no  objection  if  this  is
 what  is  wanted.

 SHRI  SURENDRANATH  DWIVEDY  :
 You  should  use  your  discretion  to  give
 how  much  time  to  each  question.  Unless
 you  do  that,  we  cannot  go  through  more
 then  two  or  three  questions.

 SHRI  S.  KUNDU:  From  the  hon.
 Minister’s  reply  certain  things  are  nat
 clear.  I  would  like  to  know  clearly  and
 specifically  whether  the  hon.  Minister  has
 taken  a  decision  to  completely  dispense
 with  this  CACO  organisation,  and  if  so.
 what  is  the  arrangement  for  supply  of
 cement  at  present.  Secondly,  the  Minister
 said  that  about  Rs.  2  lakhs  was  given  to
 the  Jana  Congress.  I  would  like  to  know
 which  Jana  Congress  and  who  arc  the
 persons  who  received  it.  Thirdly,  will  the
 Minister  kindly  explain  why  more  money
 was  given  to  the  Swatantra  Party  and  not
 to  the  Congress  Party  ?

 SHRI  F.  A.  AHMED:  We  have  al-
 ready  taken  up  the  work  from  CACO  and
 it  is  now  being  done  by  the  Cement  Cor-
 poration  of  India.  CACO  is  not  doing  any
 work  now.

 SHRI  0.  ह  PATODIA:  There  is  no
 denying  the  fact  that  the  Cement  Corpora-
 tion  of  India  was  primarily  set  up  with
 the  .objective  of  manufacturing  cement.
 and  there  is  no  idea  in  taking  protection
 under  certain  objectives  in  the  Mcmoran-
 dum  and  Articles  of  Association.  There-
 fore,  may  I  know,  when  the  organisation
 was  set  up  for  the  specific  object  of  manu-
 facturing  cement,  why  the  work  of  dis-
 tribution  has  been  given  over  to  them  ?
 Secondly,  the  Minister  has  just  stated  that
 they  do  mot  propose  to  decontrol  pro-
 duction.  May  I  know,  when  the  demand
 is  less  and  production  is  more  and  it  is
 being  exported,  what  the  idea  is  of  re-
 taining  control  on  distribution  also,  and
 will  the  Government  think  in  terms  of
 decontrolling  distribution  ?
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 SHRI  F.  A.  AHMED:  It  is  not  correct
 to  say  that  the  object  of  the  Cement  Cor-
 poration  was  only  limited  to  what  the
 hon,  member  has  said.

 SHRI  D.  N.  PATODIA:
 that.

 SHRI  F.  A.  AHMED:  One  of  the  ob-
 jects  of  the  Corporation  is  to  produce,
 manufacture,  process,  refine,  purchase,  sell,

 Primarily

 export  and  import  or  otherwise  deal  in.
 cement.

 SHRI  D.  N.  PATODIA:  That  is  a
 general  term.

 SHRI  F.  A.  AHMED:  We  have  de-
 controlled  so  far  as  production  is  con-

 as  I  have  already
 order

 cerned.  Distribution,
 pointed  out,  is  being  controlled  in
 to  provide  availability  to  all  areas.

 SHRI  VASUDEVAN  NAIR:  While
 answering  supplementaries,  the  hon.  Minis-
 ter  has  tried  to  strike  the  pose  of  an
 innocent  victim  of  the  monopolists  and
 cement  magnates,  but  I  would  like  to  re-
 mind  him  that  in  both  Houses  of  Parlia-
 ment  when  the  decision  was  taken  he  was
 warned  that  the  results  would  be  disastr-
 ous.  In  view  of  these  facts,  I  should  like
 to  know  whether  he  is  in  a  position  to  for-
 mally  deny  the  impression  in  the  public
 mind  that  this  was  a  patent  case  of  de-
 liberate  collusion  between  the  Government
 and  the  cement  magnates,  and  whether  he
 is  in  a  position  to  stand  an  investigation
 by  an  impartial  machinery  and  face  the
 punishment  that  may  come  out  of  it.

 SHRI  F.  A.  AHMED:
 for  what?  There  is  no  collusion.
 fore,  the  question  does  not  arise.

 SHRI  G.  S.  REDDY:  Is  the  hon.
 Minister  aware  that  in  spite  of  decontrol
 and  fixation  of  price,  cement  is  selling  at
 a  higher  price  ?

 Investigation
 There-

 SHRI  F.  A.  AHMED:  I  am_  not
 aware.

 SHRI  BAL  RAJ  MADHOK:  The
 Minister  has  said  that  we  have  excess  of
 cement,  that  we  are  exporting  rather  than
 importing  cement,  that  the  Cement  Cor-
 poration  is  going  to  open  some  more  fac-
 tories,  etc.  May  I  know  which  are  the
 places  whcre.  the  new  factories  are  going
 to  be  opened  and  whether  any  more  licen-
 ces  will  be  given  to  private  concerns  for
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 opening  cement  factories?  When  there  is
 so  much  cement,  how  is  it  that  Govern-
 ment  ig  not  able  to  provide  cement  all
 over  the  country  at  fixed  prices  ?

 SHRI  F,  A.  AHMED:  The  price  of
 cement  is  uniform  all  over  the  country.  If
 there  is  any  shortage  anywhere,  I  shall
 bring  it  to  the  notice  of  the  Cement  Cor-
 poration  and  they  will  see  that  that  area
 also  gets  adequate  cement.  We  are  think-
 ing  of  taking  up  under  the  Cement  Cor-
 poration  those  projects  where  there  is  raw
 material  available  and  where  there  are  no
 such  cement  factories,  so  that  cement  may
 be  available  all  over  the  country.
 ASSISTANT  INSPECTORS  AND  INSPECTORS  OF

 Ways  AND  Works
 +

 *574.  SHRI  NAMBIAR  :
 SHRI  NARENDRA  SINGH

 MAHIDA  :
 SHRI  RAJARAM  :
 SHRI  A.  K.  GOPALAN  :
 SHRI  MOHAN  SWARUP  :
 SHRI  C.  K.  CHAKRAPANI  :
 SHR!  KIKAR  SINGH  :
 SHRI  P.  N.  SOLANKI:

 Will  the  Minister  of  RAILWAYS  0८
 pleased  to  state  :

 (a)  whether  it  is  a  fact  that  several
 Assistant  Inspectors  and  Inspectors  of
 Ways  and  Works  on  various’  Railways
 have  been  retrenched  or  reverted  even  after
 their  completion  of  5  to  0  years  of  ser-
 vice  and  even  though  they  worked  on
 permanent  cadre;

 (b)  if  so,  the  number  thereof;
 (c)  whether  it  is  also  a  fact  that  these

 persons  had  been  imparted  technical  train-
 ing;  and

 (d)  if  so,  the  action  taken  by  Govern-
 ment  to  absorb  them  or  to  provide  them
 alternative  jobs  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 PARIMAL  GHOSH):  (a)  to  (d).  A
 statement  i.  laid  on  the  Table  of  the
 Sabha.

 STATEMENT

 (a)  and  (d).  Due  to  completion  of
 works  and  resultant  reduction  in  the  cadre
 arising  out  of  surrender  of  temporary  and
 work-charged  posts,  a  number  of  Inspec-
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 tors  of  Works  and  Assistant  Inspectors  of
 Works  have  become  surplus  on  various
 Railways.  Some  of  them  have  been  ab-
 sorbed  in  equivalent  or  lower  grade  posts;
 where  this  is  not  possible  permanent  per-
 sons  who  were  officiating  in  higher  grades.
 have  been  reverted  to  their  substantive
 posts  and  the  junior-most  direct  recruits.
 have  been  rendered  surplus.  They  have
 been  offered  alternative  appointment  in
 the  technical  or  non-technical  categories
 where  vacancies  are  available.  In  the
 process  it  was  found  that  some  did  not
 accept  the  alternative  appointment  offered
 to  them.

 (b)  Information  is  being  collected  from
 Railways  and  a  statement  will  be  laid  on
 the  Table  of  the  Sabha.

 (c)  Direct  recruits  are  given  necessary
 training  as  prescribed  in  the  rules.  Pro-
 motees  are  not  given  any  such  training
 since  they  are  promoted  by  virtue  of  their
 experience  and  suitability.

 SHRI  NAMBIAR:  May  I  know  whe-
 ther’  it  is  not  possible  for  Government  to
 give  employment  to  about  50  AIWs  who
 are  rendered  surplus?  After  all,  their
 number  is  too  small  and’  the  railway  is  too
 big  ?

 SHRI  PARIMAL  GHOSH  :  Due  to  the
 completion  of  a  large  number  of  construc-
 tion  works  and  projects,  there  has  been  a
 surplus  of  AIWs  and  IWs.  Because  of
 paucity  of  funds,  there  is  also  a  slackening
 in  the  tempo  of  development,  which  has
 also  aggravated  the  situation.  Every  effort
 has  been  made  to  provide  alternative  work
 to  all  these  workers.  Those  who  have  ac-
 cepted  the  offer  of  alternative  employment,
 all  of  them  have  been  provided  with  em-
 ployment.

 SHRI  NAMBIAR:  May  I  know  whe-
 ther  it  is  not  a  fact  that  some  of  them
 have  accepted  the  alternative  employment
 due  to  the  fact  that  the  railways  told  them
 categorically  that  all  of  them  cannot  be
 given  this  ATWs’  job  continuously?  May
 !  also  know  whether  those  who  have  ac-
 cepted  alternative  employment  will  be  con-
 sidered  for  being  taken  back  as  AIWs  if
 there  are  vacancies  ?

 SHRI  PARIMAL  GHOSH:  Whenever
 there  are  vacancies  for  AlWs,  these  people
 would  be  definitely  given  a  chance.
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 DETERIORATION  IN  QuaLiTy  oF  Foop
 SERVED  ON  RAILWAYS

 *575.  SHRI  S.  ८.  SAMANTA:  Will
 the  Minister  of  RAILWAYS  be  pleased  to
 state  :

 (a)  whether  his  attention  has  been
 drawn  to  the  deteriorating  quality  of  food
 being  served  by  various  units  of  Railway
 Catering  Department;  and

 (b)  if  so,  the  steps  being  taken  to  im-
 prove  the  quality  of  food  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 PARIMAL  GHOSH):  (a)  Complaints
 about  bad  quality  of  food  in  various  units
 of  Railway  Catering  Department  are  oc-
 casionally  received.

 (b)  Apart  from  investigating  each  spe-
 cific  complaint  and  taking  remedial  action,
 the  other  steps  taken  to  improve  the  qua-
 lity  of  food  generally  are  :—

 (i)  proper  training  of  cooks  and
 other  staff  working  in  the  Cater-
 ing  Units;

 (ii)  introduction  of  modern  equip-
 ment  and  appliances  in  Catering
 Units;

 4iii)  procurement  of  good  quality  of
 raw  materials  required  for  the
 preparation  of  food;  and

 (iv)  tightening  of  supervision  on  the
 work  of  staff.

 SHRI  S.  C.  SAMANTA:  Is  it  not  a
 fact  that  the  Railway  Corruption  Enquiry
 Committee  under  the  chairmanship  of
 Acharya  J.  B.  Kripalani  went  thoroughly
 into  the  catering  system  in  railways  and
 recommended  some  steps  about  improve-
 ment  in  quality  of  food  served  by  both
 departmental  catering  and  private  con-
 tractors?  May  I  know  what  steps  have
 been  taken  on  those  recommendations  ?
 Recently  a  committee  on  catering  was  for-
 med  under  the  chairmanship  of  the  Minis-
 ter  of  State  in  the  Ministry  of  Railways.  I
 would  like  to  know  whether  he  is  also
 going  into  those  recommendations  ?

 SHRI  PARIMAL  GHOSH:  Regarding
 departmental  catering,  Sir,  many  of  the
 hon.  Members  have  raised  that  point  be-
 fore  also.  It  is  also  @  fact  that  there  is
 much  to  be  desired  in  the  departmental
 catering.  Whatever  recommendations  were
 previously  made  the  Railway  have  imple-
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 mented  them.  Even  then,  with  g  view  to
 further  improving  the  quality  and  service
 of  departmental  catering  a  committee  was
 constituted.  They  have  gone  into  the  mat-
 ter  and  they  have  already  submitted  their
 recommendations.  That  is  under  the  con-
 sideration  of  Government,

 MR.  SPEAKER:  The  Question  Hour
 is  over.  Before  I  go  to  the  Short  Notice
 Question,  I  would  like  to  make  one  ob-
 servation.  Tomorrow  I  would  like  to  finish
 a  few  more  questions.  Hon.  Members
 should  not  misunderstand  me.  I  want  to
 finish  at  least  half-a-dozen  questions  every
 day.  Today  we  have  finished  seven  ques-
 tions,  thanks  to  the  absentees—four  were
 absent.  Let  us  say  that  five  to  ten  minu-
 tes  a  re-sufficient  for  a  question  and  any
 one  question  should  not  be  allowed  more
 time.  If  that  is  agreed  to,  we  will  be  able
 to  finish  at  least  six  questions  every  day.  I
 appeal  for  the  co-operation  of  both  the  sec-
 tions  of  the  House.

 SHRI  S.  M.  BANERJEE:  Kindly
 direct  the  Ministers  to  give  correct  ans-
 wers  also,

 SHORT  NOTICE  QUESTION
 DEATH  OF  A  GIRL  DUE  TO  PENICILLIN

 INJECTION
 +

 S.N.Q.  7.  SHRI  MANUBHAI  PATEL  :
 SHRI  M.  L.  SONDHI:
 SHRI  DEVEN  SEN  :
 SHRI  MAHANT  DIGVIJAI

 NATH  :
 Will  the  Minister  of  HEALTH,  FAMILY

 PLANNING  AND  URBAN  DEVELOP-
 MENT  be  pleased  to  state  :

 (a)  whether  Government  are  aware  that
 a  girl  named  Jagjit  Kaur  died  of  pencillin
 injection  by  a  C.G.H.S.  doctor  in  New
 Delhi  on  the  3rd  March,  1968;

 (b)  if  so,  whether  it  was  wrongly  in-
 jected  or  there  was  some  defect  in  the
 manufacture  of  pencillin  injection;  and

 (c)  the  action  taken  in  this  regard  ?
 THE  MINISTER  OF  HEALTH.

 FAMILY  PLANNING  AND  URBAN  DE-
 VELOPMENT  (SHRI  SATYANARAYAN
 SINHA):  (a)  Yes.  The  patient  died  on
 2nd  March,  1968.

 (b)  and  (c).  This  was  the  fourth  pen-
 cillin  injection  in  the  course  of  a  treatment
 of  five  days  which  was  started  after  an
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 appropriate  sensitivity  test.  The  fourth
 injection  caused  a  reaction.  All  necessary
 treatment  to  combat  the  reaction  was  car-
 ried  out.  The  batch  of  pencillin  from

 -which  the  injection  was  given  has  been
 withdrawn  for  testing,

 SHRI  MANUBHAT.  PATEL:  Is  there
 any  standing  instruction  that  pencillin  in-
 jection  should  be  given  only  by  doctors
 and  not  by  nurses?  Was  this  injection
 given  by  a  nurse,  thereafter  it  was  re-
 ported  that  the  doctor  could  not  attend.
 even  though  the  doctor  came  he  did  not
 take  it  seriously  and  there  was  not  even
 the  emergency  equipment  like  oxygen  cylin-
 der  there  ?

 SHRI  SATYANARAYAN  SINHA:  It
 is  true  that  instructions  have  been  given
 that  a  qualified  nurse  in  the  presence  of
 a  doctor  is  allowed  to  give  pencillin  injec-
 tion.  In  this  case  three  injections  were
 given  according  to  that  instruction.

 SHRI  MANUBHAI  PATEL:  8५
 whom  ?

 SHRI  SATYANARAYAN  SINHA:  By
 the  nurse  in  the  presence  of  the  doctor.
 She  had  not  related  badly  after  two  in-
 jections.  The  doctor  who  was  treating  her
 saw  that  she  was  making  improvement.
 Therefore,  he  suggested  that  two  more  pen-
 cillin  injections  should  be  given.  The
 third  was  also  given  in  the  presence  of  the
 doctor.  Unfortunately,  when  the  fourth  in-
 jection  was  to  be  given  the  doctor  in  charge
 ‘went  out  for  some  domiciliary  visit.  She
 insisted  to  the  nurse  who  had  given  the
 previous  injections  and  said:  “Do  not
 mind.  You  have  given  already  three  in-
 jections.  I  am  in  a  hurry.  You  must  give
 me  this  injection  also.”  So  the  fourth  in-
 jection  was  given  when  the  doctor  was  not
 present  (Interruptions),

 MR.  SPEAKER:  Order,  order.  So
 many  hon.  Members  are  sitting  and  putting
 questions.  It  will  not  be  possible  for  the
 Minister  to  answer.  Even  if  he  answers
 nobody  will  understand  anything  when  so
 many  are  shouting.  Let  him  answer  the
 question  that  has  been  put  and  then  I  will
 call  hon.  Members  one  by  one  to  put  their
 further  supplementaries.

 SHRI  SATYANARAYAN  SINHA:  I
 am  giving  the  facts.  I  am  telling  you
 what  actually  happened.  When  this  fourth
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 injection  was  given  she  reacted  badly.  Im-
 mediately  artificial  respiration  was  given.
 In  the  meantime  the  doctor  also  came  and
 all  that  was  possible  was  done.  In  the
 meantime  ambulance  was  sent  for  and  by
 the  time  the  ambulance  came  she  expired.
 T  would  like  to  add  that  we  have  suspended
 that  nurse....

 AN  HON.  MEMBER:  And  not  the
 doctor  ?

 SHRI  SATYANARAYAN  —  SINHA:
 The  House  should  realise  one  thing.  Hun-
 dreds  of  injections  of  penicillin  were  given
 to  patients  out  of  the  same  stock.  In  this
 case  also  three  injections  were.  given  to
 her  and  she  was  making  improvement.  But
 the  fourth  injection  proved  otherwise;  I
 think  it  was  her  fate.  What  else  can  I
 say  ?

 SHRI  MANUBHAI  PATEL:  The  hon.
 Minister  stated  that  since  the  doctor  was
 absent  the  nurse  gave  the  injection,  as  the
 patient  wanted  it.  Is  it  for  the  patient  to
 decide  whether  the  injection  should  be
 given  by  the  nurse  or  the  doctor?  Then,
 why  should  the  nurse  alone  be  penalised  ?
 What  step  or  action  has  been  taken  against
 the  doctor  ?  Then,  again,  the  oxygen  cylin-
 der  was  not  available  and  artificial  res-
 piration  was  given.  What  steps  are  the
 Ministry  going  to  take  against  the  doctor
 himself,  the  system  itself  and  the  Compul-
 sory  Health  Scheme  which  is  so  much  de-
 fective?  Are  they  going  to  institute  any
 inquiry,  as  they  did  in  the  case  of  general
 hospitals  ?

 SHRI  SATYANARAYAN  SINHA:  As
 I  have  said,  hundreds  of  thousands  of  peni-
 cillin  injections  are  being  given  and  out  of
 them  one  death  has  taken  place.  So  far  as
 the  oxygen  cylinder  is  concerned,  it  was
 available  there.  All  that  was  possible  was
 given.  I  would  like  the  House  to  appre-
 ciate  and  realise  that  penicillin  injections
 are  given  in  millions  of  cases  and  only  one
 death  has  been  reported,  and  in  this  case
 also  three  injections  were  given  earlier
 when  the  patient  was  reacting  very  favour-
 ably....  (interruptions),  After  the  fourth
 injection  her  condition  became  worse.

 SHRI  MANUBHAI  PATEL:  What
 about  the  doctor?  Was  he  also  held  res-
 ponsible  for  it  ?
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 SHRI  SATYANARAYAN  SINHA:  As
 I  have  said,  the  doctor  went  out  on  one
 of  his  visits,

 AN  HON.  MEMBER:  Why  did  he
 8०?

 SHRI  SATYANARAYAN  —  SINHA:
 Because  he  had  to  go.

 SHRI  M.  L.  SONDHI:  After  the  death
 of  Dr.  Lohia  in  Delhi  an  impression  has
 grown  that  the  medical  services,  and  special-
 ly  the  emergency  medical  services,  in  Delhi
 are  unplanned,  unsafe  and  inadequate.  In
 the  present  case  the  crucial  issue  is  whe-
 ther  there  were  adequate  arrangements  for
 emergency  care.  I  would  say  that  there
 is  an  enormous  toll  of  lives  in  Delhi  on
 account  of  there  not  having  enough  pro-
 per  care  of  an  emergency  nature.  Since
 penicillin  injections  create  such  adverse
 reactions—it  is  well-known;  it  is  discussed
 in  international  literature  on  the  subject—
 may  I  know  what  safeguards  are  provided
 in  our  hospitals  against  such  adverse  reac-
 tions  which  are  part  and  parcel  of  the
 very  practice  of  such  penicillin  injections  ?

 SHRI  SATYANARAYAN  SINHA:
 As  I  have  stated,  all  the  antidotes  which
 are  prescribed  by  the  doctors  were  available
 there  and  everything  was  done....

 SHRI  M.  L.  SONDHI:  I  am  asking  a
 specific  question.  What  are  the  safcguards  ?
 What  are  the  legal  safeguards  and  what
 are  the  medical  safeguards  in  emergency
 cases?  There  is  an  impression  in  Delhi
 that  emergency  cases  are  not  properly
 looked  after.

 SHRI  SATYANARAYAN  _  SINHA:
 There  is  no  question  of  emergency  in  this
 case.

 SHRI  M.  L.  SONDHI:  This  is  an  em-
 ergency  medical  care  case.  It  is  a  matter
 of  definition.  It  is  emergency  when  it
 ceases  to  be  ordinary.

 SHRI  SATYANARAYAN  _  SINHA:
 IT  would  request  hon.  Members  to  realise
 one  thing.  In  this  case  that  was  not  the
 first  injection.  Three  injections  were  given
 to  her  earlier  and  she  made  progress.
 Therefore,  the  doctor  was  encouraged  to
 suggest  one  more  injection.  After  that
 injection  she  began  to  react  adversely.  Im-
 mediately,  all  those  medicines  which  are
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 given  in  such  cases  were  given.  They  were
 all  available.  Oxygen  was  given  and  arti-
 ficial  respiration  was  given.  in  spite  of  all
 the  precautions  the  patient  died.  Any
 amount  of  precaution  in  the  world  cannot
 avoid  this,

 SHRI  M.  L.  SONDHI:  He  has  ans-
 wered  only  the  first  part  of  the  question.
 What  about  the  second  part?  When  does
 a  case  become  an  emergency?  What  is
 the  time  schedule?  Will  the  Minister  tell
 us  at  what  specific  hour  it  became  an  em-
 ergency  case  and  how  much  time  elapsed
 after  it  became  an  emergency  case  when
 remedial  measures  were  introduced  ?  Could
 he  tell  us  when  oxygen  was  given,  when
 artificial  respiration  was  given?  What  was
 the  exact  time  ?

 SHRI  SATYANARAYAN  _  SINHA:
 The  whole  thing  took  place  within  20
 minutes.  From  the  time  she  reacted  ad-
 versely  to  the  time  when  she  became  al-
 most  dead  it  took  only  20  minutes.  Within
 those  20  minutes,  I  would  assure  the  hon.
 Members  that  all  that  was  possible
 was  done.  In  all  these  small  dispensaries,
 the  hon,  Member  should  appreciate.
 (nterruption).

 MR.  SPEAKER:  Shri  Deven  Sen.

 श्री  देवेन  सेन  :  क्या  मंत्री  महोदय  बतलायेंगे
 कि  उस  20  मिनट  के  अन्दर  जब  वह  लड़की
 नरवस  महसूस  करने  लगी  और  उसकी  मृत्यु
 हो  गई,  तो  उस  20  मिनट  के  अन्दर  वहां  पर
 कोई  बड़ा  डाक्टर  था  या  नहीं  ?  क्या  यह  सच
 है  कि  वहां  पर  कोई  बड़ा  डाक्टर  नहीं  था  ?

 एक  डाक्टर  सरकार  आये  थे  और  वह  नब्ज
 देख  कर  यह  कहते  हुए  चले  गये  कि  यह  हमारा
 पेशेंट  नहीं  है  यह  लेडी  डाक्टर  का  पेशेंट  है  ।
 क्या  यह  भी  बात  सच  है  कि  पुलिस  को  कोई
 इनफर्मेशन  नहीं  दी  गई  और  जब  उस  लड़की
 के  माता-पिता  पुलिस  कौ  इनफर्मेशन  देने  गये,
 तो  पुलिस  ने  नहीं  ली  ?  क्या  यह  भी  सच  है
 कि  नर्स  को  सस्पेंड  कर  दिया  गया,  जबकि

 कसूर  डाक्टर  का  था  ?  क्या  यह  सब  देखते
 मंत्री  महोदय  इस.  बारे  में  असलियत  जानने
 के  लिये  और  कसूरवार  कौन  था,  नस  थी  या

 वह  डाक्टर  था,  सब  बातों  की  जांच  करवायेंगे.?
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 और  जो  भी  कसूरवार  सिद्ध  हों  उन्हें  सज़ा
 देने  का  बन्दोबस्त  करेंगे  ?

 श्री  सत्यनारायण  सिंह:  कई  बार  इस
 बात  को  मैं  कह  चुका  हूं  कि  डाक्टर  थोड़ी  देर  के
 लिये  बाहर  चला  गया  था  ।  पेशेंट  चूंकि
 पेंसिलीन  के  3  इंजैक्शन  पहले  ले  चुका  था
 और  फेवरेब्लि  रिऐक्ट  किया  था,  इसलिये

 नेचुरली  डावटर  ने  कहा  कि  तुम्हें  और  इंजेक्शन
 उसके  में  देता  हू  (व्यवधान  )

 श्री  देवेन  सेद  :  सवाल  का  जवाब  दिया
 जाये  कि  कोई  डाक्टर  उस  बीस  मिनट  के
 अन्दर  आया  या  नहीं  ?

 श्री  सत्यनारायण  सिह:  दस  मिनट  के
 अन्दर  वह  डाक्टर  मिस  अरोड़ा  पहुंच  गई

 एक  साननोय  सदस्य  :  बुलाने  पर  भी  कोई
 डाक्टर  नहीं  आया  ।

 श्री  सत्यनारायण  हू  :  यह  बात  गलत  हे।

 SHRI  VASUDEVAN  NAIR:  The
 Minister  should  be  asked  to  answer  the
 questions  in  all  seriousness.  He  is  making
 it  a  matter  of  laughter.  He  should  be  seri-
 ous  about  it.  (Interruptions).

 श्री  देवेत  सेन  :  क्या  यह  वाक्या  नहीं  है
 कि  जो  डाक्टर  वहां  पर  आये  उन  डाक्टर
 सरकार  ने  यह  कहा  कि  यह  पेशेंट  मेरा  नहीं
 है  यह  लेडी  डाक्टर  का  पेशेट  है  और  ऐसा
 कहते  हुए  वह  चले  गये:

 अध्यक्ष  महोदय  :  आर्डर,  आर्डर  ।  श्री
 दिग्विजय  नाथ  महन्त  |

 भरी  दिग्विजय  माथ  महस्त :.  क्या  मंत्री

 महोदय  यह  बताने  की  झपा  करेंगे  कि  उस
 से  को  जिसको  सस्पेंड  किया  गया  है  उससे
 जबरदस्ती  यह  लिखाया  गया  कि  पेशे  ने
 रिक्वेस्ट  किया  था  कि  तुम  हमें  पंसिलीन  दो  ?
 क्या  यह  बात  उससे  जबरदस्ती  नहीं  लिखाई
 गई  थी  ?  दूसरे  डाक्टर  सरकार  जो  आये
 थे  उन्होंने  यह  कह  दिया  कि  यह  केस  मेरा
 नहीं  है  लिहाजा  में  इसको  नहीं  देखूंगा,  क्या  यह
 बात  सही  है  ay
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 eft  सत्यनारायण  सिह :  यह  बात  कि
 नर्स  से  जबरदस्ती  बसा  लिखाया  गया  मुझे  पता

 नहीं  Bocce  (व्यवधान  )

 श्री  हुकम  चन्द  कछवाय  :  कुछ  पता  नहीं

 है  ?  इतने  लम्बे  नोटिस  के  बाद  यह  सवाल
 आते  हैं  और  इस  तरह  से  मंत्री  महोदय
 कहते  हैँ  कि  पता  नहीं  है  तो  यह  यहां  पर
 करने  क्या  आये  हैं  ?

 श्री  शिव  नारायण  :  चुप  रहो  |
 MR.  SPEAKER:  Order,  order.  I  can-

 not  allow  this.  Then,  I  had  better  go  to
 the  next  item  if  this  is  the  way...  .(Inter-
 ruptions)  Order,  order.

 SHRI  SURENDRANATH  DWIVEDY  :
 May  I  appeal  to  you,  this  scene  should  be
 stopped  once  and  for  all?  He  is  shouting
 something  on  this  side  and  he  is  shouting
 on  that  side,  “Chup  Raho;  Chup  Raho.”

 MR.  SPEAKER:  Nobody  should  shout
 from  either  side.  It  is  most  unseemly  in  a
 House  like  this.  (Jnterruptions).  Will  you
 kindly  sit  down?  It  is  wrong  for  both
 sides,  The  moment  one  gets  up  to  shout,
 the  other  also  gets  up  to  shout.  I¢  is  be-
 coming  a  regular  habit.

 SHRI  SURENDRANATH  DWIVEDY  :
 It  is  like  a  bazzar!

 MR.  SPEAKER  :  I  do  not  mean  to  say
 only  one  is  wrong.  Both  are  wrong.  There
 is  no  use.  Mr.  Kachwai_  shouting  and,
 naturally,  from  that  side  Mr.  Sheo  Narain
 retaliating.  I  am  put  to  difficulties.  Both
 of  them  are  quite  happy  and  pleased  with
 their  activities.  But  I  am  unhappy  end  the
 whole  House  is  unhappy.

 SHRI  SHEO  NARAIN:  On  a  point  of
 order,  Sir....

 MR.  SPEAKER:  No  point
 during  the  Question  Hour.

 भी  विग्विजय  माथ  महन्त  :  अध्यक्ष
 महोदय,  मेरे  प्रश्न  का  उत्तर  आना  चाहिये  ।

 भी  सत्यनारामण  सिंह  :  मैंने  सच्चा  उत्तर
 दिया  है  कि  यह  जो  ऐलेगेशन  किये  जा  रहे  हैं
 उनके  बारे  में  मुझे  पता  नहीं  है  और  क्या  वह
 चाहते  हैं  कि  मैं  बगैर  उनकी  जांच  कराये
 कह  दूं  कि  वह  सब  गलत  हैं  ?  उन्होंने  ऐलेमेशन
 किये  हैं  और  मैं  उनकी  जांच  करवाऊंगा  कि
 कहां  तक  वह  बातें  सही  है  ।

 of  order
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 श्री  हुकस  चन्द  कछवाय  :  ऐसा  बोलिये  ।

 श्री  सत्य  नारायण  सिह  :  और  क्या  मैंने

 कहा  है  |
 SHRIMATI  SUSHILA  ROHATGI:  The

 Minister,  in  the  course  of  his  reply,  has
 stated  that  since  the  patient  had  already
 been  given  three  injections  previously  from
 the  same  batch,  it  was  not  considered  neces-
 sary  to  test  it  again  before  giving  the
 fourth  injection.  I  would  like  to  know
 what  are  the  standing  instructions  in  this
 regard.  Is  it  necessary  to  test  the  batch
 ag  a  whole  or  is  it  necessary  to  test  cach
 and  every  individual  injection  which  is
 given  to  the  patient  ?

 SHRI  SATYANARAYAN  _  SINHA:
 Sensitivity  test  is  taken  for  the  first  time
 when  the  first  injection  is  given.  When
 there  is  no  bad  reaction,  it  is  continued.

 श्री  कंवर  लाल  गुप्त  :  अध्यक्ष  महोदय,
 इस  तरीके  के  केस  दिल्ली  में  एक  नहीं  कई  होते
 रहते  हैं  ।  अस्पतालों  में  यहां  एक  महीने  में  कई-
 कई  केस  होते  रहते  हैं  हालांकि  अखबारों  में

 तो  एक-आध  का  हदी  जिक्र  आता  है  ।  मंत्री

 महोदय  ने  जो  यह  कहा  कि  दुनिया  की  कोई
 ताकत  उसे  बचा  नहीं  सकती  थी,  तो  उनके

 इस  कथन  से  डाक्टरों  और  नर्सों  को  नेगलीजेंस
 के  लिये  बढ़ावा  मिलता  है।  यह  बहुत  खतरनाक
 स्टेटमेंट  है  ।  मैं  मंत्री  महोदय  से  यह  पूछना
 चाहता  हूं  कि  जो  इनक्वायरी  उन्होंने  यहां  के

 अस्पतालों  के  बारे  में  बैठाई  थी,  उसने  डा०

 लोहिया  के  बारे  में  भी  इनक्वायरी  की  है  और

 आपके  पास  उसकी  रिपोर्ट  भी  आई  है  और

 यह  कि  उस  इन॑क्वायरी  कमेटी  ने  आपके  पास
 क्या  रिपोर्ट  दी  ह ैऔर  उसने  क्या  कदम  सजैस्ट
 किये  हैं,  जिससे  कि  आयन्दा  इस  तरह  के  केसेज

 नहों?
 MR.  SPEAKER;  That  is  entirely  a

 different  question.  Then,  @  number  of
 questions  like  that  would  be  asked.  No,
 no.  Dr.  Maitreyee  Basu.

 at  कंवर  लाल  गुप्त  :  उस  इनक्वायरी
 कमेटी  की  रिपोर्ट  के  बारे  में  तो  बतलायें
 MR,  SPEAKER:  No,  no.  I  have  cal-

 led  Dr.  Maitreyee  Basu.
 DR.  MAITREYEE  BASU:  I  would

 like  to  know  from  the  Minister  what  sort
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 of  test  is  made  for  sensitivity.  By  ‘sen-
 sitivity’,  I  think,  he  means  allergy.  What
 sort  of  test  is  done  before  giving  6७  peni-
 cillin  injection  to  a  new  patient—before
 every  first  injection  is  given—in  this  Dis-
 pensary  ?  This  is  my  first  question,

 My  second  question  is  this.  The  patient
 is  dead  now.  What  sort  of  attention  she
 got—that  is  one  thing  that  many  hon.
 members  have  asked.  Have  the  ampoules
 becn  tested  for  something  untoward?  Has
 the  injection  syringe  been  tested  ?  Has  the
 batch  been  tested?  Has  the  whole  batch
 of  penicillin  injection  been  tested  ?

 SHRI  SATYANARAYAN  _  SINHA:
 As  I  have  said,  the  entire  batch  of  peni-
 cillin  out  of  which  this  injection  was  given
 has  been  impounded  and  sent  for  test.

 About  the  syringe,  I  presume,  it  must
 have  been  sterilised...  (Interruptions).

 श्री  gto  ना०  तिवारी  :  यह  पैंसिलीन  का
 इंजैक्शन  देने  से  इसी  हाउस  के  एक  माननीय
 सदस्य  की  पांच  मिनट  के  अन्दर  मृत्यु  हो  गई
 थी  ।  उसकी  इनक्वायरी  हुई  थी  और  उससे
 यह  साबित  हुआ  था  कि  एक ही  ग्रुप  के  भी
 जो  पेंसिलीन  के  ऐम्प्यूल  होते  हैं,  उसमें  से  कुछ
 खराब  होते  हैं  और  कुछ  अच्छे,  तो  क्या

 यह  ज़रूरी  नहीं  है  कि  एक  ही  ग्रुप  के  हर
 ऐम्प्यूल  की  इंजैक्शन  लगाने  के  पहले  जांच  की
 जाये  और  यह  देख  लिया  जाया  करे  कि  वह
 ऐम्प्यूल  का  इंजैक्शन  देने  लायक  है  या  नहीं  ?
 क्या  यह  देखा  जाता  है  ?

 श्री  सत्यनारायण  सिंह:  यह  बात  रुह्दी  है
 कि  4  या  5  साल  पहले  ऐसी  घटना  घटी  थी
 और  एक  मेम्बर  की  मृत्यु  हुई,  लेकिन  मैंने
 बतलाया  यह  कि  यह  जो  पेंसिलीन  के  बैचैज़

 होते  हैं  इनमें  से कितने  ही  इंजैक्शंस  रोज़  दिये
 जाते  हैं,  बाकी  मौजूदा  मामले  का  जहां  तक

 ताल्लुक  है,  जिस  बैच  से  यह  पेंसिलीन  के  इंजे-
 क्शन  पेशेंट  को  दिये  गये  थे  वह  सब  पकड़
 लिये  गये  हैं  और  उसको  टैस्ट  के  लिये  भेज
 दिया  गया  है  और  जांच  पूरी  हो  जाने  के  बाद

 ही  पता  चल  संकेगा  कि  उसमें  खराबी  थी  या

 नहीं  और  अगर  खराबी  थी  तो  क्या  खराबी
 थी  1
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 SHRI  P.  K.  DEO:  Penicillin,  which  is
 a  wonderful,  healer,  can  also  become  a
 killer  if  it  is  not  properly  given  after  as-
 certaining  the  sensitivity  or  susceptibility
 of  the  patient  to  it.  If  there  is  any  bad
 reaction,  then  immediately  the  antidote,
 Adrenalin,  should  be  given.  From  the
 reply  given  by  the  hon.  Minister,  it  is  un-
 derstood  that  the  ambulance  was  called  for.
 That  means,  the  doctor  who  went  there
 did  not  have  the  antidote  for  the  reaction.
 If  that  is  so,  IT  would  like  to  know  the
 time  lag  between  giving  the  antidote  for
 the  penicillin  reaction  and  the  actual  in-
 jection.  What  is  the  reason  for  the  delay  ?

 SHRI  SATYANARAYAN  SINHA:  As
 I  have  said,  all  the  antidotes  were  given,
 but  the  ambulance:  was  sent  for  because  it
 was  thought  better  to  take  the  patient  to
 the  Willingdon  Hospital  where  the  resusci-
 tation  machine  was  _  available.  That
 machine  is  not  available  in  all  the  dispen-
 saries,

 SHRI  P.  K.  DEO:
 inquiry.

 For  post-mortem

 WRITTEN  ANSWERS  TO.  QUESTIONS

 उड़ीसा  की  ओद्योगिक  नीति

 *569.  ी  रामावतार  शास्त्री:  क्या
 ओद्योगिक  विकास  तथा  समवाय  कार्य  मंत्री
 यह  बताने  की  कपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  22  फरवरी,
 968  को  उड़ीसा  सरकार  ने  राज्य  विध्रान-

 सभा  में  अपनी  औद्योगिक  नीति  की  घोषणा
 की  है  जिसके  अन्तर्गत  गैर-सरकारी  विनियोजन
 को  आकर्षित  करने  की  दृष्टि  से  उद्योगपतियों
 को  विभिन्न  रियायतें  दी  गई  हैं;  और

 (ख).  यदि  हां,  तो  इसका  ब्यौरा  क्या  है
 और  इस  सम्बन्ध  में  सरकार  की  क्या  प्रतिक्रिया
 है?

 आऔद्योगिक  विकास  तथा  समवाय  कार्य  मंत्री

 (श्री  फखरुद्दीन  अली  अहमद)  :  (क)  और
 (@).  उड़ीसा  सरकार  से  प्रश्न  क ेभाग  (क)

 के  उत्तर  में  सूचना  प्राप्त  होते  ही एक  विवरण
 संभा-पटल  पर  रख  दिया  जायेगा  ।

 PHALGUNA  22,  889  (SAKA)  Written  Answers  38

 कालीकट  में  भारतीय  जनसंघ  के  वाधिक
 अधिवेशन  के  लिये  विशेष  गाड़ी

 का  चलाया  जाना
 *571.  श्री  ओ०  To  त्यागी:  क्या  रेलजे

 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क);कक््या  यह  सच  है  कि  रेलवे  अधि-
 कारियों  ने  उस  विशेष  रेलगाड़ी  के  चलने  में

 जानबूझ  कर  विलम्ब  कर  दिया  था,  जो
 कालीकट  में  हुए  जनसंघ  के  पिछले  वाधिक
 अधिवेशन  के  लिये  चलाई  गई  थी  और  इसके
 परिणामस्वरूप  उत्तर  प्रदेश  तथा  मध्य  प्रदेश
 के  मंत्री  तथा  अन्य  प्रतिष्ठित  व्यक्ति  जो  उस
 गाड़ी  से  यात्रा  कर  रहे  थे,  28  दिसम्बर,
 967  को  हुए  अधिवेशन  में  भाग  नहीं  ले

 सके;

 (ख)  क्या  यह  भी  सच  है  कि  इस  विशेष
 गाड़ी  को  चलाने  के.  लिये  डीज़ल  इंजन-  के
 बजाय  भाप  का  इंजन  प्रयोग  में  लाया  गया
 था;  और

 (ग)  यदि  हां,  तो  क्या  सरकार  का  विचार
 इस  मामले  की  जांच  कराने  का  है  ?

 रेलवे  मंत्री  (श्री  Ao  मु०  पुनाचा)  :

 (क)  जी,  नहीं  ।

 (ख)  विशेष  गाड़ी  के  प्रायोजकों  को  यह
 बता  दिया  गया  था  कि  गाड़ी  भाष  इंजन  से
 चलाई  जायेगी,  इसके  बावजूद  नई  दिल्ली
 से  कालीकट  तक  कुल  लगभग  3,000  कि०
 मी०  की  दूरी  में  स ेलगभग  2325  कि०  मी०
 की  दूरी  में  गाडी  डीजल  इंजन  से  और  लगभग
 875  कि०  मी०  भाष  इंजन  से  चलाई  गई  v

 (ग)  इस  मामले  की  जांच  की  गई  है  और:
 इस  गाड़ी  के  अवरोधों  और  उसके  कारणों

 'के  बारे  में  एक  विवरण  सभा-पटल  पर  रख,
 दिया.  गया  है  ।  [  पुस्तकालय  में  रखा  गया  I.
 देखिये  संख्या  LT—  428/68)

 Export  Duty  on  JuTe  00005
 re  *572.  SHRI.  INDRAJIT  GUPTA:  Will
 the  Minister  of  COMMERCE  be  pleased
 to  state:  a
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 (a)  whether  it  is  a  fact  that  the  Indian
 Jute  Mills’  Association  has  expressed  its
 dissatisfaction  at  the  extent  of  reduction
 recently  made  in  the  export  duty  on  jute
 goods;

 (b)  whether  it  is  also  a  fact  that,  des-
 Pite  the  said  reduction,  Indian  Jute  goods
 still  cannot  compete  in  foreign  markets
 with  cheaper  Pakistani  goods;  and

 (c)  if  so,  the  further  action  proposed
 to  be  taken  in  the  matter  ?

 THE  MINISTER  OF  COMMERCE
 (SHRI  DINESH  SINGH):  (a)  No,  Sir.

 (by  and  (c).  It  is  learnt  that  Pakistan
 has  further,  increased  incentives  for  the
 export  of  Jute  goods.  The  position  is
 kept  under  continuous  review  by  Govern-
 ment  for  taking  such  steps  as  may  be  found
 necessary.

 PILFERAGE  OF  GOODS  FROM  MUGHAL  SaRAI
 STATION

 *576.  SHRI  D,  N.  PATODIA  :
 SHRI  RAGHUVIR  SINGH

 SHASTRI  :
 SHRI  SITARAM  KESRI  :
 SHRI  K.  P.  SINGH  DEO:
 SHRI  N.  S.  SHARMA  :
 SHRI  KANWAR  LAL  GUPTA  :
 SHRI  VALMIKI

 CHAUDHARY  :
 SHRI  YASHPAL  SINGH  :

 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state  :

 (a)  whether  Government’s  attention  has
 been  drawn  to  the  news-item  appearing  in
 the  Hindustan  Times  of  the  I8th  Febru-
 ary,  968  that  goods  worth  Rs.  lakh  are
 being  pilferred  per  day  from  the  railway
 wagons  at  Mughalsarai  Station  and  sold  in
 the  local  market;

 (b)  whether  it  is  also  a  fact  that  the
 township’s  total  requirement  of  coal  is  met
 through  pilferage  from  the  Reilway  yards;

 (c)  whether  recently  one  wagon  load  of
 cigarettes  was  stolen  from  this  yard  but  no
 thorough  enquiry  into  the  matter  was  made;

 (d)  whether  the  Railway  Police  far  from
 preventing  these  pilferages  act  as  accom-
 plices;  and

 (e)  If  the  measures  being  taken  to
 check  such  large  scale  losses  to  the  Rail-
 ways  and  to  the  railway-users  ?
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 THE  MINISTER  OF  RAILWAYS
 (SHRI  ८.  M.  POONACHA):  (a)  Yes
 Sir.  But  the  position  is  not  as  reported  in
 the  press.  The  Government  Railway
 Police,  Moghalsarai  registered  8  cases  of
 theft  of  goods  from  wagons  at  Moghelsarai
 involving  property  worth  Rs.  8,983.30  P
 in  967  as  against  50  cases  involving  pro-
 perty  worth  Rs.  27,507/-  registered  in
 ‘1966.  Police  investigations  resulted  into
 arrest  of  32  persons  in  967  and  2]  in
 ‘1966.

 (b)  No,  Sir.
 (c)  No,  Sir.  The  correct  position  is

 that  a  wagon  containing  99  packages  of
 Panama  cigarettes  booked  from  Wadi  Bun-
 der  (Bombay)  to  Varanasi  would  appear
 to  have  been  tampered  with  while  lying  in
 Varanasi  Yard  and  fraudulently  diverted  to
 Chiheru  Railway  Station  in  Punjab  and
 there  was  no  trace  of  property  when  -the
 wagon  was  ultimately  opened  and  checked
 there.  The  case  was  investigated  by  Sec-
 tion  Officer,  Government  Railway  Police,
 Moghalsarai  on  Crime  No.  228  under  sec-
 tion  420/479  IPC.

 (d)  No,  Sir.
 (e)  To  keep  crime  under  control  vari-

 ous  preventive  measures  are  being  taken  by
 way  of  guarding  the  loaded  sealed  wagons,
 armed  patrolling  of  vulnerable  pockets,  col-
 lection  of  crime  iatelligence,  and  survei-
 lance  over  known  suspects  and  criminals.

 RE-ROLLING  MILLS
 *577,  SHRI  0.  R.  PARMAR  :

 SHRI  RAMACHANDRA  J.
 AMIN  :

 SHRI  R.  K,  AMIN:
 SHRI  P.  N.  SOLANKI  :

 Will  the  Minister  of  STEEL,  MINES
 AND  METALS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  huge  stores
 of  finished  goods  have  piled  up  with  many
 re-rolling  mills;  and

 (b)  if  so,  the  action  which  Govern-
 ment  propose  to  take  to  remove  their
 difficulties  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL,  MINES  AND
 METALS  (SHRI  P.  C.  SETHI)  :  (a)  Gov-
 ernment  are  not  aware  of  any  such  pilling
 up  of  finished  goods  with  Re-Rolling  Mills.

 (b)  Does  not  arise.
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 AUTOMATION  ON  RAILWAYS
 *578.  SHRI  NAMBIAR  :

 SHRI  C.  K.  CHAKRAPANI  :
 SHRI  K.  ANIRUDHAN  :
 SHRI  B.  K.  MODAK:

 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the  Railway
 Minister  indicated  at  his  Press  Conference
 at  Chittaranjan  on  the  Sth  January,  968
 that  Railway  employees  might  have  to  be
 retrenched  in  large  number  as  a  result  of
 the  automation  and  modernisation  drive

 which  is  under  way;  and
 (b)  if  so,  whether  it  is  not  contradictory

 to  the  assurance  given  in  Parliament  and
 to  various  delegations  of  Railway  em-
 ployees  that  no  employee  will  be  retrench-
 ed  due  to  automation  ?

 THE  MINISTER  OF  RAILWAYS

 (suet
 C.  M.  POONACHA):  (a)  No,

 (b)  Does  not  arise.
 ट्रेक्टरों  का  निर्माण

 *579.  श्री  महाराज  सिंहू  भारती  :  क्या
 औद्योगिक  विकास  तथा  समवाय  कार्य  मंत्री
 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  गत  वर्ष  देश  में  कितने  ट्रैक्टर  तथा
 शक्ति  चालित  हल  (टिलर)  तैयार  किये  गये
 तथा  बेचे  गये  तथा  चालू  वर्ष  में  उनके  निर्माण
 तथा  बिक्री  के  संभावित  आंकड़े  क्या  हैं;

 (ख)  क्या  यह  सच  है  कि  देश  में  निर्मित
 ट्रैक्टर  आयातित  ट्रैक्टरों  से  महंगे हैं;  और

 (ग)  यदि  हां,  तो  इसके  क्या  कारण  हैं
 तथा  मूल्य  कम  करने  के  लिये  क्या  प्रयास
 किये  जा  रहे  हैं  ?

 औद्योगिक  विकास  तथा  समवाय  कायं  मंत्री
 (शी  फलरद्दीन  अली  अहमद)  :  (क)  ‘1967

 में  देश  में  निर्मित  ट्रैक्टरों  तथा  शक्तिचालित
 हलों  के  उत्पादन  और  बिक्री  के  आंकड़े  निम्न-
 लिखित  हैं  —

 उत्पादन  बिक्री  संख्या
 सख्या

 l.  ट्रैक्टर  10,526  10,329,
 2.  शक्ति-चालित हल  264  28
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 968  4  ट्रैक्टरों  और  शक्तिचालित  हलों
 की  उत्पादन  और  बिक्री  निम्न  प्रकार  होने  की
 सम्भावना  है  —

 उत्पादन  संख्या  बिक्र  संछ्या

 .  ट्रैक्टर  15,000  15,000

 2.  शक्ति-  500  400

 चालित  हल

 (ख)  जी,  हां

 (ग)  देश  में  निर्मित  ट्रैक्टरों  की  लागत

 आयातित  तथा  देश  में  निर्मित  पु्जों  का अधिक

 मूल्य,  कच्चे  माल  की  ऊंची  कीमत,  उत्पादन

 कम  होने  के  कारण  बढ़े  हुए  ऊपरी  खर्च,  कुछ

 पुर्जों कच्चे फ्च्व  माल  पर  आयात  शुल्क/उत्पादन  शुल्क
 आदि  विभिन्न  कारणों  से  अधिक  हो  जाती

 है  V

 उत्पादन  लागत  में  कमी  करने  के  लिये

 उत्पादकों  को  अपने  उत्पादन  को  अधिकतम

 करने  के  लिये  प्रोत्साहित  किया  जा  रहा

 है।

 देश  में  निर्मित  द्रैक्टरों  के  उचित  विक्रय

 मूल्य  निर्धारित  करने  के  लिये  सरकारी
 लागत  लेखा  परीक्षा  अधिकारियों  ने  ट्रैक्टर
 बनाने  के  एककों  की  लागत  सम्बन्धी  जांच  की

 थी  V  उनकी  सिफारिशों  के  आधार  पर  देश  में

 इस  समय  बन  रहे  सभी  प्रकार  के  वर्तमान

 विक्रय  मूल्य  आवश्यक  वस्तु  अधिनियम,

 955  के  अन्तर्गत  अधिसूचित  कर  दिये  गये

 थे  ।  दूसरी  रोक  के  रूप  में  तटकर  आयोग  से

 भी  औपचारिक  जांच  करके  उचित  विक्रय

 मूल्यों  के  बारे  में  सिफारिश  करने  के  लिये
 निवेदन  किया  गया  था  ।  आयोग  का  प्रतिवेदन

 प्राप्त  हो  गया  है और  उसकी  जांच  की  जा

 रहीं  है  1
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 SETTING  uP  A  JUTE  MILL  IN  00588
 *580.  SHRI  SURENDRANATH

 DWIVEDY  :
 SHRI  R.  R.  SINGH  DEO:
 SHRI  D.  AMAT  :
 SHRI  G.  C.  NAIK:
 SHRI  M.  ८.  MAJHI:
 SHRI  0.  N.  DEB:
 SHRI  A.  DIPA:
 SHRI  D.  D.  JENA:

 Will  the  Minister  of  COMMERCE  be
 pleased  to  state:

 (a)  whether  Government  have  received
 ary  proposal  for  setting  up  a  Jute  Mill  in
 Orissa;

 (b)  whether  it  is  also  a  fact  that  the
 quality  and  quantity  of  jute  produced  in
 Orissa  is  sufficient  for  more  than  one  jute
 mill;  and

 (c)  if  so,  the  reasons  for  rejecting  the
 claim  put  forward  by  the  Government  of
 Orissa  in  this  regard  ?

 THE  MINISTER  OF  COMMERCE
 (SHRI  DINESH  SINGH):  (a)  to  (c).
 The  Orissa  Government  had  put  forward
 a  proposal  in  December,  1965,  for  the
 establishment  in  the  State  of  a  co-opera-
 tive  jute  mill,  with  a  capacity  of  600  looms.
 Orissa  State  produces  about  3  to  4  lakh
 bales  of  jute  and  mesta.  After  a  de-
 tailed  consideration  of  the  present  capacity
 in  the  jute  industry  and  the  agreed  targets
 for  the  Fourth  Plan,  Government  came  to
 the  conclusion  that  the  establishment  of
 new  composite  mills  which  would  involve
 substantial  investment  at  current  prices  was
 not,  desirable  at  this  stage.  In  the  circum-
 stances,  it  was  not  considered  prudent  to
 establish  new  mills  particularly  out  of  pub-
 lic  funds.  The  Orissa  Government  was
 informed  of  this  decision  and  advised  to
 drop  thie  proposal  for  the  establishment  of
 a  Co-operative  jute  mill  in  the  State.  The
 State  Government  has  not  -renewed  the
 proposal.

 Heavy  ELECTRICAL  PLANT  AT  HARDWAR
 *581  SHRI  HIMATSINGKA

 SHRI  ANBUCHEZHIAN
 ‘Will  the  Minister  of  INDUSTRIAL  DE-

 VELOPMENT  AND  -COMPANY
 AFFAIRS  be  pleased  to  state

 (a)  whether  a  i2-man  delegati
 2B

 3९7  by
 the  Soviet  Deputy  Minister  for  Electrical
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 Industry  visited  the  Heavy  Electrical  Plant
 at  Hardwar  for  studying  measures  to  ex-
 pedite  completion  of  the  plant;

 (b)  if  so,  the  steps  which  have  been
 ‘suggested  by  the  team  for  expeditious  com-
 pletion  of  the  project;  and

 (c)  the  steps  taken  by  Government  in
 this  regard  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a)
 to  (c).  Yes,  Sir;  a  team  of  3  Soviet  ex-
 perts  led  by  the  Soviet  Deputy  Minister
 for  Electrical  Industry  visited  the  Heavy
 Electrical  Equipment  Plant  at  Hardwar,  to
 examine  its  production  problems  end  to
 discuss  rationalisation  of  production  in  the
 various  Heavy  Electrical  plants.  The  re-
 port  of  the  team  is  awaited.

 MANUFACTURE  OF  MOTOR  PaRTS
 *582.  SHRI  R.  BARUA:  Will  the

 Minister  of  INDUSTRIAL  DEVELOP-
 MENT  AND  COMPANY  AFFAIRS  7  be
 pleased  to  state  :

 (a)  whether  in  view  of  the  growing  use
 of  motor  vehicles  in  different  States,  any
 proposal  is  under  examination  to  put.  up
 plants  for  manufacturing  motor  parts  in
 different  States  in  the  Public  and  Private
 sectors;  and

 (b)  if  so,  whether  Government  propose
 to  accord  facilities  if  any  State  proposes
 to  set  up  any  such  manufacturing  unit  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F  A.  AHMED):  (a)
 There  is  no  proposal  under  consideration
 to  set  up  additional  plants  in  this  field.

 (b)  Does  not  arise.

 M/s.  BHARAT  BARREL  COMPANY
 *583;  SHRI  S.  M.  BANERJEE:  Will

 the  Minister  of  STEEL,  MINES  AND
 METALS  be  pleased  to  state

 (a)  whether  black-listing  in  case  of  M/s
 Bharat  Barrel  Company  Ltd.:has  since
 been.  withdrawn;

 (b)  whether  this  is  due  to  the  decision
 of  the  High  Court;  and

 (c)  if  so,  whether  this  firm  hes  betn
 asked  to  avoid  recurrence  of  such  irregu-
 larities  ?
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL,  MINES  AND
 METALS  (SHRI  P.  C.  SETHI):  (a)  and
 (b).  An  order  issued  on  January  25,
 964  blacklisting  M/s.  Bharat  Barrel  &
 Drum  Manufacturing  Co.  (P)  Ltd.  has
 been  kept  in  abeyance  with  effect  from  23-
 6-66  in  compliance  with  the  orders  of  the
 then  Punjab  High  Court.

 (c)  No,  Sir.

 फ्रांस  द्वारा  मूंगफली  तथा  मूंगफली  के
 हेल  का  आयाते

 *se4.  श्री  रघुवीर  सिंह  शास्त्री  :  क्या
 वाणिज्य  मन्त्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  फ्रांस  ने  भारत
 से  गंगफली  तथा  मूंगफली  के  आयात  पर  से
 सारे  प्रतिबन्ध  हटा  दिये  हैं;

 (ख)  क्या  यह  भी  सच  है  कि  एक  फ्रांसीसी
 प्रतिनिधि  मण्डल  ने  जो  हाल  ही  में  भारत
 आया  था,  भारत  से  मूंगफली  तथा  मूंगफली
 के  तेल  के  आयात.  के  बारे  में  बातचीत  की
 है;  और

 (ग)  यदि  हां,  तो  इस  मामले  में  सरकार.
 ने  क्या  कार्यवाही  की  है  ?

 वाणिज्य  मंत्रालय  सें  उप-मन््त्रो  (श्री  मोह
 म्मद  शफी  कुरेशी  फ्रांसीसी  सरकार  ने

 मूंगफली  की  गिरी  तथा  तेल  के  आयात  पर  से
 प्रतिबन्ध  i2  जनवरी,  968  से  हटा  दिये

 हं  |

 (@)  भारत  से  मूंगफली  तथा  मूंगफली  के
 तेल  के  आयात  के  बारे  में  बातचीत  करने  के
 लिये,  हाल  में  कोई  सरकारी  फ्रांसीसी  प्रति-
 निधिमण्डल  भारत  नहीं  आया  ।

 (ग)  इस  वर्ष  मूंगफली  की  अच्छी  फसल
 को  देखते  हुए  सरकार  ने  निर्यात  के  लिये
 काफी  मात्रा  में  एच ०  पी०  एस०  किस्म  की

 मूंगफली  की  गिरी  की  निकासी  की  है  tT
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 PRODUCTION  OF  COMMERCIAL  VBHICLES
 *585.  DR.  RANEN  SEN:  Will  the

 Minister  of  |  INDUSTRIAL  DEVELOP-
 MENT  AND  COMPANY  AFFAIRS  _  be
 pleased  to  state  :

 (४)  whether  there  was  a  fall  in  the  pro-
 duction  of  commercial  vehicles  in  ‘1967;

 (b)  if  so,  the  extent  of  fall  in  produc-
 tion;

 (c)  the  reasons  therefor;  and
 (d)  the  steps  taken  to  increase  the  pro-

 duction  of  commercial  vehicles  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a)
 Yes,  Sir.

 (b)  The  production  of  commercial  vehi-
 cles  during  967  was  31,462  Nos.  as  com-
 pared  to  35,I59  Nos.  during  1966.

 (c)  The  fall  in  production  of  commer-
 cial  vehicles  is’  a  result  of  the  fall  in-
 demand.

 (9)  The  curbs  on  bank  advances  for
 the  purchase  of  commercial  vehicles  have
 been  relaxed.  This  step,  together  with  the-
 various  other  fiscal  measures  adopted  by
 Government  0  revive  the  economy,  are
 expected  to  stimulate  demand  leading  to
 increase  ‘in  production  of  commercial
 vehicles.

 ALLOCATION  FOR  IMPORT  OF  WOOL
 *586.  SHRI  MADHU  LIMAYE:  Will:

 the.  Minister  of  COMMERCE  be  pleased”
 to  state

 (a)  whether  it  fs  a  fact  that  the  Ministry
 of  Finance  made.  available  to  his  M  nistry
 an  allocation  of  Rs.  2  crores  for  imports
 of  wool  during  the  period  from  October,
 967  .to  September,  1968;

 (b)  whether  it  is  also  a  fact  that  only
 Rs.  6  crores  out  of  the  above  allocation
 has  so  far  been  released  to  the  industry  for
 the  period  from  October,  967  to  March,
 1968;

 (०)  whether  it  is  further  a  fact  that  the
 practice  of  -his  Ministry  for  the  last  0
 years-  has  been  to  make  allOcations  to  the
 Woollen  Industry  on  an  annual  basis:

 (d)  if  so,  the  reasons  for  the  change
 during  the  current  year;  and
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 (e)  whether  the  remaining  sum  of  Rs.  6
 crores  will  be  released  during  the  second
 half  of  the  current  year  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI)  :  (a)  to  (e).
 The  Ministry  of  Finance  made  an  alloca-
 tion  of  Rs.  6  crore  for  the  import  of  wool
 for  the  period  October  967  to  March,  968
 and  this  has  been  released  to  the  industry
 for  the  same  period.  As  the  foreign  ex-
 change  allocation  was  released  only  for  a
 period  of  six  montlts  licences  could  not
 be  issued  to  the  industry  on  an  annual
 basis.  The  allocation  to  the  industry  for  the
 period  April  968  to  September  968  will
 be  announced  shortly.

 INVESTMENT  IN  THREE  PUBLIC  SECTOR
 STEEL  PLANTS

 *587.  SHRI  BABURAO  PATEL:  Will
 the  Minister  of  STEEL,  MINES  AND
 METALS  be  pleased  to  state  :

 (a)  the  total  investment  made  so  far  in
 each  of  the  Steel  Plants  at  Durgapur,
 Rourkela  and  Bhilai;

 (b)  the  amount  of  additional  loans  piven
 so  far  to  each  of  the  above  three  plants;

 (c)  the  amount  of  loss  so  far  suffered
 since  their  inception  by  each  of  the  above
 plants;  and

 (d)  the  reasons  for  such  l0ss  in
 case  ?

 each

 THE  MINISTER  OF  STEEL,  MINES
 AND  METALS  (DR.  CHANNA
 REDDY):  (a)  The  total  investment  based
 on  Government  funds  (equity  and  loan)
 in  the  Stee!  Plants  at  Durgapur,  Rourkela
 and  Bhilaj  as  on  3i-3-967  is  as  under  :—

 in  million  rupees
 Durgapur  Steel  Plant  Rs.  2467
 Rourkela  Steel  Plant
 (excluding  Fertiliser  Plant)  Rs,  3390
 Bhilai  Steel  Plant  Rs.  329]
 (b)  No  additional  loans  have  been  given

 upto  the  year  ‘1966-67,
 (c)  The  plant-wise  cumulative  loss  upto

 3lst  March,  967  is  as  under  :

 in  million  rupees
 Durgapur  Steel  Plant  352.82
 Rourkela  Steel  Plant
 (excluding  Fertiliser  Plant)  288.47
 Bhilai  Steel  Plant  92.04
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 (d)  The  reasons  for  losses  are  many  and
 varied,  Some  of  these  are  basic  and  the
 Others  differ  from  year  to  year,  The  basic
 reasons  include  the  fact  that  Steel  Industry
 has  a  longer  gestation  period  and  it  takes
 time  for  the  commissioned  units  to  reach
 rated  capacity,  high  capital  cost,  expendi-
 ture  on  built-in-capacity  at  the  one-million
 tonne  stage  (which  will  be  utilised  during
 the  current  expansion),  heavy  expenditure
 On  townships  including  provision  of  edu-
 cational,  medica]  and  other  facilities,  heavy
 capital-related  charges  and  the  current  price
 structure  which  is  largely  based  on  a  much
 lower  capita]  block.  The  main  reasons  for
 losses  during  the  year  1966-67  were  as
 under  :—

 (di)  Slackness  in  the  market  demand
 for  steel  leading  to  a  drop  of
 Rs.  78  million  in  the  gross  sales
 of  the  Company  as  compared  to
 the  year  ‘1965-66,

 (2)  The  sluggish  market  conditions
 compelled  the  Company  to  vary
 their  product-mix  and  to  sell  more
 of  intermediary  products  at  a
 comparatively  uneconomic  cost.

 (3)  Rise  in  the  cOst  of  raw  materials.
 (4)  Post-devaluation  increase  in  the

 cost  of  imported  stores  and  spares.
 Break-down/stOppages  of  certain
 plant  units  like  the  Sintering  Plant
 and  Purnapani  Lime  Stone  Quarry
 at  Rourkela  and  the  Coke  Ovens
 at  Durgapur  Steel  Plant.

 मध्य  प्रदेश  में  छोटी  कार  परियोजना
 तथा  अन्य  औद्योगिक  योजनाएं

 +588.  श्री  गं०  qo  दीक्षित  :  क्या  औद्यो-
 गिक  विकास  तथा  समवाय-कार्य  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  क्या  मध्य  प्रदेश  सरकार  ने  राज्य  में
 छोटी  कार  परियोजना  स्थापित  करने  तथा
 अन्य  औद्योगिक  योजनाएं  आरम्भ  करने  के
 बारे  में,  जिनमें  सीमेंट  कारखाने  भी  शामिल

 हैं,  केन्द्रीय  सरकार  को  कुछ  योजनाएं  भेजी  हैं;

 ~

 (5  ~

 (ख)  यदि  हां,  तो  इनका  ब्यौरा  क्या  है;
 और

 (ग)  इस  संबंध  में  सरकार  द्वारा  क्या

 कार्यवाही  की  जा  रही  है  ?
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 औद्योगिक  विकास  तथा  समवाय  कार्य
 मंत्री  (श्री  फखराहीन  अली  अहमद)  :

 (क)  से  (ग).  जहां  तक  छोटी  कार  परि-
 योजना  और  सीमेंट  कारखानों  का  सम्बन्ध  है,
 मध्य  प्रदेश  की सरकार  से  कोई  भी  योजना  नहीं
 मिली  है  1  इस  समय  किसी  भी  पार्टी  के  लिये
 सीमेंट  का  निर्माण  प्रारम्भ  करने  के  लिये
 लाइसेंस  प्राप्त  करने  हेतु  भारत  सरकार  के
 पास  आने  की  आवश्यकता  नहीं  है  ।  जहां  तक
 अन्य  औद्योगिक  योजनाओं  का  सम्बन्ध  है,
 सूचना  इकट्ठी  की  जा  रही  है  और  वह  यथा
 समय  सभा-पटल  पर  रख  दी  जायेगी  ।

 वक्षिण-पूर्व  रेलवे  में  रेलवे  सेवा  आयोग

 *589.  श्री  जाखन  लाल  गुप्त :  क्या
 रेलबे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  दक्षिण-यूर्व  रेलवे  में  कर्म-
 चारियों  की  नियुक्ति  के  लिये  कोई  रेलवे  सेवा
 आयोग  स्थापित  किया  गया  है;

 (ख)  यदि  हां,  तो  आयोग  के  सदस्यों  के
 नाम  क्या  हैं  और  वे  कब  से  सदस्य  के  रूप  में
 काम  कर  रहे  हैं;

 (ग)  क्या  उपरोक्त  रेलवे  सेवा  आयोग
 में  मध्य  प्रदेश  क ेकिसी  ग ैर-सरकारी  सदस्य  को
 सम्मिलित  किया  गया  है;  और

 (घ)  यदि  नहीं,  तो  कितने  वर्षों  से  मध्य
 प्रदेश  क ेकिसी  निवासी  को  आयोग  में  नियुक्त
 नहीं  किया  गया  है।

 रेलवे  मंत्री  (भी  चे०  मु०  पुनाचा)  :

 (क)  जी,  हां  ।  कलकत्ता  स्थित  रेल  सेवा
 आयोग  दक्षिण-पूर्व  और  पूर्व  रेलों,  चित्तरंजन
 रेल  इंजन  कारखाना  और  रेलवे  बिजली
 प्रायोजना  के  लिये  कर्मचारियों  की  भर्ती
 करता  है  |

 (ख)  आयोग  के  अध्यक्ष  श्री  पी०  सी०
 वैश्य  हैं।  सदस्य  का  पद  खाली  है  ।

 (ग)  जी,  नहीं  ।

 (घ)  रेल  सेवा  आयोगों  के  अध्यक्षों  और
 सदस्यों  की  नियुक्ति  लोक  सेवा  आयोग  की
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 सिफारिश  पर  की  जाती  है  और  उनका  चुनाव
 क्षेत्रीय  आधार  पर  नहीं  किया  जाता  ।

 Sick  TEXTILE  MILLS

 *590.  SHRI  TRIDIB  KUMAR  CHAU-
 DHURI:  Will  the  Minister  of  COM-
 MERCE  be  pleased  to  state  :

 (a)  whether  Government  have  prepared
 any  list  of  sick  cotton  textile  mills  for  their
 take  over  in  pursuance  of  the  provisions  of
 the  Cotton  Textiles  (Management  of
 Undertakings  and  Liquidation)  Act,  ‘1968;

 (b)  whether  necessary  financial  and  orga-
 nisational  arrangements  for  the  take-over
 of  such  sick  textile  mills  have  been  made;
 and

 (c)  if  so,  the  time  by  which  they  could
 be  taken  over  ?

 THE  MINISTER  OF  COMMERCE
 (SHRI  DINESH  SINGH)  :  (a)  to  (c).  It
 is  presumed  that  by  “sick  cotton  textile”
 mills  the  Hon’ble  Member  means  cotton
 textile  mills  which  are  in  difficulties  on
 account  of  financial  stringency  or  inefficient
 management,  The  Cotton  Textile  Compa-
 nies  (Management  of  Undertakings  &  Liqui-
 dation  or  Reconstruction)  Act,  967  pro-
 vides  for  take  over  of  only  such  mills  as
 are  already  being  managed  in  terms  of  the
 provisions  of  the  Industries  (Development
 &  Regulation)  Act  or  as  may  hereafter  be
 taken  over  under  that  Act.  Cases  of  such
 mills  will  be  cons‘dered  in  terms  of  the
 provisions  of  the  967  Act  for  either  liqui-
 dation  or  reconstruction,  A  Textile  Corpo-
 ration  is  to  be  set  up  shortly  to  manage
 the  mills  which  may  be  acquired  by  Gov-
 ernmént  under  the  Acts  referred  to  above;
 other  details  are  under  consideration.

 Pic-tRON  PRODUCTION
 #591,  SHRI  5.  7९,  DAMANI:  Will  the

 Minister  of  STEEL,  MINES  AND
 METALS  be  pleased  to  state  :

 (a)  whether  many  prospective  pig-iron
 producers  in  the  country  have  returned
 their  licences  and  letters  of  intent;

 (b)  if  so,  the  reasons  therefor;  and
 (c)  the  steps  proposed  by  Government

 to  remedy  the  situation  ?
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 THE  MINISTER  OF  STEEL,  MINES
 AND  METALS  (DR.  CHANNA
 REDDY)  :  (a)  and  (b).  There  have  been
 3  cases  in  the  recent  past  where  schemes
 for  production  of  pig-iron  have  been  given
 up.  In  one  case  the  company  had,  among
 other  reasons,  indicated  that  the  atmos-
 phere  in  the  country  was  not  encouraging
 In  the  remaining  two  cases,  the  parties  con-
 cerned  were  reluctant  to  use  indigenous
 equipment  as  stipulated  by  Government
 Probably  the  present  excess  availability  of
 pig-iron  has  also  influenced  their  decisions.

 (c)  Non-implementation  of  these  schemes
 is  not  likely  to  adversely  affect  the  general
 availability  of  pig-iron  since  there  would
 be  sufficient  capacity  to  meet  demand  at
 present  and  in  the  near  future.

 दूसरे  संयुक्त  राष्ट्र  संघ  व्यापार  तथा
 विकास  सम्मेलन  सें  अनुवादक

 “592  श्री  अटल  बिहारी  वाजपेयी  :

 ca  भी  चन््रशबर  सिंह:

 क्या  वाणिज्य  मंत्री  यह  बताने  की  कृपा
 करेंगे कि  :

 (कज  क्या  यह  सच  है  कि  दूसरे  संयुक्त  राष्ट्र
 संघ  व्यापार  तथा  विकास  सम्मेलन  में  विभिन्न
 भाषाओं  में  दिये  गये  भाषणों  का  अनुवाद
 करने  के  लिये  नियुक्त  किये  गये  व्यक्तियों  में
 केवल  एक  ही  भारतीय  हैं;

 (ख )  “क्या  यह  भी  सच  है  कि  उपयक्त
 सम्मेलेन  में  भाषणों,  का  हिन्दी  .में  अनुवाद
 करने  का.  कोई  व्यवस्था  नहीं  है;  और

 (ग.)  दि  हां,-ते  इसके  क्या  कारण  हैं  ?

 वाणिज्य  मंत्री  (श्री  विनेश  सिह):  (क)
 संयुक्त  राष्ट्र  अधिकारियों  ने  केवल  एक
 भारतीय  राष्ट्रिक  को  नियमित  अमले  के  एक
 सदस्य  के  स्थान  पर  अनुवादक  का  कार्य  करने
 के  लिये  उपयुक्त  स्वीकार  किया  है  |

 (ख)  तथा  (ग).  हिन्दी  में  अनुवाद  करने
 के  लिये  अंकटाड  द्वारा  कोई  व्यवस्था  नहीं  की
 गई  है,  क्योंकि  हिन्दी  संयुक्त  राष्ट्र  ढ्वारा  अपने
 कार्यालये  सम्बन्धी  कार्य  के  लिये  मान्यता
 प्राप्त  भाषाओं  में  से  एक  भाषा  नहीं  है  ।
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 SMALL  SCALE  INDUSTRIAL  SECTOR
 *593.  SHRI  S.  S.  KOTHARI:  Will  the

 Minister  of  INDUSTRIAL  DEVELOP-
 MENT  AND  COMPANY  AFFAIRS  be
 pleased  to  state:

 (a)  the  steps  taken  by  Government  to
 stimulate  capital  formation  in  the  smail-
 scale  industrial  sector;

 (b)  whether  Government  have  initiated
 schemes  to  provide  technical  guidance  and
 other  facilities  for  the  establishment  of
 power-driven  smal]  industrial  units  on  the
 lines  existing  in  Japan;  and

 (c)  if  so,  the  response  in  urban  aad  rural
 areas  to  such  schemes  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  7,  A.  AHMED):  (a)
 The  procurement  of  machinery  on  hire-
 purchase  terms  under  the  National  Small
 Industries  Corporation  and  Instalment
 Credit  Scheme  of  the  State  Bank  of  India
 are  some  of  the  steps  taken  by  Govermment
 to  stimulate  capital  formation  in  the  small
 scale  industrial  sector  indirectly.

 (b)  Yes,  Sir.
 (c)  It  is  very  encouraging  particularly

 in  urban  areas.

 IMPORT  OF  JUTE  FROM  THAILAND

 *594.  SHRI  UMANATH  :
 SHRI  K.  RAMANI
 SHRI  K.  ANIRUDHAN
 SHRI  BHAGABAN  DAS

 Will  the  Minister  of  COMMERCE  be
 pleased  to  refer  to  the  reply  given  to  Star-
 red  Question  No.  6  on  the  i3th  February,
 968  regarding  import  of  jute  from  Thai-
 land  and  state  :

 (a)  the  details  of  the  CBI  investigation
 report  in  this  regard;  and

 (b)  the  action  taken  thereon  ?

 THE  MINISTER  OF  COMMERCE
 (SHRI  DINESH  SINGH)  :  (a)  and’  (b).
 The  C.B.I.  has  completed  investigation  and
 proposes  to  take  further  action,  in  respect
 of  persons  against  whom  there  are  prima
 facie  cases,  in  consultation  with  the  State
 Government  concerned  and  the  Directorate
 of  Enforcement.
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 ‘MADRAS:  EXHIBITION
 *595.  SHRI  LOBO  PRABHU  :  Will  the

 Minister  of  COMMERCE  be  pleased  to
 State  :

 (a)  the  expenditure  incurred  separately
 by  the  Central  State  and  Foreign  Govern-
 ments  and  the  private  Industrialists  On  the
 setting  up  of  Madras  Exhibition;

 (b)  whether  it  is  a  fact  that  amongst  the
 foreign  countries,  the  response  from  Com-
 munist  block  has  been  large  and  if  so,  the
 reasons  therefor;

 (c)  whether  these  countries  are  selling
 machines  on  the  rupee  payment  basis;  and

 (d)  if  so,  the  reasons  for  permitting
 such  sale  in  the  context  of  the  idle  indus-
 trial  capacities  in  the  country  ?

 THE  MINISTER  OF  COMMERCE
 (SHRI  DINESH  SINGH)  :  (a)  to  (d).  A
 statement  is  placed  on  the  Table  of  the
 House,

 STATEMENT
 The  Indian  International  Trade  &  Indus-

 tries  Fair,  Madras,  has  been  Organised  by
 the  All  India  Manufacturers  Organisation.
 Facilities  like  land,  approach  roads,  water,
 electricity,  sewerage  etc.  for  the  site  have
 been  provided  by  Madras  State  Govern-
 ment,  who  have  been  given  a  refundable
 ways  and  means  advance  of  Rs.  |  crore  by
 Government  of  India  for  this  purpose.  The
 AIMO  have  also  been  given  a  ways  and
 means  advance  of  Rs.  0  lakhs  for  meeting
 expenditure  on  the  Fair,  Figures  of  expen-
 diture  incurred  by  the  participating  Minis-
 tries  of  the  Central  Government  and  by
 the  State  and  Foreign  Governments  and
 the  private  industrialists  are  not  available,
 A  Budget  provision  of  Rs.  5  lakhs  has
 been  made  for  the  Commerce  Pavilion.

 Out  of  the  ॥7  countries  participating  8
 are  from  East  Europe.  Others  regretted
 their  inability  without  indicating  reasons
 therefor.

 In  accordance  with  the  normal  practice
 at  International  Fairs,  foreign.  participants
 have  been  permitted  to  sell  their  exhibits
 at  the  end  of  the  Exhibition  up  to  a  mone-
 tary  ceiling  calculated  at  Rs.  50  per  sq.  ft.
 Of  the  exhibition  space  booked  by  the  par-
 ticipant.  These  sales  were  to  be  subject  to
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 the  Import  Control  Policy  in  force  and
 on  payment  of  the  requisite  customs  duty.

 Only  in  those  cases  where  the  Fair  quota
 could  not  be  utilised  with  the  sale  of  exhi-
 bits  cleared  ‘rom  indigenous  angle  has
 relaxation  been  allowed  to  include  sale  of
 other  exhibits.  The  volume  of  such  sales  is
 very  small  and  will  not  have  a  adverse  effect
 on  jnd’genous  industry.

 Cracks  IN  RAriLwAy  LINE  BETWEEN
 BIKANER  AND  DELHI

 *596.  DR.  KARNI  SINGH:  Will  the
 Minister  of  RAILWAYS  be  pleased  to
 state:

 (a)  whether  it  is  fact  that  on  the  night
 of  the  Jlth  January,  ‘1968,  cracks  were
 noticed  in  the  Railway  line  between  Bika-
 ner  and  Delhi  which  could  have  resulted
 in  derailment  and  dangerous  accident  to
 the  Bikaner-Delhi  Mail  that  night;

 (b)  whether  similar  condition  caused  the
 derailment  of  Delhi-Bikaner  Mail  on  the
 26th  December,  1965;  and

 (c)  the  steps  taken  to  fulfil  the  assurance
 given  that  the  entire  section  between
 Ratangarh  and  Bikaner  would  be  relaid
 with  heavier  rails  and  to  introduce  other
 precautions  to  detect  such  cracks  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA)  :  (a)  No,  Sir.
 A  crack  was  detected  by  the  Keyman  on
 10-1-1968  and  Bikaner  Mail  was  detained
 for  8  minutes  between  Belasar  and  Napa-
 sar.  The  Mail  was  allowed  to  pass  after  the
 rail  was  attended  (0.

 (b)  Yes,  Sir.
 (c)  The  entire  section  of  37  KMs.  bet-

 ween  Ratangarh  and  Bikaner  has  been
 sanctioned  for  relaying  with  heavier  rails.
 A  length  of  68  KMs.  has  already  been
 telaid  and  the  work  on  the  balance  69
 KMs.  is  in  progress  and  is  expected  to  be
 completed  by  1969,  Special  precautions  to
 detect  rail  cracks  have  already  been  taken.

 New  LICENCES  FOR  MANUFACTURE  OF
 Scooters,  MoTor-CycLes  AND  MOPEDs
 #597,  SHRI  S.  K.  TAPURIAH:  Will

 the  Minister  of  INDUSTRIAL  DEVE-
 LOPMENT  AND  COMPANY  AFFAIRS
 be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  Govern-
 ment  have  decided  to  issue  new  licences
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 for  the  manufacture  of  scooters,  motor-
 cycles  and  mopeds;  and

 (b)  if  so,  the  reasons  therefor  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a)
 and  (b).  In  view  of  the  growing  demand
 and  long  list  of  orders  pending  with  the
 dealers,  Government  are  considering  licens-
 ing  one  additional  unit  for  the  manufacture
 of  scooters.  There  is,  however,  no  proposal
 to  issue  any  new  industrial  licence  for  the
 manufacture  of  motor  cycles  and  mopeds.

 INDUSTRIAL  UNITS  IN  KENYA

 *598.  SHRI  R.  K.  AMIN:  Will  the
 Minister  of  COMMERCE  be  pleased  to
 State  :

 (a)  whether  it  js  a  fact  that  Indian  in-
 dustrialists  have  been  invited  to  set  up
 industrial  units  in  Kenya;

 (b)  whether  Government  prOpose  to  en-
 courage  them;  and

 (c)  if  s0,  in  what  manner  ?

 THE  MINISTER  OF  COMMERCE
 (SHRI  DINESH  SINGH):  (a)  An  en-
 quiry  has  been  received  through  our  Mis-
 sion  at  Nairobi  as  to  whether  suitable
 Indian  parties  could  come  forward  to  set
 up  industrial  units  of  certain  small  scale
 industrial  items  in  the  Nairobi  Industrial
 Estate  which  is  nearing  completion.  This
 enquiry  has  been  circulated  in  India.  Some
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 Indians  are  also  setting  up  industries  in
 Kenya.

 (b)  and  (c).  Government  encourage  set-
 ling  up  of  joint  ventures  abroad  by  Indian
 entrepreneurs  50  long  as  their  participation
 is  in  the  form  of  export  of  indigenous
 machinery,  equipment  and  technical  know-
 how.

 Export  OF  CANNED  7009  AND  PICKLE
 3637.  SHRI  BABURAO  PATEL:  Will

 the  Minister  of  COMMERCE  be  pleased  to
 State  the  value  of  annual  exports  of  canned
 food  and  pickle  and  the  countries  to  which
 our  canned  products  were  sent,  annually
 during  the  last  three  years  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI)  :  A  statement
 is  laid  on  the  Table  of  the  House,  [Placed
 in  Library,  See  No,  LT-429/68].

 IMPORT  OF  COTTON
 3638.  SHRI  BABURAO  PATEL:  Will

 the  Minister  of  COMMERCE  be  pleased  to
 State  :

 (a)  the  total  amount  of  cotton  imported,
 countrywise,  during  the  last  3  years;  and

 (b)  the  amount  of  foreign  exchange  in-
 volved  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)  and
 (b).  The  amount  of  cotton  imported  against
 payment  in  foreign  exchange  during  the

 last  3  years  was  as  follows  :—

 Qty.  in  lakh  bales,  Value  in  rupees  crores

 ‘1964-65,  1965-66.  ‘1966-67,
 a  —™  oo  —™  ——_  7

 Qty.  Value  Qty.  Value  Qty.  Value

 ULAR.  .58  5  .87  1.81  6.59  .76  25.46

 SUDAN  0.98  8.34  .3!  2.89  4.26  4.5
 E.  AFRICA  =  .03  6.62  0.37  3.85  0.86  8.03
 PAKISTAN  0.56  2.70  NEG  NEG  0.29  2.02

 OTHERS  0.43  3.66  0.0l  0.0  0.34  4.20

 TOTAL  :  4.58  37.9  3.50  33.43.  4.51  53.86

 NOTE  :  These  figures  do  not  include  import  of  cotton  from  the  U.S.A.  bulk  of  which.
 is  under  PL  480  which  does  not  involve  foreign  exchange.
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 KHADI  INDUSTRY
 3640,  SHRI  BABURAO  PATEL:  Will

 the  Minister  of  COMMERCE  be  pleased
 to  state:

 (a)  the  production,  sales  and  balance
 stocks  in  quantity,  variety  and  rupee  value
 of  khadi  manufacture  in  the  country  on
 the  3Ist  March,  1967;

 (b)  whether  it  is  a  fact  that  khadi  stocks
 work  over  Rs.  5  crores  are  lying  undis-
 posed  with  the  Khadi  and  Village  Indus-
 tries  Commission:

 (c)  the  total  number  of  spindles  used  in
 the  country  for  production  of  khadi  State-
 wise,  and  the  number  remained  unused  as
 on  the  ‘Stst.  March  1967;

 (d)  the  total  number  of  people  em-
 ployed.  labour  and  artisans,  in  the  produc-
 tion  of  khadi  in  the  country,  Statewise,  and
 their  annual  wage  bill;  and

 (e)  the  steps  Government  proopse  to
 take  to  stabilise  khadi  industry  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI)  :  (a)  to  (e).
 The  information  is  being  collected  and  will
 be  laid  on  the  Table  of  the  House  in  due
 course.

 WEAVERS’  SERVICE.  CENTRE  AT  TRIVANDRUM
 3641,  SHRI  MANGALATHUMADAM  :

 SHRI  P.  VISWAMBHARAN  :
 Will  the  Minister  of  COMMERCE  be

 pleased  to  refer  to  the  reply  given  to  Un-
 starred  Question  No.  636  on  the  24th
 November,  967  and  state  :

 (a)  whether  any  decision  has  since  been
 taken  to  set  up  a  Weaver’s  Service  Centre
 at  Trivandrum;

 (b)  if  so,  the  nature  thereof;  and
 (c)  if  not,  the  reasons  for  the  delay  ?
 THE  DEPUTY  MINISTER’  IN  THE

 MINISTRY  OF  COMMERCE  (SHRI
 MOND.  SHAFI  QURESHI)  :  (a)  to  (c).
 The  question  of  opening  a  Weavers’  Service
 Centre  at  Trivandrum  is  under  considera-
 tion,

 CENTRAL  SMALL  SCALE  INDUSTRIES
 ORGANISATION

 3642,  SHRI  MANGALATHUMADAM  :
 SHRI  VASUDEVAN  NAR  :
 SHRI  ए.  VISWAMBHARAN  :
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 Will  the  Minister
 DEVELOPMENT  AND
 AFFAIRS  be  pleased  to  state  :

 of  INDUSTRIAL
 COMPANY

 (a)  whether  Government  are  aware  that
 the  employees  of  production  and  extension
 centres  under  the  Centra]  Small  Scale  In-
 dutries  Organisations  at  Triuvalla,  Ettu-
 manoor,  Muvattupuzha  afe  conducting
 satyagraha  to  get  their  grievances  redress-
 ed:

 (b)  whether  Government  have  taken  any
 steps  to  redress  the  grievances  of  these
 employees  and  if  so,  the  details  thereof;

 (c)  whether  Government  propose  to  take
 steps  to  expand  the  activities  of  these  cen-
 tres  and  also  to  make  their  working  more
 efficient:

 (d)  whether  there  is  any  proposal  to
 hand  over  these  centres  to  the  State  Gov-
 ernment;  and

 (e)  if  sO,  whether  Government  propose
 to  take  steps  tO  ensure  security  of  service
 to  the  employees  at  present  working  in
 these  centres  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY  AF-
 FAIRS  (SHRI  F.  A.  AHMED):  (a)  Yes,
 Sir.

 (b)  The  demands  put  forward  by  the
 employees  are  under  active  cOnsideration.

 (c)  There  is  no  proposal  to  expand  the
 activities  of  the  centres,  But  the  question
 to  make  their  working  more  efficient  is
 under  examination,

 (4)  Yes.
 (e)  Interest  of  employees  would  be

 looked  after  accOrding  to  Government
 rules  and  regulations,

 COMMERCIAL  CLERKS
 3643.  SHRI  KAMESHWAR  SINGH:

 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state  :

 (a)  the  total  number  of  Commerciat
 Clerks  employed  on  the  Indian  Railways;

 (b)  the  number  of  the  Commercial
 Clerks  on  the  Indian  Railways  working  in
 the  grade  of  Rs.  110-200,  Rs.  150-240,
 Rs.  205-280,  Rs.  250-380,  Rs,  335-425,
 Rs,  370-475  and  Rs.  450-575  separately  for
 each  Railway  (zone)  and  in  each  grade;
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 (c)  the  number  of  the  Commercial  Ins-
 pectors  On  the  Indian  Railways  working  in
 the  grades  of  Rs.  250-380,  Rs.  335-425,
 Rs.  370-475  and  Rs.  450-575  separately  for
 each  zone;

 (d)  whether  it  is  a  fact,  that  there  is
 great  disparity  in  the  upgraded  posts  of  the
 Commercial  Clerks  from  one  zone  to  an-
 other;  and

 (e)  if  so,  the  reasons  therefor  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA)  :  (a)  to  (e).
 Information  is  being  collected  and  will  be
 placed  on  the  Table  of  the  Sabha  in  due
 course.

 सोटर-कारों  के  निर्माण  के  लिए  लोहे
 का  आयात

 3644.  श्री  नीतिराज  सिह  चोधरी  :  क्या
 औद्योगिक  विकास  तथा  समवाय-कार्य  मंत्री

 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  मोटर-कारों  का  निर्माण  करने
 के  लिये  विदेशों  से  लोहे  का  आयात  किया
 जा  रहा  है;

 (ख)  क्या  स्वयं  देश  में  ऐसे  लोहे  का  निर्माण
 नहीं  किया  जा  सकता  है;  और

 (ग)  यदि  हां,  तो  इसका  कब  निर्माण
 किये  जाने  की  सम्भावना  है  ?

 आऔद्योगिक  विकास  तथा  समवाय-कार्य
 मंखी  (थ्री  फलरुद्वीन  अली  अहमद  ):  (क  )  कारों
 का  निर्माण  करने  के  लिये  इस्पात  के  सामान
 का  आयात  किया  जा  रहा  है  लोहे  का  नहीं  ।

 (ख)  और  (ग).  जितने  माल  की  आव-
 श्यकता  होती  है  उसका  फिलहाल  केवल  कुछ
 अंश  राउरकेला  इस्पात  संयंत्र  से  प्राप्त  होता
 है  ।  लोहा  तथा  इस्पात  विभाग  के  परामर्श
 को  पर्याप्त  मात्रा  में  इस्पात  का  सामान  बनाने
 की  व्यवस्था  करने  तथा  देश  के  इस्पात  संयंत्रों
 से  विशेष  किस्म  का  इस्पात  प्राप्त  करने  के
 लिये  प्रयत्न  किये  जा  रहे  हैं
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 रूमानिया  से  व्यापार  करार
 3645.  श्री  नौतिराज  सिह  चौधरी  :  क्या

 वाणिज्य  मंत्री  i3  फरवरी,  968  के  अता-
 रांकित  प्रश्न  संख्या  222  के  उत्तर  के  सम्बन्ध
 में  यह  बताने  की  कंपा  करेंगे  कि  :

 (क)  3  दिसम्बर,  ry6s  तक  रूमानिया
 के  सांथ  बढ़ाये  गये  व्यापार  तथा  भुगतान  करार
 का  ब्योरा  क्या  है;  और

 (ख)  उस  करार  के  अन्तर्गत  किन-किन
 वस्तुओं  का  आयात  तथा  निर्यात  किया
 जायेगा  ?

 वाणिज्य  मंत्रालय  में  उपनमंत्री  (श्री
 मुहम्मद  शफी  कुरेशी)  :  (क)  भारत  सरवगर
 और  रूमानिया  के  समाजवादी  गणराज्य  के
 मध्य  दीर्घावधि  व्यापार  तथा  भुगतान  करार,
 जो  30-11-1962  को  सम्पन्न  हुआ  था,
 पहले  I--963  तथा  3I-72-967  के
 मध्य  की  अवधि  के  लिये  वैध  था  ।  वैधता  की

 यह  अवधि  अब  3i-2-968  तक  और

 बढ़ा  दी  गई  है  ।  इस  करार  की  मुख्य  बातें
 ये  हें  :  (a)  रूमानिया  से  सभी  आयातों  को
 भारत  से  निर्यातों  द्वारा  संतुलित  किया  जाना

 ह;  (२)  दोनों  ओर  से  परम-मित्र  राष्ट्र
 व्यवहार  किया  जायगा;  (३)  वाणिज्यिक
 तथा  गैर-वाणिज्यिक,  सभी  भुगतान  भारतीय
 रुपयों  में  किये  जायेंगे;  और  (4)  रुपया
 लेखों  में  जो  भी  राशि  बचेगी,  उसे  भारतीय
 माल  की  खरीद  के  लिये  प्रयुक्त  किया  जायेगा

 इस  करार  .की  प्रति  पहले  ही  संसद
 पुस्तकालय  में  प्राप्य  है

 (a)  एक  सूची  सभा-पटल  पर  रखी  है,
 जिसमें  रूमानिया  से  भारत  को  आयात  के
 लिये  और  भारत  से  रूमानिया  को  निर्यात  के
 लिये  प्राप्य  माल  का  विवरण  दिया  गया  है  ।

 [पुस्तकालय  में  रख  दो  गई  ।  देखिये  संख्या
 LT-  430/68]

 BANKS  OWNED  BY  BIRLAS
 3646,  SHRI  JUGAL  MONDAL:  Will

 the  Minister  of  INDUSTRIAL  DEVELOP-
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 MENT  AND  COMPANY  AFFAIRS  ७८
 pleased  to  refer  to  the  reply  given  to  Un-
 starred  Question  No.  928  on  the  24th
 November,  967  and  state  :

 (a)  whether  the  information  asked  for  in
 respect  of  Banks  owned  by  Birlas  has  since
 been  collected;  and

 (b)  if  so,  the  number  of  inter-locking
 directorships  the  Birlas  have  either  in  the
 banks  or  in  other  companies  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a)
 Yes,  Sir.  The  Birlas  do  not  own  any  banks.

 (b)  The  information  is  being  collected
 and  it  will  be  laid  shortly  on  the  table  of
 the  House.

 HANDICRAFT  HOUSE  IN  DELHI
 3647.  SHRI  D.  AMAT  :  Will  the  Minis-

 ter  of  COMMERCE  be  pleased  to  state  :
 (a)  whether

 setting  up  a  Handicraft  House  in
 for  all  States;

 there  is  any  proposal  for
 Delhi

 (b)  if  so,  the  place  earmarked  for  the
 House;  and

 (c)  whether  the  cost  of  its  construction
 will  be  borne  by  the  Central  Government
 or  the  State  Government  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)  Yes.  Sir.
 But  it  will  not  be  one  Handicraft  House.
 instead  each  State  will  have  an  emporium
 of  its  own,

 (b)  Irwin  Road,  New  Delhi.
 (c)  The  cost  of  construction  of  building

 will  be  borne  by  the  respective  State  Gov-
 ‘ernments,

 LAND  FOR  HANDICRAFT  INDUSTRIES
 3648.  SHRI  D.  AMAT:  Will  the  Minis-

 ‘ter  of  COMMERCE  be  pleased  to  state  :
 (a)  whether  it  is  a  fact  that  land  has

 been  allotted  to  some  of  the  States,  free  of
 cost,  fOr  cOnstructing  building  in  Can-
 naught  Place,  New  Delhi  for  industrial
 purposes;

 (b)  if  so,  the  names  thereof;  and
 (०)  the  names  of  States  which

 have  acquired  buildings  on  rental  basis  for
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 handicraft  purposes,  with  the  amount  of
 rent  per  month  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI)  :  (a)  to  (०).
 Information  is  being  collected  and  will  be
 laid  on  the  Table  of  the  House.

 HINDUSTAN  STEEL  LTD.
 3649,  SHRI  8.  N.  SHASTRI:  Will  the

 Minister  of  STEEL,  MINES  AND
 METALS  be  pleased  to  state  :

 (a)  the  total  capital  investment  in  the
 Hindustan  Stee]  Ltd.  upto  the  3lst  March,
 1967;

 (b)  the  percentage  of  net  profit
 vestment;  and

 (c)  how  it  compares  with  other  major
 public  undertakings  ?

 THE  MINISTER  OF  STEEL,  MINES
 AND  METALS  (DR.  CHANNA
 REDDY):  (a)  Based  on  Government
 funds,  the  total  investment  in  Hindustan
 Steel  Limited  upto  3ist  March,  967
 amounted  to  Rs.  10,285  million  (equity
 Rs,  5,280  million  and  Government  loans
 Rs.  5005  million),

 (b)  The  cumulative  loss  of  the  Com-
 pany  amounted  to  Rs  823  million  at  the  end
 of  the  Year  1966-67.

 (c)  The  information  is  being  collected
 and  will  be  laid  on  the  Table  of  the  House.

 on  in-

 SMALL  CAR  PROJECT
 3650.  SHRI  VIRENDRAKUMAR

 SHAH:  Will  the  Minister  of  TNDUS-
 TRIAL  DEVELOPMENT  AND  COM-
 PANY  AFFAIRS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  some  of  the
 forcign  delegates  to  the  UNCTAD  had
 utilised  their  presence  in  New  Delhi  to  dis-
 cuss  with  Government  the  issue  relating  to
 collaboration  for  the  proposed  small  ‘car
 project;

 (b)  if  so,  the  representatives  of  which
 countries  discussed  this  issue  with  Govern-
 ment;

 (c)  whether  this  helped  Government  to
 take  a  decision  with  regard  to  the  manu-
 facture  of  small  car;  and

 (d)  if  so,  which  of  the  proposals  found
 favour  with  Government  and  the  details
 thereof  ?  ct  न»
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 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY  AF-
 FAIRS  (SHRI  F.  A.  AHMED):  (a)  No.

 (0)  to  (d).  Do  not  arise.
 MApDRAS-RAMESWARAM  RAILWAY  LINE

 3651.  SHRI  KIRUTTINAN  :  Will  the
 Minister  of  RAILWAYS  be  pleased  to
 state  :

 (a)  whether  it  is  a  fact  that  inspection
 was  made  by  the  General  Manager,  South-
 ern  Railway  for  laying  a  railway  line  from
 Madras  to  Rameswaram;  and

 (b)  if  so,  the  details  thereof  ?
 THE  MINISTER  OF  RAILWAYS

 (SHRI  C.  M.  POONACHA):  (a)  and
 (b).There  already  exists  a  M.G._  railway
 line  from  Madras  Lgmore  to  Rameswaram,
 and  the  question  of  inspection  by  the  Gene-
 ral  Manager  for  laying  the  same  does  not
 arise.  The  Honourable  Member  presum-
 ably  is  referring  to  the  routine  inspection
 by  the  General  Manager,  accompanied  by
 the  Heads  of  Department,  of  the  line  bet-
 ween  Madras  to  Rameswaram.  The  inspcc-
 tion  was  carried  out  in  stages  as  indicated
 below  :  %

 Section  Date  of
 Inspection

 (i)  Madras-Vriddhachalam  21,2.1967,
 (ii)  Vriddhachalam-Madurai  —-22.2.967
 (iii)  Villupuram-Tiruchchira-

 palli  via  Main  Line  25.8,1967,
 (iv)  Tiruchchirapalli-Mana-

 madurai  3C.2.968
 (रो  Manamadurai-Rames-

 waram  311.1968,
 Action  has  been  taken  on  the  Inspection

 Notes  issued  after  these  inspections.
 INDUSTRIES  SET  UP  IN  HIMACHAL  PRADESH

 3652.  SHRI  LALIT  SEN  :  Will  the  Min-
 ister  of  INDUSTRIAL  DEVELOPMENT
 AND  COMPANY  AFFAIRS  be  pleased  to
 state  :

 (a)  the  number  and  nature  of  new  in-
 dustries  set  up  in  Himachal  Pradesh  during
 the  last  five  years;

 (b)  whether  this  industrial  development
 has  been  according  to  schedule;  and

 (c)  the  new  industries  proposed  to  be
 set  up  in  the  public  and  private  sectors  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY  AF-
 FAIRS  (SHRI  F.  A.  AHMED):  (a)  to
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 (c).  The  information  is  being  collected  and
 will  be  laid  on  the  Table  of  the  House  in
 due  course.

 खादी  प्रामोद्योग  आयोग  में  अंशदायो
 भविष्य-निधि

 3653.  श्री  झा०  सुन्दरलाल  :  क्या  वाणिज्य
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  खादी  ग्रामोद्योग
 आयोग  ने  अपने  कमंचारियों  के  लिये  अंशदायी
 भविष्य-निधि  के  लिये  नियम  बनाये  हें;

 (ख)  यदि  हां,  तो  नई  दिल्ली  में  खादी
 ग्रामोद्योग  भवन  में  कार्य  कर  रहे  कमेच।रियों
 को  957  से  यह  सुविधा  न  देने  के  क्या
 कारण  हूँ;  और

 (ग)  इन  कमंचारियों  को  अंशदायी  भविष्य
 निधि  की  यह  सुविधा  कब  तक  देने  का  आयोग
 का  विचार  है  ?

 वाणिज्य  मंत्रालय  में  उप-मंत्री  (श्री  मुहम्मद
 शफी  क्रेशी)  :  (क)  से  (ग).  जानकारी
 एकत्र  की  जा  रही  है  और  सभा-पटल  पर  रख
 दी  जायेगी  ।

 खादी  ग्रामोद्योग  भवन  के  कर्मचारियों
 के  महंगाई  भत्ते  की  अदायगोी

 3654  श्री  ाण  सुन्दरलाल:  क्या
 वाणिज्य  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  कुछ  समय  पहले
 नई  दिल्ली  में  खादी  ग्रामोद्योग  भवन  के  कमं-
 चारियों  को  दिये  जाने  वाले  महंगाई  भत्ते
 की  दरों  में  कमी  कर  दी  गई  थी  और  इस
 प्रकार  घटाई  गई  राशि  को  नगर-प्रतिकर-भत्ते
 के  रूप  में  दिखाया  गया  था;

 (ख)  यदि  हां,  तो  इसके  क्या  कारण

 थ,

 (ग)  उनको  नगर-प्रतिकर-भत्ता  किस

 तारीख  से  दिया  जा  रहा  है  और  खादी  तथा

 ग्रामोद्योग  आयोग  ने  नगर-प्रतिकर-भत्ता  देने

 के  ये  आदेश  किस  तारीख  से  जारी  किये

 थ;

 (घ)  उपर्युक्त  कार्यवाही  के  फलस्वरूप

 कर्मचारियों  को  हुई  हानि  को  पूरा  करने  के
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 लिये  क्या  कार्यवाही  करने  का  खादी  तथा
 ग्रामोद्योग  का  विचार  है;  और

 (ड)  खादी  तथा  ग्रामोद्योग  आयोग  का
 विचार  महंगाई  भत्ते  का  कितना  भाग  अपने
 कर्मचारियों  के  मूल  वेतन  में  मिलाने  का
 है?

 वाणिज्य  मंत्रालय  में  उप-मंत्री  (श्री  मुहम्मद
 शफ़ी  कुरेशी)  :  (क)  से  (3).  जानकारी
 एकत्र  की  जा  रही  है  और  सभा-पटल  पर  रख
 दी  जायेगी  t

 खादी  तथा  ग्रामोद्योग  भवन  में  वेतनक्रम
 3655.  श्री  झा०  सुन्दरलाल  :  क्या

 वाणिज्य  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  खादी  तथा  ग्रामोद्योग  आयोग
 के  अधीन  सभी  खादी  भवनों,  कर्मचारियों  को
 समान  वेतनक्रम  और  अन्य  सुविधाएं  दी  जाती
 &

 (ख)  यदि  नहीं,  तो  भिन्न-भिन्न  खादी
 भवनों  द्वारा  भिन्न-भिन्न  पदों  के  लिये  दिये  गये
 वेतनक्रमों  तथा  सुविधाओं  का  पूरा  ब्यौरा
 क्या  है;  और

 (ग)  खादी  भवन  के  कमंचारियों  के
 कल्याण  के  बारे  में  क्या  कार्यवाही  करने  का
 सरकार  अथवा  खादी  तथा  ग्रामोद्योग  आयोग
 का  विचार  है  ?

 वाणिज्य  मंत्रालय  में  उप-मंत्री  (श्री  मुहम्मद
 शफ़ो  कुरेशी):  (क)  से  (7),  जानकारी
 एकत्र  की  जा  रही  है  और  सभा-पटल  पर  रख
 दी  जायेगी  t

 खादो  प्रामोद्योग  भवन  के  कर्मे-
 चारियों  को  बोनस

 3656.  श्री  झा०  सुन्दरलाल  :  क्या
 वाणिज्य  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  कया  बोनस  अधिनियम  के  अन्तर्गत
 खादी  ग्रामोद्योग  भवन  के  कर्मचारियों  को  कोई
 बोनस  दिया  जा  रहा  है;

 (ख)  यदि  नहीं,  तो  इसके  क्या  कारण
 हैं;  और

 (ग)  इन  कर्मचारियों  को  कब  बोनस  देने
 का  आयोग  का  बिचार  है  ?
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 वाणिज्य  मंत्रालय  में  उप-मंत्री  (भो  मुहम्मद
 शफ़ी  कुरेशी)  :  (क)  जी,  नहीं

 (ख)  और  (ग).  मामला  विचाराधीन  है  ।

 राजस्थान  के  करौली  क्षेत्र  में  सीमेंट
 के  पत्थर  के  संडार

 3657.  श्री  मीठा  लाल  मीना:  क्या
 इस्पात,  खान  तथा  धातु  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  राजस्थान  में
 सवाई  माधोपुर  जिले  के  करोली  क्षेत्र  में
 सीमेंट  के  पत्थर  के  बड़े-बड़े  भण्डार  हैं;

 (ख)  यदि  हां,  तो  उनमें  मौजूद  सीमेंट
 के  पत्थर  की  कितनी  मात्रा  है;  और

 (ग)  उस  सम्बन्ध  में  बनाई  गई  योजना
 का  स्वरूप  क्या  है  ?

 इस्पात,  खान  तथा  धातु  मंत्री  (डा०
 श्चन्ना  रेड्डी)  :  (क)  और  (ख)  .  हां,  महोदय  ।
 महौली  और  कलान  देवी  के  बीच  चूना-पत्थर
 के  भंडारों  का  अनुमान  .00  मिलियन  टन  है  |

 (ग)  मई,  966  &  सीमेंट  उद्योग  को
 लाइसेंस  देने  की  पद्धति  समाप्त  कर  दी  गई  है
 और  अब  सीमेट  प्लांट  लगाते  के  लिये  औद्योगिक
 लाइसेंस  की  आवश्यकता  नहीं  है  ।

 कोटा  डिवोजन  के  रेलवे  कमंचारियों
 की  छंटनो

 3658.  श्री  मीठा  लाल  सोना  :  क्या
 रेलवे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  पश्चिम.  रेलवे
 के  कोटा  डिवीज़न  के  उन  कर्मचारियों  की  जो
 पिछले  कई  वर्षों  से  नौकरी  पर  हैं  छंटनी  की
 जा  रही  है  और  नौकरी  से  हटाया  जा  रहा  है;

 (ख)  यदि  हां,  तो  उसके  क्या  कारण  हैं:
 और

 (ग)  क्या  उनके  लिये  अन्यत्र  रोज़गार  की
 व्यवस्था  करने  का  विचार  है  ?

 रेलवे  मंत्री  (श्री  ये०  मु०  पुनाचा)  :

 (=)  जी,  नहीं  ।

 (ख)  और  (ग).  सवाल  नहीं  उठता  |
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 CLEARANCE  OF  SHIP  “GOSHEN
 3659.  SHRI  S.  K.  SAMBANDHAN  :

 Will  the  Minister  of  RAILWAYS  be
 Pleased  to  state  :

 (a)  whether  Government  are  aware  that
 non-clearance  of  the  ship  “Goshen”  now
 lying  at  Mandapam  is  resulting  in  Joss;

 (b)  the  effect  of  its  non-clearance  on
 the  workshop  at  the  dock;

 (c)  the  action  taken,  if  any,
 those  responsible  for
 and

 (d)  when  it  is  proposed
 wrecked  vessel  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.M.  POONACHA):  (a)  and  (b).
 Government  are  aware  that  the  ship  TSS
 ‘Goschen’  which  had  been  badly  damaged
 in  cyclone  during  964  is  lying  in  drydock
 at  Mandapam.  This  ship  will  be  disposed
 of  by  scrapping  as  no  use  could  be  found
 for  it.  So  long  as  it  is  not  disposed  off,
 the  ship  is  required  to  be  kept  in  the
 drydock.  When  a  Railway  asset  itself  is
 occupying  the  Railway’s  own  drydock,  the
 question  of  any  hypothetical  loss  or  effect
 due  to  its  non-clearance  does  not  arise.

 (c)  All  possible  steps  to  dispose  off  the
 ship  have  been  and  are  being  taken;  so  the
 question  of  taking  action  against  any  person
 also  does  not  arise.

 (d)  The  Railways  are  trying  to  dispose
 it  off  at  a  realistic  and  reasonable  reserve
 price.  No  final  date  for  its  disposal  has
 yet  been  fixed.

 against
 the  non-clearance;

 to  clear  this

 चावल  का  आयात

 3660.  श्री  हुकम  चन्द  कछवाय  :  क्या
 वाणिज्य  मंत्री  यह  बताने  की  कृपा  करेंगे  कि

 ऐसे  देशों  के  नाम  क्या  हैं  जिनसे  भारत  इस
 वर्ष  वस्तु  विनिमय  के  आधार  पर  चावल
 आयात  करेगा  ?

 वाणिज्य  मंत्रालय  में  उप-मंत्री  (श्री  मुहम्मद
 शफो  कुरेशी)  :  भारत  द्वारा  वस्तु  विनिमय  के
 आधार  पर  चावल  आयात  करने  की  इस
 समय  कोई  व्यवस्था  नहीं  है  ।

 बड़गांव  (मध्य  प्रदेश)  के  निकट  बस  का  सिलना

 3661.  शी  हुकम  चन्द  कछबाय  :  क्या

 रेलवे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :
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 (क)  क्या  उनका  ध्यान  i:  जनवरी,
 968  के  दैनिक  “स्वदेश”  में  प्रकाशित  इस

 समाचार  की  ओर  दिलाया  गया  है  कि  भुसावल-
 नागपुर  रेलवे  सैक्शन  पर  बड़गांव  के  निकट
 और  इटारसी-बम्बई  रेलवे  सैकशन  पर
 दौलारिया  और  धर्मकुण्डी  रेलवे  स्टेशनों  के
 निकट  कुछ  बम  मिले  थे;  और

 (@)  यदि  हां,  तो  क्या  इस  बात  की  जांच
 की  गई  है  कि  वे  कौन  से  आयुध  कारखाने  में
 बनाये  गये  थे  और  इन  बमों  का  वज़न  कितना
 था  और  उस  जांच  का  क्या  परिणाम  निकला
 2?

 रेलवे  मंत्री  (श्री  चे०  मु०  पुनाचा)
 (क)  जी,हां  1

 (ख)  जी,  हां ।  20  दिसम्बर,  967  को

 भुसावल-नागपुर  रेलवे  लाइन  पर  आर्चगांव
 और  बीदवड  स्टेशनों  के  बीच  रेलवे  लाइन  पर
 300  ग्राम  वज़न  का  एक  वम  पाया  गया,

 जिस  पर  विदेशी  मार्का  था  ।  भुसावल  को
 सरकारी  रेलवे  पुलिस  द्वारा  जांच  की  जा  रही
 है  और  जांच  का  काम  प्रगति  पर  है  ।  किसी

 तोड़-फोड़  का  शक  नहीं  है  ।

 PREVENTION  OF  PRE-BUDGET  BILACKMARKET-
 ING

 3662.  SHRI  0.  0.  SHARMA:  Will  the
 Minister  of  COMMERCE  be  pleased  to
 state  :

 (a)  whether  any  instructions  have  been
 issued  to  the  State  Governments  to  check

 pre-budget  blackmarketing  in  essential
 goods,  and

 (b)  if  so,  what  are  they  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI)  :  (a)  No,  Sir,
 Pre-budget  fluctuations  in  the  market  are
 a  normal  annual  feature.  The  State  Gov-
 ernments  have  been  delegated  powers  to
 check  blackmarketing,  if  any,  in  essential
 goods  at  all  times  including  pre-budgct
 times.  i

 (b)  Does  not  arise.
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 कोयले  का  निर्यात

 3663.  श्री  महाराज  सिह  भारती:  क्या
 वाणिज्य  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (कं  कौन-कौन  से  देश  को  कोयला  निर्यात
 किया  जा  रहा  है  और  वर्ष  965-66  और
 1966-67  के  दौरान  उनमें  से  प्रत्येक  देश  को
 कितना-कितना  कोयला  निर्यात  किया  गया
 है;  और

 (ख)  वर्ष  i965-66  की  तुलना  में
 वर्ष  966-6  में  कोयले  के  निर्यात  में  कमी
 होने  के  क्या  कारण  हैं  ?

 वाणिज्य  मंत्रालय  में  उप-सन््त्रो  (श्री  मुहम्मद
 शफी  कुरंशी  )  :  (क)  कोयले  का  निर्यात  वर्मा,
 श्रीलंका  और  जापान  को  किया  जाता  है
 इन  देशों  को  कोयले  का  निर्यात  निम्नांकित
 है हे

 (मात्रा  लाख  टन  में)
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 वर्मा  श्रीलंका  जापान  योग

 1965-66
 ‘1966-67

 40  0.59  .99
 93  .65  0.5

 (@)  प्रश्न  नहीं  उठता  |  वर्ष  966-67

 के  निर्यात वर्ष  965-66 के  निर्यातों  की  अपेक्षा
 अधिक  हैं  ।

 सिमको  लिसिटेड  भरतपुर  का  रूसी
 प्रतिनिधि  मंडल  द्वारा  दोरा

 3664.  श्री  निहाल  सिह  :  क्या  रेलवे
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  एक  रूसी
 शिष्टमंडल  ने  हाल  ही  में  सैंद्ल  इण्डिया
 मशीनरी  मैनफक्चरिंग  कम्पनी  लिमिटेड,
 भरतपुर  का  दौरा  किया  था;  और

 (ख)  यदि  हां,  तो  उसका  क्या  परिणाम
 निकला  है  ?
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 रेलवे  मंत्री  (श्री  Bo  मु०  पुनाचा)  :
 (क)  यह  सही  है  कि  रूस  के  विदेशी  व्यापार

 मंत्री.  महामहिम  श्री  पेटोलिशेव  की  अध्यक्षता
 में  एक  रूसी  शिष्टमंडल  ने  3  फरवरी,  1968
 को  भरतपुर  स्थ्रित  मेससे  सेन्ट्ल  मेन्यूफक्चरिंग
 कं०  लिमिटेड  (सिम्मको)  के  कारखाने  का
 दौरा  किया  था  ।

 (ख)  रूस  को  रेलवे  माल-डिब्बे  सप्लाई
 करने  के  सम्बन्ध  में  कुछ  आम,  बातचीत  हुई  1
 उसका  कोई  सीधा  परिणाम  तो  नहीं  निकला,
 लेकिन  यह  आशा  की  जाती  है  कि  शिष्टमंडल
 के  लिये,  यह  दौरा  दिलचस्प  रहा

 OFFICE  OF  THE  DIVISIONAL  ACCOUNTS
 OFFIcer,  DELHI  Division

 3665.  SHRI  BENI  SHANKER
 SHARMA:  Will  the  Minister  of  RAIL:
 WAYS  be  pleased  to  state

 (a)  whether  it  is  a  fact  that  some
 Accountants  and  Senior  Accountants  work-
 ing  in  the  Office  of  the  Divisional  Accounts
 Officer,  Northern  Railway,  Delhi  Division
 are  involved  in  the  cases  of  disproportio-
 Nate  assets;

 (b)  whether  any  departmental  enquiries
 have  been  made;  and

 (c)  if  so,  the  action  taken  against  them  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  com  M.  POONACHA):  (a)  Only
 one  Senior  Accountant  of  the  Office  of  the
 Divisional  Accounts  Officer,  Delhi  was
 suspected  to  have  acquired  disproportionate
 assets,

 (b)  The  investigations  in  the  case  were
 conducted  by  the  Special  Police  Establish-
 ment,  Delhi.

 (c)  Departmental  Proceedings  on  the
 basis  of  a  charge-sheet  for  major  penalty
 under  the  Discipline  and  Appeal  Rules  ‘are
 in  progress.

 MANUFACTURE  OF  TRACTORS

 3666.  SHRI  GADILINGANA  60797  :
 Will  the  Minister  of  INDUSTRIAL  DEVE-
 LOPMENT  AND  COMPANY  AFFAIRS
 be  pleased  to  state  :
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 (a)  whether  Government  are  negotiating
 with  the  Government  of  Czechoslovakia
 for  the  manufacture  of  Tractors  in  the  pub-
 lic  sector;

 (b)  the  terms  of  agreement  and  the
 scheme  of  manufacture;  and

 (c)  the  approximate  cost  thereof  ?
 THE  MINISTER  OF  INDUSTRIAL

 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.A.  AHMED):  (a)  to
 (c).  An  agreement  had  been  entered  into
 with  M/s,  Motokov  of  Czechoslovakia  for
 the  preparation  of  a  Detailed  Project  Re-
 port  in  connection  with  the  establishment
 of  a  public  sector  project  for  the  manufac-
 ture  of  Zetor  20i!  agricultural  tractors  and
 implements.  Part  I  of  the  Detailed  Project
 Report  containing  a  techno-economic
 feasibility  of  the  project  was  received  last
 year.  The  report  was  examined  by  Gov-
 ernment  and  later  discussed  with  the  repre-
 sentatives  of  the  Czech  agency.  Certain
 modifications  in  the  scope  of  the  project
 were  suggested  during  these  discussions,  A
 supplementary  report  incorporating  some
 of  the  suggested  modifications  has  been
 received  and  is  under  examination.  The
 exact  scope  and  cost  of  the  project  will  be
 known  after  the  scrutiny  of  this  report  is
 completed.

 PLANTATION  OF  TREES  IN  NEPA  NAGAR

 3667.  SHRI  G.  ०.  DIXIT:  Will  _  the
 Minister  of  INDUSTRIAL  DEVELOP-
 MENT  AND  COMPANY  AFFAIRS  be
 pleased  to  state  :

 (a)  whether  it  is  a  fact  that  plantation
 operations  of  trees  useful  for  the  manufac-
 ture  of  paper  and  newsprint  had  been
 started  in  Nepa  Nagar  in  Madhya  Pradesh
 since  many  years;

 (b)  whether  the  project  has  been  com-
 pleted  and  if  so,  when  it  was  completed  and
 if  not,  how  long,  it  is  likely  to  take;  and

 (c)  the  financial  outlay,  the  number  of
 workers,  supervisory  staff  and  the  equip-
 ments  detailed  for  this  purpose  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a)
 No,  Sir.

 (b)  and  (c).  Do  not  arise.
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 Loss  IN  INDUSTRIAL  PRODUCTION  IN
 MAHARASHTRA

 3668.  SHRI  K.  LAKKAPPA:  Will  the
 Minister  of  INDUSTRIAL  DEVELOP-
 MENT  AND  COMPANY  AFFAIRS  _  be
 pleased  to  state:

 (a)  whether  Government  have  ascer-
 tained  the  loss  in  industrial  production  in
 Maharashtra  State  due  to  Koyna  earth-
 quake;

 (b)  if  so,  the  details  thereof;  and
 (c)  the  steps  taken  by  Government  in

 this  regard  ?
 THE  MINISTER  OF  INDUSTRIAL

 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F,  A.  AHMED):  (a)
 to  (c).  The  information  is  being  collected
 and  will  be  laid  on  the  Table  of  the  House
 is  due  course.

 COMPANY  SECRETARYSHIP

 3669.  SHRI  P.  VISWAMBHARAM  :
 SHRI  MANGALATHUMADAM:

 Will  the  Minister  of  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  be  pleased  to  state  :

 (a)  the  total  number  of  persons  to  whom
 Government  diploma  in  Company  Secre-
 taryship  has  been  awarded  till  the  end  of
 1967;

 (b)  the  number  of  such  diploma  holders
 who  have  not  so  far  found  suitable  employ-
 ment  in  the  Corporate  undertakings  of
 cither  the  public  or  private  sector;

 (c)  whether  any  action  has  been  initiated
 for  absorbing  these  diploma  holders  in
 suitable  posts  in  the  public  sector  companies
 and  if  so,  with  what  results;  and

 (d)  whether  Government  has  declared
 any  qualification  as  being  equivalent  to
 Government  diploma  in  Company  Secre-
 taryship  and  if  so,  what  are  those  quali-
 fications  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a)
 i6

 (b)  Information  is  not  available,
 (c)  Government  do  not  accept  any  res-

 ponsibility  to  provide  employment  to  the
 qualified  candidates.  However,  particulars
 of  Diploma  holders  are  sent  to  Bureau  of
 Public  Enterprizes  who  in  turn  send  them
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 to  undertakings  under  them  for  their  absorp- tion  in  Secretarial  Departments.  Separate
 instructions  have  also  been  issued  by  the
 Secretaries  of  the  Ministries/Departments

 to  public  undertakings  under  them  to  give
 preference  to  qualified  Company  Secretaries
 in  the  matter  of  recruitment  for  Secretarial
 posts,

 (d)  No,  Sir.  However,  the  all  India
 Board  of  Technical  Studies  in  Commerce
 have  recognised  upto  30th  June,  1967,  a
 pass  in  the  final  examination  of  (a)  The
 Corporation  of  Secretaries,  London  and
 (b)  Chartered  Institute  of  Secretaries,
 London,  as  adequate  qualification  for  the
 purpose  of  recruitment  to  superior  posts
 where  specialised  knowledge  relating  to
 the  function  of  the  Company  Secretary  is
 tequired.  It  may  also  be  pointed  out  that
 the  Statute  (Company  Law)  does  not
 provide  any  specific  qualification  for
 appointment  of  a  Secretary  in  a  Corppra-
 tion,

 महाराष्ट्र  में  उद्योग
 3670.  श्री  वेवराव  पाटिल  :  क्या

 ओद्योगिक  विकास  तथा  समवाय-कार्य  मंत्री
 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  वर्ष  968-6  में  महाराष्ट्र  में
 कितने  और  किस  प्रकार  के  उद्योग  स्थापित
 करने  का  विचार  है;  और

 (ख)  उपर्युक्त  वर्ष  में  महा  राष्ट्र  को कितनी
 वित्तीय  सहायता  देने  का  विचार  है  ?

 ग्रौद्योगिक  विकास  तथा  समवाय-कार्य
 मंत्री  (श्री  फलरुद्दीन  ली  अहमद)  :  (क)
 हिन्दुस्तान  आर्गेनिक  केमिकल्स  परियोजना
 जिसका  निर्माण-कार्य  प्रगति  पर  है,  केन्द्रीय
 क्षेत्र  मे ंअन्य  परियोजनाएं  जिन्हें  महाराष्ट्र  में
 i968-69  में  प्रारम्भ  किया  जायेगा,

 निम्नलिखित  हैं:--

 (1)  कोयना  अल्युमिनियम  परियोजना  ।

 (2)  ट्राम्बे  उर्वरक  परियोजना  का
 विस्तार  |

 1968-69.  की  राज्य  योजना  में  बड़े
 तथा  मध्यम  उद्योगों  के  अन्तर्गत  निम्नलिखित
 योजनाएं  शामिल  की  गई  हैं:--

 (1)  राज्य  वस्त्र  निगम;
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 सरकारी  उपक्रमों  को  मौलिक
 सुविधाएं  प्रदान  करना;

 महाराष्ट्र  औद्योगिक
 विनियोजन  निगम;

 (4)  औद्योगिक  क्षेत्रों  का  विकास;

 (5)  राज्य  वित्त  निगगडे

 (6)  तकनीकी  परियोजना  प्रतिवेदनों
 का  तैयार  करना;

 )  सहकारी  कताई  मिलें;

 (8)  औद्योगिक  अनुसन्धान
 मार्ग  दर्शी  संयंत्र;
 स्थायी  औद्योगिक  संग्रहालय  तथा
 प्रदर्शनी  ।

 तथा

 तथा

 (9)

 (ख)  राज्य  सरकार  केक्षेत्र  में  बड़े
 तथा  मध्यम  उद्योगों  को  सहायता  देने  का
 कोई  निर्धारित  नमूना  नहीं  है।  फिर  भी
 राज्य  सरकार  केन्द्रीय  सरकार  से  विविध
 विकास  योजनाओं  के  लिए  सम्पूर्ण  रूप  से
 उपलब्ध  सहायता  में  से  इन  योजनाओं  के
 लिए  विकत्त-व्यवस्था  कर  सकती  है।

 STOPPAGE  OF  EXPRESS  TRAINS  AT  NIRAKAR-
 PUR  ON  SOUTH  EASTERN  RAILWAY

 367l.  SHRI  CHINTAMANI  PANI-
 GRAHI:  Will  the  Minister  of  RATLWAYS
 be  pleased  to  state  the  steps  being  taken
 by  Government  to  have  the  Express  trains
 halt  at  Nirakarpur  Railway  Station  on  the
 South  Eastern  Railway  for  the  convenience
 of  the  travelling  public  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA)  :  Stoppage  of
 38  Dn.  Madras-Howrah  Janta  Express  is
 being  provided  at  Nirakarpur  station  in
 the  time  table  to  come  into  force  from
 ‘1-4-1968,  Stoppage  of  the  pairing  train

 37  Up  Express  has  not  been  found  justified
 having  regard  to  the  meagre  offering  of
 long  distance  traffic  in  Up  direction  at
 Nirakarpur.

 EDUCATIONAL  FACILITIES  FOR  RAILWAY
 STAFF  AND  THEIR  CHILDREN  IN  KHURDA

 Division
 3672.  SHRI  CHINTAMANT  PANI-

 GRAHI  :  Will  the  Minister  of  RAILWAYS
 be  pleased  to  state:
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 (a)  the  amount  available  from  the  Staff
 Benefit  Fund  for  education  of  children  and
 staff  in  the  Khurda  Division  of  the  South
 Eastern  Railway  during  ‘1966-67  and  ‘1967-
 68;

 (b)  the  number  of  applicants  for  the
 same;  and

 (c)  the  number  of  children  and  ©  staff
 benefited  from  this  fund  who  are  Oriyas  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  ८.  M.  POONACHA)  :

 (a)  Year  Amounts
 Rs.

 ‘1966-67  22,568.00,
 1967-68  21,347.00,

 (b)  Year  Number
 ‘1966-67  588
 1967-68  807

 (c)  Year  Number
 1966-67,  243
 ‘1967-68  327

 MAHALAXMI  TEXTILE  MILLs  Lto.,
 BHAVANAGAR

 3673.  SHRI  NARENDRA  SINGH
 MAHIDA  :

 SHRI  K.  N.  PANDEY  :
 SHRI  KIKAR  SINGH  :

 Will  the  Minister  of  COMMERCE  be
 pleased  to  state  :

 (a)  whether  it  is  a  fact  that  a  deputation
 of  Members  of  Parliament  had  met  him
 in  December,  967  to  aprise  him  of  the
 grave  situation  created  in  the  Mahalaxmi
 Textile  Mills  Ltd..  Bhavanagar;

 (0)  if  so,  the  details  thereof;  and
 (c)  the  outcome  thereof  ?
 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)  and
 (b)..  Five  Members  of  Parliament  had

 jointly  addressed  a  letter  to  the  Commerce
 Minister  and  some  of  them  also  met  him
 and  impressed  the  need  for  the  Mill  being
 taken  over  by  Government,

 (c)  An  Investigation  Committee  has
 been  appointed  under  Section  5  of  the
 Industries  (Development  &  Regulation)
 Act,  1951,  to  look  into  the  affairs  of  the
 mill.

 ह  MAHALAXMI  TEXTILE  MILLS,  BHAVANAGAR
 3674.  SHRI  NARENDRA  SINGH

 MAHIDA  :
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 SHRI  0.  R.  PARMAR:
 SHRI  R.  K.  AMIN:
 SHRI  C.  M.  KEDARIA:
 SHRI.  K.  N.  PANDEY::
 SHRI  RAMCHANDRA  J.  AMIN:
 SHRI  KIKAR  SINGH  :

 Will  the  Minister  of  COMMERCE  be
 pleased  to  state  :

 (a)  whether  it  is  a  fact  that  Mahalaxmi
 Textile  Mills  Ltd..  Bhavanagar  caught  fire
 in  February,  1968;

 (b)  if  so,  the  estimated  value  of  the
 Joss  due  to  the  fire;

 (c)  whether  Government  propose  to
 institute  an  enquiry  to  find  out  the  causes
 of  fire:  and

 (0)  if  so,  the  details  thereof  ?
 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI)  :  Yes,
 Sir.

 (b)  The  loss  is  variously  estimated  to
 be  Rs.  25  to  35  lakhs,

 (c)  and  (d).  State  Government  is  invest
 gating  into  the  causes  of  the  fire.

 (a)

 PERMANENT  Way  INSPECTORS  ON  THE
 RAILWay

 3675.  SHRI  NARENDRA  _—  SINGH
 MAHIDA  :

 SHRI  RAJARAM  :
 SHRI  MOHAN  SWARUP  :
 SHRI  KIKAR  SINGH  :
 SHRI  P.  N.  SOLANKI:
 SHRI  0,  R.  PARMAR:

 Will  the  Minister  of  RAILWAYS
 pleased  to  state  :

 be

 (a)  whether  it  is  a  fact  that  Kunzury
 Committee  had  recommended  in  962  that
 yardstick  should  be  laid  down  for  Perma-
 nent  Way  Inspectors  staff  and  the  same  had
 been  accepted  by  the  Railways;

 (b)  whether  the  Efficiency  Burezu  had
 also  evolved  these  yardsticks;  and

 (c)  if  so,  the  reasons  for  not  imple-
 menting  the  yardstick  for  Way  and  Works
 Inspectors  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA):  (a)  Yes.

 (b)  Yes.
 (c)  The  recommendations  are  being

 given  effect  to  on  a  programmed  basis  for
 Permanent  Way  staff.
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 HIGHER  GRADE  To  STAFF  OF  JODHPUR
 DIVISION

 3676,  SHRI  E.  K,  NAYANAR:
 SHRIMATI  SUSEELA  GOPA-

 LAN  :
 SHRI  K.  M.  ABRAHAM  :
 SHRI  SATYA  NARAIN  SINGH  :

 Will  the  Minister  of  RAILWAYS  be
 Pleased  to  refer  to  the  reply  given  to
 Unstarred  Question  No.  5639  on  the  22nd
 December,  967  and  state  :

 (a)  whether  the  information  regarding
 the  benefit  of  higher  grade  to  the  staff  of
 Jodhpur  Division  has  been  collected:  and

 (b)  if  not,  the  reasons  for  the  delay  ?
 THE  MINISTER  OF  RAILWAYS

 (SHRI  ८.  M,  POONACHA):  (a)  Yes.
 The  benefit  of  higher  grade  posts  has  been
 given  to  the  eligible  staff  from  1.4.1956
 against  20%  vacancies  reserved  for  Gra-
 duates  on  Jodhpur  Division.

 (b)  Does  not  arise,
 TRON  AND  STEEL  CONTROLLER'S  OFFICE
 3677.  SHRI  E.  K.  NAYANAR  :

 SHRI  PL  RAMAMURTI  :
 SHRI  MOHAMMAD  ISMAIL  :
 SHRI  A.  K.  GOPALAN  :

 Will  the  Minister  of  STEEL,  MINES
 AND:  METALS  be  pleased  to  refer  to  the
 reply  given  to  Unstarred  Question  No.
 5464  on  the  22nd  December,  967  and
 State  :

 (a)  whether  Government  have  —  since
 taken  a  decision  on  the  question  of  the
 reorganisation  of  Iron  and  Steel  Controller's
 Office  ;

 (b)  if  so.  the  details  thereof:  and
 (c)  if  not,  the  reasons  for  the  delay  ?
 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  STEEL,  MINES  AND
 METALS  (SHRI  P.  C.  SETHI):  (a)  to
 (c).  The  question  of  the  reorganisation  of
 Iron  &  Steel  Controller's  Office  has  not  yet
 been  finally  settled  as  proposed  strength
 of  the  reorganised  Office,  scales  of  pay  for
 the  posts  etc,  are  being  further  examined.

 फ़न्टियर  मेल  में  प्रथम  श्रेणी  में
 आरक्षण-कोटा

 3678.  श्री  ओंकार  लाल  बेरवा  :  क्या
 रेलवे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  पश्चिम  रेलवे
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 के  शामगढ़  स्टेशन  में  फ्रंटियर  मेल  के  लिये
 निर्धारित  प्रथम  श्रेणी  में  आरक्षण  कोटे  का

 पूरा  उपयोग  नहीं  होता  ;

 (ख)  यदिहां,  तो  वर्ष  967  &  फ्रंटियर
 मेल  के  लिये  प्रथम  श्रेणी  के  कितने  टिकट
 बिके  थे;

 (ग)  वर्ष  967  में  भवानी  मंडी  से
 प्रथम  श्रेणी  के  कितने  टिकट  बिके  थे;  और

 (घ)  क्या  टिकटों  की  बिक्री  से  प्राप्त
 हो  रही  आय  को  दृष्टि  में  रखते  हुए  सरकार
 का  विचार  फ्रन्टियर  मेल  के  लिये  भवानी
 मंडी  में  एक  हाल्ट  की  व्यवस्था  करने  का
 2?

 रेलवे  मंत्री  (श्री  चे०  मु०  पुनाचा)  :

 (क)  शामगढ़  स्टेशन  को  3  डाउन|4  अप
 फ्रन्टियर  डाक  गाड़ियों  में  पहले  दर्जे  का
 कोई  कोटा  निर्धारित  नहीं  किया  गया  है।

 (ख)  3  डाउन  फ्रन्टियर  डाकगाड़ी  से
 87  और  4  अप  फ्रन्टियर  डाक  गाड़ी  से
 4  |

 (7)  डाउन  दिशा  में  अर्थात्  दिल्ली  की
 ओर  276  और  अप  दिशा  में,  अर्थात्  बम्बई
 की  ओर  26

 (घ)  जी  नहीं,  क्योंकि  इन  गाड़ियों  को
 भवानी  मंडी  स्टेशन  पर  ठहराने  का  कोई:
 औचित्य  नहीं  है  ।

 रूस  के  सहयोग  से  ट्रेक्टर  का  कारखाना

 3679.  श्री  ओंकार  लाल  बेरवा  :
 क्या  औद्योगिक  विकास  तथा  समवाय  कार्य
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि:

 (क)  क्या  यह  सच  है  कि  बिड़ला  सार्थ

 समूह  ने  सरकार  को  एक  प्रस्ताव  भेजा  है
 जिसमें  रूसी  सहयोग  से  भारत  में  ट्रैक्टर  का
 कारखाना  स्थापित  करने  का  सुआव  दिया  गया
 है;  और

 (ख)  यदि  हां,  तो  उस  के  सम्बन्ध  में
 सरकार  की  क्या  प्रतिक्रिया  है  ?
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 औद्योगिक  विकास  तथा  समवाय  कार्य
 मंत्री  (६ ह  फलरुद्दीन  अली  अहमद)  :
 (क)  जी,  नहीं।

 खि)  प्रश्न ही  नहीं  उठता।

 अन्देरी  नदी  (पश्चिम  रेलवे  )  पर  रेलवे

 पुल  पर  दुर्घटना
 3680.  श्री  ऑकार  लाल  बेरवा  :

 क्या  रेलबे  मंत्री  यह  बताने  की  कृपा  करेंगे
 किः

 (क)  क्या  यह  सच  है  कि  23  दिसम्बर,
 967  के  आस-पास  पश्चिम  रेलवे  के

 सलपुरा  के  निकट  अन्देरी  नदी  पर  रेलवे
 पुल  पर  लोहे  के  गर्डर  उठाते  समय  4
 मजदूरों  की  मृत्यु  हो  गई  थी  ;

 (ख)  यदि  हां,  तो  उनमें  से  प्रत्येक  की
 उम्र  कितनी  थी;  और

 (ग)  सरकार  ने  कितना  मुआवजा
 दिया  है?

 रेलवे  मंत्री  श्री  चे०  मु०  पुनाचा)  :
 (क)  से  (ग)  :  सूचना  मंगाई  जा  रही  है
 और  सभा-पटल  पर  रख  दी  जायेगी।

 सीमेंट  का  वितरण

 368i.  श्री  ओंकार  लाल  बेरवा  :
 क्या  औद्योगिक  विकास  तथा  समवाय-कार्य
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  सीमेंट  की
 वितरण  व्यवस्था  में  कुछ  परिवर्तन  करने  का
 सरकार  का  विचार  है;  और

 (ख)  यदि  हां,  तो  प्रस्तावित  परिवर्तन
 की  रूपरेखा  क्या  है?

 औद्योगिक  विकास  तथा  समवाय  कार्य
 मंत्री  (श्री  फखरुद्दीन  अली  अहमद)  :  (क)
 और  (ख)  :  968  की  पहली  तिमाही  की
 वितरण  प्रणाली  में  कोई  परिवर्तन  नहीं  किया
 गया  है।  फिर  भी,  .968  की  दूसरी  तिमाही
 में  सीमेंट  के वितरण  के  लिए  क्या  प्रबन्ध
 किये  जायें  इस  पर  अभी  निर्णय  किया  जाना

 ्है।
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 wat  सिले  में  सोमेंट  का  कारखाना
 3682.  श्री  ओंकार  लाल  बेरवा

 क्या  औद्योगिक  विकास  तथा  समवाय-कार्य
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि:

 (क)  क्या  यह  सच  है  कि  बन्दी  जिले  में
 सीमेंट  का  एक  कारखाना  स्थापित  करने  के
 लिये  सरकार  ने  एक  गैर-सरकारी  फर्म  को
 लाइसेंस  जारी  किया  है;

 (ख)  यदि  हां,  तो  उपरोक्त  कारखाने
 के  काम  में  क्या  प्रगति  हुई  है;  और

 (ग)  इस  काम  में  प्रगति  न  होने  के  क्या
 कारण  हैं?

 औद्योगिक  विकास  तथा  समवाय  कार्य
 मंत्री  (श्री  फल्चरहीन  अलो  अहमद)  :  (क)
 से  (ग)  :  नवम्बर,  965,  में एक  प्राइवेट
 पार्टी  (बिड़ला  समूह)  को बून्दी  राजस्थान
 में  200,000  मी०  टन  की  क्षमता  वाले
 सीमेंट  के  एक  कारखाने  की  स्थापना  करने  की
 एक  योजना  के  लिए  मंजूरी  दी  गई  थी
 और  इस  हेतु  एक  आशय-पत्र  भी  जारी
 किया  गया  था  सीमेंट  उद्योग  को  i3  मई,
 966  से  उद्योग  (विकास  तथा  विनियमन)
 अधिनियम  i95.  के  लाइसेंस  प्राप्त  करने
 वाले  उपबन्धों  से  मुक्त  कर  दिया  गया  है  1
 अब  किसी  भी  सीमेंट  का  कारखाना  स्थापित
 करने  के  लिये  लाइसेंस  लेना  आवश्यक  नहीं
 है।  पता  चला  है  कि  पा०  पार्टी  नें  चूने  के
 पत्थर  की  खुदाई  का  काम  पूरा  कर  लिया  है
 और  वित्तोय  संस्थाओं  को  ऋण  के  लिए
 आवेदन  दिये  हैं  7  इसने  मशीनों  के  निर्माताओं
 को  मशीनें  तथा  संयंत्र  का  सम्भरण  करने
 के  लिए  अस्थायी  आर्डर  भी  दे  दिये  हेँ।
 इसी  बीच  रेल  मंत्रालय  ने  सूचित  किया  है
 कि  चूंकि  कोटा-बून्दी-चित्तौड़गढ़  रेलवे
 लाइन  अत्यन्त  अलाभप्रद  सिद्ध  होगी
 इसलिए  इस  रेलवे  लाइन  के  निर्माण-कार्य
 को  फिलहाल  स्थग्रित  कर  दिया  गया  है।
 इसको  ध्यान  में  रखते  हुए  पार्टी  ने  सूचित
 किया है  कि  जब  तक  इस  रेलवे  लाइन  का
 निर्माण  नहीं  होता  तब  तक  वह  बन्दी  में
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 लगाए  जाने  वाले  सीमट  कारखाने  के  प्रस्ताव
 को  आस्थगित  करते  हैं।

 रेलवे  गाई

 3683.  श्री  ओ०  प्र०  त्यागी:  क्या
 रेलबे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि:

 (क)  क्या  सरकार को  इस  बात  की  जान-
 कारी  है  कि  पहले  गाड़ियों  में  केवल  आठ
 डब्बे  होते  थे  और  उन  पर  नियन्त्रण,  गार्डो,
 कन्डक्टर  गार्डों  तथा  कमर्शियल  गार्डो  द्वारा
 मिल  कर  किया  जाता  था  परन्तु  अब  डिब्बों  की
 संख्या  आठ  से  बढ़  कर  अठारह  हो  गई  है
 और  केवल  अकेले  गाड  को  ही  सारी  गाड़ी  की
 देखभाल  करनी  पड़ती  है  अर्थात्  कमशियल
 गार्ड  तथा  'कन्डक्टर  गार्ड  उसकी  सहायता
 नहीं  करते  हैं;

 (खु)  यदि  हां,  तो  इसका  गाड़ियों  को

 कुशलता  पूर्वक  चलाने,  उनकी  व्यवस्था  करने
 तथा  उनके  समय  पर  आने-जाने  पर  प्रभाव
 पहले  ही  दिखाई  देने  लगा  है;  और

 (ग)  स्थिति  में  सुधार  करने  के  लिये
 सरकार  का  क्या  कार्यवाही  करने  का  विचार
 है?

 रेलवे  मंत्री  (शो  चे०  मु०  पुनाचा)  :

 (क)  कर्मचारियों  की  संख्या  में  कोई  कमी
 नहीं  की  गई  है।  विभिन्न  प्रकार  की  सवारी
 गाड़ियों  की  आवश्यकता  के  अनुसार  क्रेंसमैन/|
 कंडक्टर  गाड  द्वारा  गार्डों  की  सहायता  की
 जाती  है।

 (ख)  और  (ग)  सवाल  नहीं  उठता  |

 अमड़े  पर  निर्यात  शुल्क
 3684.  श्री  ओऔ०  प्र०  त्यागी:  क्या

 वाणिज्य  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि:

 (क)  क्या  यह  सच  है  कि  सरकार  ने
 भआरत  से  चमड़े  के  निर्यात  पर  लगे  शुल्क  को
 कम  करने  का  निर्णय  किया  है;
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 (ख)  यदि  हां,  तो  क्या  इसके  परिणाम-
 स्वरूप  चमड़े  की  वस्तुओं  के  निर्यात  को
 आघात  पहुंचने  की  सम्भावना  है;  और

 (ग)  चमड़े  से  बनी  वस्तुओं  की  बजाय
 चमड़े  के  निर्यात  में  वृद्धि  करने  के  क्या
 कारण  हैं  ?

 वाणिज्य  मंत्रालय  में  उप-सन्त्री  (श्री
 मुहम्मद  शफो  कुरंशी)  :  (क)  बकरी,
 भेड़  तथा  गोजातीय  पशुओं  एवं  उन  के
 शावकों  के  समापित  चमड़े  और  वछड़ों
 की  खालों  को  छोड़कर  गोजातीय  पशुओं  की
 कमायी  हुई  खालों  पर  से  निर्यात  शुल्क
 हटा  दिया  गया  है।

 (ख)  जीं,  नहीं  7  इस  शुल्क  को  मुख्यतः
 चमड़े  के  निर्यात  से  प्राप्त  आय  में  सम्भावित
 गिरावट  को  रोकने  के  लिये  हटाया  गया  था

 (ग)  चमड़े  के  तैयार  माल  के  निर्यात
 की  वृद्धि  में  चमड़े  के  निर्यात  से  कोई  रुकावट
 नहीं  पड़  रही  है।  विदेशी  बाजारों  में  चमड़े
 के  बढ़िया  उत्पादनों  की  मांग  है।  जब  भारत
 में  बढ़िया  किस्म  के  चमड़े  के  माल  का
 उत्पादन  बढ़  जायेगा  तब  उसके  निर्यात  में

 वृद्धि  होने  की  आशा  है।

 हरिजनों  द्वारा  चलाये  जाने  वाले  उद्योग

 3685.  श्री  ओ०  प्र०  त्यागी  :  क्या
 ओद्योगिक  विकास  तथा  समवाय-कार्य  मंत्री
 यह  बताने  की  कृपा  करेंगे  कि:

 (क)  भारत  में  ऐसे  सरकारी  सहायता
 प्राप्त  उद्योगों  की  संख्या  कितनी  है  जो  पूर्णतया
 हरिजनों  द्वारा  चलाई  जा  रही  है;  और

 (ख)  सरकार  द्वारा  क्या  उपाय  किये
 गये  हैं  जिससे  हरिजनों  का  ध्यान  उद्योगों  की
 ओर  आक्ृष्ट  हो  और  इस  सम्बन्ध  में  कहां  तक
 सफलता  मिली  है?

 औद्योगिक  विकास  तथा  समवाय-कार्य
 मंत्री  श्री  फलरुह्दीन अली  अहमद) :  (क)
 और  (ख).  सूचना  इक्टूठी  की  जा  रही
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 और  वह  यथा-समय  सभा  पटल  पर  रख  दी
 जायगी।

 Export  OF  CEMENT  PLANTS
 3686.  SHRI  P.  C.  ADICHAN  :  Will  the

 Mintter
 of  COMMERCE  be  pleased  to

 state;
 (a)  whether  Government  have  explored

 the  possibility  of  exporting  cement  plants
 to  foreign  countries;  and

 (b)  if  so,  the  result  thereof  ?
 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)  and
 (b).  The  Engineering  Export  Promotion
 Council  has  presently  undertaken  a  Market
 Survey  for  export  of  Cement  Plants  in
 South  East  Asia,  Africa  &  Middle  East
 Countries  through  their  foreign  offices.
 Some  other  proposals  for  Market  Survey  of
 this  item  are  under  consideration.

 DEVELOPMENT  OF  Corr  INDUSTRY  IN
 KERALA

 3687.  SHRI  P.  C.  ADICHAN  :  Will  the
 Minister  of  COMMERCE  be  pleased  to
 State  :

 (a)  whether  the  Kerala  Government
 have  submitted  a  comprehensive  five-year
 Scheme  for  the  development  of  declining
 Coir  Industry  in  Kerala;

 (b)  if  so.  the  main  features  thereof
 and  the  estimated  expenditure  involved;

 (c)  the  nature  and  extent  of  aid  envi-
 saged  under  the  scheme:  and

 (d)  whether  the  scheme  has  been  ap-
 proved  by  Government  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)  No.
 Sir.

 (b)  to  (d).  Do  not  arise.

 कटनी  से  मिर्जापुर  तक  रेलवे  लाइन  पर  व्यय

 3688.  श्री  शशिभूषण  बाजपेयी  :  क्या
 रेलवे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि:

 (क)  कटनी  से  मिर्जापुर  तक  रेलवे
 लाइन  के  निर्माण  पर  कितने  व्यय  का  अनुमान
 है;

 (ख)  उक्त  लाइन  के  चालू  होने  से
 सरकार  को  कितना  राजस्व  प्राप्त  होने  की
 सम्भावना  है;

 (ग)  क्या  उक्त  रेलवे  मुख्यतः  एल्युमी-
 नियम  फैक्टरी,  मिर्जापुर,  तक  बांक्साइट  ले
 जाने  के  उद्देश्य  से बनाई  जा  रही  है;  और

 (घ)  उक्त  लाइन  क ेनिर्माण  के  बारे  में
 रेलवे  के  वाणिज्यिक  विभाग  की  प्रतिक्रिया
 क्या  है?

 रेलबे  मंत्री  (श्री  चे०  मु०  पुनाचा)  :

 (क)  कटनी  और  मिर्जापुर  के  बीच  कोई
 सीघा  रेल  सम्पर्क  नहीं  ह ैऔर  न  ऐसा  कोई
 रेल  सम्पकं  इस  समय  निर्माणधीन  है।  फिर
 भी,  नीचे  लिखी  दो  रेलवे  लाइनें,  जो  ऊपर
 बतायी  गई  दोनों  जगहों  को  चुनार  के  रास्ते
 सम्बद्ध  करेंगी,  बनायी  जा  रही  है ा

 (i)  ओबरा  (नव-निर्मित  राबट्सगंज-
 गढ़वा  रोड  लाइन  का  एक  स्टेशन
 से  सिंगरौली  तक  एक  नयी

 बड़ी  लाइन--अनुमानित  लागत
 10.  7  करोड़  रुपये  ।

 (ii)  सिगरौली  से  कटनी  तक  एक  नई

 बड़ी  लाइन--अनुमानित  लागत
 14.38  करोड़  रुपये।

 (ख)  इन  नई  लाइनों  की  आमदनी

 सिगरौली-निक्षेपों  से  कोयले  की  ढुलाई  पर

 निर्भर  करती  है,  जिसके  बारे  में  निश्चित

 ब्योरे  अभी  उपलब्ध  नहीं  हैं।

 (ग)  जी,  नहीं।  ये  लाइनें  मुख्यत:
 कोयले  के  यातायात  के  लिए  हैं।

 (घ)  इन  लाइनों  पर  सिंगरौली  से

 कोयल  का  यातायात  भारी  माता  में  शुरू
 हो  जाने  पर  इन  लाइनों  के  वाणिज्यिक  दृष्टि
 से  लाभप्रद  हो  जाने  की  आशा  है।
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 विवेशी  समवाय

 3689.  श्री  शशिभूषण  बाजपेयी  :  क्या
 औद्योगिक  विकास  तथा  समवाय-कार्य  मंत्री

 यह  बताने  की  कृपा  करेंगे  कि  विदेशियों
 द्वारा  स्थापित  कारखानों  के  विस्तार  के  लिये
 1967-68  में  अब  तक  कितने  लाइसेंस  जारी

 किये  गये  हें  ?

 औद्योगिक  विकास  तथा  समवाय-कार्य
 मंत्री  (६.६  फखराहीन  अली  अहमद)  :

 सूचना  इक्ट्ठी  की  जा  रही  है  और  वह  सभा-
 पटल  पर  रख  दी  जायेगी।

 डनलप  कम्पनी

 3690.  श्री  शशि  भूषण  बाजपेयी:  क्या

 औद्योगिक  विकास  तथा  समवाय-कार्य  मंत्री
 यह  बताने  की  क्ृपा  करेंगे  कि  :

 (क)  क्या  साइकल  के  फालतू  पूर्जे
 बनाने  के  लिये  मशीन  का  आयात  करने  के
 लिये  डनलप  कम्पनी  को  लाइसेंस  जारी  किया
 गया  है;  और

 (ख)  साइकल  के  फालतृ  पुर्जो  के  व्यापार
 में  डनलप  कम्पनी  ने  अब  तक  क्या  योगदान
 किया  है  ?

 ओद्योगिक  विकास  तथा  समवाय-कार्य
 'मंत्रो  (श्री  फ्लरहीन  अलो  अहमद)  :

 (क)  जी,  हां,  डनलप  इण्डिया  लिमिटेड
 “कलकत्ता  को  पिछले  दिसम्बर  में  निर्यात
 किये  जाने  वाले  विशेष  किस्म  के  साइकल  के
 रिम  बनाने  हेतु  65,430  रु०  के  मूल्य  के
 उपकरणों  का  आयात  करने  के  लिये  एक

 लाइसेंस  जारी  किया  गया  था।

 (ख).  26.3  लाख  रिम  की  स्थापित
 “क्षमता  में  से डनलप  ने  पिछले  तीन  वर्षों  में
 अपना  उत्पादन  निम्नलिखित  बताया  है:

 965  25,25,218  संख्या

 966  20,07,793  संख्या

 967  22,06,369  संख्या
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 सोयाबीन,  ete  ae,  नाइलोन  तथा
 स्टेनलेस  स्टील  भादि  का  आयात

 ‘3691.  श्री  शशि  भूषण  वाजपेयी  :  क्या
 वाणिज्य  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  968  4  सोयाबीन,  खाद्य  तेल,
 नाइलोन,  स्टेनलेस  स्टील,  नाइलोन  ऊन
 की  कितनी  मात्रा  तथा  रूई  की  कितनी  गांदे
 आयात  करने  का  विचार  है;  और

 (ख)  पिछले  वर्ष  उनकी  कितनी-कितनो
 मात्रा  का  आयात  किया  गया  था  ?

 ~
 वाणिज्य  संत्रालय  में  उप-मंत्री  (श्री

 मुहम्मद  शफी  कुरैशी) :  (क)  आयात  के

 परिणाम  का  निर्धाण  उद्योग  की  आवश्यकता
 के  अनुसार  समय-समय  पर  किया  जाता  है
 अत:  वर्ष  968  में  इन  मदों  के  आयात  के
 बारे  में  इस  समय  पूर्वानुमान  लगाना  संभव
 नहीं  है।

 (ख)  वर्ष  i966-67  में  सोयाबीन,
 खाद्य  तेलों,  नाइलोन  रेशे  तथा  नाइलोन
 धागे,  कपास  आदि  के  आयात  की  कुल  मात्रा
 निम्नलिखित  है:--

 मात्रा
 टन  म

 सोयाबीन  (आटा  और
 भोजन  शामिल  नहीं  है  )

 खाद्य  तेल
 नाइलोन  रेशा  (ऊन)

 तथा  नाइलोम  धागा
 कपास,  जिसमें  लिटस,

 स्वीपिग्स,  यलो  पि-
 किग्स  तथा  काते  न  जा
 सकने  वाले  अन्य  रेशे
 शामिल  नहीं  हें

 स्टेतलेस  स्टील
 92,636

 संणोधित  भार-
 तीय  व्यापार
 वर्गीकरण  में

 अलग  वर्गी-
 कृत  नहीं
 किये
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 PROMOTION  oF  CLASs  IV  RAILWAY
 EMPLOYEES

 3692.  SHRI  P.  GOPALAN  :
 SHRIMATI  SUSEELA

 GOPALAN  :
 SHRI  A.  K.  GOPALAN  :
 SHRI  con  K.  CHAKRAPANI  :

 Will  the  Minister  of  RAILWAYS  ७६
 pleased  to  refer  to  the  reply  given  to
 Unstarred  Question  No.  4649  on  the  !5th
 December,  967  and  state  :

 (a)  whether  the  information  regarding
 the  promotion  of  class  IV  Railway  emplo-
 yees  as  recommended  by  the  Class  IV
 Staff  Recommendation  Committee  during
 the  year  1960-67,  has  since  been  collected;
 and

 (b)  if  not,  the  reasons  for  the  delay  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA):  (a)  Yes.
 The  decisions  on  the  recommendations  of
 the  Class  IV  Staff  Promotion  Committee
 have  been  implemented  on  the  Railways.
 The  number  of  promotions  from  amongst
 Gangmen  and  Safaiwalas  is  small  on  some
 Railways  due  to  illiteracy,  general  un-
 suitability  and  failure  to  confirm  to  re-
 quisite  medical  standards  and,  in  some
 cases,  unwillingness  to  offe.  candidature
 for  certain  posts.

 (b)  Does  not  arise,  . वाणिज्यिक  संस्थापनाओं  को  लाइसेंस
 जारी  करना

 3693.  श्री  'रा०  स्व०  विद्यार्थो  :
 श्री  नारायण  स्वरूप  शर्मा  :
 श्री  कंवर  जाल  गुप्त  :

 क्या  औद्योगिक  विकास  तथा  समवाय-कार्य
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  उन  तीन  व्यापारिक  संस्थापनाओं
 के  नाम  कया  हैं  जिन्हें  पिछले  तीन  वर्षों  में
 अधिक  लाइसेंस  दिये  गये  हें;

 (ख)  उन  लाइसेंसों  का  मूल्य  क्या  है;

 (ग)  उक्त  लाइसेंसों  में  से  कितने
 लाइसेंसों  का  प्रयोग  किया  गया  ह ैऔर  कितने
 शेष  हैं  ;
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 (3)  क्या  पिछले  तीन  वर्षों  में  उक्त
 व्यापारिक  संस्थापनाओं  के  विरुद्ध  कोई
 शिकायतें.  मिली  हें;  और

 (=)  यदि  हां,  तो  क्या  और  कया  उनके
 बारे  में  कोई  कार्यवाही  की  गई  है?

 ओद्योगिक  विकास  तथा  समवाय-कार्य
 मंत्री  (थनी  फलरुद्दीन  अली  अहमद)  :  (क)
 से  (ड).  जब  तक  यह  नहीं  बताया  जाता
 कि  औद्योगिक  लाइसेंसों,  आयात  लाइसेंसों
 अथवा  अन्य  किसी  प्रकार  के  लाइसेंसों  म
 से  किस  तरह  के  लाइसेंसों  का  उल्लेख  किया
 गया  है  तब  तक  सूचना  दे  सकना  सम्भव
 नहीं  है।

 A.C.  CoacH  INCHARGE/ATTENDANTS  ON
 N.E.  Ratway

 3694.  SHRI  ए,  RAMAMURTI  :
 SHRI  NAMBIAR  :
 SHRI  MOHAMMAD  ISMAIL  :
 SHRI  K.  M.  ABRAHAM  :

 Will  the  Minister  of  RAILWAYS  be
 pleased  to  refer  to  the  reply  given  to  Un-
 starred  Question  No,  3569  on  the  8th
 December,  967  and  state:

 (a)  whether  Government  have  consi-
 dered  the  representations  made  by  the  Air
 Conditioned  Coach  Incharge/Attendents
 on  the  North  Eastern  Railway  for  the  im-
 provement  of  service  conditions,  pay  etc.;
 and

 (b)  if  so,  the  decision  taken  thereon?
 THE  MINISTER  OF  RAILWAYS

 (SHRI  C.  M.  POONACHA):  (a)  and
 (b).  The  matter  is  still  under  considera-
 tion,

 Export  07  WacoNns
 3695.  SHRI  0.  N.  PATODIA:  Will  the

 Minister  of  COMMERCE  be  pleased  to
 state  :

 (a)  whether  more  orders  for  the  export
 of  railway  wagons  are  likely  to  be  receiv-
 ed  from  several  Asian,  African,  East  Euro-
 pean  and  Latin  American  countries;

 (b)  if  so,  whether,  as  a  result  of  this,
 then  entire  idle  capacity  for  the  wagon
 making  industry  will  be  pressed  into
 service;
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 (c)  the  extent  to  which  the  recessionary
 trend  in  the  wagons  manufacturing  indus-
 try  is  likely  to  be  checked;  and

 (d)  whether  Government
 give  more  incentive  for  the
 wagons  ?

 propose  to
 export  of

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)  Yes,
 Sir.  Negotiations  are  under  way  with
 several  countries  for  export  of  wagons  and
 it  is  hoped  that  more  orders  would  be
 possible  to  secure,

 (b)  and  (c).  On  the  basis  of  export
 orders  on  hand  and  Igdian  Railway's
 demand  for  1968-69  it  is  expected  that  the
 installed  capacity  in  the  wagon  industry
 would  be  fully  utilised.

 (d)  The  assistance  allowed  to  the
 wagon  industry  is  considered  on  case  to
 case  basis.

 DurGapur  STEEL  PLANT
 3696.  SHRI  _D.  N.  PATODIA:  Will

 the  Minister  of  STEEL,  MINES  AND
 METALS  be  pleased  to  state:

 (a)  whether  Government’s  attention  has
 been  drawn  to  the  news-item  appearing  in
 the  “Patriot”?  of  the  3th  February,  968
 wherein  the  Chairman  of  the  Durgapur
 Steel  Plant  is  reported  to  have  stated  that
 the  Company  was  losing  Rs.  8  to  Rs.  9
 lakhs  a  month  due  to  recession  and  cor-
 Tupt  practices  in  the  project;

 (b)  whether  the  Chairman  of  the  pro
 ject  has  further  stated  that  the  project  was
 ill-conceived  and  the  administration  was
 top  heavy;

 (c)  the  investment  made  by  Govern-
 ment  in  the  project;  and

 (d)  whether  Government  propose  to
 take  an  initiative  to  set  right  the  working
 of  the  project  ?

 THE  MINISTER  OF  STEEL,  MINES
 AND  METALS  (DR.  CHANNA
 REDDY)  :  (a)  to  (d).  Yes,  Sir,  The  news-
 item  appearing  in  the  “Patriot”  of  the  3th
 February,  968  relates  to  the  Durgapur
 Projects  Ltd.,  an  Undertaking  of  the  Gov-
 ernment  of  West  Bengal  and  not  to
 Durgapur  Steel  Plant.
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 Export  Prices  of  Jute  Goops
 3697.  SHRI  0.  N,  PATODIA:

 SHRI  7,  BARUA:
 SHRI  RABI  RAY:

 Will  the  Minister  of  COMMERCE  be
 Pleased  to  state  :

 (a)  whether  Government  have  sounded
 the  Government  of  Pakistan  for  talks  on
 joint  efforts  to  check  the  fall  in  the  ex-
 Port  prices  of  jute  goods;  and

 (b)  if  so,  the  reaction  of  the  Govern-
 ment  of  Pakistan  thereto  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI)  :  (a)  and  (b).
 No,  Sir.  There  has  however  been  an  in-
 formal  exchange  of  views  on  the  question
 of  price  stability  between  the  India  ‘and
 Pakistan  Delegations  to  the  United  Nations
 Conference  on  Trade  and  Development
 currently  meeting  in  New  Delhi.

 TRAFFIC  APPRENTICES  OF  NORTHERN
 RaILway

 3698.  SHRI  VISHWANATHA
 MENON  :

 SHRI  K.  RAMANI:
 SHRI  ए,  P.  ESTHOSE  :

 Will  the  Minister  of  RAILWAYS  be
 pleased  to  refer  to  the  reply.  given  to  Un-
 starred  Question  No.  5470  on  the  22nd
 December,  967  and  state  :

 (a)  whether  Government  have  _  since
 considered  the  memorandum  sent  by  the
 Traffic  Apprentices  of  the  Northern  Rail-
 way;  and

 (b)  if  not,  the  reason  for  the  delay  ?
 THE  MINISTER  OF  RAILWAYS

 (SHRI  ron  M.  POONACHA)  :  (a)  and
 (b).  The  matter  is  still  receiving  conside-
 ration  of  the  appropriate  authorities,

 CLOSING  OF  Narrow  GavuGE  LINES  IN
 GUJARAT

 3699.  SHRI  D.  R.  PARMAR  :
 SHRI  RAMACHANDRA  J.

 AMIN  :
 SHRI  R.  K.  AMIN  :
 SHRI  P.  N.  SOLANKI:

 Will  the  Minister  of  RAILWAYS  ०६
 pleased  to  state  :
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 (a)  whether  it  is  a  fact  that  he  has
 assured  the  Government  of  Gujarat  that
 the  narrow  gauge  Railway  lines  in  Gujarat
 would  not  be  closed  without  their  prior
 consent;  and

 (b)  if  so,  the  steps  taken  by  Govern-
 ment  in  this  regard  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  ८.  M.  POONACHA)  :  (a)  No.

 (b)  In  view  of  the  answe:  to  part  (a),
 the  question  does  not  arise,

 LOCATION  OF  PIG-IRON  AND  MACHINE  TooL
 Factories  aT  BHAVNAGAR

 3700.  SHRI  0.  R.  PARMAR  :
 SHRI  RAMACHANDA

 AMIN  :
 SHRI  R.  K.  AMIN:
 SHRI  P.  N.  SOLANKI:

 Will  the  Minister  of  INDUSTRIAL
 DEVELOPMENT  and  COMPANY  AF-
 FAIRS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  the  pro-
 posal  for  setting  up  a  pig-iron  and  machine
 tool  factory  at  Bhavnagar  in  Gujarat  State
 during  the  Fourth  Five  Year  शिक्षा  has
 been  shelved:

 (b)  if  so,  whether  Government  propose
 to  locate  it  outside  Gujarat  State;  and

 (c)  if  not,  when  the  work  regarding
 machine  tool  factory  is  likely  to  start  indi-
 cating  its  phased  programme  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a)
 The  proposal  to  set  up  in  the  public
 sector  machine  tool  factory  with  a  Grey
 Iron  Foundry,  at  Bhavnagar  has  been  de-
 ferred  for  the  present,  in  view  of  the
 recent  fall  in  the  demand  for  machine
 tools,  This  will  be  re-considered  after
 watching  the  trend  of  demand  for  a  year
 or  ४0.

 (b)  and  (c).  Do  not  arise.

 भारत  का  विदेशी  व्यापार

 3701.  श्री  भोगना  झा  :  क्या  वाणिज्य
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  कौन-कौन  ऐसे  देश  हैं  जहां  से
 भारत  में  जितना  आयात  होता  है,  उतना

 निर्यात  नहीं  होता;
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 (@)  उन  में  स ेकौन-कौन  देश  भारत  से
 निर्मित  माल  का  आयात  करने  के  लिये  तैयार
 नहीं  हें;  और

 (ग)  इस  सम्बन्ध  में  सरकार  क्या
 कार्यवाही  कर  रही  है?

 वाणिज्य  मंत्रालय  में  उप-पमंत्री  (श्री
 मुहम्मद  शफ़ो  कुरेशी  (क)  जिन  देशों
 के  साथ  भारत  का  प्रतिकूल  व्यापार  सन्तुलन
 है,  वे  ये  हैं:--

 फ्रांस,  इटली,  जमंन  संप्रीय  गणराज्य,
 नीदरलेंड,  आस्ट्रिया,  डेनमार्क,  नावें,
 पुर्वगाल,  स्वीडन,  स्विट्जरलेंड,  फिनलेंड,
 स्पेन,  तुर्की,  अफगानिस्तान,  आस्ट्रेलिया,
 वर्मा,  मलयेशिया  (सिंगापुर  को  छोड़कर),
 कम्बोदिया,  ईरान,  नेपाल,  पाकिस्तान,
 थाइलेंड,  सऊदी  अरब,  संयुक्त  अरब  गण-
 राज्य,  केन्या,  अन्य  पूर्व  अफ्रीकी  देण,
 तनजानिया,  यूगांडा,  कनाडा,  संयुक्त
 राज्य  अमरीका,  आर्जेन्टीना,  मेक्सिको,
 पेरू,  पुरतो  रिको,  हंगरी  तथा  पोलेंड।

 (ख)  उपर्यक्त  किसी  भी  देश  में  भारत  से
 निर्मित  माल  के  आयात  के  लिये  अनिच्छु-
 कता  नहीं  दिखलाई  है।  परन्तु  ऐसा
 समझा  जाता  है  कि  अमरीका,  कनाडा,
 अर्जेन्टीना  तथा  कुछ  अन्य  लेटिन  अमरीकी
 देणों  ने  भारत  तथा  अन्य  देशों  से  अनावश्यक
 मदों  के  आयात  पर  कुछ  प्रतिबन्ध,  अर्थात्
 आयात  कोटा  प्रणाली  लागू  कर  दी  है।

 (ग)  अंकटाड,  गाट  आदि  जैसे  अन्त-

 रप्ट्रीय  मंचों  तथा  सम्बन्धित  सरकारों  के
 साथ  सीधे  सम्पर्कों  से  भी  भारत  उन  देशों  की
 मंडियों  में  भारतीय  उत्पादनों  के  अधिक  प्रवेश
 के  लिये  निरन्तर  प्रथत्न  कर  रहा  है।

 दिलली-हावड़ा  सेक्शन  पर  तीव्र  गति
 से  चलने  वाली  गाड़ी

 3702.  श्री  भोगेस  झा:  क्या  रेलवे
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  i20  क्लिमीटर  प्रति  घंटा

 की  गति  से  एक्सप्रेस  गाड़ी  चलाने  के  बारे  में
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 इस  बीच  प्रयोग  पूरे  कर  लिये  गये  हैं
 और  यदि  हां,  तो  इसके  क्या  परिणाम
 निकले  हैं;

 (ख)  क्या  उपरोक्त  एक्सप्रेस  रेलगाड़ी
 को  दिल्ली-हावड़ा  लाइन  पर  चलाने  का
 प्रस्ताव  है,  और  यदि  हां,  तो  यह  गाड़ी  कब
 चलाई  जायेगी  ;

 (ग)  क्या  उपरोक्त  रेलगाड़ी  पटना  से
 होती  हुई  जायेगी;  और

 (घ)  यदि  नहीं,  तो  इसके  क्या  कारण
 हैं  ?

 रेलवे  मंत्री  श्री  to  Ao  पुनाथा):
 (क)  20  कि०  मी०  प्रति  घंटा  की  चाल

 से  गाड़ियों  को  चलाने  के  बारे  में  प्रयोग  और
 जांच  का  काम  अभी  हो  रहा  है।

 (ख)  जी,  हां,  लेकिन  अभी  यह  नहीं
 बताया  जा  सकता  कि  इसे  किस  निश्चित
 तारीख  से  चलाना  शुरू  किया  जायेंगा।

 (ग)  जी,  नहीं।

 (घ)  प्रस्तावित  गाड़ी  चलाने  का आशय
 यह  है  कि  हावड़ा  और  दिल्ली  के  बीच
 अन्तनंगरीय  एक  तेज  सेवा  की  व्यवस्था  की  जा
 सके  और  लघुतर  मार्ग  को  तरजीह  दी  गयी  है

 विभिन्न  उद्योगों  में  मन््दो

 3703.  श्री  भोगेन्द्र  झा:  क्या  औद्योगिक
 विकास  तथा  समवाय-कार्य  मंत्री  यह  बताने
 की  कृपा  वरेंगे  कि:

 (क)  क्या  यह  सच  है  कि  देश  के  विभिन्न
 उद्योगों  में मन्दी  का  सामना  करने  के  विचार
 से  सरकार  ने  अन्य  देशों  से  अनुरोध  किया  है
 कि  वे  उक्त  उद्योगों  द्वारा  निर्भित  वस्तुयें
 खरीदें  ;

 (ख)  यदि  हां,  तो  उनका  क्या  परिणाम
 निकला;  और

 (ग)  उन  देशों  के  नाम  क्या  हैं;  जो
 उक्त  वस्तुयें  खरीदना  चाहते  हैं  और  उनकी

 पृथक्-पृथक्  मात्रा  कितनी  है?
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 ओद्योगिक  विकास  तथा  समवाय-कार्य
 मंत्री

 ्  फलरद्वीन अली
 were):  (क)

 विभिन्न  उद्योगों  पर  मंदी  के  प्रभाव  का
 सामना  करने  के  लिये  किये  गये  महत्वपूर्ण
 उपायों  में  से एक  उपाय  सरकारी  तथा  गैर-
 सरकारी  दोनों  क्षेत्रों  के  लिए  विपणन  सम्बन्धी
 सुदृढ़  ढांचों  के  द्वारा  निर्यात  बढ़ाना  है।  इस
 मामले  में  सहयोग  करने  के  लिये  उद्योग  के

 प्रमुख  क्षेत्रों  के  चुने  हुए  एककों  को  एक
 विशेष  अपील  जारी  कर  दी  गई  है।  इसके
 साथ-साथ  चेकोस्लोवाकिया,  सोवियत  खूस,
 संयुवत  अरब  गणराज्य,  चेकोस्लोवाकिया  जैसे
 देशों  के साथ  आथिक  और  औद्योगिक  क्षेत्रों
 में  और  अधिक  सहयोग  करने  की  संभावनाओं
 पर  चर्चा  करते  समय  देश  में  निर्मित
 विभिन्न  प्रकार  के  माल  का  निर्यात  बढ़ाने
 की  वांछनीयता  को  विशेष  रूप  से  ध्यान  में
 रखा  गया  है।

 (ख)  और  (ग).  अब  तक  इसके  क्या
 परिणाम  निकाले  हें  यह  अभी  ठीक-ठीक  नहीं
 बताया  जा  सकता  विशेष  रूप  से  इसलिये
 कि  कुछ  प्रस्तावों  पर  अभी  बातचीत  चल  रही
 है  ny

 बेरोशगार  छोटे  ध्यापारियों  के  लिए
 रोज़गार

 3704.  श्री  ऑकारलाल  बोहरा  :  क्या
 वाणिज्य  मंत्री  यह  बताने  की  क्रपा
 करेंगे  कि:

 (क)  क्या  सरकार  ने  राज्य  व्यापार  और
 सहकारी  व्यापार  के  परिणामस्वरूप  बेरोज-
 गार  हुए  छोटे  व्यापारियों  के  पुनर्वास  अथवा
 उनको  वेकल्पिक  रोजगार  के  लिये  कोई  योजना
 बनाई  है  ;

 (ख)  यदि  हां,  तो  उसका  व्यौरा  क्या
 है;  और

 (ग)  क्या  ऐसे  गरीब  व्यापारियों  को
 वित्तीय  सहायता  देने  के  बारे  में  कोई  व्यवस्था
 की  गई  है  ताकि  वे  अपना  व्यापार  कर  सकें  ?

 वाणिज्य  मंत्रालय  में  उप-मंत्री  (भी
 मुहम्मद  फ़ो  कुरंशी)  :  (क)  सरकार  को
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 कोई  जानकारी  नहीं  है  कि  राज्य  व्यापार
 कथा  सहकारी  व्यापार  द्वारा  छोटे  व्यापारी
 बेरोजगार  हो  गये  हें।

 (ख)  प्रश्न  नहीं  उठता।

 (ग)  जी,  नहीं।
 राजस्थान  में  औद्योगिक  विकास

 3705.  श्री  ऑकारलाल  बोहरा  :
 ष्या  ओद्योगिक  विकास  तथा  समवाय-कार्य
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  राजस्थान  के  ओद्योगिक  विकास  के
 लिये  सरकार  द्वारा  क्या  उपाय  किये  जा  रहे
 हें  ;

 (ख)  क्या  यह  सच  है  कि  महाराष्ट्र,
 पश्चिमी  बंगाल  तथा  अन्य  राज्यों  की  तुलना
 म  राजस्थान  में  उद्योग  में  बहुत  कम  पूंजी  लगी

 हुई  है  जिससे  राजस्थान  के  जीवन'  स्तर
 पर  प्रभाव  पड़ा  है;  और

 (ग)  यदि  हां,  तो  राजस्थान  में  सरकारी
 तथा  गैर-सरकारी  क्षेत्र  के  उद्योगों  में  पूंजी
 लगाने  को  बढ़ावा  देने  के  लिये  सरकार
 द्वारा  यदि  कोई  नीति  बनाई  गई  है,  तो
 क्या?

 ओद्योगिक  विकास  तथा  समवाय-कार्य

 मंत्री  (थ्री  फलहीन  अली  अहमद)  :  (क)
 से  (ग).  सूचना  इकट्ठी  की  जा  रही  है
 और  वह  यथासमय  सभा-पटल  पर  रख  दी
 जायगी

 राजस्थान  में  बड़ी  लाइन

 3706.  श्री.  ऑकारलाल  बोहरा  :
 क्या  रेलवे  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि  :

 (क)  अन्य  राज्यों  की  तुलना  में
 राजस्थान  में  कुल  रेलवे  लाइनों  तथा  बड़ी
 लाइनों  की  प्रति-व्यक्ति  लम्बाई  कितनी  है  ;

 (ख)  राजस्थान  के  बड़े  नगरों  को  मिलाने
 के  लिये  बड़ी  रेलवे  लाइन  बिछाने  के  लिये

 क्या  कायवाही  की  जा  रही  है;  और
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 (7)  राजस्थान  में  रेलवे  सुविधाओं  को
 बढ़ाने  के  लिये  अगले  बजट  में  कितनी  घन-
 राशि  की  व्यवस्था  की  गई  है  ?

 रेलवे  संत्री  (श्री  Yo  मु  पुनाला)  :

 (क)  रेलवे  लाइनों  की  लम्बाई  से  सम्बन्धित
 सूचना  राज्यों  के  अनुसार  नहीं  बल्कि  रेलवे
 के  अनुसार  संकलित  को  जाती  है।  मार्ग  और
 क्षत्रीय  रेलों  के  रेल-पथ  की  लम्बाई  का  पूरा
 व्योरा  भारतीय  रेलों  पर  रेलवे  बोर्ड  को
 रिपोर्ट  का  अनुपूरक  966-67  के  वर्ष  के
 लिए  सांख्यिकी  विवरणों  के  विवरण  संख्या
 8  में  दिया  गया  है,  जिसकी  प्रतियां  संसद ~
 के  पुस्तकालय  में  उपलब्ध  हैं।

 (ख)  राजस्थान  में  मीटर.  लाइनों  का
 पर्याप्त  रूप  से  जाल  बिछा  हुआ  है।  हाल  ही
 में,  राजस्थान  में  जैसलमेर-पोकरन  के  बीच
 05  किलोमीटर  लम्बी  नयी  मीटर  लाइन

 यातायात  के  लिए  खोली  गई  है।  इसके
 अतिरिक्त  हिन्दूमलकोट  से  श्रीगंगानगर  तक

 (27.  56  किलोमीटर)  एक  बड़ी  लाइन
 का  निर्माण  हो  रहा  है।

 (ग)  1968-69  के  बजट  में  जेसलमेर-
 पोकरन  लाइन  पर  49.60  लाख  रुपये
 और  हिन्दूमलकोट-श्रीगंगानगर  पर  20.  06
 लाख  रुपये  खर्च  करने  का  प्रस्ताव  है।
 जहां  तक  अन्य  रेल  सुविधाओं  का  प्रश्न  है,
 यह  सम्भव  नहीं  है  कि  राजस्थान  में  जो  निर्माण
 कार्य  शुरू  किये  गये  हें  उन्हें  अलग  किया  जाय
 क्योंकि  राजस्थान  और  उससे  लगे  राज्यों  में
 उत्तर  और  पश्चिम  रेलें  चलती  हें।  उन  रेलों

 पर  विकास  सम्बन्धी  जो  काम  हो  रहे  हें  और
 1968-69  में  जिन्हें  शुरू  करने  का  प्रस्ताव

 है,  उन्हें  उनकी  वित्तीय  लागत  के  साथ

 “i96869  के  लिए  रेलों  के  निर्माण,
 मशीन  और  चल-स्टाक  कार्यक्रम  में  बताया

 गया  है,  जो  रेलवे  बजट  के  साथ  संसद्  में

 पेश  किया  जा  चुका  है।
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 ठकक्कर  समिति
 3707.  श्री  राम  चरण  :  क्या  औद्योगिक

 विकास  तथा  समवाय-कार्य  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि:

 (क)  क्या  प्रोफेसर  एम०  एस०  ठक्कर
 की  अध्यक्षता  में  नियुक्त  औद्योगिक  लाइसेंस
 नीति  जांच  आयोग  को  सरकार  सारी
 सुविधाएं  नहीं  दे  रही  है;  और

 (ख)  क्या  सरकार  इस  समिति  को
 समाप्त  करने  के  किसी  प्रस्ताव  पर  विचार
 कर  रही  है  ?

 ओद्योगिक  विकास  तथा  समवाय-कार्य
 संत्री  (श्री  फखरुद्दीन  अली  अहमद)  :

 (क)  प्रो०  एम०  एस०  ठक्कर  की
 अध्यक्षता  में  बनाई  गई  औद्योगिक  लाइसेंस
 जांच  समिति  को  सभी  आवश्यक  सुविधाएं
 दीजा  रही  हें।

 (ख)  जी,  नहीं।

 लघु  उद्योग  कारपोरेशन
 3708.  श्री  राम  चरण  :  क्या  ओद्योगिक

 विकास  तथा  समवाय-कार्य  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  क्या  लघु  उद्योग  कारपोरेशन  का
 एक  सा्थेसंघ  बनाने  की  कोई  योजना  विचारा-
 घीन  है;  और

 (ख  )  यदि  हां,  तो  उक्त  सार्थसंघ  को
 कब  तक  बनाने  का  प्रस्ताव  है?

 ओऔद्योगिक  विकास  तथा  समवाय-कार्य
 मंत्री  (शी  फखरुद्दीन जली अहमद) अली  अहमद):  (क)
 और  (ख).  लघु  उद्योग  बोर्ड  द्वारा  लघु
 उद्योगों  की  कार्य  प्रणाली  का  अध्ययन
 करने  के  लिये  स्थापित  तदर्थ  समिति  के
 बारे  में  पता  चला  है  कि  उसने  लघु  उद्योगों
 का  एक  कन्सोटियम  बनाने  का  सुझाव  दिया  है
 जिससे  लघु  एककों  को  और  अधिक  उचित

 मूल्य  पर  कच्चे  माल  मिल  सके  ny  उसकी
 रिपोर्ट  शीघ्र  ही  मिल  जाने  की  आशा  है।
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 DIRECTORATE-GENERAL,  TECHNICAL
 DEVELOPMENT

 3709,  SHRI  RAM  CHARAN:  Will  the
 Minister  of  INDUSTRIAL  DEVELOP-
 MENT  AND  COMPANY  AFFAIRS  be
 pleased  to  state  ;

 (a)  the  total  number  of  Development
 Officers/Assistant  Development  Officers/
 Junior  Fields  Officers  working  in  the
 Directorate-General  of  Technical  Develop- ment;

 (b)  the  total  number  of  above  Officers
 belonging  to  the  Scheduled  Castes  and
 Scheduled  Tribes:

 (c)  the  total  number  of  Industrial  Advi-
 ‘8Ors;  and

 (d)  the  total  number  of  Industrial
 Advisors  belonging  to  the  Scheduled
 Castes  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a) to  (d).  A  statement  giving  the  informa-
 tion  required,  is  laid  on  the  Table  ot  the
 House.  [Placed  in  Library.  See  No.  LT—
 431/68.)

 MANUFACTURE  OF  BABY  CaR
 3710.  SHRI  RAM  CHARAN:  Will  the

 Minister  of  INDUSTRIAL  DEVELOP-
 MENT  AND  COMPANY  AFFAIRS  be
 pleased  to  state  :

 (a)  whether  it  is  a  fact  that  Shri  S.  D.
 Kulkarni  of  Poona  has  manufactured  a
 Baby  car;  and

 (b)  if  so,  whether  Government  propose
 to  assist  him  for  manufacturing  such
 cars  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a)
 Shri  S.  D,  Kulkarni  has  developed  a  proto-
 type  of  a  Baby  Car.

 (b)  The  scheme  of  Shri  Kulkami  is
 under  consideration  of  Government  along
 with  other  similar  schemes,  The  decision
 is  likely  to  take  some  time.



 99  Written  Answers

 MauggsHwant  Devi  JuTe  MILLS,  KANPUR
 3711,  ‘SHRI  K.  RAMANT:

 SHRI  GANESH  GHOSH  :
 SHRI  BHAGABAN  DAS:
 SHRI  SATYA  NARAIN  SINGH  :

 Will  the  Minister  of  COMMERCE  be
 pleased  to  state  :

 (a)  the  progress  so  far  made  in  open-
 ing  the  Maheshwari  Devi  Jute  Mills,
 Kanpur,

 (b)  when  the  Mill  is  likely  to  be
 opened;  and

 (c)  the  reasons  for  the  delay  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI)  :  (a)  to  (c).
 The  Maheshwari  Devi  Jute  Mill,  Kanpur
 wag  auctioned  on  the  27th  September,
 1967.  As  the  maximum  amount  bid  was
 not  considered  adequate  for  meeting  the
 debts  of  the  mill,  the  sale  was  not  con-
 firmed.  The  Uttar  Pradesh  State  Govern-
 ment  proposed  to  file  objections  against
 the  sale.  The  company  is  also  understood
 to  have  filed  objections,  In  these  circum-
 stances  it  is  not  possible  to  indicate  when
 the  mill  will  be  opened  again.

 Export  or  TasarR  SILK
 3712.  SHRI  DHIRESWAR-  KALITA:

 Will  the  Minister  of  COMMERCE  be
 pleased  to  state:

 (a)  whether  the  export  of  tasar  silk  has
 Tegistered  a  decline  in  recent  years;

 (b)  if  so  the  reasons  therefor;  and
 (c)  the  steps  taken  to  increase  the  ex-

 port  of  tasar  silk?
 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)  Yes,
 Sir.

 (b)  Some  of  the  factors  which  contri-
 buted  towards  fall  in  tasar  exports  are  :—

 (i)  Sharp  depression  suffered  by  our
 tasar  in  U.S.  markets  which
 accounted  for  70-75  per  cent  of
 our  total  tasar  exports;

 (ii)  Change  of  fashions;
 (iii)  Inroads  by  Chinese  tasar  through

 other  countries;  and
 (iv)  Competition  from  synthetic

 tasar,
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 (c)  A  three-man  delegation  was  sent  to
 U.S.A,  and  six  other  countries  in  January
 968  to  study  the  causes  that  led  to  de-
 cline  in  tasar  exports  and  to  suggest  mea-
 sures  for  expanding  tasar  exports,  The
 Teport  of  the  delegation  is  awaited.

 Export  oF  RAYON  AND  SYNTHETIC
 TEXTILES

 3713.  ‘SHRI  DHIRESWAR  KALITA:
 Will  the  Minister  of  COMMERCE  be
 pleased  to  state  :

 (a)  whether  the  export  of  rayon  and
 synthetic  textiles  had  registered  a  decline
 in  ‘1967;

 (b)  if  so,  the  reason  therefor;  and
 (c)  the  steps  which  have  been  taken  to

 Step  up  the  export  of  rayon  and  synthetic
 textiles  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)  Yes,
 Sir.

 (0)  Due  to  certain  unfavourable  exter-
 nal  factors  such  as  political  disturbances
 in  some  of  the  importing  countries,  in-
 creasing  competition  from  highly  indus-
 trialised  countries,  continuing  import  res-
 trictions  in  some  countries  and  the  emer-
 gence  of  indigenous  industries  in  some
 developing  countries,  India’s  total  exports
 of  rayon  and  synthetic  fabrics  have  been
 declining  since  1964,  The  export  trade
 received  a  further  set-back  due  to  the
 abolition  of  the  erstwhile  export  promo-
 tion  scheme  for  art  silk  fabrics  from  June,
 966  resulting  in  shortage  of  yarns  and
 also  rise  in  prices  of  yarns.

 (c)  Among  the  steps  taken  by  Govern-
 ment  to  step  up  exports  of  rayon  and
 synthetic  fabrics  are  :—

 qd)  For  promotion  of  exports  of
 Cellulosic  art-silk  fabrics  (Rayon
 filament  yarn  fabrics,  spun  rayon
 fabrics  and  acetate  fabrics)
 Government  have  introduced  a
 scheme  which  provides  for  the
 grant  of  Cash  Assistance  not
 exceeding  25%of  the  FOB  value
 of  the  exports  with  a  cut-off  point
 of  33.3%  in  individual  cases.
 This  cash  assistance  is  given  by
 STC  and  is  allowed  on  exports
 of  cellulosic  art  silk  fabrics  made
 by  the  STC  and/or  its  business
 associates,
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 (2)  For  promotion  of  export  of  syn-
 thetic  fabrics  it  has  recently  been
 decided  to  replenish  to  the  ex-
 porters  the  nylon  yarn  content
 in  the  fabrics,  This  replenish-
 meat  will  be  in  the  ratio  of  2
 Kg.  of  imported  nylon  yarn  for
 every  |  Kg.  of  nylon  yar
 established  as  having  been  used
 in  the  exported  fabric,
 A  3  member  Sales  team  consist-
 ing  of  a  representative  of  the
 State  Trading  Corporation  ‘and
 two  representatives  of  Rayex  a
 subsidiary  of  the  Silk  and  Rayon
 Export  Promotion  Council  _re-
 cently  visited  Canada,  U-X.,
 Holland,  Belgium,  Italy,  Iraq

 and  Kenya  for  promoting  the
 exports  of  art  silk  fabrics,

 (3)

 Export  oF  IRON  AND  STEEL

 374.  SHRI  DHIRESWAR  KALITA:
 Will  the  Minister  of  STEEL,  MINES  AND
 METALS  be  pleased  to  state:

 (a)  the  steps  taken  by  Government  to
 increase  the  export  of  iron  and  steel;

 (b)  whether,  as  a  result  of  these  steps,
 there  has  been  any  increase  in  the
 export  of.  iron  and  steel  during  the  last
 two  years  and  if  so,  to  what  extent;

 (c)  the  total  foreign  exchange  carnings
 from  the  export  of  iron  and  steel  during
 966  and  ‘1967;  and

 (d)  the  prospects  for  export  of  iron  and
 steel  in  ‘1966-68  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL,  MINES  AND
 METALS  (SHRI  P.  ८,  SETHI):  (a)  An
 Association  of  producers  and  exporters
 known  as  Steel  Exporters’  Association  has
 been  set  up  for  the  promotion  of  exports.
 Government  in  encouraging  survey  teams
 to  explore  overseas  markets  for  iron  and
 steel,  A  team  of  Steel  Exporters’  Asso-
 ciation  is  currently  touring  South  East
 Asia  for  this  purpose.  A  study  of  markets
 in  USA  was  recently  undertaking  for  light
 engineering  products  including  _  steel.
 Hindustan  Steel  Ltd,  have  also  surveyed
 3  number  of  markets  for  their  products.
 A  visit  of  a  few  delegations  attending
 UNCTAD  was  also  arranged  to  Steel
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 Plants  with  a  view  to  stimulating  their
 interest  in  our  steel  products.

 Besides,  iron  and  steel  is  being  subsidis-
 ed  for  export  purposes.

 (b)  and  (c).  The  foreign  exchange  rea-
 lisation  from  export  of  iron  and  steel  dur-
 ing  1965-66  was  Rs.  0  crores.  It  rose  to
 Rs,  20  crores  during  1966-67,  It  is  likely
 to  be  over  Rs,  50  crores  during  ‘1967-68.

 (d)  It  is  expected  that  export  of  iron
 and  steel  during  1968-69  would  be  of  the
 order  of  about  49.5  lakhs  tonnes  yielding
 about  Rs,  80  crores  in  foreign  exchange.

 पंजाब  में  ढलाई  का  कारखाना

 3715.  श्री  यशपास  सिह  :  क्या
 ओऔद्योगिक  विकास  तथा  समवाय-कार्य  मंत्री

 यह  बताने  की  कृपा  करेंगे  कि:

 (क)  क्या  पंजाब  सरकार  का  विचार
 पंजाब  में  एक  ढलाई  का  कारखाना  स्थापित
 करने  का  है;

 (ख)  क्या  इस  बारे  में  पंजाब  सरकार  ने
 केन्द्रीय  सरकार  से  कोई  सहायता  मांगी  है;
 और

 (ग)  यदि  हां,  तो  उसका  ब्यौरा  क्या  है  ?

 ओद्योगिक  विकास  तथा  समवाय-कार्य
 मंत्री  (झरी  फलरदह्वीरी  अली  अहमद)  :

 (क)  जी,  हां।

 (ख)  जी,  नहीं।

 (ग)  प्रश्न  ही  नहीं  उठता।

 पिसी  हुई  हड्डियों  का  निर्यात

 377.  भरी  महाराज  सिंह  भारती  :
 क्या  वाणिज्य  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि:

 (क)  क्या  यह  सच  है  कि  कुछ  देशों  ने
 शिकायत  की  है  कि  भारत  से  निर्यात  की  जाने_
 वाली  पिसी  हुई  हष्डियों  में  मनुष्यों  की  हृह्डियां
 होती हैं;
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 (a)  क्या  उन्होंने  हू  शिकायत  भी
 की  है  कि  रुग्ण  व्यक्तियों  की  हड्डियों  की
 मिलावट  के  कारण  वहां  पर  काम  करने  वाले

 मजदूरों  के  स्वास्थ्य  पर  प्रतिकूल  प्रभाव  पड़ा
 है;  और

 (ग)  यदि  हां,  तो  शिकायत  करने  वाले
 देशों  के  नाम  क्या  हें  और  सरकार  ने  इस
 मामले  में  क्या-क्या  कायंवाही  की  है?

 वाणिज्य  मंत्रालय  में  उप-मंत्रोी  (श्री
 मुहम्मद  शफी  कुरेशी) :  (क)  से  (ग).
 ब्रिटेन,  पेरिस,  ब्रुसेस्स  तथा  सं०  रा०
 अमरीका  के  कुछ  समाचारयत्रों  में  यह
 समाचार  प्रकाशित  हुआ  था  कि  भारत  से
 निर्यातित  पिसी  हुई  हड्डियों  में  मनुष्यों  की

 हड्डियां  मिली  हुई  थीं।  यह  भी  समाचार
 छपा  था  कि  डन्कर्क  पत्तन  पर  एंथराक्स  रोग
 के  कारण  एक  गोदी  श्रमिक  की  मृत्यु  हो  गई
 उसे  यह  रोग  भारत  से  गए  एक  जहाज  से
 पिसी  हुई  हड्डियों  के  उतारने  के  कारण  हुआ
 बताया  जाता  था।  ब्रिटेन  के  एक  चिकित्सा
 विशेषज्ञ  डा०  हार्वे  ने  एक  प्रतिनिधिमंडल
 सहित  भारत  का  दौरा  किया,  भारत  के
 विभिन्न  कारखानों  की  निर्माण  पद्धति  का
 अध्ययन  किया  तथा  अपना  यह  समाधान
 करके  लौट  गए  कि  भारत  से  निर्यातित्त  पिसी

 हुई  हड्डियों  में  मनुष्य  की  हड्डियां  दहीं  मिली
 होतीं।  इसके  अतिरिक्त,  लंदन,  पेरिस,
 ब्रुसेल्स  तथा  अमरीका  में  भारतीय  मिशनों
 को  सूचित  कर  दिया  गया  है  कि  अखबारी
 सूचनाएं  बिल्कुल  गलत  थीं  तथा  उन्होंने  उस
 प्रचार  का  उचित  रूप  से  खंडन  किया  है।

 राक  कास्फेट

 37i8.  wt  महाराज  सिह  भारती  :
 क्या  इस्पात,  खान  तथा  घातु  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि:

 (क)  क्या  सरकार  ने  जनवरी,  i968
 में  अमरीका  की  सरकार  के  साथ  आपरेशन
 सापट  राक'  नामक  करार  "क्या  है  ;
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 (a)  यदि  हां,  तो  उसका  ब्यौरा  बया

 है;

 (ग)  क्या  राक  फास्फेट  के  भंडारों  के
 खोज  विश्लेषण  और  भंडारों  से  फास्फेट
 निकालने  का  काम  इस  करार के  क्षेब्राधिकार
 के  अन्तर्गत  आता  है;  और

 (घ)  क्या  कम  प्रतिशत  वाले  राक
 फास्फेट  को  अधिक  लाभप्रद  किस्म  के  राक
 फास्फेट  में  परिवर्तन  करने  के  लिए  तकनीकी
 जानकारी  देना  भी  इस  करार  में  सम्मिलित

 है?

 इस्पात,  खान  तथा  धातु  मंत्री  (डा०  न्ा

 रेडी)  :  (क)  और  (ख),  देश  के  राक
 फास्फेट  के  निक्षेपों  का  अन्वेषण  करने  के  लिये
 5-1-1968  को  भारत  सरकार  और  यू०

 एस०  ए०  आई०  डी०  के  बीच  एक  समझौता

 हुआ  था।  इस  समझौते  में  शक्तिशाली
 फास्फेट  उत्पादन  करने  वाले  क्षेत्रों  का

 भूवैज्ञानिक  भूमीक्षण,  फास्फेट  खण्डों  की

 विस्तृत  भूतल  जांच,  बनावट  का  मान-चित्रण
 खाइयां  बनाने,  व्यधन  करने  और  नमूने  लेना;
 रासायनिक  विश्लेषष  और  अभिशोधन
 परीक्षाएं  अमरीकी  विशेषज्ञों  द्वारा  भारतीय
 कमंचारियों  को  चट्टान  भूमीक्षण  की  नई
 पद्धतियों,  रासायनिक  विश्लेषण  और,
 अभिशोधन  तकनीकों  में  शिक्षा  प्रदान  करना
 शामिल  है।  भारत  सरकार  परियोजन  के
 लिये  उनके  प्रतिरूप  भारतीय  अधिकारियों
 तथा  सहाबकों  को  नियुक्त  करेगी।

 अमरीकी  सरकार  चार  माह  के  लिये

 एक  अल्पकालीन  परामरश्शदाता,  प्रत्येक  बीस

 माह  के  लिये  दो  भूबवैज्ञानिक,  एक  भौमिकी
 तल-बैज्ञानिक,  एक  नि:सादन  धातुका्िक
 और  ढाई  माह  के  लिये  एक  रासायनिक
 प्रदान  करेगी।

 2,50,000  डालर  के  स्तर  का  मूल्य
 अन्तर्राष्ट्रिय  विकास  परामर्श  सेवा  अभि-
 करण  ऋण  सं०  =  386CF0-5  में  से
 प्राप्त  किया  जायेगा।  परियोजना  की  रुपये
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 की  लागत  में  स ेअधिकाधिक  0,23,000
 रुपये  भारत  देमा।

 (म)  इस  समझौते  में  विभिन्न  क्षेत्रों  से
 प्राप्त  किये  गये  राक  फास्फेट  के  नमूनों|  का
 केवल  रासायनिक  विश्लेषण  ही  शामिल  है।
 इसका  विदोहन  उसकी  परिधि  से  बाहर  है।

 (घ)  हां,  महोदय  1

 CoMMERCIAL  INSPECTORS  OF  DELHI
 Dimision  (N.  RAILWAy)

 37॥9.  SHRI  BENI  SHANKAR
 SHARMA:  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  some  Com-
 mercial  Inspectors  of  the  Delhi  Division
 Northern  Railway  are  working  on  Ambala-
 Simla  section  with  Subzimandi,  Delhi  as
 Headquarters;

 (b)  whether  it  is  also  a  fact  that  they
 have  been  given  the  benefits  of  ‘A’  Class
 city  allowance  and  facility  of  railway
 quarters;  and

 (c)  if  so,  the  reasons  therefor  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA)  :  (a)  to  (c).
 The  information  is  being  collected  and
 will  be  laid  on  the  Table  of  the  Sabha  in
 due  course.

 NATIONAL  COAL  DEVELOPMENT
 CorPORATION

 3720.  SHRI  P.  K.  GHOSH:  Will  the
 Minister  of  STEEL,  MINES  AND
 METALS  be  pleased  to  refer  to  the  reply
 given  to  Short  Notice  Question  No.  25  on
 the  7th  July,  967  and  state  :

 (a)  what  are  the  6  or  47  demands  out
 of  the  52  demands  of  the  employees  of
 the  National  Coal  Development  Corpora-
 tion  that  have  been  conceded  to;  and

 (b)  the  action  which  has  been  taken  tu
 implement  them  ?

 THE  MINISTER  OF  STATE  IN  THB
 MNISTRY  OF  STEEL.  MINES  AND
 METALS  (SHRI  P.  C.  SETHI)  :  (a)  and
 (eo).  The  information  is  being  collected
 and  will  be  laid  on  the  table  of  the  House.
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 INDIA’s  PARTICIPATION  IN  INTERNATIONAL
 Farms  aNo  EXHIBITIONS

 3721.  SHRI  PREM  CHAND  VERMA: Will  the  Minister  of  COMMERCE  be pleased  to  state:

 (a)  the  number  of  fairs  and  exhibi-
 tions  abroad  in  which  India  participated during  the  year  967  and  the  Places  at
 which  these  were  held:

 (b)  the  expenditure  incurred  on  each
 fair  and  exhibition  in  terms  of  foreign
 exchange;

 (c)  the  total  income  from  each  fair  and
 exhibition;  and

 (d)  the  benefits  accrued  as  a  result  of
 Participation  in  these  fairs  in  terms  of
 orders  received  for  Indian  products  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)  and
 (b).  The  Government  of  India  participat-
 ed  40  International  Fairs/Exhibitions
 during  the  year  ‘1967  through  the  Exhibi-
 tions  Directorate  of  the  Ministry  of  Com-
 merce,  A  list  of  these  Fairs/Exhibitions
 as  also  expenditure  in  foreign  exchange
 incurred  on  organising  participation  in  each
 is  laid  on  the  Table  of  the  House,  [Placed
 in  Library.  See  No.  LT-432/68.]

 (c)  and  (d).  Business  of  the  order  of
 approximately  Rs.  08  lakhs  was  negotiat-
 ed  during  these  Fairs/Exhibitions,  Be-
 sides,  on  the  spot  sales  amounting  to  ap-
 proximately  Rs,  128  lakhs  were  effected.
 There  had  also  been  a  number  of  trade
 enquiries  for  both  traditional  and  non-
 traditional  items  which  were  forwarded  to
 the  concerned  exporters,  manufacturers
 and  organisations  in  India  for  follow  up
 action.  It  is  hoped  that  substantial  addi-
 tional  business  would  result  therefrom.

 Participation  in  some  Fairs  and  Exhibi-
 tions  abroad  is  organised  by  the  Indian
 Council  of  Trade  Fairs  &  Exhibitions,
 Bombay,  various  Export  Promotion  Coun-
 cils,  Commodity  Boads  and  Corporations
 Information  relating  to  these  participations
 is  not  readily  available  and  will  be  supplied
 on  receipt  from  them.
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 TENALI-REPALLI  AND  BURDWAN-KATWA
 Ral-way  Lines

 3722.  SHRI  PREM  CHAND  VERMA:
 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state  :

 (a)  the  price  that  has  been  paid  for  the
 purchase  of  Tenali-Repalli  and  Burdwan
 Katwa  Railway  lines;

 (b)  the  expenditure  likely  to  be  incurred
 on  these  lines  during  the  next  two  years;
 and

 (c)  the  income  which  these  lines  are
 likely  to  yield  during  the  above  period  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA):  (a)  The
 purchase  price  paid  for  Tenali  Repalli
 Railway  and  the  Burdwan  Katwa  Railway
 wag  Rs.  18.49,  lakhs  and  Rs.  26.25  lakhs
 respectively.

 (b)  and  (c).  The  expenditure  and  the
 earnings  of  these  two;  (c)  Railways  during
 the  next  two  years  have  been  estimated  as
 under  :—

 (Figures  in  lakhs  of  Rs.)
 Burdwan  Tenali  Repalli

 Katwa  Rly.
 Rly.

 Earnings  ‘1968-69,  i0-00  6.93
 1969-70  0.8  37.77

 Expendi-  1968-69.  3.08  2.50
 ture  1969-70  43  .20  3.00

 Ramway  COMMERCIAL  CLERKS
 3723.  SHRI  KAMESHWAR_  SINGH:

 Will  the  Minister  of  RAILWAYS  be  pleas-
 ed  state  :

 {a)  whether  it  is  a  fact  that  on  the
 basis  of  the  annual  review  of  cadre  of
 Commercial  Clerks,  the  Railway  Board
 had  vide  their  letter  No.  E(S)-57/TRB/9
 dated  the  450  March,  958  ordered  up-
 gradation  of  certain  posts  of  Commercial
 Clerks  but  these  posts  were  not  upgraded
 up  to  April,  963  and  thus  the  Commer-
 cial  Clerks  were  put  to  a  great  loss;

 (b)  whether  it  is  also  a  fact  that  these
 posts  were  shown  upgraded  by  Divisions
 in  their  cadre  position  from  the  lst  April,
 96i,  but  in  fact  the  Commercial  Clerks
 were  promoted  after  April  1963;  and

 (c)  the  loss  sustained  by  Commercial
 Clerks  due  to  delay  in  upgradation  of
 these  posts  ?
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 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA)  :  (a)  to  (c).
 Information  is  being  collected  and  will  be
 laid  on  the  Table  of  the  Sabha  in  00८
 course,

 TRAFFIC  DEBITS  AGAINST  COMMERCIAL
 CLERKS  ON  INDIAN  RAILWAYS

 3724,  SHRI  KAMESHWAR_  SINGH  :
 Will  the  Minister  of  RAILWAYS  bc
 Pleased  to  state  :

 (a)  the  debits  raised  against  Commer-
 cial  clerks  of  the  Indian  Railways  by  the
 Accounts  Office  during  ‘1967;

 (b)  how  much  amount  has  been  deduct-
 ed  from  the  wages  of  the  commercial
 Clerks  as  “traffic  debits”  during  the  above
 period;

 (c)  the  causes  for  such  high  debits  rais-
 ed  against  the  staff  on  the  Railways;  and

 (d)  the  action  Government  propose  to
 take  to  minimise  the  debits  being  raised
 against  the  staff  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA)  :  (a)  to  (d).
 Information  is  being  collected  and  will  0९
 laid  on  the  table  of  the  Sabha.

 Leave  ReseRvVeE  STAFF  FOR  CoMMERCIAL
 CLERKS  IN  RAILWAYS

 3725.  SHRI  KAMESHWAR_  SINGH  :
 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state  :

 (a)  whether  it  is  a  fact  that  the  Railway
 Board  vide  their  letter  No.  E48DS-2(R),
 dated  the  !2th  July,  948  has  recommend-
 ed  24  per  cent  of  the  Leave  Reserve  Staff
 for  the  Commercial  Clerks’  category;

 (b)  whether  it  is  also  a  fact  that  Rail-
 ways  are  keeping  a  very  Jow  percentage  of
 leave  reserve  staff  resulting  in  great  hard-
 ships  to  the  Commercial  Clerks  in  getting
 leave  in  time,  and

 (०)  whether  it  is  further  a  fact  that
 Railways  keep  the  vacancies  unfilled  and  a
 number  of  Leave  Reserve  Staff  are  utilised
 in  these  vacancies  for  a  very  long  time  for
 which  the  staff  is  not  getting  leave  when-
 ever  required  ?
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 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA):  (a)  No,

 ‘Sir,  In  terms  of  Board’s  letter  No.
 E(Adj)48LR-]  dated  4.8-95i,  however,
 the  leave  reserve  percentage  in  the  case
 of  Commercial  Clerks  was  prescribed  to
 be  from  5  to  25,  to  be  normally  operated
 at  the  minimum  percentage  laid  down.

 (b)  and  (०).  The  information  is  being
 collected  and  will  be  laid  on  the  Table  of
 the  Sabha,  है

 ComMMERCIAL  CLERKS  ON  RAILWAYS

 3726.  SHRI  KAMESHWAR_  SINGH  :
 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  a  large
 number  of  higher  grade  posts  in  the
 Transportation,  Traffic  and  Commercial
 Department’s  of  the  Railways  are  kept
 vacant  and  thus  the  senior  persons  in  the
 Commercial  Clerk’s  category  are  deprived
 of  their  chances  of  promotion;  and

 (0)  whether  it  is  also  a  fact  that  the
 Commercial  Clerks  working  on  the  Eastern
 and  Western  Railways  are  not  confirmed
 and  treated  as  officiating  even  after  their
 continuously  officiating  for  four  or  five
 years  when  as  per  rule  they  should  have
 been  confirmed  after  8  months  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA):  (a)  and
 (b).  Information  is  being  collected  and
 will  be  laid  on  the  Table  of  the  Sabha.

 Export  oF  -KHADI  Goops

 3727.  SHRI  SHIVA  CHANDRA  JHA  :
 Will  the  Minister  of  COMMERCE  be
 pleased  to  state  :

 (a)  whether  it  is  a  fact  that  the  export
 of  Khadi  goods,  specially  to  the  developed
 countries  of  the  West,  have  decreased  dur-
 ing  the  last  one  year;

 (b)  if  so,  the  reasons  therefor  and  the
 Steps  taken  by  Government  to  counteract
 it  and  the  extent  of  success  achieved  60
 far;  and

 (c)  if  not,  the  total  export  of  Khadi
 g00ds  to  the  developed  countries  of  the
 West,  country-wise.  and  the  foreign  ex-
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 change  earned  therefrom  during  the  year
 967  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI)  :  (a)  to  (c).
 The  information  is  being  collected  and
 will  be  laid  on  the  Table  of  the  House  in
 due  course,

 PRODUCTION  OF  ALLOY  STEEL
 3728.  SHRI  SHIVA  CHANDRA  JHA:

 Will  the  Minister  of  STEEL,  MINES  AND
 METALS  be  pleased  to  state:
 (a)  whether  it  is  a  fact  that  Government
 have  formulated  any  new  policy  for  the
 production  of  alloy  steel;

 (b)  if  so,  the  details  thereof;
 (c)  if  not,  the  present  production  of

 alloy  steel  in  the  country  vis-a-vis  the
 demand  for  it  both  from  inside  the  coun-
 try  and  outside,  if  any,  and  how  much  of
 it  is  produced  in  the  private  sector;  and

 (d)  whether  the  production  in  the  pri-
 vate  sector  has  increased  or  decreased
 during  967  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL,  MINES  AND
 METALS  (SHRI  P.  ८.  SETHI)  :  (a)  No,
 Sir,

 (b)  Does  not  arise.
 (०)  and  (d).  A  re-assessment  of  the

 demand  for  alloy  steels  over  the  next  few
 years  is  being  made.  The  capacity  set  up
 so  far  for  the  production  of  alloy  steels  is
 over  150,000  tonnes  per  year.  About  half
 of  it  is  in  the  private  sector.  There  has
 been  an  increase  in  the  production  capa-
 city  during  967  in  the  private  sector.

 PRODUCTION  OF  ALLOY  STEEL
 3729,  SHRI  SHIVA  CHANDRA  JHA:

 Will  the  Minister  of  STEEL,  MINES  AND
 METALS  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the  Tatas
 have  been  given  licences  for  the  produc-
 tion  of  alloy  steel;

 (b)  if  so,  the  reasons  thercfor  and  on
 what  conditions;  and

 (c)  whether  the  Tatas  have  used  that
 licence  and  if  not,  the  action  taken  by
 Government  against  them  ?
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL,  MINES  AND
 METALS  (SHRI  P.  C.  SETHI)  :  (a)  to
 (c).  Licensing  for  alloy  steels  is  on  the
 merit  Hist  of  industries  and  on  an  applica-
 tien  from  the  Tata  Iron  &  Steel  Company
 a  Tetter  of  intent  was  given  to  them  in
 965  for  the  establishment  of  a  new
 undertaking  to  produce  50,000  tonnes  of
 alloy  and  special  steels  per  year.  TATAS
 wanted  to  defer  this  scheme  and  as  such
 they  -were  informed  that  the  letter  of
 intent  given  to  them  was  being  treated  as
 having  lapsed.

 PRODUCTION  OF  CIGARETTES  AND  OpruM
 3730.  SHRI  SHIVA  CHANDRA  JHA:

 Will  the  Minister  of  INDUSTRIAL  DEVE-
 LOPMENT  AND  COMPANY  AFFAIRS
 be  pleased  to  state  :

 (a)  whether  Government  have  taken
 any  steps  to  increase  the  production  of
 cigarettes  and  opium  in  the  country;

 (b)  if  so,  the  details  thereof;
 (c)  if  not,  the  present  total  production

 of  cigarettes  and  opium  in  the  country
 vis-a-vis  the  demand  both  internal  and
 foreign;  and

 (d)  the  targets  of  production  of  ciga-
 Tettes  and  opium  during  1968-69  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI,  F.  A.  AHMED):  (a)
 to  (d).  (i)  Cigarette  Industry:  No
 targets  are  laid  for  the  cigarette  in-
 dustry  in  the  Plan.  However,  the
 industry  is  assisted  to  achieve  production
 commensurate  with  the  demand  for  ciga-
 rettes.  The  installed  capacity  on  a  two
 shift  basis  is  4988  million  pieces  per
 annum.  The  actual  production  of  ciga-
 rettes  during  the  last  3  years  is  indicated
 below  :

 Year  Production  (in
 million  pieces)

 965  55,439
 1966  58.226
 967  53,815

 Cigarettes  are  being  exported  only  to  a
 small  extent.

 (ii)  Opium  Industry:  In  accordance
 with  the  International  Conventions,  the
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 consumption  of  opium  is  strictly  limited  to
 scientific  and  medicinal  use  and  the  ex-
 port/import  of  opium  is  controlled  by  the
 Government  concerned,  Therefore,  the
 world  demand  for  raw  opium  for  medici-
 nal  purposes  is  limited.

 The  total  quantity  of  opium  to  be  pro-
 duced  in  an  year  depends  largely  on  the
 world  demand  for  opium  for  medicinal
 purposes  and  the  quantity  likely  to  be  ex-
 ported  by  India  in  the  following  year.
 The  quantity  of  opium  produced  during  the
 years  ‘1964-65,  to  ‘1966-67  was  as  under  :

 Year  Quantity  produced
 (in  tons)

 ‘1964-65  625
 ‘1965-66  436
 ‘1966-67  470

 The  total  quantity  of  opium  planned  te
 be  produced  during  1968-69  is  860  tonnes.

 बिहार  में  खनिजों  का  निर्कषेप

 373.  श्री  हुकम  ्वन्द  कछवाय  :

 क्या  इस्पात,  खान  तथा  धातु  मंत्री  यह  वताने

 की  कृपा  करेंगे  कि:

 (क)  क्या  यह  सच  है  कि  भारतीय
 भतत्वीय  सर्वेक्षण  तथा  बिहार  सरकार  के

 भतत्वीय  विभाग  ने  हजारी  बाग  जिले  के

 बरगंडा  ग्राम  में  ताबा.  जस्ता  और  सीसे

 के  भण्डारों  का  पता  लगाया  है;

 (ख)  यदि  हां,  तो  इन  धातुओं  के

 अनुमानतः  कितने  निक्षेप  हैं;

 (ग)  यह  सर्वेक्षण  कब  से  किया  जा  रहा
 था  और  इसमें  भूतत्वीय  सर्वेक्षण  विभाग

 के  कितने  अधिकारी  सम्मिलित  थे;  और

 (घ)  उस  पर  सरकार  द्वारा  कितना  धन

 व्यय  किया  गया  ?

 इस्पात,  खान  तथा  घातु  संत्रो  (डा०
 सा  रेड्डी)  :  (क)  भारतीय  भौमिकी

 विभाग  को  i850  &%  वारागुंदा  के  तांबे,
 सीसे  और  जस्त  के  पुराने  खननों  का  पता  है  |

 (ख)  और  (ग)  पुराने  खनन  भागा  मं

 तथा  उसके  संलग्न  पड़ौस  में  विस्तारपूर्वक
 किये  गये  भूभौतिकीय  सर्वेक्षणों  में  कुछ
 थोड़ी-सी  विषमताओं  के  अतिरिक्त  बहुत
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 अधिक  विषमताओं  की  सूचना  नहीं  मिली।
 क्षेत्र  में व्यधन  कार्यवाहियां  बिहार  सरकार  की

 सहायता  से  जनवरी  i966H  आरम्भ  हो
 गई  थीं।  इस  अन्वेषण  के  लिये  भारतीय

 भूवैज्ञानिक  विभाग  के  35  कर्मचारी  और

 बिहार  सरकार  के  2  अधिकारी  लगाये  गये
 हैं।  जनवरी  i968  के  अन्त  तक  मुख्य
 बारागुंदा  खण्ड  में 14  संछिद्र  व्यधित  किये
 गये  और  i  संछिद्रों  में  लांबा.  खनिजायन
 का  छेदन  किया  गया  1  खनिज  कटिबन्ध
 की  चौड़ाई  की  विभिन्नता  5  से  3  मीटर
 तक  और  तांबे  की  मात्रा  °5  से  2%  तक
 है।  व्यधन  कार्य  प्रगति  पर  हैं  ।  ताम्र
 अयस्कों  के  अनुमानित  भंडार  लगभग  2°  5
 मिलियस  टन  हैं।

 (घ)  भारतीय  भूव॑ज्ञानिक  विभाग  द्वारा
 अन्वेषण  कार्य  का  अलग  से  हिसाब  नहीं
 रखा  जाता।  खर्चा  भारतीय  भूवंज्ञानिक
 विभाग  को  स्वीकार  किये  गये  बजट  में  से

 पूरा  किया  जाता  है।

 पश्चिमी  तथा  दक्षिण-पूर्व  रेलवे  के
 स्टेशनों  पर  बिजली  लगाना

 3732.  श्री  हुकम  सनद  कछवाय  :

 क्या  रेलवे  मंत्री  यह  बताने  की  कृपा  करेंगे
 किः

 (क)  पश्चिम  और  दक्षिण-पूत्र  रेलवे  में

 कुल  कितने  रेलवे  स्टेशन  हें;
 उनमें  से  कितने  स्टेशनों  पर  बिजली  की

 व्यवस्था  है  और  कितने  स्टेशनों  पर  बिजली
 की  व्यवस्था  नहीं;  है  और

 (ग)  जिन  स्टेशनों  को  अभी  तक  बिजली
 सप्लाई  नहीं  की  गई  है  उनको  बिजली
 सप्लाई  करने  के  लिये  सरकार  द्वारा  क्या
 कार्यवाही  की  जा  रही  है?

 रलवे  मंत्री  (श्री  चे०  मु०  पुनाथा)  :

 (क)  पश्चिम  रेलवे  में  1,369
 दक्षिण-पूर्व  रेलवे  में  681.
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 (a)  पश्चिम  रेलवे  में  490  बिजली
 वाले  और  879  बिना  बिजली  वाले  ।

 दक्षिण-पूर्व  रेलवे  में  404  बिजली  वाले  और
 277  बिना  बिजली  वाले।

 (ग)  ज्यों  ही  किफायती  दरों  पर
 बिजली  की  सप्लाई  उपलब्ध  होती  है,
 स्टेशन  पर  बिजली  लगाने  का  काम  एक  कायें-
 क्रम  के  अनुसार  किया  जाता  है।

 फ्रन्टियर  सेल  गाड़ी  से  कंश  बक्सों  को
 चोरी

 3733.  श्री  हुकम  चन्द  कछवाय  :  क्या
 रेलवे  मंत्री  8  दिसम्बर,  967  के  अता-
 रांकित  प्रश्न  संख्या  3675  के  उत्तर  के
 सम्बन्ध  में  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  चोरी  हुई  सम्पत्ति  का  ब्यौरा,
 प्रत्येक  मद  के  नाम  तथा  उनका  अनुमानतः
 मूल्य  क्या  है;

 (ख)  गिरफ्तार  किये  गये  पांच  व्यक्तियों
 का  ब्यौरा  क्या  ह ैऔर  क्या  उनको  न्यायालय
 द्वारा  दण्ड  दिया  गया  है;  और

 (ग)  प्रत्येक  व्यक्ति  को  दिए  गए  कारा-
 वास  तथा  जुर्माने  का  ब्यौरा  क्या  है?

 रेलवे  मंत्री  (श्री  चे०  मु०  पुनाचा)  :

 (क)  चुराई  गई  सम्पति  का  ब्यौरा,
 जो  पूर्ण  रूप  से  वरामद  की  गई,  नीचे  दिया
 जा  रहा  है:--

 (i)  चल  तिजारी  नं०  19  बिल्ली
 Bo

 नकद  48,384'  42

 जमा  पत्र  7,964'  90

 बेक  चालान  2,00,90i°  03

 चेक  7,464°  76

 जोड़  2,64,795° 44
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 (४)  चल  तिजोरी to  76|ए०  एफ०
 रु०

 नकद  6,722°5]
 चेक  245°  32

 जोड़  6,967'  83

 कुल  जोड़  (2,71,682"  94

 (ख)  (1)  पूरन
 उफंनारायन,  भूत-)  सभी  उज्जेन

 पूर्व  पानीवाला  निवासी  हैं  1
 पश्चिम  रेलवे
 कोटा

 (2)  इब्राहीम  वल्द
 रमज़ानी

 (3)  कमला  सिंह
 वल्द  पन्ना  सिह

 (4)  मदन  सिह  बल्द
 गोपी  सिंह

 (5)  तोला  राम
 वल्द  दया  राम

 सरकारी  रेलवे  पुलिस  द्वारा
 रेलवे  मजिस्ट्रेट,  इन्दौर  की  अदालत  में

 अभियुक्तों  का  चालान  कर  दिया  गया  है  और
 मुकदमा  चल  रहा  है।

 (ग)  सवाल  नहीं  उठता।

 Exports  OF  MEDIUM  AND  Coarsk  CLOTH
 3734.  SHRI  S.  M.  BANERJEE:  Will

 the  Minister  of  COMMERCE  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  India  is
 losing  export  markets  of  medium  and
 coarse  cloth;

 (b)  if  so,  the  steps  taken  by  Govern-
 ment  to  give  more  export  incentives  to  the
 textile  industry;  and

 (c)  the  further  steps  contemplated  in
 this  matter  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)  There
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 has  been  some  decline  in  the  export  of
 cotton  textiles  including  medium  and
 coarse  cloth.

 (०)  With  the  approval  of  the  Govern-
 ment,  Indian  Cotton  Mills’  Federation
 have  introduced  with  effect  from  ‘1-9-1967
 a  voluntary  export  assistance  scheme  for
 providing  cash  assistance  on  exports  of
 cotton  textiles  on  a  selective  basis,  Be-
 Sides,  exporters  of  cotton  textiles,  other
 than  grey,  are  entitled  to  replenishment
 import  licences  for  dyes  and  chemicals,
 up  to  5%  of  the  f.o.b.  value  of  their  ex-
 Ports,

 (c)  There  are  indications  of  exports  of
 cotton  textiles  picking  up.  The  position  is
 constantly  under  review  by  Government
 for  taking  such  steps  as  may  be  necessary.

 SuRPLUS  EMPLOYEES  OF  RAILWAY
 ELECTRIFICATION  SCHEMB

 3735.  SHRI  S.  M.  BANERJEE:  Will
 the  Minister  of  RAILWAYS  be  pleased  to
 state  :

 (a)  whether  the  surplus  employees  of
 the  Railway  Electrification  Scheme  have
 been  provided  equivalent  alternative  jobs;

 (b)  if  not,  the  number  of  those  who
 have  been  or  likely  to  be  retrenched;  and

 (c)  the  steps  taken  to  absorb  them  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  rom  M.  POONACHA)  :  (a)  to  (c).
 Information  is  being  collected  and  will  be
 laid  on  the  Table  of  the  Sabha.

 पटसन  के  दाम

 3736.  श्रो  रघुबौर  सिंह  शास्त्री  :  क्या

 वाणिज्य  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि  :

 (क)  क्या  सरकार  को  पता  है  कि  सरकार
 द्वारा  निर्धारित  निम्नतम  मूल्य  से  कहीं  कम
 कीमत  पर  पटसन  बिक  रहा  है;

 (ख)  यदि  हां,  तो  उसके  क्या  कारण
 और

 (ग)  मूल्यों  को  स्थिर  रखने
 के  |  लिये सरकार  ने  क्या  कार्यवाही  की  ?

 a.
 हैः
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 बाजिज्य  मंत्रालय  में  उप-मंत्री  (थी  मुहम्मद
 श्री  कुरंशो)  :  (क)  से  (ग)।  पटसन  के

 मूल्य  कभी-कभी  न्यूनतम  समर्थक  स्तर  से

 मामूली  नीचे  रहे।  जनवरी  तथा  फरवरी,
 968  में  मूल्य  लगभग  मजबूत  थे  और

 इन  स्तरों  से  ऊपर  थे।  कलकत्ता  बाजार  में
 तब  से  मूल्यों  का  रुख  कुछ  गिरावट  का

 रहा  है,  हालांकि  गौण  बाजारों  में  मूल्य
 व्यूत्पन्न  न्यूनतम  मूल्यों  के समकक्ष  या  उससे
 ऊपर  थे  1  वर्तमान  कमजोरी  अधिकांशत:

 समयानुसार  वर्षा  होने  के कारण  आगामी
 मौसम  में  फसल  के  शीघ्र  आ  जाने  की  सम्भा-
 वना  तथा  अंशत:  पटसन  माल के  बाजार  में
 मंदी  के  कारण  है।  राज्य  व्यापार  निगम  ने
 इस  बात  का  व्यापाक  प्रचार  किया  है  कि  वह
 न्यूनतम  मूल्य  पर  इसे  खरीदने  के  लिये  तैयार

 है  और  वह  अपनी  खरीदारी  सम्बन्धी  कार्ये-

 वाही  भी  तेजी  से  कर  रहा  है।

 राज्य  व्यापार  निगम  के  पास
 सोयाबीन  तेल

 3737.  श्री  रघुबीर  सिह  शास्त्री:  क्या

 वाणिज्य  मंत्री  यह  बताने  की  कृपा  करेंगे
 किः

 (क)  क्या  राज्य  व्यापार  निगम  के  पास
 3°50  करोड़  रु०  के  मूल्य  का  सोयाबीन

 तेल  पड़ा  हुआ  है;

 (ख)  क्या  वनस्पति  घी  निर्माता  इसे
 खरीदने  को  तंयार  नहीं  हैं;  और

 (ग)  यदि  हां,  तो  निगम  ने  इसके
 बेचने  के  बारे  में  क्या  कार्यवाही  की  है  ?

 वाणिज्य  मंत्री  (भी  दिनेश  सिह)  :  (क)

 राज्य  व्यापारा  निगम  के  पास
 6-3-1968  को  लगभग  0°3l  करोड़
 हु  मूल्य  का  42,120  मे०  टन  सोयाबीन
 तेल  स्टाक  में  था।

 (ख)  मूंगफली  के  तेल  के  चालू  मोसम  के
 आरम्भ  से  ही  मुंगफली  के  तेल  के  आन्तरिक
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 मूल्यों  में  भारी  गिरावट  के  फलस्वरूप  वन-
 स्पति  के  निर्माता  इस  समय  सोयाबीन
 तेल  नहीं  खरीद  रहे  हैं।

 (ग)  निगम  स्थिति  का  ध्यानपूर्वक
 निरीक्षण  कर  रहा  है  और  आवश्यक  होने  पर,
 उस  स्टाक  को  बेचने  के  लिए  उपयुक्त  कार्य-
 वाही  करेगा।  यह  कार्यवाही  देश  में  तेलों
 के  मूल्यों  में  स्थिरता  बनाये  रखने  के  प्रयोज-
 नार्थ  खाद्य  तेलों  का  बफर  स्टाक  रखने  की
 आवश्यकता  को  भी  ध्यान  में  रख  कर  की.
 जायेगी।

 निर्यात  प्रोत्साहन  योजना
 3738.  श्री  रघुबीर  सिंह  शास्त्री  :  क्या

 वाणिज्य  मंत्री  यह  बताने  की  कृपा  करेंगे
 किः

 (क)  क्या  सरकार  का  विचार  रुपये  के

 अवमूल्यन  के  पश्चात्  वापिस  ली  गई  निर्यात
 प्रोत्साहन  योजना  को  पुनः  आरम्भ  करने
 का  है;

 (ख)  क्या  सरकार  का  विचार  आयात
 को  उद्योगों  के  निर्यात  से  जोड़ने  का  है;

 (ग)  यदि  नहीं,  तो  उसके  क्या  कारण
 हैं;  और

 (घ)  सरकार  का  विचार  निर्यात  बढ़ाने
 के  लिये  अन्य  क्या  कार्यवाही  करने  का  है?

 वाणिज्य  मंत्रालय  में  उप-मंत्री  (भरी
 मुहम्मद  शफी  कुरेशी) :  (क)  निर्यात
 प्रोत्साहन  योजना  को,  जो  रुपये  के  अवमूल्यन
 के  पूर्व  प्रचलित  थी  पुनः  आरम्भ  करने  का
 सरकार  का  कोई  विचार  नहीं  है।

 (ख)  और  (ग)  :  उद्योगों  के  विविध
 वर्गों  के  लिये  अनुमेंय  आयातों  और  उनके
 निर्यात  निष्पादन  के  वीच  पारस्परिक
 सम्बन्ध  जोड़ने  के  कुछ  सुझावों  पर  विचार
 किया  जा  रहा  है।

 (घ)  निर्यात  बढ़ाने  के  लिये  सरकार  को
 प्राप्त  हुए  सुझावों  पर  ध्यानपूर्वक  विचार
 किया  जाता  है।  हाल  ही  में  जो  निर्णय
 घोषित  किये  गये  हैं  उनमें  निर्यात  शुल्कों
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 को  घटाया  जाना  अथवा  हटाया  जाना,
 चुने.  हुए  निर्यात  उत्पादों  पर  नकद  सहायता  में
 वृद्धि  और  निर्यात  विपणन  के  विकास  के
 लिये  आयकर  में  रियायत  देना  शामिल  हैं  ।

 Sports  Goops  INDUSTRY

 3739.  DR.  RANEN  SEN:  Will  the
 Minister  of  INDUSTRIAL  DEVELOP-
 MENT  AND  COMPANY  AFFAIRS  be
 pleased  to  state.

 (a)  whether  the  sports  goods  industry
 in  the  country  is  in  a  crisis  and  many  units
 have  been  closed  down  in  the  last  two
 years,

 (b)  if  so,  the  reasons  therefor;  and
 (c)  the  steps  which  have  been  taken  to

 help  the  industry  to  meet  the  present
 crisis  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED)  :  (a)
 and  (b).  No,  Sir.  But  this  industry  along-
 with  many  other  industries  in  tae  country
 both  in  large  and  small  sectors  have  been
 affected  by  recession.

 (c)  Active  steps  have  been  taken  to
 fight  recession  such  as  increasing  credit
 facilities,  incentives  for  exports,  added
 technical  assistance,  reduction  in  bank  rate
 etc.

 Non-Fgerrous  METALS
 3740.  SHRI  J.  M.  BISWAS:  Will  the

 Minister  of  STEEL,  MINES  AND
 METALS  be  pleased  to  state  :

 (a)  the  extent  of  demand  for  non-
 ferrous  metals  in  the  country  and  how
 much  of  this  demand  is  met  by  indige-
 nous  production;

 (b)  the  annual  import  of  non-ferrous
 metals  at  present  and  the  amount  of  foreign
 exchange  spent  on  the  import  of  non-
 ferrous  metals  in  966  and  ‘1967;

 (c)  the  estimated  total  requirement  of
 imported  non-ferrous  metals  for  968  and
 value  thereof;  and

 (d)  the  steps  which  have  been  taken
 to  increase  the  production  of  non-ferrous
 metals  in  the  country  ?

 THE  MINISTER  OF  STEEL,  MINES
 AND  METALS  (DR.  CHANNA  REDDY):
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 (a)  to  (d).  A  statement  is  laid  on  the
 Table  of  the  House.  [Placed  in  Library.
 See  No,  LT-433/68.]

 रेलगाड़ियों  में  जोरो

 3741.  श्रो  कंबर लाल  गुप्त  he  क्या  रेलवे
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि:

 (क)  रेलगाड़ियों  से  गत  एक  वर्ष  में
 कितनी  राशि  का  माल  चोरी  हुआ  था  तथा
 उसमें  से  कितनी  राशि  का  माल  बरामद
 हुआ;  और

 (ख)  चोरी  के  मामले  में  कितने  व्यक्ति
 पकड़े  गये  तथा  उनमें  कितने  सरकारी  कर्म-
 चारी  थे?

 रेलवे  मंत्री  (श्री  चे०  मु०  पुनाचा)  :

 रु०

 (क)  (i)  चुराये  और
 उठाईगीरी
 के  माल  का

 मूल्य  33,92,193

 बरामद  किये
 गये  माल  का
 मल्य a

 (ii  )

 7,44,369

 गिरफ्तार
 किये  गये
 व्यक्तियों  की
 संख्या

 (ख)  (i)

 ‘4,416

 गिपरतार
 किये  गये  रेल
 कर्मचारियों
 कीसंख्या  33

 दिल्ली  &  उद्योग

 3742.  श्री  कंबवर  लाल  गुप्त:  क्या
 ओद्योगिक  बिकास  तथा  समवाय-कार्य
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :
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 (क)  क्या  सरकार  ने  दिल्ली  में  उद्योगों
 द्वारा-उठाई  जा  रही  कठिनाइयों  का  पता
 लगाया  है;

 (ख)  यदि  हां,  तो  इस  बारे  में  क्या
 कार्यवाही  करने  का  प्रस्ताव  है;

 (ग)  क्या  सरकार  को  इस  सम्बन्ध  में
 उद्योगपतियों  से  कोई  ज्ञापन  प्राप्त  हुआ  है;
 और

 (घ)  यदि  हां,  तो  उसका  ब्यौरा  क्या  है
 तथा  उस  पर  क्या  कार्यवाही  की  गई  है  ?

 ओद्योगिक  विकास  तथा  समवाय-कार्य
 मंत्री  (भी  फखरुह्दीन अली  अहमद)  :  (क)
 से  (घ)  ।  जानकारी  इकट्ठी  की  जा  रही  है
 और  वह  सभा-पटल  पर  रख  दी  जायेगी

 SMALL  SCALE  RUBBER  CULTIVATION
 3743.  SHRI  VASUDEVAN  NAIR  :

 Will  the  Minister  of  COMMERCE  be
 pleased  to  state  :

 (a)  whether  the  Committee  appointed
 to  go  into  the  problems  of  the  small-scale
 rubber  cultivators  has  submitted  its  report;
 and

 (b)  if  so,  the  main
 thereof?

 recommendations

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAF]T  QURESHI)  :  (a)  No,  Sir.

 (b)  Does  not  arise.

 ओद्योगिक  उत्पादन
 3744.  श्री मधु  लिमये  :  क्या  औद्योगिक

 विकास  तथा  समवाय-कार्य  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  गत  छः  मास  में  औद्योगिक
 उत्पादन  के  सूचक  अंक  क्या  हैं;

 (ख)  क्या  मन्दी  कछ  कम  हुई  है;  और

 (ग)  सरकार  ने  औद्योगिक  उत्पादन
 बढ़ाने  के  हेतु  क्या  उपाय  किये  हैं?

 मौद्योगिक  विकास  तथा  समवाय-कार्य
 मंत्री

 बी  फश्धरह्दीन अली  अहमद)
 :  (क)

 अप्रैल,  i967  से  औद्योगिक  उत्पादन
 (अस्थायी)  के  आंकड़े  जिनका  समायोजन
 सीजन  के  अनुसार  (आधार  956-100)
 किया  जाता  है,  निम्न  प्रकार  है  :--

 अप्रैल,  1967  86.2

 मई  94.3
 जून  199.1
 जूलाई  192.

 अगस्त  195.  9
 सितम्बर  97.6

 अक्तूबर  196.1
 नवम्बर  97.3
 दिसम्बर
 जनवरी,  968

 नहीं फरवरी,  968  उपलब्ध  नहीं

 (ख)  जिन  उद्योगों  के  उत्पादन  पर  मंदी
 का  सबसे  अधिक  असर  पड़ा  उनमें  से  कुछ
 उद्योगों  में  कुछ  ह॒द  तक  सुधार  होना
 शुरू  हो  गया  है;  फिर  भी  अभी  यह  बता
 सकना  सम्भव  नहीं  है  कि  यह  सुधार  ठीक-
 ठीक  कितना  हुआ  है।

 (ग)  उत्पादन  बढ़ाने  के  लिये  सरकार
 द्वारा  किए  गए  उपायों  में  विभिन्न  विकास
 कार्यक्रमों  का  पुनरीक्षण  करना  है  ताकि

 पूंजीगत  वस्तुओं  की  मांग.  यथासम्भव
 उत्पन्न  की  जा  सके।  प्रभावित  उद्योगों  के
 उत्पादन  क्रम  में  विविधता  लाना,  सरकारी
 तथा  गैर-सरकारी  दोनों  ही  क्षेत्रों  में  और
 अधिक  सुदृढ़  बिक्री  ढांचा  बना  कर  निर्यात
 की  मण्डियों  के  विकास  पर  बल  देना  तथां
 उस  सीमा  तक  आयात  पर  रोक  लगाना
 जहां  तक  देश  की  स्थापित  क्षमता  से  आवश्यकता

 पूरी  हो  सकती  है।  इसमें  ऐसे  आयात  जिनके

 लिए  पहले  ही  स्वीकृति  तो  दी  जा  चुकी है
 किन्तु  उसके  लिए  वचन  नहीं  दिया  गया,
 का  पुनरीक्षण  करना  और  उदार  ऋण  नीति



 23  Written  Answers

 घोषित  करना  जिसमें  बैंक  दर  में  की  गई
 कमी  की  घोषणा  भी  सम्मिलित  हैं।

 टाटा  आयरन  एंड  स्टील  कम्पनी  तथा
 इंडियन  आयरन  एंड  स्टील  कम्पनी

 का  विस्तार

 3745.  श्री  मधु  लिमये:  क्या  इस्पात,
 खान  तथा  धातु  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  चौथी  पंचवर्षीय  योजना  में  इंडियन
 आयरन  एण्ड  स्टील  कम्पनी  तथा  टाटा
 आयरन  एण्ड  स्टील  कम्पनी  के  विस्तार  के
 लिये  मंजूर  की  गई  योजनाओं  का  विवरण
 क्या  है;

 (ख)  क्या  स्वतन्त्रता  प्राप्ति  के  बाद  उन्हें
 जो  ऋण  दिये  गये  थे  (जिनकी  अदायगी  के

 बारे  में  नये  समझौतों  पर  हस्ताक्षर  हुए  हैं)
 उनकी  पूरी  अदायगी  हो  गई  है;  और

 (ग)  यदि  नहीं,  तो  इस  बारे  में  वर्तमान

 स्थिति  क्या  है  ?

 इस्पात,  खान  तथा  घातु  मंत्री  (डा०
 ्य््ा  रेड्डी)  :  (क)  चौथी  पंचवर्षीय  योजना

 में  आयरन  इंडियन  एण्ड  स्टील  कम्पनी  लिमिटेड

 और  टाटा  आयरन  एण्ड  स्टील  कम्पनी

 लिमिटेड  को  अपने  कारखानों  का  विस्तार

 करने  की  अनुमति  नहीं  दी  गई  है।  आजकल

 इंडियन  आयरन  एण्ड  स्टील  कम्पनी  लिमिटेड

 अपनी  वाधषिक  उत्पादन  क्षमता  को  |

 मिलियन  टन  पिण्डक  से  .3  मिलियन

 टन  पिण्डक  तक  बढ़ाने  के  काम  में  लगी  हुई

 है।  चौथी  पंचवर्षीय  योजना  की  रूप  रेखा

 के  मसौदे  में  टाटा  आयरन  एण्ड  स्टील

 कम्पनी  की  उत्पादन  क्षमता  का  लक्ष्य  2

 मिलियन  टन  पिण्डक  रखा  गया  है।

 (ख)  जी,  नहीं।

 (ग)  कम्पनियों  के  साथ  19668  किये

 गये  संशोधित  करारों  के  अनुसार  कम्पनियां

 विशेष  पेशगी  की  रकम  वापिस  कर  रही  हैं।

 इन  करारों  के  अनुसार  मूलधन  की  अन्तिम

 किस्त  3  मार्च  972  को  दी  जानी  है।
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 रेखबे  कर्म  चारियों  के  अंगहीन  बच्चों
 को  शिक्षा  सम्बन्धी  सुविधायें

 3746.  श्री  मघ  लिमये :  क्या  रेलवे
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  सरकार  को  रेलवे  कम  चारियों
 के  अंगहीन  बच्चों  को  शिक्षा  सम्बन्धी  सुविधायें
 देने  के  बारे  में  कोई  ज्ञापन  प्राप्त  हुआ  है;

 (ख)  यदि  हां,  तो  उन्हें  इस  समय  क्या
 सुविधायें  प्राप्त  हैं;  और

 (ग)  ऐसे  बच्चों  को  आगे  क्या  सुविधायें
 देने  का  विचार  है?

 रेलवे  मंत्री  (श्री  चे०  मु०  पुनाा) :

 (क)  जी,  नहीं।

 (ख)  और  (ग)  ।  कोई  नहीं

 ALLOCATION  of  Ham  BELTING  Toes
 3747.  SHRI  MADHU  LIMAYE:  Will

 the  Minister  of  COMMERCE  be  pleased
 to  state;

 (a)  whether  due  to  the  negligence  of
 the  Textile  Commissioner  in  making
 prompt  allocation  of  Hair  Belting  Tops  to
 the  industry,  a  large  part  of  this  material
 has  not  so  far  been  allocated;

 (b)  whether  this  material  has  deteriorat-

 (c)  if  so,  the  estimated  value  of  loss;
 and

 (d)  whether  Government  have  instituted
 an  enquiry  in  the  matter  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI)  :  (a)  to  (d).
 There  has  been  no  negligence  on  the  part
 of  the  Textile  Commissioner  in  making
 prompt  allocation  of  hair  belting  tops  to
 the  industry.  The  allocation,  however,
 has  been  held  up  because  of  two  cases—
 one  in  the  Punjab  High  Court  and  the
 other  in  the  Bombay  High  Court,  Mean-
 while  a  part  of  the  hair  belting  tops  is  re-
 ported  to  have  deteriorated.  The  Textiles
 Committee  has  been  asked  to  assess  as  to
 whether  this  material  had  deteriorated  and
 its  report  is  still  awaited.
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 Zinc  SMELTER  IN  RAJASTHAN
 3748.  SHRI  SRADHAKAR  SUPAKAR:

 ‘Will  the  Minister  of  STEEL,  MINES  AND
 METALS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  the  Zinc
 Smelter  in  Rajasthan  is  not  working  to  its
 full  capacity  on  account  of  scarcity  of
 ores;  and

 (b)  the  steps  taken  to  remedy  the  situa-
 tion  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL,  MINES  AND
 METALS  (SHRI  P.  C.  SETHI)  :  (a)  and
 (b),  No,  Sir,  The  Zinc  Smelter  is  at  pre-
 ‘sent  working  at  its  full  capacity  and  its
 Fequirements  of  zinc  concentrates  are  being
 met  from  the  present  production  of  the
 mines  as  well  as  from  the  stock  accumu-
 lated  prior  to  the  commissioning  of  the
 plant.  To  overcome  the  difficulty  that
 may  arise  when  the  accumulated  stocks
 are  exhausted  in  about  6  to  7  months,
 steps  have  been  initiated  to  increase  the
 production  of  ore/concentrates  from  the
 ‘mines.  Action  is  also  being  taken  to  ex-
 plore  possibilities  of  importing  zinc  con-
 centrates  from  avroad  to  the  extent  neces-
 ‘sary  to  meet  any  short-fall.

 DurGaPpur  STEEL  PLANT
 3749.  SHRI  SRADHAKAR  SUPAKAR:

 Will  the  Minister  of  STEEL,  MINES  AND
 METALS  be  pleased  to  state  :

 (a)  whether  a  team  of  experts  from  the
 United  Kingdom  visited  the  Durgapur

 ‘Steel  Plant  for  working  out  its  expansion
 programme;  and

 (b)  when  further  expansion  of  the  plant
 is  likely  to  take  place  and  at  what  cost  ?

 THE  MINISTER  OF  STEEL,  MINES
 AND  METALS  (DR.  CHANNA  REDDY):
 (a)  No,  Sir,

 (b)  At  present  there  is  no  proposal  for
 further  expansion  of  Durgapur  Steel
 Plant.

 बेटरी  के  सेलों  की  कमी

 3750.  श्री  निहाल  सिंह  :  क्या  औद्योगिक
 विकास  तथा  समवाय-कार्य  मन्त्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  राजधानी  तथा
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 देश  में  बैटरी  तथा  टार्च  सैल  और  रेडियो  के
 सैल  नहीं  मिल  रहे  हैं  ;

 (ख)  यदि  हां,  तो  सरकार  ने  इस  बारे  में
 क्या  कार्यवाही  की  है  ;  /

 (ग)  जिन  कारखानों  ने  गत  दो  वर्षो
 में  विदेशों  को  इन  सैलों  का  निर्यात  किया  है
 उनके  नाम  क्या  हैं  तथा  कितनी  राशि  के  सैल
 उन्होंने  निर्यात  किये;  और

 (घ)  देश  में  इस  समय  सैलों  का  वाधिक
 उत्पादन  कितना  है  ?

 औद्योगिक  विकास  तथा  समवाय-कार्य
 मंत्री  (श्री फखरुद्दीन अली  अहमद)  :  (क)
 और  (ख).  निर्माण  करने  वाले  एक  एकक  में
 हड़ताल  और  तालाबन्दी  के  कारण  पिछले
 वर्ष  उत्पादन  में  कुछ  कमी  हुई,  किन्तु  अब
 सम्भरण  स्थिति  में  काफी  सुधार  हो  गया  है  ।
 यहां  यह  भी  कहा  जा  सकता  है  कि  कमी  विशेष
 किस्म  के  सैलों,  जिसके  उत्पादन  पर  हड़ताल
 के  कारण  प्रभाव  पड़ा  था,  की  अधिक  कमी  है  ।
 दो  नये  संयंत्रों--एक  हैदराबाद  और  दूसरा
 इलाहाबाद  में  निर्माण  शुरू  हो  जाने  से  स्थिति
 में  सम्पूर्ण  रूप  से  शीघ्र  ही  सुधार  हो  जाने  की
 आशा  है

 (ग)  मेसर्स  यूनियन  कार्बाइड  इण्डिया
 लि०  एक  मात्र  निर्यातक  हैं  और  इनके  द्वारा
 1965-66  में  55.6  लाख  रुपये  तथा
 1966-67  में  53.  74  लाख  रु०  के  मूल्य

 का  निर्यात  किया  गया  था  ।

 (घ)  1967  4  3i44.7  लाख  सैलों
 का  उत्पादन  किया  गया  t

 उत्तर  प्रदेश  में  रेलवे  गेंगसेनों  के  लिये
 क्वार्टर

 3751.  श्री  निहाल  सिह:  क्या  रेलवे
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  उत्तर  प्रदेश
 के  ग्रामीण  क्षेत्रों  में  गैंगमेंनों  के लिये  जो  क्वार्टर
 बनाये  गये  हैं,  वे  गांवों  से  दूर  हैं  और  इस  कारण
 वहां  बहुत  चोरियां  होती  हैं;
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 (a)  यदि  हां,  तो  सरकार  के  पास  गत
 तीन  वर्षों  में  ग्रामीण  क्षेत्रों  में कार्य  करने  वाले
 रेलवे  कर्मचारियों  से चोरी  की  घटनाओं  की
 कितनी  शिकायतें  प्राप्त  हुई  हैं;  और

 (ग)  इस  समस्या  के  समाधान  के  बारे  में
 सरकार ने  क्या  कार्यवाही  की  है  ?

 रेलवे  मंत्रो  (श्री  चे०  मु०  पुनाखा)  :  (क)
 गैंगमेंनों  क ेलिए  आम  तौर  पर  मकान  किसी
 गांव,  स्टेशन  या  चौकीदार  वाले  समपार  के
 निकट  बनाये  जाते  हैं  लेकिन  कुछ  मामलों  में
 जहां  गैंग  के  कार्यक्षेत्र  क ेबीचों  बीच  अथवा
 उसके  आस  पास  कोई  उपयुक्त  स्थान  उपलब्ध
 नहीं  होता,  वहां  मकानों  की  बस्ती  से  कुछ  दूर
 भी  बनाना  पड़ता  है  ।  गैंगमैंनों  के  मकानों  में
 चोरी  की  घटनाएं  कभी-कभी  होती  हैं  और
 यह  आम  बात  नहीं  है  t

 (ख)  गैंगमैंनों  के  मकानों  में  चोरी  की
 घटनाओं  के  आंकड़े  रेलों  के  पास  उपलब्ध
 नहीं  हैं  क्योंकि  वे  लोग  उनकी  शिकायत  आम
 तौर  पर  सीधे  राज्य  पुलिस  से  करते  हैं  ।

 (ग)  चोरियों  की  रोक  थाम  का  मामला
 राज्य  पुलिस  से  सम्बन्धित  है।  फिर  भी,  जब
 गैंग  के  लिए  नये  मकान  बनाये  जाते  हैं,  तो  उन्हें
 आबादी  वाले  वतंमान  स्थानों  के  निकट  बनाने
 की  व्यावहारिकता  को  हमेशा  ध्यान  में  रखा
 जाता  है  ।

 रेल  गाड़ियों  में  जगह

 3752.  श्रो  निहाल  सिह  :  क्या  रेलवे

 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  देश  में  चलने  वाली  रेलगाड़ियों
 में  प्रथम,  द्वितीय  श्रेणी  के,  अलग-अलग,  कितने
 कम्पार्टमैंट  हैं  ;

 (ख)  क्या  यह  सच  है  कि  अधिकतर  यात्री
 गाड़ियों  में  पहले  तथा  दूसरे  दर्ज  के  कम्पार्टमैंटों
 की  संख्या  तीसरे  दर्जे  के  कम्पार्टमेंटों  स ेअधिक
 होती  है  जिसके  कारण  तीसरे  दर्जे  के  यात्रियों
 को  जगह  नहीं  मिलती  जबकि  पहले.  तथा
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 दूसरे  दर्ज  के  कम्पार्टमेंट  तुलनात्मक  रूप  से
 खाली  रहते  हैं;  और

 (ग)  यदि  हां,  तो  इस  मामले  में  सरकार
 ने  क्या  कार्यवाही  की  है  ?

 रेलवे  मंत्री  (भी  चे०  मु०  पुनाचा)  :  (क)
 से  (ग).  सूचना  मंगायी  जा  रही  है  और  सभा-
 पटल  पर  रख  दी  जायेगी  ।

 लडलो  जूट  कम्पनी,  कलकत्ता

 3753.  श्री  निहाल  सिंह:  क्या  वाणिज्य
 मन्त्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  अमरीकी  फर्म  लडलो  जूट  कम्पनी
 कलकत्ता  ने  गत  पांच  वर्षों  में  कितनी  राशि  का
 माल  निर्यात  किया  तथा  उन  देशों  के  नाम
 क्या  हैं  जिनकों  यह  माल  निर्यात  किया  गया  ;

 (ख)  उक्त  अवधि  में  कम्पनी  ने  कितनी
 राशि  की  विदेशी  मुद्रा  कमाई  है;  और

 (ग)  कमाई  हुई  विदेशी  मुद्रा  में  सरकार
 का  कितना  भाग  है  ?

 ~
 वाणिज्य  मंत्रालय  में  उपमन्त्री  (श्री

 मुहम्मद  शफी  कुरेशी):  (क)  से  (ग).
 अपेक्षित  जानकारी  उपलब्ध  नहीं  है  क्योंकि
 आंकड़े  कम्पनी-वार  आधार  पर  नहीं  रखे
 जाते  |

 CoacH  ATTENDANTS  ON  THE  RAILWAYS
 3754.  SHRI  BHOGENDRA  JHA:  Will

 the  Minister  of  RAILWAYS  be  pleased  to
 state  :

 (a)  whether  it  is  a  fact  that  Coach
 Attendants  on  Northern,  North-eastern,
 Eastern  and  other  Railways,  excepting  the
 Central  Railway,  have  not  been  provided
 with  halting  facilities;

 (b)  whether  Coach  Attendants  in  Alla-
 habad  Division  of  Northern  Railway  are
 being  transferred  from  Commercial  to
 Mechanical  Departments  causing  thereby,
 inconvenience  to  passengers  and  disloca-
 tion  of  the  chain  of  promotion  to  the
 Coach  Attendants;

 (c)  whether  Coach  Attendants  are  not
 authorised  to  know  the  ticket  or  pass
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 numbers  of  passengers  and  thus  disabled
 from  preventing  the  entry  of  ticketless
 travellers;  and

 (d)  if  so.  the  steps  being  taken  to  re-
 move  the  above  anomalies  ?

 THE  MINISTER  OF  RAILWAYS  (SHRI
 C,  M.  POONACHA):  (a)  No.  Resting
 facility  is  provided  to  Coach  Attendants
 on  all  Railways  in  Rest/Running  Rooms  etc,
 subject  to  availability  of  accommodation
 therein  after  meeting  the  requirements  of
 regular  running  staff.

 (b)  Coach  Attendants  on  Allahabad
 Division  have  been  transferred  from  the
 Commercial  to  the  Mechanical  Depart-
 ment,  The  general  question  whether  the
 Coach  Attendants  should  be  under  the
 Commercial  or  the  Mechanical  Depart-
 ment  on  the  Railways  is  still  under  exami-
 nation.

 (c)  and  (d).  The  Coach  Attendants  are
 required  to  prevent  entry  of  unauthorised
 passengers  in  the  coaches  manned  by  them
 and  in  performing  this  duty  they  seek  the
 assistance,  wherever  necessary,  of  the
 Conductor  Guard/Guard  on  the  train
 under  whose  overall  supervision  they  func-
 tion.  The  question  whether  the  Attendants
 could  be  authorised  to  demand  i  tickets/
 passes  from  passengers  to  verify  whether
 they  are  authorised  passengers  or  othet-
 wise  is  under  examination.

 INDUSTRIES  OWNED  BY  BIRLAS  AND  TATAS
 3755.  SHRI  K.  N.  PANDEY:  Will  the

 Minister  of  INDUSTRIAL  DEVELOP-
 MENT  AND  COMPANY  AFFAIRS  be
 pleased  to  refer  to  the  reply  given  to
 Unstarred  Question  No.  638  on  the  24th
 November,  967  and  state  :

 (a)  whether  the  information  asked  for
 in  respect  of  industries  owned  by  Birlas
 and  Tatas  in  Gujarat  has  since  been  col-
 Jected;  and

 (b)  if  so,  the  number  and  kind  of  new
 industries  for  which  the  Birla  and  Tata
 firms  have  applied  for  licences,  the  num-
 ber  of  licences  issued  and  the  number  of
 such  applications  still  under  consideration  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a)
 and  (b).  The  information  is  still  being
 collected.
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 VisIT  BY  THE  SOVIET  MINISTER  OF  TRADE
 3756.  SHRI  DEIVEEKAN:  Will  the

 Minister  of  COMMERCE  be  pleased  to
 State  :

 (a)  whether  it  is  a  fact  that  the  Soviet
 Minister  of  Foreign  Trade  had  talks  with
 him  to  improve  the  trade  between  the  two
 countries;

 (b)  if  so,  the  subject  discussed;
 (c)  the  decision  arrived  at;  and
 (d)  the  steps  which  have  been  taken  to

 improve  the  trade  with  U.S.S.R.?
 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)  Yes,
 Sir.

 (b)  and  (c).  The  discussions  were  of
 general  nature  regarding  Indo-Soviet  trade.
 The  question  of  implementing  the  assu-
 rances  given  by  the  Soviet  Premier  during
 his  recent  visit  to  India  with  particular
 reference  to  the  purchase  of  Steel  and
 railway  wagons  was  discussed,

 (d)  (l)  A  contract  has  been  signed  for
 the  export  of  6,00,000  tonnes  of  steel
 sections  comprising  of  beams,  channels
 and  angles  to  USSR  during  1968-70.

 (2)  For  increasing  the  level  of  produc-
 tion  in  export  oriented  industries  and  for
 ensuring  maximum  utilisation  of  such  in-
 dustrial  capacities,  deliberations  at  appro-
 priate  level  have  already  commenced.
 Negotiations  have  also  been  initiated  with
 the  various  Soviet  delegations  and  experts
 who  are  already  in  India  for  exploring
 possibilities  of  increased  exchange  of
 goods.

 INCENTIVE  PAYMENT  TO  MAKERS  OF
 READY-MADE  CLOTHES

 3757.  SHRI  B.  K.  DASCHOWDHURY:
 Will  the  Minister  of  COMMERCE  be
 pleased  to  refer  to  the  reply  given  to
 Starred  Question  No.  692  on  the  {Sth
 December,  ‘1967  and  state  :

 (a)  whether  the  information  regarding
 the  names  of  makers  of  ready-made  clothes
 who  received  incentive  payments  and  the
 extent  of  the  benefits  received  by  them,  has
 since  been  collected;  and

 (b)  if  so,  the  details  thereof  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
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 MOHD.  SHAFI  QURESHI):  (a)  and
 (b).  A  statement  containing  two  lists  of
 names  of  both  the  registered  exporters/
 manufacturer  exporters  together  with  the
 extent  of  benefits  received  by  them  1S.  laid
 on  the  Tuble  of  the  House.  [Placed  in
 Library.  See  No.  LT-434/68.}

 Jure  MiLLs  in  West  BENGAL
 3758.  SHRI  B.  K.  DASCHOWDHURY:

 Will  the  Minister  of  COMMERCE  be
 pleased  to  refer  to  the  reply  given  to  un-
 started  Question  No.  3518,  on  the  8th
 December,  967  and  state  :

 (a)  whether  the  information  regarding
 the  jute  mills  in  West  Bengal  has  _  since
 been  collected;

 (b)  if  so,  the  number  of  workers  work-
 ing  in  these  mills  and  the  amount  of
 foreign  exchange  earned  from  jute  industry
 during  the  year  1966-67;  and

 (c)  if  not,  the  reasons  therefor  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI)  :  (a)  to  (c).
 The  information  is  being  collected  from
 the  West  Bengal  Government  and  shall  be
 laid  on  the  Table  of  the  Howse  as  soon
 as  possible.  The  total  export  of  jute
 goods  from  India  during  the  year  1966-67
 was  of  the  order  of  Rs.  235.20  crores  or
 330.4  million  dollars.

 HiGHER  GRADE  PosTs  OF  ASSISTANT
 STATION  MASTERS

 3759.  SHRI  8.  K.  DASCHOWDHURY:
 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state  :

 (a)  whether  it  is  a  fact  that  the  higher
 grade  posts  of  Assistant  Station  Masters
 are  being  interpolated  by  other  categories
 such  as  Guards,  Yard  Masters  and  Traffic
 Apprentices  on  the  North-East  Frontier
 Railway;

 (b)  if  so,  the  reasons;  and
 (c)  whether  it  has  blocked  the  channel

 of  promotion  of  Assistant  Station  Masters  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA)  :  (a)  Posts
 of  Assistant  Station  Masters  in  scale
 Rs,  250-380  to  be  filled  by  promotion  are
 filled  on  selection  basis  by  promotion  of
 Assistant  Station  Masters  in  scale  Rs.  205-
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 280,  Guards  grades  ‘A’,  ‘B'  and  ‘C’  in
 scales  Rs.  205-280,  ‘150-240  and  Rs.  130-
 225  respectively  and  Assistant  Yard
 Masters  in  scale  Rs.  205-280,  subject  to
 their  possessing  certain  qualifications.

 (b)  This  is  with  a  view  to  maintain
 operational  efficiency  and  also  provide  an
 equitable  channel  of  promotion  to  ail
 categories  in  the  Department.

 (c)  No,  as  a  large  percentage  of  posts
 of  Assistant  Station  Masters  has  deen  filled
 by  promotion  of  lower  grade  Assistant
 Station  Masters,  and  as  they  are  also  eli-
 gible  for  consideration  for  promotion  to
 other  categories  such  as  Section  Controllers.

 QUARTERS  FOR  STATION  MaSTars  ON
 N.F.  Raitway

 3760.  SHRI  B.  K.  DASCHOWDHURY:
 Will  the  Minister  of  RAILWAYS  be
 Pleased  to  state  :

 (a)  whether  the  Station  Masters’  cate-
 gory  is  declared  as  super-cssential  staff
 by  his  Ministry;

 (b)  if  so,  the  reasons  for  not  providing
 them  with  quarters;  and

 (c)  the  percentage  of  Station  Masters
 not  provided  with  quarters  on  the  North-
 East  Frontier  Railway  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA):  (a)  No,
 actually  there  is  no  such  category  of  staff.

 (b)  Station  Masters  and  Assistant  Sta-
 tion  Masters  along  with  certain  other
 categories  have  been  classified  as  “essen-
 tial”  categories  for  the-  purpose  of  allot-
 ment  of  quarters  as  they  are  liable  to  be
 called  up  for  duty  at  any  time  and  neces-
 sarily  have  to  reside  near  their  places  of
 duty.

 (c)  Including  leave  reserve  and  rest
 givers,  only  3.6  per  cent  Station  Masters
 have  not  been  provided  with  quarters  on
 the  Northeast  Frontier  Railway.

 REMOVAL  FROM  SERVICE  OF  STATION
 MASTERS  AND  ASSISTANT  STATION

 MASTERS
 3761.  SHRI  8,  K,  DASCHOWDHURY  :

 Will  the  Minister  of  RAILWAYS  be  pleased
 lo  state:

 (a)  the  total  number  of  Station  Masters
 and  Assistant  Station  Masters  removed  from
 service  in  connection  with  accident  cases;
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 (b)  the  total  number  of  cases  reviewed
 so  far;

 (c)  whether  the  District  rank  officers  are
 empowered  to  remove  a  Station  Master  or
 Assistant  Station  Master  from  service;  and

 (d)  if  so,  the  meaning  of  “Appointing
 wuthority”  written  in  discipline  and  appeal
 rules  in  such  cases  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA):  (a)

 to  (d).  Information  is  being  collected  and
 will  be  laid  on  the  table  of  the  Sabha.

 CHITTARANJAN  LOCOMOTIVE  WorKsHOP
 3762,  SHRI  BENI  SHANKER  SHAR-

 MA:  Will  the  Minister  of  RAILWAYS
 he  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  the  Chit-
 taranjan  Locomotive  Workshop  was  started
 with  a  view  to  manufacture  only  Loco-
 motives;  and

 (b)  if  so,  the  minimum  number  of  loco-
 motives  manufactured  in  the  said  workshop
 in  the  peak  period  and  the  output  during
 the  last  year  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  ८.  M.  POONACHA):  (a)
 Yes.

 (b)  Capacity  for  production  of  loco-
 motives  in  the  Chittaranjan  Locomotive
 Works  has  been  developed  gradually  keep-
 ing  in  view  the  requirement  of  Indian
 Railways  from  time  to  time.  The  follow-
 ing  is  the  year-wise  production  of  loco-
 motives  at  the  Chittaranjan  Locomotive
 Works  from  commencement  of  produc-
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 tion  :-—

 Number  of  locomotives  produced
 Year  Steam  Electric  Diesel

 l  2  3  4
 1950-51  7
 1951-52,  7
 1952-53  33
 1953-54  64  _—
 1954-55  98
 ‘1955-56  29
 1956-57,  56
 1957-58  64  बन
 1958-59,  65
 1959-60  73  _
 1960-61  173
 96I-62  7  5
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 2  3  4
 ‘1962-63  69  4
 1963-64  72  4
 ‘1964-65,  53  27
 ‘1965-66  37  32
 ‘1966-67  I2  5]
 ‘1967-68
 (up  to

 Jan.  68)  78  24  i

 ToraL  2i7]  63  I

 INCENTIVE  FOR  EXPORTS
 3763.  SHRI  LOBO  PRABHU  :  Will  the

 Minister  of  COMMERCE  be  pleased  to
 state  :

 (a)  whether  it  is  a  fact  that  higher  cost
 of  production,  which  is  at  times  due  to
 the  inefficiency  of  industrial  units  is  res-
 ponsible  for  the  uncompetitiveness  of  our
 goods  in  the  international  markets;

 (b)  whether  the  giving  of  incentives  for
 the  export  of  such  goods  throws  burden
 on  the  taxpayers;  and

 (c)  if  so,  the  justification  therefor  ?
 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI)  :  (a)
 No,  Sir;  uncompetitiveness  of  some  of
 our  goods  in  international  markets  due  to
 higher  cost  of  production  does  not  neces-
 sarily  arise  from  inefficiency  of  industrial
 units.

 (b)  and  (c).  No,  Sir;  assistance  is  ex-
 tended  on  exports  in  cases  where  it  is  con-
 sidered  that  an  investment  at  present  in
 the  form  of  such  assistance  is  likely  to
 result  in  substantial  foreign  exchange  earn-
 ings  in  future.

 INFLATION  DUE  TO  EXPORTS
 3764.  SHRI  LOBO  PRABHU:  Will  the

 Minister  of  COMMERCE  be  pleased  to
 State  :

 (a)  whether  Government  are  aware  that
 exports  induced  by  the  various  incentive
 schemes  have  created  an  artificial  scarcity
 and  consequential  inflation  in  the  home
 markets;  and

 (b)  if  so,  whether  Government  propose
 to  obtain  an  expert  opinion  on  the  infla-
 tion  caused  by  induced  exports  before
 deciding  on  the  incentive  schemes  in
 future  ?
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 THE  DEPUTY  MINISTER
 MINISTRY  OF  COMMERCE
 MOHD,  _  SHAFI
 No,  Sir.

 (b)  Does  not  arise.

 मध्य  प्रदेश  में  लाइसेंसों  का जारी  किया  जाना

 3765.  श्री  wo  ष्ब०  दीक्षित  :  क्या

 ओऔद्योगिक  विकास  तथा  समवाय-कार्य  मंत्री
 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  प्रथम  तीन  पंचवर्षीय  योजनाओं
 के  दौरान  मध्य  प्रदेश  में  उद्योगों  की  स्थापना  के
 लिए  कितने  लाइसेंस  दिये  गये;

 (ख)  इन  तीन  योजनाओं  के  दौरान
 केन्द्रीय  सरकार  ने  राज्य  में  उद्योगों  की  स्थापना
 के  लिए  कितनी  धनराशि  दी;  और

 (ग)  इन  तीन  योजनाओं  के  दौरान  केन्द्रीय
 सरकार  ने  महाराष्ट्र  और  गुजरात  में  उद्योगों
 की  स्थापना  के  लिए  कितने  औद्योगिक  लाइसेंस
 दिये  तथा  इस  सम्बन्ध  में  कितना  व्यय  किया  ?

 ओद्योगिक  विकात  तथा  समवाय-काय॑  मंत्री

 (भी  फलरुहीन  अलो  अहमद)  :  (क)
 से  (ग).  पहली  तीन  योजनाओं  की  अवधियों
 में  नये  औद्योगिक  एककों  की  स्थापना  करने
 के  लिए  मध्य  प्रदेश  में  26,  महाराष्ट्र  में,
 782,  और  गुजरात  में  26  लाइसेंस  मंजूर
 किये  गये  थे  ।  किसी  भी  राज्य  में  औद्योगिक
 एकक  लगाने  के  लिए  केन्द्रीय  सरकार  द्वारा

 कुछ  भी  खर्च  नहीं  किया  जा  रहा  है।

 बरहानपुर  स्टेशन  पर  पंजाब  मेल  का  रुकना

 3766.  श्री  to  wo  दोक्षित  :  कया  रेलवे
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  पंजाब  मेल  को
 चलाने  के  लिये  जब  से  डीजल  इंजन  लगाया
 जाने  लगा  है  तब  से  बरहानपुर  रेलवे  स्टेशन

 (मध्य  प्रदेश)  पर  इसका  रुकने  का  समय
 कम  कर  दिया  गया  है  जिसके  परिणामस्वरूप
 यात्रियों  को  इस  गाड़ी  में  चढ़ने  तथा  उससे
 उतरने  में  बड़ी  कठिनाई  होती  है;
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 (@)  यदि  हां,  तो  क्या  सरकार  का  विचार
 उस  स्टेशन  पर  इसके  रुकने  का  समय  बढ़ाने
 के  लिये  कोई  कार्यवाही  करने  का  है;  और

 (ग)  यदि  नहीं,  तो  इसके  क्या  कारण  हैं  ?

 रेलवे  मंत्री  (भी  चे०  मु०  पुनाचा)  :  (क)
 जी  हां,  बुरहानपुर  स्टेशन  पर  बम्बई  से  दिल्ली/
 फिरोज़पुर  तक  चलने  वाली  5  डाउन  पंजाब
 डाक  गाड़ी  के  ठहरने  का  समय  3  मिनट  से
 घटा  कर  2  मिनट  कर  दिया  गया  था।

 (ख)  i-4-968  से  बुरहानपुर  स्टेशन
 पर  इसके  ठहरने  का  समय  फिर  से  3  मिनट
 किया  जा  रहा  है  1

 (ग)  सवाल  ही  नहीं  उठता  |

 नेपा  पेपर  मिल्स

 3767.  श्री  गं०  @o  दोक्षित  :  क्या
 औद्योगिक  विकास  तथा  समवाय-कार्थ  मंत्री
 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  मध्य  प्रदेश  के  नेपा  नगर  पेपर  मिल्स
 में  विभिन्न  श्रेणियों  मे ंकाम  करने  वाले  कर्म-
 चारियों  की  राज्य-वार  पृथक-पृथक  प्रतिशतता
 क्या  है;  और

 (ख)  क्या  पूर्वी  निमाड़  जिले  के  निवासियों
 को  नौकरी  के  अवसर  प्रदान  करने  के  लिए
 प्रबन्धकों  न ेकोई  विशेष  व्यवस्था  की  है  ?

 ओद्योगिक  विकास  तथा  समवाय-कार्य
 मंत्री  (श्री  फश्धरुद्दीन  अली  अहमद)  :  (क)
 और  (ख).  जानकारी  इक्ट्ठी  की  जा  रही
 है  और  वह  सभा-पटल  पर  रख  दी  जायगी

 PROMOTION  OF  ASSISTANT  STATION
 MASTERS

 3768.  SHRI  ABDUL  GHANI  DAR:
 Will  the  Minister  of  RAILWAYS  ४८
 pleased  to  state  :

 (a)  whether  it  is  a  fact  that  certain
 junior  Assistant  Station  Masters  of  Delhi
 Division  have  been  given  promotion  as
 Station  Masters  in  preference  to  their
 seniors;

 (b)  if  so,  the  reasons  therefor;
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 (c)  whether  the  Assistant  Station  Mas-
 ters  who  were  active  on  war  service  and
 others  have  been  placed  senior  to  those
 recruited  prior  to  the  Ist  June,  942  in
 violation  of  Railway  Board’s  letter  No.
 E/49/RC-/8/3  dated  25th  February  1950,
 and  General  Manager,  N.W.  Railway,
 Lahore  letter  No.  847E  dated  the  1th:
 February,  1943;  and

 (d)  if  so,  the  action  proposed  to  be
 taken  in  the  matter  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  rom  M.  POONACHA):  (a)
 to  (d).  Information  is  being  collected
 and  will  be  laid  on  the  Table  of  the
 Sabha.

 दक्षिण-पूर्व  रेलवे  में  नियुक्ति

 3769.  श्री  लाखन  लाल  गुप्त  :  क्या
 रेलवे  मंत्री  यह  बताने  की  कपा  करेंगे  कि  :

 (क)  पिछले  दो  वर्षो  में  दक्षिण-पूर्व
 रेलवे  में  वर्ग-वार,  कितनी  नई  नियुक्तियां
 की  गई  और  प्रत्येक  वर्ग  में  मध्य  प्रदेश  के

 औसतन  कितने  व्यक्ति  नियुक्त  किये  गये;  और

 (ख)  क्या  उपरोक्त  नियुक्तियों  के  सम्बन्ध
 में  मध्य  प्रदेश  के  समाचार  पत्रों  में  विज्ञापन
 प्रकाशित  किये  गये  थे  ?

 रेलवे  मंत्री  (भी  चे०  मु०  पुनाथा):  (क)
 नयी  नियुक्तियों  की  संख्या  इक्ट्ठी  की  जा  रही
 है  और  सभा  पटल  पर  रख  दी  जायेगी  ।  फिर
 भी,  यह  सूचना  नहीं  दी  जा  सकेगी  कि  उसमें
 मध्य  प्रदेश  के  निवासियों  की  संख्या  क्या  है,
 क्योंकि  इस  प्रकार  के  आंकड़े  राज्य-वार  नहीं
 रखे  जाते।

 (ख)  सूचना  इक्ट्ठी  की  जा  रही  है  और
 सभा-पटल  पर  रख  दी  जायेगी  ।

 रायपुर  सें  माल  डिब्बों  की  सरम्मत  का
 कारखाना

 3770.  श्री  लाखन  लाल  गुप्त:  क्या
 रेलवे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  दक्षिण-पूर्व  रेलवे  में  रायपुर
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 स्टेशन  पर  माल  डिब्बों  की  मरम्मत  का  एक
 कारखाना  खोलने  का  प्रस्ताव  है;

 (ख)  यदि  हां,  तो  इस  कारखाने  का  निर्माण
 कब  आरम्भ  होगा  ;

 (ग)  क्या  इस  कारखाने  में  कर्मचारियों

 की  नियुक्ति की  जा  चुकी  है;  और

 (घ)  यदि  हां,  तो  नियुक्ति  किये  गय
 कर्मचारियों  में  स्थानीय  व्यक्तियों  की  प्रतिशतता
 कितनी  है  ?

 रेलवे  मंत्री  श्री  चे०  मु०  पुनाचा)  :

 (=)  जी,  हां  1

 (ख)  आशा  है  कि  अप्रैल,  i969  से
 मालडिव्बों  की नियमित  मरम्मत  हो  जायेगी  ।

 (ग)  मालडिव्बों  की  मरम्मत  के  लिए
 अभी  कर्मचारियों  की  नियुक्ति  नहीं  की  गयी
 है।  फिर  भी,  कारखाने  में  इस  समय  वी  ०  ओ०
 एक्स०  मालडिब्बों  में  “नौर”  वाल्व  और
 वी०  आर०  एच०  माल  डिब्बों  में  बल्क  हैड
 लगाने  के  दो  फुटकर  काम  किये  जा  रहे  हैं
 और  इसके  लिए  68  कमंचारी  तैनात  किये
 गये  हैं  जो  खड़गपुर  और  नागपुर  कारखानों
 और  दक्षिण-पूर्व  रेलवे  के  मण्डलों  में  फालतू
 हो  गये  थे।

 (घ)  तैनात  किये  गये  68  कर्मचारियों  में
 27  प्रतिशत  स्थानीय  व्यक्ति  हैं  ।

 जगदलपुर  तथा  बालोद  के  बीच  रेलवे  लाइन

 377..  श्री  साखन  लाल  गुप्त:  क्या
 रेलवे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  बैलाडीला  लौह
 अयस्क  परियोजना  तथा  भिलाई  इस्पात
 कारखाने  की  आवश्यकताओं  को  ध्यान  में
 रखते  हुये  दक्षिण  रेलवे  पर  जगदलपुर  से
 बालोद  तक  एक  रेलवे  लाइन  बनाना  लोक  हितों
 में  आवश्यक  हो  गया  है;

 (ख)  क्या  इस  सम्बन्ध  में  रेलवे  बोर्ड
 द्वारा  आवश्यक  सर्वेक्षण  कर  लिया  गया  है;
 और
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 (ग)  इस  रेलवे  का  निर्माण  कार्य  जल्दी
 आरम्भ  न  करने  के  क्या  कारण  हैं  ?

 रेलवे  मंत्रो  (श्री  चे०  मु०  पुनाचा)  :  (क)
 से  (ग).  दातेवाड़ा  (जगदलपुर  के  समीप)
 और  धल्लीराजहरा  (वालौड  के  समीप)
 के  बीच  बड़ी  लाइन  के  निर्माण  के  सम्बन्ध
 में  किये  गये  व्यावहारिकता  एवं  लागत  अध्ययन
 से  पता  चला  है  कि  यह  लाइन  वित्तीय  दृष्टि
 से  औचित्यपूर्ण  नहीं  होगी  इसलिए  इस  प्रस्ताव
 को  छोड़  दिया  गया  था  ।

 भिलाई  इस्पात  कारखाना

 3772.  श्री  लाखन  लाल  गुप्त  :  क्या
 इस्पात,  खान  तथा  धातु  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  गत  दो  वर्षों  में  भिलाई  इस्पात
 कारखाने  में  विभिन्न  वर्गों  क ेकितने  कमंचारियों
 की  नियुक्ति  की गई;  और

 (ख)  गत  दो  वर्षों  में  छटनी  के  परिणाम-
 स्वरूप  विभिन्न  वर्षों  के  कितने  कर्मचारियों
 को  सेवा  निवृत्त  किया  गया  ?

 इस्पात,  खान  तथा  धातु  मंत्रालय  में  राज्य
 मंत्रों  (श्री  प्र०  चं०  सेठी):  (क)  (i)
 नियमित  सिनब्बन्दो  :

 वर्ष  i966  और  i967  में  नियमित

 MARCH  12,  1968

 सिब्बन्दी  में  निम्नलिखित  भरती  की  गई

 966  967  जोड़

 निष्पादन  कर्म-

 चारी  6  4  0
 अनिष्पादन

 कमंचारी  228  370  598

 इनके  अलावा  निर्माण-विभाग  के  निम्न-
 लिखित  कर्मचारी  नियमित  सिब्बन्दी  में  लाये
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 गये  —
 966  967  जोड़

 निष्पादन
 कर्मचारी  5]  14  65

 अनिष्पादन
 कर्मचारी  1,840  1,439  3,279

 (ii)  we  site  स्टाफ  :  दो  वर्षो

 (1966  और  967)  में  32  व्यक्ति
 भरती  किये  गये ।  इनमें  ऐसे  92  ऐसे  कमंचारी
 भी  शागिल  हैं  जो  छंटनी  किये  गये  थे
 अथवा  विस्थापित  कर्मचारी  थे  जिन्हें  पुनः
 काम  पर  लगाया  गया  था  1

 (ख  )  इस  अवधि  में  निकाले  गये  कुल  कर्म-
 चारियों  की  संख्या  इस  प्रकार  है  :--

 नियमित  सिब्बन्दी  9
 वर्क  चार्जड  3926

 1966%  3,926  वर्क  चाजेंड  कमंचारी
 एक  ही  बार  निकाले  गये  क्योंकि  निर्माण  कार्यों
 के  लिये  वे  आवश्यकता  से  अधिक  हो  गये  थे
 और  विस्तार  कार्य  पूरा  हो  चुका  था  |

 Nicut  Duty  ALLOWANCES  TO  CARRIAGE
 STAFF  OF  MECHANICAL  Deprt,  OF

 SAMASTIPUR  DIVISION
 3773.  SHRI  BHOGENDRA  JHA:  Will

 the  Minister  of  RAILWAYS  be  pleased  to
 state  :

 (a)  whether  it  is  a  fact  that  the  Gene-
 ral  Manager,  North  Eastern  Railway  has
 passed  orders  for  the  payment  of  arrears
 of  Night  Duty  Allowance  to  the  Carriage
 staff  of  the  Mechanical  Department  with
 effect  from  the  Ist  April,  967  for  several
 Stations  of  Samastipur  Division  and  other
 stations;

 (b)  whether  it  is  also  a  fact  that  the
 Railway  Board  had  sanctioned  payment
 of  arrears  from  the  Ist  October,  ‘1967;
 and

 (c)  if  so,  the  steps  being  taken  by
 Government  to  remove  this  anomaly  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  2.  M.  POONACHA):  (a)  Yes

 (b)  No,
 (c)  Does  not  arise.
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 धासमनगांव  स्टेशन  (मध्य  रेलवे)  पर
 प्लेटफार्स  पर  शेड  की  व्यवस्था

 3774.  श्री  वेवराव  पाटिल:  क्या  रेलवे
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  महाराष्ट्र  के धामनगांव  स्टेशन
 पर  प्लेटफार्म  पर  कोई  शैड  न  होने  के  कारण
 यात्रियों  को  वर्षा  तथा  गर्मी  के  मौसम  में  बहुत
 असुविधा  का  सामना  करना  पड़ता  है;

 (ख)  क्या  यह  सच  है  कि  इस  स्टेशन  पर

 नागपुर,  कलकत्ता,  बम्बई  तथा  भुसावल  जाने
 और  वहां  से  आने  वाले  यात्रियों  की  संख्या

 बहुत  अधिक  होती  है  तथा  उन्होंने  इस  प्लेट-
 फार्म  पर  शैड  बनाये  जाने  का  निवेदन  किया  है;
 और

 (ग)  यदि  हां,  तो  शैड  बनाने  के  लिये
 सरकार  ने  क्या  कार्यवाही  की  है  ?

 रेलवे  मंत्री  (श्री  चे०  सु०  पुनाथा)  :  (क)
 जी,  नहीं  ।  अप  और  डाउन  घ्लेटफार्मों  पर
 छतदार  स्थान  उपलब्ध  हैं  ।

 (ख)  जी,हां।

 (ग)  जैसा  कि  प्रश्न  के  भाग  (क)  के
 उत्तर  में  बताया  गया  है,  अप  और  डाउन
 प्लेटफार्मो  पर  छतदार  स्थान  की  व्यवस्था  पहले
 से  है।  जहां  तक  वर्तमान  शैड  के  विस्तार  का
 प्रश्न  है,  इस  प्रकार  के  निर्माण-कार्य,  रेल
 उपयोगकर्त्ता  सुविधा  समिति  के  परामर्श  से,
 उपलब्ध  रकम  और  अन्य  स्टेशनों  की  तुलनात्मक
 आवश्यकताओं  को  ध्यान  में  रखते  हुए,  एक
 निश्चित  कार्यक्रम  के  आधार  पर  किये  जाते
 हैं  ।  इस  सम्बन्ध  में  भी  प्रस्तावों  पर  इसी
 के  अनसार  विचार  किया  जायेगा  ।

 कपड़े  ओर  रुई  पर  प्रतिबन्ध

 3775.  श्री  वेवराव  पाटिल  :  क्या
 वाणिज्य  मंत्री  यह  बताने  की  कृपा  करेंगे
 किः

 (क)  क्या  रुई  सलाहकार  बोर्ड  ने  हाल
 में  बम्बई  में  हुई  अपनी  बैठक  में  रुई  पर  लगाये
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 सब  प्रतिबंधों  को  हटाने  की  सिफारिश  की
 है;  और

 (ख)  यदि  हां,  तो  इस  पर  सरकार  की
 क्या  प्रतिक्रिया  है  ?

 वाणिज्य  संत्रालय  में  उप-संत्रो  श्  मुहम्मद
 शफी  कुरेशी)  (क)  संभवत:  माननीय
 सदस्य  का  निर्देश  5  फरवरी,  1968  को
 बम्बई  में  हुई  रुई  सलाहकार  बोर्ड  की  स्थायी
 समिति  की  बैठक  के  प्रति  है  1  समिति  ने
 कपड़े  तथा  रुई  पर  लगे  सभी  प्रतिबन्धों  को
 हटाने  की  सिफारिश  नहीं  की  ।  परन्तु  समिति
 के  कुछ  सदस्यों  ने  मिलों  द्वारा  रखे  जाने  वाले
 रुई  के  स्टाक  पर  से  प्रतिबन्ध,  रिजर्व  बैंक  आफ
 इंडिया  द्वारा  रुई  पर  दिये  जाने  वाले  ऋणों
 पर  लगाये  गये  प्रतिबंध  तथा  कपड़े  पर  से
 नियंत्रण  हटाने  के  लिये  सुझाव  दिये  थे  1

 (ख)  सभी  संबंधित  पक्षों  के  हितों  की
 रक्षा  करने  के  लिये  भी  रुई  पर  नियंत्रण
 लगाये  गये  हैं  और  इस  समय  उनको  हृदाना
 उचित  नहीं  समझा  गया  है  ।  जहां  तक  कपड़े
 पर  नियन्त्रण  का  संबंध  है,  इसको  हटाने  से
 जनता  के  गरीब  वर्ग  पर  बुरा  असर  पड़ने  की
 संभावना  है,  अत:  इस  मामले  पर  ध्यानपूर्वक

 विचार  किया  जा  रहा  है  1

 REPLACEMENT  OF  IMPERIAL  PREFE-
 RENCES

 3776.  SHRI  TRIDIB  KUMAR  CHAU-
 DHURI:  Will  the  Minister  of  COM-
 MERCE  be  pleased  to  state  :

 (a)  whether  there  have  been  any  nego-
 tiations  recently  amongst  the  Common-
 wealth  countries  in  regard  to  the  replace-
 ment  of  the  existing  system  of  Imperial
 preferences  by  a  generalised  system  of
 preferences  in  accordance  with  the  Caarter
 of  Algiers;  and

 (b)  if  so,  the  result  thereof  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI)  :  (a)
 and  (b).  The  subject  matter  was  discussed
 in  a  preliminary  way  among  representa-
 tives  of  the  Commonwealth  countries  re-
 cently.  Further  discussions  will  take  place



 143  Written  Answers

 as  the  scheme  of  generalised  preferences,
 now  being  discussed  in  the  Second  United
 Nations  Conference  on  Trade  and  Develop-
 ment,  takes  shape.

 H.M.T.  Factories
 3777.  SHRI  TRIDIB  KUMAR  CHAU-

 DHURI:  Will  the  Minister  of  INDUS-
 TRIAL  DEVELOPMENT  AND  _  COM-
 PANY  AFFAIRS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  the  pro-
 duction  of  machine  tools  in  the  various
 H.M.T.  factories  has  been  seriously  affect-
 ed  because  of  lack  of  demand  on  account
 of  industrial  recession  and  there  has  been
 a  considerable  accumulation  of  unsold
 stocks;

 (b)  whether  any  special  export  drive  for
 the  sale  of  H.M.T.  machine  tools  in  over-
 Seas  markets  has  been  undertaken  lately;
 and

 (c)  whether  the  H.M.T  has  succeeded
 in  opening  new  markets  in  South  East
 Asian  and  African  countries  for  their  pro-
 ducts  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 APPAIRS  (SHRI  F.  A.  AHMED):  (a)
 Yes,  Sir.

 (b)  In  order  to  promote  export  of  their
 products,  Hindustan  Machine  Tools  Limi-
 ted  have  opened  Sales  Offices  in  New
 York  (U.S.A.)  and  Frankfurt  (West  Ger-
 many).  They  will  be  opening  32  sales
 Office  in  Australia  shortly.  They  have
 appointed  Agents  in  a  number  of  countries
 for  the  sale  of  their  products,

 (c)  Among  the  South  East  Asian  and
 African  countries  they  have  so  far  ap-
 pointed  Agents  in  U.A.R.  and  Ceylon.
 They  have  also  exported  one  machine  to
 Singapore.  However,  it  will  take  some
 time  for  their  export  efforts  to  produce
 results,

 NON-FERROUS  METALS
 3778.  SHRI  S.  R.  DAMANT:  Will  the

 Minister  of  STEEL,  MINES  AND
 METALS  be  pleased  to  state:

 (a)  tae  progress  made  in  the  explora-
 tion,  prospecting  and  development  of  non-
 ferrous  metals  during  the  three  Plans;  and

 (b)  the  measures  proposed  by  Govern-
 ment  to  increase  their  production  ?
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 THE  MINISTER  OF  STEEL.  MINES
 AND  METALS  (DR,  CHANNA
 REDDY):  (a)  As  a  result  of  exploration
 work  carried  out  by  the  Geological  Sur-
 vey  of  India  during  these  Plan  periods,
 workable  deposits  of  copper,  lead  and
 zinc  ores  have  been  located  in  Rajasthan,
 Bihar,  Andhra  Pradesh  and  Madras.

 (b)  Search  for  deposits  of  non-ferrous
 metals  is  being  continued  by  the  Geologi-
 cal  Survey  of  India  in  several  parts  of
 the  country,  by  large  scale  mapping,  pit-
 ting  and  trenching,  geochemical  and  geo-
 physical  surveys,  drilling  and  exploratory
 mining.  The  following  specific  steps  arc
 being  taken  to  increase  the  indigenous
 production  of  non-ferrous  metals  :

 l,  Aluminium  .—Installed  capacity  for
 aluminium  in  the  country  at  present  is
 J5,800  tonnes  per  annum.  A_  further
 capacity  of  327,500  tonnes  per  annum
 (150,000  tonnes  in  the  public  sector  and
 177,500  tonnes  in  private  sector)  is  under
 various  stages  of  implementation.  It  is
 likely  to  take  the  installed  capacity  to
 443,000  tonnes  per  annum  by  the  end
 of  the  Fourth  Plan  or  early  during  the
 Fifth  Plan  period.

 2.  Copper—There  is  at  present  only
 one  copper  smelter  in  the  country  which
 produces  about  9,000  tonnes  of  mctal  per
 annum  based  on  the  Singhbhum  (Bihar)
 Copper  deposits.  This  unit,  which  is  in
 the  private  sector,  has  been  granted  a
 licence  under  the  Industries  Act  to  set  up
 a  16,500  tonnes  per  annum  flash  smelter
 for  the  production  of  copper.  A  31,000
 tonnes  per  annum  copper  smelter  is  being
 set  up  at  Khetri  (Rajasthan)  in  the  public
 sector.  These  projects  are  expected  to  be
 completed  by  the  end  of  the  Fourth  Plan.
 In  addition,  steps  are  being  taken  to  de-
 velop  the  copper  deposits  in  the  Rakha
 area  in  Bihar,  Agnigundala  in  Andhra
 Pradesh  and  Daribo  in  Rajasthan.

 3.  Lead  and  Zinc.—The  only  lead  smel-
 ter  in  the  country  at  present  is  located  at
 Tundoo  (Bihar)  with  a  capacity  of  about
 5,400  tonnes  per  annum,  Production  in
 the  smelter  at  present  is,  however,  only  of
 the  order  of  2,600  tonnes  per  annum.  The
 smelter  is  based  om  the  lead-zinc  ore  de-
 posits  of  Zawar  Mines  (Rajasthan),
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 A  20,000  tonnes  per  annum  zinc  smelter,
 based  on  imported  concentrates,  at  Alwaye
 (Kerala)  in  the  private  sector  went  into
 production  in  May-June  +1967.  Another
 new  zinc  smelter  with  a  capacity  of  18,000
 tonnes  per  annum  based  on  Zawar  (Rajas-
 than)  deposits  in  the  public  sector  has  re-
 cently  been  commissioned.  Detailed  pro-
 ving  and  prospecting  operations  being  ini-
 liated  to  determine  the  extent  of  additional
 ore  reserves  in  this  area  have  indicated
 that  these  reserves  may  ultimately  sustain
 a  metal  production  of  over  75,000  tonnes
 per  annum.  A  proposal  received  for  ex-
 pansion  off  the  Alwaye  (Kerala)  smelter
 up  to  60,000  tonnes  per  annum  (in  two
 stages)  and  another  to  set  up  a  new
 30,000  tonnes  ;zinc  smelter  in  the  public
 sector,  based  on  imported  concentrates,
 are  under  active  consideration,

 With  a  view  to  locating  and  developing
 the  potential  mineral  resources  of  the
 country  in  the  sphere  of  non-ferrous
 metals,  an  integrated  programme  of.  air-
 bome  survey  and  ground  follow-up  work
 has  been  drawn  up.  This  programme  en-
 visages  carrying  out  of  air-borne  surveys
 in  the  Aravalli  area  in  Rajasthan,  the
 East  Cuddapah  basin  of  Andhra  Pradesh
 and  Bihar  Plateau  covering  an  area  of
 120,000  sq.  kms.  Apart  from  the  air-
 borne  survey,  the  Geological  Survey  of
 India  expect  to  take  up  ground  surveys
 in  respect  of  about  234  prospects.

 Private  SECTOR  COMPANIES
 3779.  SHRI  N.  K.  SOMANI:  Will  the

 Minister  of  JNDUSTRIAL  DEVELOP-
 MENT  AND  COMPANY  AFPAIRS  be.
 pleased  to  state  :

 (a)  woether  the  rules  governing  fixation
 ‘of  salaries  and  perquisites  to  Directors  and
 Executives  of  private  sector  companies
 have  been  defined;

 (b)  if  so,  whether  Government  pro-
 pose  to  lay  a  copy  of  the  same  on  the
 Table  of  the  House;

 (c)  the  number  of  senior  executives
 who  are  drawing  salaries  above  rupces  one
 lakh  per  annum  with  their  details;  and

 (d)  whether  there  is  any  discrimination
 in  respect  of  foreign  executives  ?
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 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F,  A.  AHMED):  (a)
 Private  sector  companies  are  either  public
 limited  or  private  limited.  The  remunera-
 tion  and  perquisites  of  Directors  of  public
 companies  are  governed  by  the  provisions
 of  Sections  309,  198,  269,  30  and  311
 of  the  Companies  Act,  1956.  That  Act
 does  not  regulate  the  remuneration  payable
 to  the  directors  of  private  companies,  The
 Act  also  does  not  to  regulate  the  remunera-
 tion  payable  to  the  executives  of  com-
 panies  who  are  only  employtes  and  not
 in  the  position  of  managers.  The  Act  does
 not  empower  Government  to  make  rules  to
 regulate  the  salary  of  Directors  of  private
 companies  or  the  executives  of  public  and
 private  companies.

 (b)  Does  not  arise.
 (c)  and  (d)..  The  information  is

 available  with  the  Department.
 not

 CONVERSION  OF  M.G,  Ling  inTO  B.G.
 FROM  RANIGUNTA  TO  TIRUPATI

 3780,  SHRI  GADILINGANA  GOWD  :
 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state:

 (a)  whether  there  is  any  proposal  to
 convert  the  metre  gauge  lines  between
 Ranigunta  and  Tirupati  and  Tirupati  and
 Katpadi  to  broad  gauge  lines;

 (b)  if  so  the  estimated  cost
 and

 (c)  when  the  work  is  likely  to  com.
 mence  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA):  (a)
 A  separate  B.G.  line  is  being  provided
 between  Ranigunta  and  Tirupati  East.
 There  is  no  proposal  at  present  to  extend
 the  8.0.  line  to  Katpadi.

 (b)  and  (c).  The  BG.  line  between
 Ranigunta  and  Tirupati  East  is  estimated
 to  cost  Rs,  30  lakhs,  Work  on  this  pro-
 ject  has  already  commenced.

 thereof;

 TICKETLESS  TRaVEL  AND  THEFTS  IN
 TRAINS

 3781,  SHRI  GADILINGANA  GOWD  :
 SHRI  S.  M.  BANERJEE  :

 Will  the  Minister  of  RAILWAYS  ४७८
 pleased  to  state  :

 (a)  the  estimated  annual  loss  to  Go-
 vernment  on  account  of  ticketless  travel;
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 (b)  the  estimated  annual  loss  to  the
 Railways  on  account  of  thefts  of  lights,
 fans  and  other  materials;

 (c)  whether  it  is  a  fact  that  the  tichet-
 less  travelling  and  thefts  are  committed  in
 connivance  of  the  concerned  staff;  and

 (d)  if  so,  the  steps  taken  by  Govern-
 ment  to  check  the  same  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  Cc.  M.  POONACHA):  (a)
 An  accurate  estimate  of  the  annual  loss
 to  Government  on  account  of  ticketless
 travel  is  not  available  but  roughly  it  is
 about  Rs,  0  crores.

 (b)  Rs.  6  lakhs  approximately,
 (c)  Yes,  in  some  cases.

 (d)  Intensive  and  frequent  checks  in-
 cluding  incognito  checks  and  _  surprise
 checks  by  Flying  Squads  and  Railway
 Magistrates  are  being  conducted  to  mini-
 mise  ticketless  travel  and  other  forms  of
 irregular  travel  as  well  as  to  prevent  the
 connivance  of  railway  staff  in  such
 irregular  travelling.

 The  following  measures  have  been/are
 being  taken  to  check  the  incidence  of
 thefts  of  electrical  and  other  fittings  from
 trains  :

 (l)  Plain  clothes  Railway  Protection
 Force  staff  are  deputed  to  collect
 crime  intelligence  with  a  view
 to  tracking  down  known  criminals.

 (2  ~  Special  detective  staff  are  detailed
 to  collect  intelligence  regarding
 receivers  of  stolen  property  and
 raids  are  organised  on  their  shops
 with  the  assistance  of  the  Potice.

 (3)  Zonal  Headquarters’?  us  well  as
 Railway  Board’s  Central  Crime
 Bureau  stuff  are  deployed  to  con-
 duct  surprise  raids  to  effect  red-
 handed  capture  of  the  culprits.

 (4)  Close  co-ordination  between  the
 Railway  Protection  Force  and
 Government  Railway  Police  and
 Police  Officers  is  also  maintained
 to  deal  with  the  criminals  and
 receivers  of  stolen  property.
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 (5)  Anti-theft  measures  exists  in  the
 shape  of  locking  of  compart-
 ments,  welding  anc  —  encasing
 electrical  equipment,  cleating  and
 troughing  of  under  frame  wiring,
 shifting  of  theft  prone  equipment
 inside  the  coaches,  so  as  to
 make  their  removal  difficult  by
 anti-social  elements.

 wet  का  निर्यात

 3782.  श्री  रामचरण  :  क्या  वाणिज्य
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  राज्य  व्यापार  निगम  के  अतिरिक्त

 जूते  बनाने  वाली  कितनी  कम्पनियों  को  रूस
 तथा  यूरोपीय  देशों  को  जूतों  का  सीधे  निर्यात
 करने  की  अनुमति  दी  गई  है;  और

 (ख)  उन  कम्पनियों  के  नाम  क्या  हैं
 और  प्रत्येक  कम्पनी  को  कितने  जोड़े  निर्यात
 करने  की  अनुमति  दी  गई  है  और  उसका
 आधार  क्या  है  ?

 बाणिफ्य  सन्त्रो  (श्रो  दिनेश  सिह)  :  (क)
 और  (ख)  .  राज्य  व्यापार  निगम  सोवियत  रूस
 तथा  अन्य  पूर्व  यूरोपीय  देशों  से  जूतों  के  निर्यात
 के  लिए  प्रतिवर्ष  क्रयादेश  प्राप्त  करता  है
 राज्य  व्यापार  निगम  इन  सभी  देशों  को  नमूने
 भेजता  है  जो  इनके  सहयोगियों  तथा  निर्माताओं
 से  एकत्न  किए  जाते  हैं  जिनके  आधार  पर  वे
 विशिष्ट  नमूनों  को  स्वीकृत  करते  हैं  तथा
 अपेक्षित  मात्रा  निश्चित  करते  हैं  ।  राज्य
 व्यापार  निगम  सम्बद्ध  फर्मों  को,  इन  देशों
 द्वारा  स्वीकृत  नमूने  तथा  मात्रा  बतलाती

 है  और  वे  फर्में  इन  देशों  को  स्वीकृत  नमूने  के
 के  अनुसार  माल  निर्यात  करने  का  प्रबन्ध
 करती  हैं।  राज्य  व्यापार  निगम  द्वारा  967
 की  अवधि  में  सोवियत  रूस  तथा  अन्य  पूर्व
 अफ्रीकी  देशों  से  प्राप्त  क्रयादेशों  के  ब्यौरे
 तथा  प्रत्येक  सम्भरणकर्त्ता  को  आवंटित  मात्रा
 के  ब्यौरे  सभा  पटल  पर  रखे  गये  विबरण  में

 दिए  गए  हैं।  [पुस्तकालय  में  रख  दिया  गया
 देखिये  संख्या  LT-  435/68]
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 TRANSPORTATION  OF  COAL  AND  OTHER
 MINERALS

 3783.  SHRI  S.  K.  TAPURIAH  :
 DR.  RANEN  SEN  :

 Will  the  Minister  of  RAILWAYS  ४८
 pleased  to  refer  to  the  reply  given  to
 Unstarred  Question  No.  95  on  the  i3th
 February,  968  and  state:

 (a)  the  extent  of  under-utilisation  of  the
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 the  movements  of  coal  and  ovher  minerals
 and  the  wagons  actually  supplied;  and

 (d)  the  reasons  for  the  short  supply  of
 wagons,  if  any,  waen  transport  capacity  is
 under  utilised  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  ८.  M.  POONACHA):  (a)
 to  (c).  As  the  Question  refers  to  the  réply
 given  to  Unstarred  Question  No.  95,  it  is
 Presumed  that  figures  required  pertain  to

 transport  capacity  built  for  the  mov
 of  coal  and  other  minerals  ;

 (b)  the  coal  and  other  minerals  loaded
 during  the  yeurs  966  and  1967;

 (c)  the  position  of  indents  placed  for

 mo’  referred  to  therein.  The  daily
 average  indents,  supplies  and  loading  of
 coal  to  Steel  Plants,  and  the  materialisation
 of  export  ore  traffic  from  Bhailadilla  are
 given  below  which  indicate  the  extent  of
 under-utilisation  :—

 966  ‘1967
 |  rama  A ण  oo  A——.  mn Target  Indent  Supply  Loading  Target  Indent  Supply  Loading

 Coal  to  Steel
 Plants  690  420  406  =  398  6)0  438  =  1366  354

 Coal  to  Washeries  900  686  =  637  628  909  75  630  594
 Raw  Matcrial  to

 Steel  Plants  2428  2i56  2172  2087  2426,  289  2366  2045

 Bailadilla  export  ore  movement  which  THE  MINISTER  OF  RAILWAYS
 commenced  ia  October,  1967,  was  planned  (SHRI  C.  M.  POONACHA)  :  (a)
 to  be  3  to  4  trains  daily  by  February/  ‘1965-66. March  1968,  but  at  present  the  demand  ‘1966-67
 is  for  only  one  train  daily,  (Rs.)  (Rs.)

 (d)  The  supplies  have  to  be  occasional-  93,60,582  1,23,88,202,
 ly  regulated  to  suit  the  releases  at  termi-
 nals  as  delays  in  unloading  and  release
 of  wagons  in  Steel  Plants  are  not  in-
 frequent.  There  is  no  short  supply  as
 will  be  evident  from  the  figures  which
 indicate  that  indents  were  below  the  tar-
 get  and  loading  not  fully  up  to  the
 supply.

 IMPORT  OF  RAILWAY  SIGNALS
 3784.  SHRI  S.  K.  TAPURIAH:  Will

 the  Minister  of  RAILWAYS  be  pleased  to
 State  :

 (a)  the  value  of  railway  signals  impor-
 ted  during  the  last  two  years.

 (b)  the  reasons  for  importing  signals
 when  indigenous  capacity  exists;  and

 (c)  whether  Government  have  tried  to
 take  advantage  of  the  recession  and  idle
 capacity  in  the  country  by  purchasing  its
 cntire  requirements  from  within  the  coun-
 try  ?

 (0)  Only  items  of  Railway  Signalling Equipment  for  which  indigenous  capacity is  either  inadequate  or  does  not  exist  are
 imported,

 (c)  All  our  requirements  which  can  be
 met  by  indigenous  capacity  are  being  pro-
 cured  only  from  indigenous  sources.

 MANUFACTURE  OF  BLOOD  STORAGE
 REFRIGERATORS  AND  FREEZERS

 3785.  SHRI  K.  N.  PANDEY:  will
 the  Minister  of  INDUSTRIAL  DEVELOP-
 MENT  AND  COMPANY  AFFAIRS  be
 pleased  to  state  :

 (a)  the  horse  power  and  cubic  capacity of  the  various  types  of  freezers  and  blood
 storage  refrigerators  that  are  to  be  manu-
 factured  in  India  under  the  American  col-
 laboration  as  per  collaboration  deals  ap-
 proved  during  1967;  and

 (b)  the  amount  of  royalties  payable  to
 the  American  from  for  such  collaboration  ?



 5i  Written  Answers

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a)
 and  (b).  A  scheme  for  the  manufacutre
 of  freezers  of  ३  H.P.  to  |  H.P.  and  capa-
 city  between  0  to  35  cubic  feet  and
 above,  depending  on  demand,  has  been
 approved,  involving  payment  of  a  5%
 royalty  to  the  American  collaborators.  This
 collaboration  does  not  include  manufacture
 of  blood  storage  refrigerators.  Another
 scheme  for  the  manufacture,  one  design
 each,  of  blood  plasma  freezers  and  blood
 storage  refrigerators  (+  H.P.,  8  cubic  feet
 and  5  cubic  feet)  has  been  approved,  in-
 volving  a  royalty  payment  of  3%  and
 hump  sum  of  $  2000  to  the  American  col-
 laborators.  In  both  the  cases  the  royalty
 payments  will  be  subject  to  Indian  taxes
 and  the  agreements  will  be  valid  for  five
 years,

 ‘DimMaPuUR  MANIPUR  ROAD—NICHUGAROT
 RaiLway  LINB

 3786.  SHRI  M.  MEGHACHANDRA  :
 Will  the  Minister  of  RAILWAYS  be  pleas-
 ed  to  state  :

 (a)  whether  Government  are  contem-
 plating  to  have  a  Branch  Railway  line  to
 link  Dimapur  Manipur  Road  Station  on
 the  North-East  Frontier  Railway  with
 Nichugarot  of  Nagaland;  and

 (b)  if  so,  the  details  thereof  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA):  (a)  No.

 (b)  Does  not  arise.

 MANUFACTURE  OF  Dry  CBLL  BATTERIES
 3787.  SHRI  GANESH  GOSH  :

 SHRI  NAMBIAR  :
 SHRI  K.  ANIRUDHAN  :

 Will  the  Minister  of  INDUSTRIAL  DE-
 VELOPMENT  AND  COMPANY
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  Government  are  aware  that
 certain  foreign  controlled  manufacturers  of
 dry  cell  batteries  have  taken  to  large  scale
 black-marketing  cf  their  products;  and

 (b)  if  so,  whether  any  action  has  been
 taken  against  such  offenders  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a)
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 No,  Sir.  The  manufacturers  are  not  indulg-
 ing  in  any  black-marketing,

 (b)  Does  not  arise.

 RAILWAY  CONCESSIONS  TO  NURSES
 3788.  SHRIMATI  SUSEELA

 GOPALAN  :
 SHRI  P.  GOPALAN  :
 SHRI  P.  P.  ESTHOSE  :

 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the  nurses
 were  allowed  Railway  concessions  in  the
 past;

 (b)  if  so,  since  when;
 (c)  whether  they  are  still  enjoying  the

 same;  and
 (d)  if  not,  the  reasons  therefor  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  ८.  M.  POONACHA):  (a)  Yes.

 (b)  This  concession  was  in  force  even
 prior  to  1920,

 (c)  Student  nurses  are  still  allowed  the
 concession  but  not  trained  nurses  employ-
 ed  in  hospitals  or  in  private  practice.

 (d)  Men  and  women  in  other  profes-
 sions  are,  aS  a  rule  not  allowed  similar
 concessions.  It  was  felt  that  nurses  were
 not  entitled  to  special  consideration  in  this
 matter.  So,  the  concession  was  with-
 drawn.  However,  this  matter  is  receiving
 further  consideration.

 IMPACT  OF  DEVALUATION  OF  STERLING  ON
 EXPORTS  TO  JAPAN

 3789.  SHRIMATI  SUSEELA
 GOPALAN  :

 SHRI  MOHAMMAD  ISMAIL  :
 SHRI  K,  M.  ABRAHAM  :
 SHRI  E.  K.  NAYANAR:

 Will  the  Minister  of  COMMERCE  be
 pleased  to  state:

 (a)  the  price  per  tonne  of  iron  ore  and
 ferruginous  manganese  ore  per  tonne  ex-
 ported  to  Japan  before  and  after  the  de-
 valuation  of  pound  sterling;

 (b)  the  total  value  of  iron  ore  and  fer-
 ruginoug  manganese  ore  exported  to  Japan
 in  December,  967  aad  January,  ‘1968;  and

 (c)  the  reasons  for  the  reduction  in  ex-
 port,  if  any?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)  Ex-
 port  price  figures  form  part  of  interna-
 tional  contract  documents  and  it  will  not
 be  in  business  interests  of  MMTC/other
 exporters  to  disclose  them.  Current  prices
 under  subsisting  contracts  expressed  in
 Sterling  have  been  marked  up,  as  a  result
 of  negotiations  with  the  buyers,  to  cover
 the  effect  of  devaluation  of  the  Pound
 Sterling.

 (b)  and  (c).  The  value  of  exports  by
 MMTC  to  Japan  in  December,  967  is
 Rs.  396.25  lakhs  and  in  January  968  is
 Rs.  356.95  lakhs.  The  value  of  exports
 by  Goan  shippers  is  not  yet  available.
 There  has  been  no  appreciable  reduction
 as  far  as  MMTC’s  exports  are  concerned.
 Shipments  have  been  made  according  to
 contractual  commitments,

 ENQUIRY  NTO.  MISSING  RUSSIAN  CABLES
 FROM  SuRA  KaCHAR  COLLIERY

 3792.  SHRI  MOHAMMAD  ISMAIL  :
 SHRI  SATYA  NARAIN

 SINGH  :
 SHRI  P.  GOPALAN  :
 SHRI  P.  P.  ESTHOSE  :

 Will  the  Minister  of  STEEL,  MINES
 AND  METALS  be  pleased  to  refer  to  the
 reply  given  to  Unstarred  Question  No.  23
 on  the  430  February,  968  and  state:

 (a)  whether  Madhya  Pradesh  Police
 have  since  completed  the  investigation
 about  the  missing  Russian  cables;

 (b)  if  so,  the  details  of  the  findings  and
 the  action  taken  thereon;  and

 (c)  if  the  reply  to  part  (a)  above  be  in
 the  negative,  when  the  investigation  is  like-
 ly  to  be  completed  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL,  MINES  AND
 METALS  (SHRI  P.  C.  SETHI)  :  (a)  No,
 Sir.

 (b)  Does  not  arise.
 (c)  This  is  for  the  Madhya  Pradesh

 Police  authorities  to  assess  the  time  which
 they  are  likely  to  take  to  complete  the
 investigation.
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 RAILWAY  CROSSINGS  IN  BIKANER
 3791,  SHRI  BENI  SHANKER:

 SHARMA:  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  state  :

 (a)  the  number  of  Railway  crossings  in
 Bikaner  town  and  how  often  they  are
 closed  to  traffic;  and

 (b)  whether  Government  are  aware  that
 this  causes  great  hardship  and  inconveni-
 ence  to  the  general  public  and  if  so,  the
 steps  taken  to  ease  the  situation  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA):  (a)  Three
 level  crossings  within  the  town  limits  in
 Bikaner,  each  of  which  has  to  be  closed,
 on  safety  considerations,  for  about  40
 times  in  24  hours.

 (b)  Yes;  necessary  proposal  to  provide
 two  road  over-bridges,  one  on  either  side
 of  the  Railway  station,  was  formulated  in
 96l,  but  the  schemes  could  not  be  pro-
 gressed  further  due  to  opposition  from  the
 local  people;  and  the  proposals  had  to
 be  dropped  finally  at  the  request  of  the
 State  Government.

 PASSENGER  AMENITIES
 3792.  SHRI  MOHAMMAD  ISMAIL  :

 SHRI  E.  K.  NAYANAR  :
 SHRI  C.  K.  CHAKRAPANI  :
 SHRI  NAMBIAR  :
 SHRI  P.  VISWAMBHARAN  :

 Will  the  Minister  of  RAILWAYS  be
 pleased  to  refer  to  the  reply  given  to  Un-
 Starred  Question  No.  74  on  the  3th  Feb-
 ruary,  968  and  state  :

 (a)  whether  the  Committee  appointed  to
 go  into  the  amenities  to  the  passengers  has
 since  submitted  its  report;

 (b)  if  so,  details  thereof;
 (c)  the  decision  taken  thereon;  and
 (d)  if  not,  when  a  decision  is  likely  to

 be  taken  in  the  matter?

 THE  MINISTER  OF  RAILWAYS.
 (SHRI  C.  M.  POONACHA):  (a)  Yes.

 (b)  A  statement  containing  the  Summary
 of  Conclusions  and  Recommendations
 made  by  the  Committee  is  laid  on  the
 Table  of  the  House.  (Placed  in  Library.
 See  No.  LT-436/68].
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 (०)  und  (d).  The  recommendations  of
 the  Committee  are  being  examined  care-
 fully  and  decisions  thereon  will  be  taken  as
 expeditiously  as  possible.

 KuHETR!  AND  KOLIHAN  COPPER  MINES
 3793.  SHRI  SATYA  NARAIN

 SINGH  :
 SHRI  ्  RAMANI:
 SHRI  8.  K.  MODAK  :
 SHRI  BHAGABAN  DAS:

 Will  the  Minister  of  STEEL,  MINES
 AND  METALS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  the  Khetri
 256  Kolihan  Copper  Mines  do  not  have
 ad¢quate  space  for  Dispensary;

 (b)  if  so,  the  steps  being  taken  by  the
 authorities  to  arrange  adequate  medical
 facilities  for  the  workers;

 (c)  whether  Government  are  aware  that
 there  is  discontent  among  the  workers  re-
 garding  the  medical  treatment  available  in
 the  Dispensary;  and

 (d)  if  so,  thé  steps  proposed  to  be  taken
 to  ensure  proper  medical  attention  to  the
 workers;

 THE  MINISTER  OF  STEEL,  MINES
 AND  METALS  (DR.  CHANNA,
 REDDY):  (a)  No,  Sir.

 (b)  Does  not  arise.
 (c)  Following  an  accident  on  +31-1-1968,

 in  which  a  driver  was  killed,  allegations
 were  made  by  some  workers  about  inade-
 quate  medical  attention  rendered  to  the
 deceased  driver.  This  is  under  enquiry.

 (d)  Adequate  facilities  already  exist
 for  medical  attention  to  workers.

 INDIAN  BUREAU  OF  MINES
 3794.  SHRI  A.  K,  GOPALAN  :

 SHRI  K.  M.  ABRAHAM  :
 SHRI  P.  GOPALAN  :
 SHRI  K.  ANIRUDHAN  :

 Will  the  Minister  of  STEEL,  MINES
 AND  METALS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  the  persons
 who  were  selected  by  the  Indian  Bureau  of
 Mines  in  966  have  not  so  far  been  ap-
 pointed;  and

 (b)  if  so,  the  reasons  therefor  ?
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 THE  MINISTER  OF  STATE  IN  ‘THE
 MINISTRY  OF  STEEL,  MINES  AND
 METALS  (SHRI  P.C.  SETHI):  (a)
 and  (b).  “There  are  4  persons,  who  were
 selected  by  the  Indian  Bureau  of  Mines
 in  966  for  appointment;  but  they  should
 not  be  appointed  on  account  of  3%  cut
 imposéd  on  the  existing  posts  for  reagons
 of  economy.

 RUNNING  ALLOWANCE
 Guarps

 3795.  SHRI  A,  K.  GOPALAN  :
 SHRI  K,  M.  ABRAHAM  :
 SHRI  C.  K.  CHAKRAPANI  :

 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state  :

 FoR  RAILWAY

 (a)  the  progress  so  far  made  by  the
 Committee  appointed  to  enquire  into  ,  in-
 creasing  Running  Allowance  for  Guards;

 (b)  when  the  report  is  likely  to  be  sub-
 mitted;  and

 (c)  the  reasons  for  the  delay  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  ८.  M.  POONACHA):  (a)  to

 (c).  The  Committee's  work  is  in  progress
 and  it  is  expected  to  submit  its  report  by
 the  end  of  May,  1968.

 Import  OF  MINING  MACHINERY
 3796.  ारा  JYOTIRMOY  BASU:  Will

 the  Minister  of  STEEL,  MINES  AND
 METALS  be  plcased  to  state  :

 (a)  the  value  of  mfininy  machinery  im-
 ported,  country-wise,  during  the  last  ten
 years  for  (i)  private  sector  and  (ii)  public
 sector;  and

 (b)  the  value  of  machinery  which  has
 been  utilised  (i)  fully,  (ii)  partially  and
 (iii)  which  has  not  been  used  at  all?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL,  MINES  AND
 METALS  (SHRI  P.  C.  SETHI):  (a)
 and  (b).  The  information  is  being  collec-
 ted  and  will  be  laid  on  the  Table  of  the
 House.

 Joss  EXECUTED  ON  “URGENCY  CERTIFI-
 CATES”  ON  RAILWAYS

 3797.  SHRI  JYOTIRMOY  BASU:
 Will  the  Minister  of  RAILWAYS  be  pleas-
 ed  io  state:
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 (a)  the  number  of  Urgency  Certificates
 given  to  jobs  on  the  Railways  during  the
 last  five  years;

 (b)  the  total  cost  thereof;  and
 (c)  the  circumstances  under  which  such

 certificates  were  given  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA):  (a)  262.

 (0)  Rs.  93,44.3I  lakhs,
 (c)  Works  such  as  restoration  of  track

 following  breaches,  floods,  cyclones,  slips,
 accidents  etc.,  and  repairs  to  track,  bridges,
 signalling  arrangements  etc.  damaged  due
 to  language  agitation  and  bottleneck  works
 for  operational  requirements  etc,  had  to  be
 taken  up  from  time  to  time  on  a  very  high
 priority  basis  and  the  urgency  was  such
 that  these  could  not  have  been  taken  up
 under  the  normal  course,  waiting  for  the
 detailed  estimates  to  be  sanctioned  before
 incurring  expenditure,

 RECOVERY  OF  House  RENT  FROM  STAFF  OF
 Ex-BIKANER  STATE  RAILWAY

 3798.  SHRI  SURAJ  BHAN:  Will  the
 Minister  of  RAILWAYS  _  be  pleased  to
 state  :

 (a)  whether  house  rent  has  been  re-
 covered  from  the  pre-April,  950  staff  of
 ex-Bikaner  State  Reilway  employees  on  the
 Northern  Railway  who  were  entitled  to
 Rent  free  quarters  or  house  rent  allowance
 in  lieu  thereof;

 (b)  whether  the  decision  to  refund  such
 recoveries  has  not  been  fully  implemented
 and  many  staff  have  not  yet  been  refunded
 the  said  amount;  and

 (c)  if  the  reply  to  parts  (a)  and  (b)  be
 in  affirmative,  the  reasons  for  non-imple-
 mentation  of  the  decision  and  the  steps
 taken  to  ensure  compliance  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA):  (a)  No.

 (b)  and  (c).  Do  not  arise.

 Excise  DuTy  ON  BLACK  TBA

 3799.  SHRI  HEM  RAJ:  Will  the
 Minister  of  COMMERCE  bce  pleased  to
 State  :

 (a)  whether  it  is  a  fact  that  the  excise
 duty  on  back  tea  of  the  weak  gardens  is
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 proving  excessive  in  view  of  the  low  prices
 it  is  fetching  in  the  Amritsar  market;

 (b)  whether  Government  have  received
 any  representation  in  this  regard;  and

 (c)  if  so,  the  decision  taken  by  Govern-
 ment  thereon  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)  to  (c).
 Government  have  received  a  copy  of  re-
 presentation  from  the  Secretary,  Kangra
 Valley  Tea  Planters’  Association,  Palam-
 pur,  addressed  to  the  Tea  Board,  Calcutta
 urging  a  reduction  in  the  excise  duty  on
 black  tea  produced  in  the  Kangra  valley
 on  the  ground  that  these  teas  fetch  low
 prices  in  the  Amritsar  market.  Excise
 duties  on  black  teas  produced  in  the
 Kangra  valley  are  already  among  the
 lowest.  The  question  whether  there  should
 be  any  further  reduction,  as  requested,  is
 under  examination.

 L.L.C.  LOANS  FOR  ESTABLISHING  CO-OPERA-
 TIVE  INDUSTRIAL  ESTATES

 3800.  SHRI  RAJDEO  SINGH:  Will
 the  Minister  of  INDUSTRIAL  DEVELOP-
 MENT  AND  COMPANY  AFFAIRS  be
 pleased  to  state:

 (a)  whether  it  ig  a  fact  that  the  Life
 Insurance  Corporation  has  agreed  to  set
 aside  Rs.  50  lakhs  every  yeer  for  the  estab-
 lishment  of  Co-operative  Industrial  Estates;

 (b)  if  so,  the  form  and  shape  of  those
 estates  and  co-operatives  ;

 (c)  whether  the  State  Government  or
 the  Central  Government  will  take  the  initie-
 tive  in  their  location;  and

 (d)  the  names  of  State  Governments
 which  will  be  entitled  to  utilise  the
 amount  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a)
 and  (b).  Yes,  Sir  for  Industrial  Estates
 to  be  set  up  by  Co-operatives  and  Joint
 Stock  Companies.  Loans  will  be  granted
 for  setting  up  of  Industrial  Estates  which
 satisfy  certain  minimum  conditions  as  re-
 gards  satisfactory  location,  provision  for
 credit,  marketing  &  other  facilities  and
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 proper  planning  supervision  and  manage-
 ment.

 (c)  and  (d).  Location  may  be  decided
 upon  either  by  the  Central  Govt.,  or  State
 Government  or  the  Cooperative  or  the
 Company  provided  it  is  found  to  be  suit-
 able.  Estates  set  up  anywhere  in  the
 country  are  entitled  to  this  assistance.  State
 Governments  will  not  be  entitled  to  utilize
 the  amount.  State  Governments  are  how-
 ever  required  to  guarantee  the  loan  and
 supervise  the  construction  of  the  Estate  to
 which  a  loan  may  be  sanctioned.

 अतरा  स्टेशन  पर  स्टेशर  मास्टर  के
 लिए  कार्यालय  कक्ष

 380l.  श्री  जोगेश्वर  यादव  :  क्या  रेलवे

 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  मध्य  रेलवे  के  झांसी-मानिकपुर
 सेक्शन  पर  स्थित  अतरा  स्टेशन  पर  बढ़ती
 हुई  भीड़  को  देखते  हुए  क्या  वहां  के  स्टेशन
 मास्टर  को  एक  अलग  कमरा  देने  का  सरकार
 का  विचार  है;  और

 (ख)  यदि  नहीं,  तो  इसके  क्या  कारण  हैं  ?

 रेलवे  मंत्री  (श्री  Bo  मु०  पुनाथा)  :  (क)
 जी  नहीं  ।

 (ख)  स्टेशन  मास्टर  के  कार्यालय  में
 वर्तमान  स्थान  स्टेशन  मास्टर  और  उसके
 कर्मचारियों  के  लिये  पर्याप्त  है  1

 TRADE  AGREEMENT  WITH  CAMEROON

 3802.  SHRI  0.  C.  SHARMA:  Will
 the  Minister  of  COMMERCE  be  pleased
 to  state:

 (a)  whether  a  trade  agreement  between
 India  and  the  Federal  Republic  of  the
 Cameroon  has  been  concluded  in  Delhi  re-
 cently;

 (b)
 (c)  the  likely  benefits  to  this  country  ?

 if  so,  the  nature  thereof;  and

 JHE  DEPUTY  MINISTER  IN’  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)  Yes,
 Sir.  A  Trade  Agreement  between  India
 and  the  Federal  Republic  of  the  Cameroon
 was  signed  on  22nd  February,  4968  at
 New  Delhi.
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 (b)  The  Agreement  is  general  in  nature
 and  provides,  inter  alia  for  reciprocal  ex-
 tension  of  most-favoured-nation  treatment
 by  the  two  countries  to  each  other  in  mat-
 ters  of  trade.  It  also  provides  an  under-
 taking  between  the  two  countries  to  co-
 operate  for  mutual  benefit,  with  a  view  to
 strengthening  economic  relations  between
 the  two  countries,  and  to  facilitating  the
 exchange  and  application  of  scientific  and
 technical  knowledge  in  the  commercial
 field,  particularly  by  affording  opportuni-
 ties  for  technical  training  and  assistance
 wherever  possible.  The  Agreement  will
 come  into  force  from  the  date  of  exchange
 of  the  Instruments  of  Ratification  and  shall
 be  valid  initially  for  a  period  of  one  year.
 It  could  therefore,  be  extended  by  tacit
 consent  of  both  parties,  unless  modified  or
 rescinded  on  giving  three  months  notice
 in  writing  by  cither  party.

 (c)  Although  the  Agreement  does  not
 make  any  specific  commitment  on  the  part
 of  either  country  on  the  question  of  im-
 ports,  it  is  hoped  that  it  will  strengthen
 our  trade  relations  with  the  Federal  Re-
 public  of  the  Cameroon  and  will  also  mark
 the  beginning  of  closer  relations  with  the
 Franco-Phone  countries  in  Africa.

 Iragt  INDUSTRIAL  DELEGATION
 3803.  SHRI  0.  C.  SHARMA  :

 SHRI  DEIVEEKAN  :
 Will  the  Minister  of  COMMERCE  be

 pleased  to  state  :
 (a)  whether  an  Iraqi  industrial  delega-

 tions  visited  India  recently;
 (b)  if  so,  the  nature  of  discussion  held;

 and
 (c)  the  outcome  thereof  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD,  SHAFI  QURESHI):  (a)  Yes,
 Sir.

 (b)  The  primary  purpose  of  the  Dele-
 gation’s  visit  was  to  familiarise  itself  with
 the  development  of  industry  in  India  in
 recent  years  with  a  view  to  identifying  sec-
 tors  in  which  closer  cooperation  betwecn
 India  and  Iraq  might  be  possible.  The
 perspectives  of  development  of  closer  eco-
 namic  cooperation  between  the  two  coun-
 tries  was  surveyed  during  the  discussions
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 held.  Both  sides  felt  that  joint  ventures
 provided  a  particularly  fruitful  field  of  col-
 laboration  between  India  and  Iraq  and
 agreed  that  appropriate  parties  in  the  two
 countries  should  be  encouraged  to  enter
 into  such  ventures.  The  prospects  of  de-
 velopment  of  trade  between  the  two  coun-
 tries  were  also  examined  and  it  was  agreed
 that  both  sides  should  make  further  efforts
 to  expand  and  diversify  trade;

 (c)  Since  the  discussions  were  of  a  gene-
 ral  and  exploratory  nature,  it  is  too  early
 to  identify  precisely  the  results  of  the  dis-
 cussions.

 FOREIGN  VISITS  BY  COMMERCE  MINISTER
 3804.  SHRI  S.  K.  TAPURIAH:  Will

 ‘the  Minister  of  COMMERCE  be  pleascd
 lo  state:

 (a)  the  number  of  times  he  went  abroad
 since  his  assuming  the  present  office;  and

 (b)  the  cities  visited  and  number  of
 days  spent  at  each  halt,  meetings  attended
 and  the  people  visited  ?

 THE  MINISTER  OF  COMMERCE
 (SHRI  DINESH  SINGH):  (a)  Com-
 merce  Minister  went  abroad  four  times
 since  assuming  his  present  office.

 (b)  A  statement  is  placed  on  the  Table
 of  the  House.  [Placed  in  Library.  See
 No,  LT—437/68].

 CEMENT  FACTORY  IN  ANDHRA  PRADESH
 3805.  SHRI  ESWARA  REDDY:  Will

 the  Minister  of  INDUSTRIAL  DEVELOP-
 MENT  AND  COMPANY  AFFAIRS  be
 Pleased  to  state  :

 (a)  whether  the  proposal  to  set  up  a
 ‘cement  factory  at  Yerraguntka,  Cuddapah
 District,  Andhra  Pradesh  was  under  con-
 sideration  of  Government  since  the  Second
 Five  Year  Plan;

 (b)  whether  licences  were  issued  to  three
 private  concerns  one  after  the  other  for
 the  setting  up  of  this  factory  and  each  onc
 of  them  had  failed  to  take  up  the  pro-
 ject;

 (c)  whether  the  Cement  Corporation  of
 India  had  carried  out  investigations  at  the
 site  to  find  out  the  possibility  of  setting  up
 the  factory  in  the  public  sector;
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 (d)  if  so,  what  are  their  findings;  and
 (९)  whether  in  view  of  the  delay  which

 had  already  occurred,  and  also  in  view  of
 the  importance  of  starting  at  least  one  in-
 dustry  in  famine-stricken  areas  like  Cudda-
 pah,  Government  propose  to  take  up  the
 project  in  the  public  sector  immediately  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a)
 and  (b).  Yes,  Sir.  An  industrial  licence
 issued  in  the  first  instance  to  a  private  party
 was  surrendered  and  then  cancelled  in
 I96.  Letters  of  intent  granted  to  two
 other  private  parties  in  962  and  964
 were  cancelled  in  ‘1964  and  965  respec-
 tively,  as  the  parties  did  not  show  interest
 to  implement  the  project.

 (c)  to  (e).  The  Cement  Corporation  of
 India  has  completed  drilling  and  prospect-
 ing  operations  at  this  location,  but  has  not
 yet  submitted  detailed  project  report  to  the
 Government  for  approval.  The  question  of
 setting  up  the  factory  will  be  considered
 after  the  project  report  has  been  received
 from  the  Corporation  and  in  the  light  of
 resources  available  with  them.

 INTLRNATIONAL  COFFEE  AGREEMENT
 3806.  SHRI  D.  N.  PATODIA:

 SHRI  M.  L.  SONDHI:
 SHRI  K.  P.  SINGH  DEO:
 DR.  SURYA  PRAKASH  PURI:
 SHRI  RAMJI  RAM:
 SHRI  PRAKASH  VIR

 SHASTRI  :

 Will  the  Minister  of  COMMERCE  be
 pleased  to  state  :

 (a)  whether  the  International  Coffee
 Conference  has  recently  concluded  a  five-
 year  agrcement,

 (b)  the  demands  put  forward  by  India
 for  export  of  coffee  and  the  extent  to  which
 they  have  been  accepted;  and

 (c)  whether  Government  propose  to  in-
 crease  the  export  of  coffee  to  the  countries
 not  covered  under  the  International  Coffee
 Agrecment  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE,  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)  Yes,
 Sir.
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 (b)  Against  a  minimum  basic  export
 quota  of  27,600  tonnes  asked  for  by  India,
 a  basic  quota  of  25,380  tonnes  has  been
 accepted.

 (c)  Yes,  Sir.

 हस्तिनापुर  में  काराज़  तेयार  करना

 3807.  श्री  मोलहू  प्रसाद  :  क्या
 ओद्योगिक  विकास  तथा  समवाय-कार्य
 मंत्री  28  जुलाई,  967%  अतारांकित
 प्रश्न  संख्या  7249  के  उत्तर  के  सम्बन्ध  में

 यह  बताने  की  कपा  करेंगे  कि  :

 (क)  क्या  यह  सच  हें  कि  उत्तर  प्रदेश  के
 मेरठ  जिले  में  हस्तिनापुर  में  कागज  तैयार
 करने  में  काम  आने  वाली  एक  विशेष  प्रकार
 की  घास  आसानी  से  उगाई  जा  सकती  है  ;

 (ख)  यदि  हां,  तो  क्या  इस  क्षेत्र  में  एक
 कागज  का  कारखाना  स्थापित  करने  का
 विचार  है;  और

 (ग)  यदि  हां,  तो  कब  तक  ?

 औद्योगिक  विकास  तथा  समवाय-कार्य
 मंत्री  (थी  फलरुद्दीन अली  श्रहमद)  :  (क)
 कृषि  सम्बन्धी  जिस  प्रकार  के  कार्य-
 क्लापों  का  उल्लेख  किया  गया  है  वे  राज्य
 सरकारों  द्वारा  किय  जाते  2  और  इस
 मामले  में  केन्द्रीय  सरकार  को  उत्तर  प्रदेश
 सरकार  की  ऐसी  किसी  भी  योजना  के  बारे
 में  सूचित  नहीं  किया  गया  ।

 (ख)  और  (ग).  इस  क्षेत्र  में  कागज  का
 कारखाना  लगाने  का  कोई  भी  प्रस्ताव  नहीं  है।

 Export  OF  STEEL  PRopucts  BY  HINDUSTAN
 STEEL,  Lt,

 3808.  SHRI  JYOTIRMOY  BASU:
 Will  the  Minister  of  STEEL,  MINES  AND
 METALS  be  pleased  to  state  :

 (a)  the  extent  to  which  the  Hindustan
 Steel,  Ltd.  has  gained  new  market  in  Iran;

 (b)  when  the  Hiadustan  Steel,  Ltd.  star-
 ted  exporting  steel  to  Iran  and  through
 which  agency;

 (c)  whether  it  is  a  fact  that  the  bilate-
 ral  export  arrangement  at  the  official  level
 was  recently  revoked;
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 (d)  whether  a  private  firm  was  given
 the  agency  in  Iran;  and

 (e)  if  so,  the  reasons  therefor  and  under
 what  terms  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL,  MINES  AND
 METALS  (SHRI  P.  ८.  SETHI):  (a)
 and  (b).  Hindustan  Steel  Ltd.  started  ex-
 ports  to  Iran  during  the  financial  year
 1964-65,  Exports  are  being  made  through
 Indian  Export  Houses  as  well  as  direct,
 with  buyers  in  Iran.  HSL  have  been  re-
 cently  successful  in  developing  new  _  sec-
 tions  of  structurals  required  by  Iran  and
 have  supplied  small  quantities.  HSL  have
 also  developed  a  new  section  of  steel  rails
 for  Iranian  State  Railways  and  the  first
 shipment  of  about  5,000  tonnes  has  since
 been  effected.

 (c)  There  is  a  bilateral  Trade  Agree-
 ment  between  India  and  Iran  valid  up  to
 1970.  It  does  not  provide  for  any  com-
 mitment  on  the  part  of  Iran  to  purchase
 iron  and  steel  from  India.  The  Agreement
 has  not  been  revoked.

 (d)  and  (e).  Hindustan  Steel  Ltd.
 have  recently  entered  into  a  direct  con-
 tract  with  M/s.  Iran  Metal  Co.,  Tehran,
 for  supply  of  1,000  tonnes  of  joists,  spe-
 cially  developed  for  Iran  market.  Since
 orders  for  large  quantities  were  required
 before  undertaking  development  of  the
 section,  Hindustan  Steel  Ltd.  needed  ser-
 vices  of  an  organisation  in  Iran  to  procure
 orders  from  ultimate  buyers  who  normally
 buy  in  small  lots.  The  contract  can  be
 terminated  by  either  party  by  giving  three
 months’  notice  of  their  desire  to  do  so.
 Hindustan  Steel  Ltd.  has  no  exclusive  con-
 tract  with  any  party  in  Iran  for  other  pro-
 ducts,

 सौप  के  बटन  बनाने  वाले  कारखानों  के
 लिये  योजना

 3809.  श्रो  क०  मि०  सधुकर  :  क्या

 औद्योगिक  विकास  तथा  समवाय-कार्य  मंत्री

 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  बिहार  के  चम्पारन  जिले  में  मेहसी
 नामक  स्थान  में  सीप  के  बटन  बनाने  वाले

 कितने  कारखाने  चल  रहे  हैं  और  उनमें  कितनी
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 पूंजी  लगी  हुई  है  तथा  उसमें  कितने  मजदूर
 काम  कर  रहे  हैं;

 (ख)  क्या  इन  कारखानों  द्वारा  अनुभव
 की  जा  रही  समस्याओं  की  ओर  सरकार  का
 ध्यान  आकर्षित  किया  गया  है;

 (ग)  क्या  इस  उद्योग  के  आधुनिकीकरण
 की  कोई  योजना  विचाराधीन  है;  और

 (घ).  यदि  हां,  तो  उस  का  ब्यौरा  क्या  है
 और  उसके  कब  तक  क्रियान्वित  किये  जाने
 की  सम्भावना  है  ?

 ओद्योगिक  विकास  तथा  समवाय-कार्य  मंत्री
 (श्री  फखरुद्दीन  अली  अहमद)  :  (क)  से

 (घ).  सूचना  इकट्ठी  की  जा  रही  है  और
 वह  सभा-पटल  पर  रख  दी  जायेगी

 कान्ती  तथा  मोतीपुर  स्टेशनों  के  बीच
 नया  स्टेशन

 3810.  श्री  क०  सि०  मधुकर  :  क्या
 रेलवे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  पूर्वोत्तर  रेलवे
 में  मुजफ्फरपुर-नरकटियागंज  लाइन  पर  कान्ती
 तथा  मोतीपुर  स्टेशनों  के बीच  एक  नये  स्टेशन
 की  व्यवस्था  करने  के  प्रस्ताव  के  सम्बन्ध  में
 वर्ष  967  के  अन्त  में  रेलवे  अधिकारियों
 ने  एक  सर्वेक्षण  किया  था  ;

 (ख)  क्या  यह  भी  सच  है  कि  उपरोक्त
 सर्वेक्षण  के  बाद  सम्बन्धित  अधिकारियों  ने

 बीरपुर  (पूर्वोत्तर  रेलवे)  में  एक  नया  स्टेशन
 बनाने  का  आश्वासन  दिया  था;  और

 (ग)  यदि  हां,  तो  इस  स्टेशन  की  व्यवस्था
 करने  में  विलम्ब  के  क्या  कारण  हैं  ?

 रेलवे  मंत्री  (श्री  चे०  मु०  पुनाचा)  :  (क)
 967  के  अन्त  में  कांटी  और  मोतीपुर  स्टेशनों

 के  बीच  एक  गाड़ी-हाल्ट  खोलने  के  प्रस्ताव
 पर  विचार  किया  गया  था  और  पता  चला  कि
 इसके  परिणामस्वरूप  भारी  आवर्ती  हानि  होगी
 इसलिए,  इस  प्रस्ताव  को  छोड़  दिया  गया  t
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 तीसरी  पंचवर्षीय  योजना  में,  इस  खण्ड
 में,  परिचालन  की  दृष्टि  से,  एक  पार  स्टेशन
 खोलने  का  प्रस्ताव  था  लेकिन  प्रत्याशित
 यातायात  के  अभाव  में  इस  प्रस्ताव  पर
 आगे  विचार  नहीं  किया  गया  ।  यदि  भविष्य
 में  यातायात  में  यथेष्ट  वृद्धि  हुई,  तो  इस
 प्रस्ताव  पर  विचार  किया  जायेगा  ।

 (ख)  जी  नहीं  ।

 (ग)  सवाल  नहीं  उठता  ।

 मेहसी  (बिहार)  में  सीप  के  बटनों
 का  उत्पादन

 38i.  क्रो  क०  मि०  मधुकर  :  क्या
 वाणिज्य  मंत्री  यह  बताने  की  कृपा  करेंगे
 किः:

 (क)  क्या  विदेशी  मुद्रा  अजित  करने  के

 उद्देश्य  से सरकार  ने  मैहसी,  बिहार  में  बनाये
 जाने  वाले  सीप  के  बटनों  के  पूर्व  यूरोपीय  देशों
 को  निर्यात  की  सम्भावनाओं  का  पता  लगाया

 है;

 (ख)  यदि  नहीं  तो  इसके  क्या  कारण  हैं;
 और

 (ग)  क्या  सरकार  ने  इस  सम्बन्ध  में
 इन  देशों  के  व्यापारियों  से  परामर्श  किया  है
 अथवा  करने  का  विचार  है  और  यदि  हां,  तो
 कब  ?

 वाणिज्य  मंत्रालय  में  उप-मंत्रोी  (श्री

 मुहम्मद  शफी  कुरेशी)  :  (क)  जी,  नहीं  1

 (ख)  सीप  के  बटनों  को  नायलन  के  बटनों

 से  जोकि  अपेक्षाकृत  सस्ते  और  अधिक  आकर्षक

 होते  हैं  और  भिन्न-भिन्न  साइज़ों,  नमूनों  तथा
 रंगों  में  उपलब्धि  हैं,  जटिल  प्रतियोगिता
 का  सामना  करना  पड़ता  है  7  इसके  अतिरिक्त
 नदी-तल  से  प्राप्त  होने  वाली  सीपियां  मैहसी
 और  उसके  आस-पास  स्थित  सभी  कारखानों
 की  मांग  को  पूरा  करने  के  लिए  पर्याप्त  नहीं
 हैँ
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 (7)  उपरोक्त  (ख)  को  ध्यान  में  रखते

 हुए  प्रश्न  नहीं  उठता  |

 IMPORTS  OF  ROLLED  STEEL  FROM  JAPAN
 3812.  SHRI  S.  R.  DAMANI:  Will  the

 Minister  of  COMMERCE  be  pleased  to
 refer  to  the  reply  given  to  Unstarred  Ques-

 ‘tion  No.  98  on  the  3th  February,  968
 regarding  export  of  iron  ore  to  Japan  and
 state  :

 (a)  whether  the  Minerals  and  Metals
 Trading  Corporation  has  agreed  to  import
 rolled  steel  from  Japan;  and

 (b)  if  so,  the  details  thereof  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD,  SHAFI  QURESHI):  (a)  Yes.
 Sir.

 (b)  During  the  visit  of  MMTC’s  dele-
 gation  to  Japan  in  February,  968  in  con-
 nection  with  sale  of  Iron  ore,  it  has  been
 agreed  that  the  MMTC  shall  import  stecl
 products  from  Japan  up  to  total  value  of
 U.S.  $  4  millions  (F.O.B,  basis)  during
 the  years  968  and  1969,  the  quantities
 and  categories  to  be  decided  keeping  in
 view  the  requirements  of  the  Indian  con-
 sumers  and  production  of  Japanese  Steel
 Mills.  The  purchases  made  under  the  Yen
 Credit  or  any  other  Credit  or  aid  arrange-
 ment  available  for  import  of  steel  shall
 count  towards  making  up  the  total  commit-
 ment  of  $  4  millions.

 UPGRADATION  OF  POSTS  OF  MISTRIES  ON
 RAILWays
 DHIRESWAR  KALITA:

 of  RAILWAYS  be
 38i3.  SHRI

 Will  the  Minister
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the  Rail-
 way  Board  issued  an  order  No.  E(S)-57
 TRB/7  on  the  26th  November,  957  to
 upgrade  the  Post  of  Mistries  who  super-
 vise  the  work  of  skilled  workers;

 (b)  whether  this  order  was  implemented
 by  the  different  Railways;  and

 (c)  the  number  of  Mistries  on  the
 North-East  Frontier  Railways  who  were  up-
 graded  since  the  ist  April,  1957?

 OF  RAILWAYS
 (a)  Yes.

 THE  MINISTER
 (SHRI  C.  M.  POONACHA)  :

 MARCH  12,  968  Written  Answers  68

 (b)  and  (c).  Information  is  being  col-
 lected  and  will  be  laid  on  the  Table  of
 the  Sabha  in  due  course.

 Export  oF  TEA  IN  PACKETS
 38!4.  SHRI  S.  K.  TAPURIAH:  Wilt

 the  Minister  of  COMMERCE  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  exports  of
 packet  tea  is  increasing;

 (b)  whether  it  is  likely  to  fetch  better
 prices  than  loose  tea;  and

 (c)  if  so,  the  steps  taken  by  Govern-
 ment  to  step  up  their  exports  further  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  SHRI
 MOHD.  SHAFI  QURESHI)  :  (a)  Figures
 regarding  export  of  packet  tea  for  recent
 months  are  not  yet  available.

 (b)  Yes,  Sir.
 (०)  To  encourage  export  of  tea  in

 packets,  Government  have  already  extend-
 ed  concessional  rates  of  export  duty  on
 packaged  tea  exports.  Certain  other  steps
 are  also  under  examination.

 TRAVELLING  CONCESSIONS  TO  THE  PUBLIC
 ON  THE  RAILWAYS

 3815.  SHRI  JYOTIRMOY  BASU:
 Will  the  Minister  of  RAILWAYS  be  pleas-
 ed  to  state  :

 (a)  whether  some  travelling  concessions
 given  to  the  public  have  been  withdrawn
 recently;  and

 (b)  if  so,  the  details  thereof  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA):  (a)  =  and
 (b).  Yes.  With  effect  from  ‘1-2-1968,  the
 concessions  which  were  formerly  allowed
 to  professional  entertaining  companies  or
 parties  (theatrical,  concert  and  circus  par-
 ties  and  music  and  dancing  troupes)  in
 parties  of  not  less  than  five  and  to  train-
 ed  nurses  or  midwives  and  student  nurses
 and  student  midwives  were  withdrawn.

 However,  on  reconsideration,  it  has  been
 decided  to  re-introduce  a  special  rate  for
 the  baggage  and  equipment,  including  ani-
 mals,  booked  by  circus  companies  in  vehi-
 cle  loads.  It  has  also  been  decided  to
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 grant  a  concession  to  student  nurses  and
 student  midwives  who  are  getting  training
 in  hopitals  or  other  training  institutions  re-
 cognized  by  the  Indian  Nursing  Council  or
 a  University  or  the  State  Government  or
 the  Central  Government.

 Further  consideration  is  also  being  given
 to  the  matter.

 नेनी  और  इलाहाबाद  स्टेशनों  के  बीच  रेल
 गाड़ियों  में  जंजोर  का  खींचा  जाना

 38i6.  sit  जोगेश्वर  यादव  :  क्या  रेलवे
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  सरकार  को  पता  है  कि  इलाहा-
 बाद  के  पण्डे  मध्य  रेलवे  पर  नैनी  और
 इलाहाबाद  स्टेशनों  के  बीच  गुंडों  द्वारा  रेल
 गाड़ियों  की  जंजीरें  खिचवाते  हैं;

 (@)  क्या  यह  भी  सच  है  कि  इस  प्रकार
 जंजीरें  खींचे  जाने  के  परिणामस्वरूप  यात्रियों
 को  इलाहाबाद  जंक्शन  और  नैनी  स्टेशनों  से
 आगे  यात्रा  के  लिये  गाड़ियां  नहीं  मिल  पाती
 हैं  और  उन्हें  वहां  पर  एक  पूरे  दिन  प्रतीक्षा  करनी
 पड़ती  है;  और

 (ग)  यदि  हां,  तो  इस  सम्बन्ध  में  सरकार
 का  क्या  कार्यवाही  करने  का  विचार  है  ?

 रेलवे  मंत्री  (श्री चे०  मु०  पुनाचा)  :  (क)
 ऐसी  किसी  हरकत  की  जानकारी  सरकार
 को  नहीं  है  7  वास्तव  में  नैनी  और  इलाहाबाद
 के  बीच  खतरे  की  जंजीर  खींचने  की  घटनाएं
 बहुत  कम  होती  हैं  |

 (ख)  जी  नहीं  ।

 (ग)  सवाल  नहीं  उठता  v

 सराय  रोहिल््ला  स्टेशन  पर  रेल  कर्म-
 चारी  के  साथ  मारपीट

 3817.  श्री  लखण  लाल  कपूर  :  क्या
 रेलवे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  24  फरवरी,
 968  की  शाम  को  सराय  रोहिल्ला  स्टेशन  पर
 कुछ  गुण्डों  ने  चतुर्थ  श्रेणी  के एक  रेल  कर्मचारी
 को  पीटा  था  तथा  उसे  घायल  कर  दिया  था;

 (ख)  क्या  यह  भी  सच  है  कि  उक्त
 कर्मचारी  ने  स्टेशन  मास्टर,  जी०  आर०  पी०
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 तथा  डिबीज्ञनल  सुपरिल्टेन्डेन्ट  को  भी  इस
 मामले  की  सूचना  दे  दी  थी;  और

 (ग)  यदि  हां,  तो  रेलवे  पुलिस  ने  इस
 मामले  में  अब  तक  क्या  कायंवाही  की  है  ?

 रेलवे  मंत्री  (श्री Bo  मु०  पुनाचा)  :  (क)
 जी  नहीं  ।

 (ख)  और  (ग).  सवाल  नहीं  उठता

 Written  Answers

 TRADE  AGREEMENT  WITH  BENELUX
 COUNTRIES

 3818,  SHRI  HIMATSINGKA:  जा
 the  Minister  of  COMMERCE  be  pleased
 to  state:

 (a)  whether  a  bilateral  textile  agree-
 ment  has  been  recently  signed  between
 India  and  the  three  Benelux  countries;  and

 (b)  if  so,  the  main  terms  thereof  ?
 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESH)  :  (a)  Yes,  Sir.

 (b)  Under  the  terms  of  this  Agreement
 which  will  remain  in  force  for  three  years
 beginning  from  ist  January  1968,  India  is
 entitled  to  export  to  Benelux  countries
 each  year  1,300  metric  tonnes  of  cotton
 fabrics  and  made-up  articles  mentioned  in
 the  Agreement.  Within  this  quota  variety-
 wise  ceilings  have  been  prescribed.  Hand-
 loom  fabrics  being  exempt  from  the
 Agreement  can  be  exported  over  and
 above  the  Quota.

 NEWSPRINT  PLANTS
 3819.  SHRI  HIMATSINGKA  :  Will  the

 Minister  of  INDUSTRIAL  DEVELOP-
 MENT  AND  COMPANY  AFFAIRS  _  be
 Pleased  to  state  :

 (a)  whether  Government  have  had
 under  consideration  a  proposal  to  set  up
 a  newsprint  plant  each  in  the  public  sec-
 tor;  the  private  sector  and  the  co-opera-
 tive  sector;

 (b)  if  so,  the  decision  taken  in
 Tegard;

 (०)  where  the  plants  in  the  different
 sectors  will  be  located  and  what  will  be
 the  production  capacity  of  each  of  them;
 and

 (d)  how  far  the  newsprint  production
 capacity  is  proposed  to  be  augmented  in

 this
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 the  said  scheme  and  when  the  scheme  will  पटना  जंकशन  और  पटना  सिटी  स्टेशन
 be  implemented  ?

 के  नामों  में  परिवर्तन
 THE  MINISTER  OF  INDUSTRIAL  3822.  श्री  रामावतार  ः  क्या

 DEVELOPMENT  AND  COMPANY  रेलवे  हे
 2.  शी  रामावतार

 लल न  हि AFFAIRS  (SHRI  F.  A.  AHMED):  (a)  रेलवे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि to  (d).  All  the  proposals  to  set  up  news-
 print  plants  in  the  Public,  Private  or  Co-:
 operative  Sector  are  at  exploratory  stage
 and  no  decision  has  so  far  been  taken
 about  their  location  or  size.

 Import  Duty  on  Raw  SK
 3820.  SHRI  HIMATSINGKA:  Will

 the  Minister  of  COMMERCE  be  pleased
 to  state  :

 (a)  whether  Government  have  decided
 to  cut  down  the  import  duty  on  raw  silk;

 (b)  if  so,  to  what  extent;

 Fi
 (c)  how  far  the  cost  of  imported  raw

 silk  will  come  down  with  this  reduction
 of  import  duty;  and

 (d)  how  it  will  compare  with  the  cost
 Of  production  of  indigenous  raw  silk  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)  No, Sir.

 (b)  to  (d).  Do  not  arise.

 Export  oF  Castor  On

 3821.  SHRI  HIMATSINGKA  :  Will  the
 Minister  of  COMMERCE  be  pleased  to
 state  :

 (a)  whether  it  is  a  fact  that  the  Indian
 exports  of  castor  oi!  have  been  hit  by  the
 Price  cut  affected  by  Brazil  from  $450  to
 $435  per  tonne  of  castor  oil;  and

 (b)  the  steps  which  have  been  taken
 by  Government  with  a  view  to  reducing
 the  cost  of  Indian  castor  oil  so  as  to  en-
 able  it  to  compete  with  Brazil’s  products
 in  foreign  markets  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD,  SHAFI  QURESHI):  (a)  and
 (b).  The  Government  is  not  aware  of  any
 such  price  cut  effected  by  Brazil.  How-
 ever  the  price  of  Indian  castor  oil  con-
 tinues  to  be  competitive  in  international
 market.

 (क)  क्या  यह  सच  है  कि  कुछ  समय  से
 पटना  निवासी  यह  मांग  कर  रहे  हैं  कि  पूर्व
 रेलवे  के  पटना  जंकशन  और  पटना  सिटी
 स्टेशन  के  नामों को  बदल  कर  क्रमश:  पाटली-

 पुत्र  तथा  पटना  साहिब  कर  दिया  जाये;

 (ख)  क्या  बिहार  सरकार  ने  भी  उपरोक्त
 स्टेशनों  के  नामों  में  परिवर्तन  करने  का
 समर्थन  किया  है;

 (ग)  यदि  हां,  तो  इस  पर  सरकार  की
 क्या  प्रतिक्रिया  है;  और

 (घ)  नामों  में  यह  परिवर्तन  करने  में
 कितना  समय  लगने  की  सम्भावना  है  ?

 रेलवे  मंत्रो  (भी  चे०  मु०  पुनाजा)  :  (क)
 पटना  के  श्री  तख्त  हरिमन्दिर  जी  की
 प्रबन्धक  समिति  से  इस  आशय  का  एक
 अभ्यावेदन  मिला  था  कि  पटना  सिटी  रेलवे
 स्टेशन  का  नाम  बदलकर  पटना  साहिब
 कर  दिया  जाये  ।  इस  मंत्रालय  को  पटना
 निवासियों  की  ओर  से  पटना  जंक्शन
 रेलवे  स्टेशन  का  नाम  बदलकर  पाटलीपृत्र'
 कर  देने  के  बारे  में  कोई  अभ्यावेदन  नहीं  मिला

 है।  लेकिन  इस  सम्बन्ध  में  बिहार  राज्य  सरकार
 के  एक  प्रस्ताव  पर  विचार  किया  जा  रहा
 है  1

 (ख)  जीहां।

 (ग)  गृह  मंत्रालय  सम्बन्धित  मंत्रालयों
 और  रेल  मंत्रालयों  के  परामर्श  से  प्रस्तावों  पर
 विचार  कर  रहा  है  ।

 (घ)  यह  मंत्रालय,  फिलहाल  इस  सम्बन्ध
 में  कोई  सूचना  देने  की  स्थिति  में  नहीं  है  ।

 Cost  oF  MINING  CoAL
 3823.  SHRI  N.  K.  SOMANI:  Will  the

 Minister  of  STEEL,  MINES  AND
 METALS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  according
 to  the  assessment  made  by  the  Tariff  Com-
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 mission,  the  cost  of  mining  coal  has  gone
 up  considerably  since  the  Coal  Price  Revi-
 sion  Committee  reported  on  the  cost  struc-
 ture  in  1958;

 (b)  the  recommendations  of  the  Tariff
 Commission  in  regard  to  the  need  for
 economic  incentives  for  coal  mining;  and

 (c)  the  steps  taken  to  implement  the
 recommendations  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL,  MINES  AND
 METALS  (SHRI  P.  C.  SETHI):  (a)  Yes,
 Sir.

 (b)  The  Tariff  Commission,  in  the  price
 structure  recommended  by  it,  has  provided
 incentives  for  coal  mining,  apart  from
 other  factors,  by  giving  liberal  allowances
 for  replacement  of  machinery,  3.75%  re-
 turn  on  working  capital,  15%  retum  on
 net  fixed  assets,  a  24%  provision  for  con-
 tingencies  and  a  further  liberal  provision
 for  bringing  stores  costs  up-to-date.  Be-
 sides,  the  output  per  manshift,  which  is
 basic  to  all  calculations  on  costs  of  min-
 ing,  has  been  taken  at  a  figure  lower  than
 that  published  by  the  Director  General  of
 Mines  Safety  for  the  different  Regions,
 i.e,  Bengal/Bihar  and  outlying  fields  etc.
 With  regard  to  subsidies,  full  neutralisa-
 tion  of  genuinely  and  economically  in-
 curred  costs  has  also  been  recommended.

 (c)  The  question  of  subsidies  had  been
 remitted  to  a  Study  Group  for  detailed
 examination.  The  prices  of  all  coal  and
 soft  coke  had  been  decontrolled  with  effect
 from  24th  July,  +1967.

 मंसूर  में  नये  उद्योग

 3824.  श्री  रामचन्द्र  वीरप्पा  क्या
 औद्योगिक  विकास  तथा  समवाय  कार्य  मंत्री

 यह  बताने  की  कृपा  करेगें  कि  :

 (क)  क्या  चतुर्थ  पंचवर्षीय  योजना  के
 दौरान  सरकारी  क्षेत्र  में  मंसूर  में  कोई  नये
 उद्योग  स्थापित  करन  का  विचार  है  ;

 (ख)  यदि  हां,  तो  किन  स्थानों  पर;
 और

 (ग)  वे  उद्योग  क्या  होगे  ;
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 ओद्योगिक  विकास  तथा  समवाय  कार्य
 मंत्री  (श्री  फखरुद्दीन  अली  अहमद )  :

 (क)  से  (ग).  चौथी  योजना  जो
 अप्रैल,  969  4  प्रारम्भ  होगी,  का  कायें
 अभी  प्रारम्भ  ही  किया  गया  है।  सरकारी
 क्षेत्र  में  किये  जाने  वाले  उद्योग  संबंधी
 कार्यक्रम  के  बारे  में  चौथी  योजना  का

 विस्तृत  अध्ययन  पूरा  हो  जाने  के  बाद  ही
 कुछ  बताया  जा  सकेगा ।

 VESTIBULAR  TRAINS
 3825.  SHRI  NITIRAJ  SINGH  CHAU-

 DHARY:  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  state  :

 (a)  whether  to  avoid  murders  and  other
 crimes  on  the  Railways  and  also  to  put  a
 check  to  without-ticket  travel,  the  Railways
 Propose  to  introduce  vestibular  trains;  and

 (b)  if  so,  when?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  ८.  M,  POONACHA):  (a)  and
 (b).  Vestibuled  trains  are  already  running
 on  Indian  Railways.  It  is  the  accepted
 policy  to  progressively  introduce  more  and
 more  Vestibuled  trains  on  Indian  Railways
 as  new  coaches  suitable  for  vestibuling  are
 turned  out  from  Shops.

 HinpustTan  STEEL  Lt.
 3826.  SHRI  NITIRAJ  SINGH  CHAU-

 DHARY  :  Will  the  Minister  of  STEEL,
 MINES  AND  METALS  be  pleased  to
 state  :

 (a)  the  total  capital  employed  in  the
 Hindustan  Steel  Ltd.  and  the  total  average
 annual  sale  effected  by  it;

 (b)  whether  the  sales  of  Hindustan
 Steel  compare  favourably  with  similar  pri-
 vate  sector  undertakings;

 (c)  if  not,  the  total  losses  suffered  so
 far  and  the  reasons  therefor;  and

 (d)  the  steps  taken  to  improve  the  sale
 tates  ?

 THE  MINISTER  OF  STEEL,  MINES
 AND  METALS  (DR.  CHANNA
 REDDY)  :  (a)  to  (d).  The  information  is
 being  collected  and  will  be  laid  on  the
 Table  of  the  House.



 15  Written  Answers

 H.E.C.,  RANCHI
 3827.  SHRI  NITIRAJ  SINGH  CHAU-

 DHARY:  Will  the  Minister  of  INDUS-
 TRIAL  DEVELOPMENT  AND  COM-
 PANY  AFFAIRS  be  pleased  to  state  :

 (a)  whether  Government's  attention  has
 been  drawn  to  the  views  expressed  by
 former  Chairman  of  H.E.C.,  Ranchi,  ap-
 pearing  in  Engineering  Times  of  the  3th
 February,  968  regarding  foreign  collabo-
 ration;  and

 (b)  if  so,  Government’s  reaction  there-
 to?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a)
 No.  Sir.

 (b)  Does  not  arise,

 REGIONAL  TEA  BOARD  AT  KOTTAYAM
 3828.  SHRI  NANJA  GOWDER:  Will

 the  Minister  of  COMMERCE  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  the  Kerala
 Small  Tea  Growers  Association  has
 requested  to  open  a  Regional  Tea  Board
 Office  at  Kottayam;  and

 (b)  if  so,  the  reaction  of  Government
 thereto  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI):  (a)  Yes,  Sir.

 (b)  Government  have  not  found  it  pos-
 sible  to  accede  to  this  request.

 PERSONNEL  AND  WELFARE  INSPECTORS  ON
 RaILways

 3829.  SHRI  Y.  A.  PRASAD:  Will  the
 Minister  of  RAILWAYS  be  pleased  to
 state  :

 (a)  whether  it  is  a  fact  that  Personne!
 Inspectors  and  Welfare  Inspectors  form
 part  of  Personnel  Branch;

 (b)  whether  it  is  a  fact  that  the  Assist-
 ant  Personnel  Inspectors  in  Grade
 Rs.  20—320  and  Personnel  Inspectors  in
 Grade  250—380  on  the  Northern  Railway
 are  cdntinuing  in  the  same  grade  for  the
 last  8  to  2  years  on  account  of  meagre
 number  of  posts  in  higher  grades;
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 (९)  whether  #  is  also  a  fact  that  no
 Percentage  of  higher  grade  posts  is  laid
 down  for  them,  as  has  been  done  fn  case
 of  other  categories;

 (d)  whether  it  is  further  a  fact  that  the:
 Assistant  Welfare  Inspectors  and  Welfare
 Inspectors  on  the  Northern  Railway  have
 greater  chancas  of  promotion  to  grade
 Rs.  250—380  and  Rs.  335—425;  and

 (e)  if  so,  the  steps  being  taken  to  secure
 parity  in  promotion  chances  to  both  the
 categories  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C.  M.  POONACHA):  (a)  to  (e).
 Information  is  being  collected  and  will
 be  laid  on  the  Table  of  the  Sabha  in  due
 course.

 Pic  IRON  UNITS  IN  PRivaTE  SECTOR
 3830.  SHRI  S.  R.  DAMANI:  Will  the

 Minister  of  STEEL,  MINES  AND
 METALS  be  pleased  to  state  :

 (a)  whether  any  proposals  for  the
 setting  up  of  pig-iron  units  in  the  private
 sector  have  been  submitted  to  Govern-
 ment;  and

 (b)  if  so,  whether  any  decision  has
 been  taken  in  the  matter  ?

 THE  MINISTER  OF  STEEL,  MINES
 AND  METALS  (DR.  CHANNA
 REDDY:  (a)  At  present  no  application
 is  under  consideration  for  the  grant  of
 letter  of  intent  in  regard  to  setting  up  of
 pig  iron  units  in  the  private  sector.

 (b)  Does  not  arise.

 रलवे  विशेष  सुरक्षा  दल

 3832.  श्री  मोलहू  प्रसाद:  क्या  रेलवे

 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  962  से  जनवरी,  968  तक
 की  अवधि  में  रेलवे  के  विशेष  सुरक्षा  दल  में

 श्रेणी-वार  कितने  व्यक्तित  नियुक्त  किये  गये;
 और

 (ख)  उनमें  से  अनुसूचित  जातियों  तथा

 अनुसूचित  आदिम  जातियों  के  कितने  व्यक्ति

 है!
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 रेलबे  मंत्री  (श्री  Wo  मु०  पुनाचा)  :  (क)
 और  (@).  सूचना  मंगायी  जा  रही  है  और
 सभा-पटल  पर  रख  दी  जायेगी  1

 रेलवे  मंत्रालय  में  हिन्दी  में  काम

 3833.  श्री  मोलहू  प्रसाद  :  क्या  रेलवे
 मंत्री  30  जून,  967  के  अताराॉकित  प्रश्न
 संख्या  4273  के  उत्तर  के  सम्बन्ध  में  यह
 बताने  की  कृपा  करेंगे  कि:

 (क)  क्या  तृतीय  तथा  चतुर्थ  श्रेणी  के
 कर्मचारियों  के  सभी  रिकार्ड  हिन्दी  में  रखने
 का  विचार  है;

 (ख)  यदि  नहीं,  तो  उसके  क्या  कारण
 हें;

 (ग)  क्या  रेलवे  स्टेशनों  में  रिकार्ड  हिन्दी
 में  रखे  जाते  हैं;

 (घ)  यदि  नहीं,  तो  उसके  क्या  कारण

 (=)  क्या  दिल्ली  तथा  नई  दिल्ली
 स्टेशनों  पर  बोर्डों  पर  रेलगाड़ियों  के  आने
 तथा  छूटने  के  सम्बन्ध  में  तालिकाएं  हिन्दी
 में  लगाने  का  विचार  है  ?

 रेलवे  मंत्री  (श्री  चे०  मु०  पुनाजा)  :  (क)
 और  (ग).  जी  नहीं  ।

 (ख)  और  (घ).  ऐसे  रिकाई  हिन्दी  में
 रखने  के  लिए  अभी  कोई  विनिश्चय  नही  किया
 गया  है  ।

 (ड)  गाड़ियों  के  पहुंचने  और  छूटने  का
 समय  बताने  वाले  बोई  दिल्ली  और  नई  दिल्ली
 स्टेशनों  पर  हिन्दी  में  भी  लगे  हुए  हैं

 रेलवे  यात्रियों  की  श्रेणियां

 3834.  श्री  मोलहू  प्रसाद:  क्या  रेलवे
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  सरकार  का  विचार  रेलवे
 में  डिब्बों  की  विद्यमान  चार  श्रेणियों  के  स्थान
 पर  भविष्य  में  एक  अथवा  दो  श्रेणी  बनाने  का
 द. &@»
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 (a)  यदि  हां,  तो  कब  तक;  और

 (ग)  यदि  नहीं,  तो  इसके  क्या  कारण
 हैं;

 रेलवे  मंत्री  (भी  चे०  मु  पुनाथा)  :  (क)
 अभी  इस  तरह  का  कोई  प्रस्ताव  विचाराधीन
 नहीं  है  ।

 (ख)  भाग  (क)  के  उत्तर  को  देखते  हुए
 सवाल  नहीं  उठता  ।

 (ग)  भारतीय  रेलों  में  दर्जों  की  वर्तमान
 व्यवस्था  रेल  यात्रियों  की  आवश्यकताओं
 के  अनुरूप  की  गई  है।  इस  व्यवस्था  में
 कोई  परिवर्तन  करने  की  आवश्यकंता  अनुभव
 नहीं  की  गयी  है  ।

 हिन्दी  में  कार्य

 3835.  श्री  मोलहू  प्रसाद:  क्या  ओद्यो-
 गिक  विकास  तथा  समवाय  कार्य  मंत्री  30

 जून,  967  के  अतारांकित  प्रश्न  संख्या
 427]  के  उत्तर  के  सम्बन्ध  में  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  उनके  मंत्रालय  में  किसी  भी  अनुभाग
 में  हिन्दी  में कार्य  आरम्भ  नहीं  किये  जाने
 के  क्या  कारण  हैं;  और

 (ख)  गैर-तकनीकी  विभागों  में  हिन्दी
 में  कार्य  करना  कब  तक  आरम्भ  करने  का  विचार
 है?

 ओद्योगिक  विकास  तथा  समवाय  कार्य
 मंत्रो  (श्री  फखरुद्दीन  अली  अहमद)  :  (क)
 और  (ख).  औद्योगिक  विकास  विभाग  के

 कुछ  अनुभागों  में  हिन्दी  में  फाइलों  पर  अब
 उन  मामलों  में  टिप्पण  लिखना  प्रारम्भ  कर
 दिया  गया  है  जो  जटिल  किस्म  के  नहीं  होते
 हे  1

 Heavy  ELECTRICAL  PLANTS
 3836.  SHRI  7.  BARUA:  Will  the

 Minister  of  INDUSTRIAL  DEVELOP-
 MENT  AND  COMPANY  AFFAIRS  be
 pleased  to  state:
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 (a)  whether  Government  have  con-
 ducted  a  study  to  enquire  into  the  causes
 of  the  abnormal  industrial  unrest  in  the
 Heavy  Electrical  Plants:

 (b)  if  so,  the  conclusions
 and

 (c)  the  steps  taken  by  Government  to
 remove  these  causes  ?

 arrived  at;

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a)
 to  (c).  There  is  no  abnormal  industrial
 unrest  as  such  in  the  Heavy  Electricals
 Plants.  While  labour  problems  are  dealt
 with  in  the  context  of  conditions  prevailing
 in  a  particular  unit,  no  general  study  as
 suggested  has  so  far  been  necessary.

 दिल्ली  &  रेलवे  कम  चारियों  को
 क्वार्टरों  का  आबंटन

 3837.  श्री  चन्द्र  शेखर  सिह  :  क्या  रेलवे
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  दिल्ली  में
 रेलवे  कर्मचारियों  को  क्वार्टरों  का  आवंटन
 उनकी  नियुक्ति  की  तिथि  के  अनुसार  नहीं
 किया  जाता  है;

 (ख)  यदि  हां,  तो  क्वार्टरों  का  आवंटन
 किस  आधार  पर  किया.  जाता  है;  और

 (ग)  नियुक्ति  की  तिथि  के  अनुसार
 क्वार्टरों  का  आवंटन  न  किये  जाने  के  क्या
 कारण  हैं  ?

 रेलवे  मंत्री  (श्री  चे०  मु०  पुनाचा)  :

 क)  जी  हां

 (ख)  रेल  कमंचारियों  को  क्वार्टरों  के
 आवंटन  की  अग्रता  आवंटन  प्राधिकारी  के
 पास  उनके  आवेदन-पत्रों  के  प्राप्त  होने  की तारीख
 के  अनुसार  पंजीकरण  की  तारीख  के  आधार
 पर  निर्धारित  की  जाती  है  |

 (ग)  वर्तमान  कार्यावधि  कई  वर्षों  से
 सभी.  रेलों  पर  समान  रूप  से  अपनायी  जा  रही
 है  और  संतोषजनक  रूप  से  चल  रही  है  1  दिल्ली
 क्षेत्र  में  वतेमान  परिपाटी  में  परिवर्तन  करना
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 व्यावहारिक  न  होगा  क्योंकि  ऐसा  करने  से
 सभी  रेलों  पर  प्रभाव  पड़ेगा  और  कई  नयी
 समस्याएं  पैदा  हो  जाने  की  सम्भावना  है  1

 CHEMICALS  PLANT  AND  MACHINERY
 ASSOCIATION

 3838.  SHRI  M.  SUDARSANAM:  Will
 the  Minister  of  INDUSTRIAL  DEVE-
 LOPMENT  AND  COMPANY  AFFAIRS
 be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  the  Che-
 micals  Plant  and  Machinery  Association
 of  India  has  protested  to  Government
 against  the  purchase  policy  of  public
 sector  companies  in  buying  their  require-
 ments  relating  to  electrical  plants  and
 allied  fields;  and

 (b)  if  ४०,
 thereto  ?

 Government's  reaction

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY  AF-
 FAIRS  (SHRI  F.  A.  AHMED):  (a)  Yes.
 Sir.

 (b)  The  representation  is  under  consi-
 deration.

 MINING  ‘AND  ALLIED  MACHINERY
 CORPORATION,  DURGAPUR

 3839.  SHRI  0.  2.  DESAT:  Will  the
 Minister  of  INDUSTRIAL  DEVELOP-
 MENT  AND  COMPANY  AFFAIRS  be
 pleased  to  state:

 (a)  when  the  Mining  and  Allied  Machi-
 nery  Corporation,  Durgapur,  went  into
 commission;

 (b)  whether  it  is  a  fact  that  the  Corpo-
 ration  since  its  inception,  fas  not  made
 any  profits  but  incurred  a  loss  of  about
 Rs,  472  lakhs  in  ‘1966-67  as  against
 Rs,  242  lakhs  in  ‘1965-66;

 (c)  whether  the  total  salary  bill  for
 ‘1966-67  showed  an  upward  trend  as  com-
 pared  to  1965-66;  and

 (d)  if  so.  the  justification  therefor  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a)
 The  Coal  Mining  Machinery  Project
 which  was  later  on  incorporated  as  a
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 separate  company  under  the  name  and
 style  of  Mining  and  Allied  Machinery
 Corporation  Limited,  was  partly  commis-
 sioned  in  4963  when  it  was  a  part  of
 Heavy  Engineering  Corporation,  Ranchi.

 (b)  The  Corporation  has  not  made  any
 profits  since  its  inception.  It  incurred  a
 loss  of  Rs.  -2,08,24,167  in  i965-66  and
 Rs.  ‘4,71,51,560,  in  1966-67.

 (c)  Yes,  Sir.
 (d)  The  increase  in  the  total  salary  bill

 was  due  to  payment  of  annual  increments
 and  increased  Dearness  Allowance  to  em-
 ployees.

 MINING  AND  ALLIED  MACHINERY
 CORPORATION

 3840.  SHRI  2.  C,  DESAI:  Will  the
 Minister  of  INDUSTRIAL  DEVELOP-
 MENT  AND  COMPANY  AFFAIRS
 be  pleased  to  state:

 (a)  whether  the  prolonged  depression
 in  the  economy  of  the  Mining  and  Allied
 Machinery  Corporation,  Durgapur,  led
 Government  to  make  a  great  deal  of
 changes  in  the  administration  and  produc-
 tion  pattern  of  the  plant  more  than  a
 year  ago  without  much  success;

 (b)  whether  the  plant  was  installed  at
 a  cost  of  about  Rs.  3l  crores  with  U.S.S.R.
 collaboration  and  aimed  at  self-sufficiency
 and  whether  the  fall  in  coal  raising  in
 subsequent  years  necessitated  the  evolu-
 tion  of  a  programme  to  diversify  produc-
 tion;  and

 (c)  whether  the  reasons  for  the  short-
 fall  in  the  production  could  be  ascribed
 to  lack  of  adequate  demand  for  coal  min-
 ing  equipment,  diversification  in  the  pro-
 gramme  of  manufacture,  delay  in  the
 receipt  and  commissioning  of  equipment
 and  Low  Labour  utilisation  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a)
 to  (ce).  The  Coal  Mining  Machinery  Pro-
 ject  was  set  up  with  Russian  collaboration
 as  part  of  the  Heavy  Engineering  Corpo-
 ration,  Ranchi  and  the  estimated  cost  of
 the  project  was  Rs.  31  crores.  A  sepa-
 rate  Company  under  the  name  Mining  and
 Allied  Machinery  Corporation  Limited,
 Durgapur,  was  incorporated  in  April,  965
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 to  implement  this  project.  The  project
 was  set  up  to  meet  the  estimated  demand
 of  about  76  million  tonnes  of  coal  for
 the  3rd  Plan  Period  and  rising  to  36
 million  tonnes  in  the  4th  Plan  Period,  The
 Plant  was  to  build  up  8  capacity  of
 45,000  tonnes  of  coal  mining  equipment
 in  97l-72  starting  with  5,000  tonnes  in
 1965-66.  However,  due  to  lack  of  orders
 for  the  kind  of  equipment  for  the  manu-
 facture  of  which  it  was  established  caused
 by  the  down-ward  revision  of  coal  targets
 and  the  relatively  slower  pace  of  mecha-
 nisation  of  mines,  it  became  necessary  to
 diversify  the  production  of  the  plant  to
 keep  it  loaded.  Such  _  diversification
 necessitated  administrative  and  organisa-
 tional  changes  within  the  plant  the  results
 of  which  will  be  secured  over  a  period  of
 time.  The  actual  physical  production  in
 the  plant  has  been  less  than  what  was
 originally  scheduled  in  the  build  up  of  its
 capacity  and  this  is  attributable  partly  to
 the  diversification  measures  causing  im-
 balances  in  some  of  the  shops  of  the  plant
 and  partly  to  the  relatively  low  level  of
 productivity  of  the  labour  force.  Corrective
 measures  in  regard  to  these  have  also  been
 initiated  by  the  introduction  of  incentive
 schemes,  re-organisation  of  the  technologi-
 cal  departments  etc,

 RAILWAY  YARD,  CHAMAGRAM  STATION
 3841,  SHRIMATI  UMA  ROY:  Will

 the  Minister  of  RAILWAYS  be  pleased  to
 state  :

 (a)  whether  Government  are  aware
 that  from  the  yard  of  Chamagram  Rail-
 way  Station  on  the  North-East  Frontier
 Railway,  huge  quantities  of  iron,  steel  mate-
 rials,  foodgrains  and  other  essential  articles
 are  being  daily  pilferred  by  large  number
 of  criminals  with  the  knowledge  of  the  Rail-
 way  Protection  Force  men  and  officers  on
 duty;  and

 (b)  if  so,  the  steps  taken  by  the  Chief
 Security  Officer,  Railway  Protection  Force,
 on  the  North-East  Frontier  Railway  to
 prevent  the  theft  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C,  M.  POONACHA):  (a)  No.
 There  has  been  no  theft  of  iron  and  steel
 materials  during  966  and  ‘1967,  Only
 3  cases  of  yard  thefts  have  been  reported
 in  967  as  against  2  in  1966,  As  regards
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 theft  of  foodgrains,  0  cases  were  reported  =  सरकार  द्वारा  अनुमति  दे  दी  गई  थी  ।  शेष in  967  as  against  5  1966. ‘gains:  m
 को  उद्योग  (विकास  तथा  विनियमन)  अधि- (७)  The  following  preventive  measures

 are  taken  :—
 (i)  Armed  patrolling  by  Police  and

 R.P.F.  personnel  on  the  affected
 area  has  been  introduced;

 Gi)  Trains  carrying  food  stu  and
 otber  essential  goods  are  escort-
 ed;  and

 (iii)  State  authorities  have  deputed
 Force  at  vulnerabie  stations  in
 West  Bengal  portion  to  prevent
 smugeling  of  rice  and  apprehend
 smugglers  and  smuggled  rice.

 आटा  तथा  संदा  सिल

 3842.  श्री  प०  लाठ  बारूपाल  :  क्या
 औद्योगिक  विकास  तथा  समवाय-कार्य  मंत्री
 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  विभिन्न  राज्यों  में  जाजू  फर्म  की
 आटा  तथा  मैदा  की  कितनी  मिलें  हैं;

 (ख)  प्रत्येक  मिल  कब  स्थापित  की  गई
 थी,  कितनी  मिलें  केन्द्रीय  सरकार  की  पूर्व
 अनुमति  से  स्थापित  की  गई  थीं  और  कितनी
 मिलों  के  स्थापित  होने  के  बाद  अनुमति  ली
 गई  थी  ;

 (ग)  क्या  यह  भी  सच  है  कि  आसाम
 आटा  मिल्स  को  20  टन  गेहूं  का  कोटा  दिया
 गया  था  जिसे  बाद  में  बढ़ा  कर  70  टन  और
 फिर  .00  टन  कर  दिया  गया  था  और  यदि
 हां,  तो  इसके  क्या  कारण  हैं;  और

 (घ)  क्या  इस  मिल  के  विरुद्ध  भूतपूर्व
 गृह  मंत्री  को  कोई  ज्ञापन  अथवा  शिकायत
 की  गई  थी  और  यदि  हां,  तो  इस  बारे  में  क्या
 कार्यवाही  की  गई  है  ?

 औद्योगिक  विकास  तथा  समवाय-कार्य
 -मंत्री  (६  फलरूद्दीन  अलो  अहमद)  :  (क)
 विभिन्न  राज्यों  में  ऐसी  8  आटा  मिलें  हैं  जिनमें
 जाजुओं  का  कुछ  हिस्सा  है  ।

 (ख)  इनमें  से  तीन  कारखानों  को  क्रमशः
 1959,  966  और  967  में  लाइसेंस

 दिये  गये  थे और  एक  की  स्थापना  के  लिए

 नियम  के  अधीन  लाइसेंस  नहीं  दिया  गया
 है।

 (ग)  मैसर्स  आसाम  फ्लोर  मिल्स  गौहाटी
 को  एक  पाली  के  आधार  पर  60  मी०  टन  प्रति-
 दिन  की  क्षमता  के  लिए  लाइसेंस  दे  दिया  गया
 है।

 (घ)  हमें  ऐसी  कोई  भी  जानकारी  नहीं
 है।

 स्वयं  चालित  यत्नों  से  रेल  गाड़ियों  को
 रोकना

 3843.  श्री  रामावतार  शास्ती  प्क्या
 रलबे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क  )  क्या  पूर्वोत्तर  रेलवे  के  महाप्रबन्धक
 को  महेंन्दर  (पटना)  से  स्वयंचालित  यंत्रों
 से  रेलगाड़ियों  को  रोकने  के  बारे  में  कोई
 प्रस्ताव  प्राप्त  हुआ  है;

 (ख)  क्या  उसने  यह  दावा  किया  है  कि

 वह  इस  यंत्र  से  एक  ही  लाइन  पर  दो  ओर
 से  आने  वाली  दो  रेलगाड़ियों  को  रोक
 सकता  है  और  दोनों  रेलगाड़ियों  में  कोई  टक्कर

 नहीं  होगी;  और

 (ग.)  यदि  हां,  तो  क्या  सरकार  का  विचार
 इस  यंत्र  की  कार्यकुशलता  का  पता  करने  का
 है  ताकि  रेलवे  दुर्घटनाओं  को  रोका  जा  सके  ?

 रेलवे  मंत्री  (श्री  थ्बे०  मु०  पुनाचा)  :  (क)
 जी  नहीं  ।

 (ख)  और  (ग).  सवाल  नहीं  उठता  |

 STEEL  PLANT  IN  HARYANA
 3844.  SHRI  YASHPAL  SiNGH:  Will

 the  Minister  of  STEEL,  MINES  AND
 METALS  be  pleased  to  state  :

 (a)  whether  there  is  any  proposal  under
 consideration  to  establish  a  stcel  plant  in
 Haryana  State:

 (b)  if  so,  the  site  selected  for  the  same;
 and

 (c)  the  amount  allocated  for  the  same  ?
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 THE  MINISTER  OF  STEEL,  MINES
 AND  METALS  (DR.  CHANNA
 REDDY):  (a)  No,  Sir.

 (b)  and  (c).  Do  not  arise,

 पांचवां  इस्पात  कारखाना
 3845.  श्रो  नाथ्राम  अहिरवार  :  क्या

 इस्पात,  खान  तथा  धात्  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  क्या  सरकारी  क्षेत्र  में  पांचवा  इस्पात
 कारखाना  स्थापित  करने  के  बारे  में  ब्रिटिश
 अमरीकी  स्टील  वर्क्स  फार  इण्डिया  कन्साशियम
 के  द्वारा  कोई  करार  किया  गया  था;

 (ब)  बी०  To  एस०  आई०  सी०  द्वारा
 अस्तावित  कारखाने  के  लिए  किन  स्थानों  का
 चयन  किया  गया  है  तथा  बे  किन  राज्यों  में
 हैं  ;

 (ग)  इन  में  से  कौन  से  स्थान  है  जहां
 सरकार  का  विचार  पांचवा  इस्पात  कारखाना
 स्थापित  करने  का  है;  और

 (घ)  क्या  किसी  ऐसे  राज्य  ने  जिसको
 कारखाने  की  स्थापना  के  लिये  छांटा  गया  है
 मांग  की  है  कि  कारखाना  शीघ्र  स्थापित  किया
 जाना  चाहिये  और  यदि  हां,  तो  वह  राज्य
 कौन  कौन  से  हैं  तथा  सरकार  ने  उस  पर  कया

 कार्यवाही  की  है  ?

 इस्पात,  खान  तथा  धातु  मंत्री  (डा०
 अन्ना  रेही)  :  (क)  से  (घ).  सरकारी
 क्षेत्र  में  पांचवें  इस्पात  कारखाने  को  स्थापना
 के  लिए  स्थान  निर्धारण  के  बारे  में  भारत  सरकार
 ने  27  जनवरी,  i965  को  ब्रिटिश  अमरीकी
 स्टीलवर्क्स  फार  इण्डिया  कन्साशियम  (बी०
 To  एस०  आई०  सी०)  के  साथ  तीन  क्षेत्रों  —

 (a)  बैलाडिला--विशाखापत्तनम  ;

 (2)  सेलम--नेवेली;  और

 (3)  हौसपेट--गवा

 'में  छः  विभिन्न  स्थानों  की  जांच  करने  और
 सरकार  को  अन्तिम  रूप  से  निर्णय  करने  के
 बलिए  प्रवर्ता-क्रम  में,  दो  स्थान  बताने  के  बारे
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 में  एक  समझौता  किया  था  ।  कन्साशियम
 ने  अपने  स्थान-निर्धारण  प्रतिवेदन  में,  जो  25
 जून,  965  को  सरकार को  प्रस्तुत  किया  गया
 था,  दो  स्थानों--(1)  आन्ध्र  प्रदेश  में
 विशाखापत्तनम  और  (2)  मैसुर  में  हौसपेट
 की  सिफारिश  की  और  उनके  बिचार  में  इन
 दोनों  में  विशाखापत्तनम  अधिक  उपयुक्त
 है  ।  राज्य  सरकारों  ने  जिनमें  आन्ध्र  प्रदेश
 और  मैसूर  भी  शामिल  है,  अपने  अपने  क्षेत्रों
 में  पांचवा  इस्पात  कारखाना  स्थापित  करने  की
 मांग  की  है  1

 चौथी  पंचवर्षीय  योजना  में  पांचबाँ
 इस्पात  कारखाना  स्थापित  करने  के  प्रश्न  पर
 प्रत्याशित  मांग  और  राष्ट्रीय  साधनों  की
 उपलब्धि  के  संदर्भ  में  पुनविलोकन  किया  जा
 जा  रहा  है  और  अभी  तक  इस  बारे  में  कोई
 अन्तिम  निर्णय  नहीं  किया  गया  है

 DEMONSTRATION  BY  EMPLOYEES  OF  INDIAN
 STANDARDS  INSTITUTION

 3846.  SHRI  BHAGABAN  DAS:

 SHRI  P.  P.  ESTHOSE  :
 SHRI  SATYA  NARAIN  SINGH  :

 Will  the  Minister  of  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  the  cm-
 ployees  of  the  Indian  Standards  Institu-
 tion,  Delhi,  demonstrated  in  front  of  the
 Indian  Standards  Institution  Office,  Delhi,
 on  the  6th  February,  1968;

 (b)  if  so,  their  demands;  and

 (c)  the  steps  taken  by  the  Government
 to  settle  the  dispute  ?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  COMPANY
 AFFAIRS  (SHRI  F.  A.  AHMED):  (a)
 Yes,  Sir.

 (b)  and  (c).  The  particular  demand  of
 the  ISL  Employees  Union  in  this  demon-
 stration  was  that  the  production  of  housc
 rent  receipt  should  not  be  insisted  upon
 in  cases  where  house  rent  allowance  at
 enhanced  rate  of  20%  is  claimed  as  it
 has  not  been  required  for  claiming  the
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 allowance  upto  15%.  The  matter  is  being
 handled  by  the  Indian  standards  Institu-
 tion  and  it  is  expected  to  be  settled
 amicably,

 2.20  Hrs.
 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE

 GrounDING  OF  M.V.  Vishva  Shanti  atv
 CONSTANTZA

 at  सोताराम  केसरी  (कटिहार)
 अध्यक्ष  महोदय,  में  अविलम्बनीय  लोक  महत्व
 के  निम्नलिखित  विषय  की  ओर  परिवहन
 तथा  नौवहन  मंत्री  का  ध्यान  दिलाता  हूं
 और  प्रार्थना  करता  हूं  कि  वह  इस  बारे  में

 एक  वक्तव्य  दें

 1 मार्च,  968  को  रूमानिया  में

 कांस्टेन्ट्ज़ा  बन्दरगाह  के  निकट  एम०
 वी०  विश्व  शांति!”  के  रुक  जाने  का
 समाचार  ia

 THE  MINISTER  OF  TRANSPORT
 AND  SHIPPING  (DR.  V.  K.  R.  V.
 RAO):  Mr.  Speaker,  Sir,  I  am  sorry  to
 state  that  one  of  our  good  ships....

 SOME  HON,  MEMBERS:  We  have
 already  received  the  copies  of  this  state-
 ment  and  we  have  read  it.

 MR.  SPEAKER  :  Then,  the  hon,  Minis-
 ter  may  lay  it  on  the  Table  of  the  House.

 DR.  V.  K.  R.  V.  RAO:  Sir,  I  lay  the
 statement  on  the  Table  of  the  House.
 [Placed  in  Library.  See  No.  LT-42/68.].

 श्री  सीताराम  केसरी  :  अध्यक्ष  महोदय,
 मंत्री  महोदय  के.वक्तव्य  से  यह  स्पष्ट  हो
 जाता  है  कि  जो  जहाज  “विष्व  शांति”

 दुर्घटनाग्रस्त  हुआ  मार्च  को  6.  50  पर,
 उसकी  दुर्घटना  का  समाचार  मंत्री  महोदय
 को  2  मार्च  को  मिला  ।  यह  एक  बहुत  गम्भीर
 बात  है  ।  मैं  जानना  चाहता  हूं  कि  यह  समा-

 चार  इतनी  देर  से  क्यों  मिला  1

 दूसरी  बात  यह  कि  जिस  जहाज  के

 बनाने  में  करोड़  45  लाख  ०  लगे

 बह  4  या  5  बार  दुनिया  का  श्रमण
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 कर  चुका  था  |  इस  बार  भी  वह  9800.
 टन  के  करीब  माल  लेकर  चला  था  ।

 यूगोस्लाविया  और  यू०  ए०  आर०  के
 बन्दरगाहों  के  बाद  उसने  रूमानिया  के

 बन्दरगाह  में  प्रवेश  किया  ।  में  जानना  चाहता
 हूं  कि  ऐसे  जहाजों  के  प्रवेश  के  पहले  मौसम
 के  सम्बन्ध  में  जो  किसी  प्रकार  का  सिग्नल
 मिलता  है  वह  उसको  मिला  था  या  नहीं,
 और  अगर  नहीं  मिला  तो  इसकी  जिम्मेदारी
 किस  पर  ठहराई  गई  ?
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 DR,  V.  K.  R.  V.  RAO:  I  am  a  little
 surprised  that  the  hon,  Member  should
 complain  of  delay  in  information  being
 sent.  The  ship  struck  the  breakwaters  at
 6.30  p.m,  on  Ist  March,  At  3  a.m.  on  2nd
 March,  the  crew  were  taken  off  the  ship.
 We  received  information  on  the  2nd  March
 morning,  and  immediately  it  was  received,
 it  was  communicated  to  the  Central  Gov-
 ernment;  and  the  owners,  namely  the
 Shipping  Corporation  immediately  com-
 municated  the  information  to  the  insuring
 company  and  to  the  Salvage  Organisation
 so  that  somebody  from  the  Salvage  Orga-
 nisation  could  go  there.  They  had  also
 immediately  cabled  to  our  Embassy  in
 Rumania  who  sent  their  officer  to  the  spot
 to  find  out  what  assistance  should  be
 given.  Also  an  officer  from  the  Shipping
 Corporation  was  immediately  sent  to  Con-
 stantza.

 I  do  not  think  I  would  accept  the
 statement  that  there  was  any  delay  in  the
 information  being  sent.

 Regarding  the  second  question  whether
 there  was  any  idea  of  the  meteorological
 conditions  being  bad  and  so  on,  all  that
 will  be  the  subject  of  inquiry.  The  inquiry
 is  being  made  by  a  nautical  officer.  Cap-
 tain  Rikhy  who  has  been  there  from  0th
 March.  All  the  officers  are  detained  there
 along  with  their  logbooks  and  other  docu-
 ments.  As  soon  as  the  report  is  receiv-
 ed,  I  shall  be  quite  prepared  to  make  a
 statement.

 SHRI  S.  S.  KOTHARI  (Mandsaur)  :  It
 is  a  matter  of  serious  concern  that  this
 vessel  which  was  constructed  by  the  pub-
 lic  undertaking  namely  the  Hindustan
 Shipyard  Ltd.  in  which  we  have  invested
 a  lot  of  money,  should  have  disintegrated
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 and  broken  into  two  parts.  It  is  not  as  if
 fractures  have  occurred,  as  the  hon.  Minis-
 ter  has:  pointed  out.  An  important  issue
 ‘arises.  Not  only  is  it  a  pointer  to  the
 inefficiency  of  the  concern  which  cons-
 tructed  it  but  what  is  of  greater  import-
 ance  is  this.  Arc  there  fundamental
 defects  in  the  engineering  and  technology
 employed  by  this  concern”?  If  so,  I  would
 simply  put  this  to  the  hon.  Minister  more
 in  sorrow  than  in  anger:  Quo  vadis?
 Where  are  you  going?  If  the  technology
 or  engineering  employed  is  not  sound  and
 some  of  the  ships  constructed  are  basical-
 ly  defective,  then  it  is  a  matter  of  serious
 concern.  Would  the  Minister  appoint  a
 commission  of  inquiry  composed  of  tech-
 nical  personnel  to  look  into  this  aspect  of
 the  functioning  of  Hindustan  Shipyard,
 whether  the  engincering  and  technology
 are  sound  and  efficient?  Secondly,  which
 authority  certified  the  ship  as  sea-worthy.
 particularly  when  the  special  survey  was
 conducted  in  mid-967  when  it  was  declar-
 ed  sea-worthy  and  fit  to  operate?  In  the
 light  of  this,  why  did  it  disintegrate  into
 two  parts  by  a  minor  shock?  There  was
 no  collision  of  a  type  which  would  lead
 to  disintegration.

 MR.  SPEAKER  :  How  long  am  |  to  zo
 on  listening  to  his  speech  when  only  a
 question  or  two  by  way  of  clarification  is
 allowed  ?

 SHRI  S.  S.  KOTHARI:  I  am  asking
 only  one  or  two  questions.

 DR.  V.  K.  R.  V.  RAO:  I  am  sorry  that
 the  hon,  Member  seems  to  have  the  public
 sector  on  his  brain  all  the  while,  I  strong-
 ly  repudiate  the  allegations  which  have
 heen  made  by  such  a  responsible  person
 aus  my  hon.  friend.

 SOME  HON.  MEMBERS  :  No  allega-
 tions,

 SHRI  S.  S.  KOTHARI  :  He  is  becom-
 ing  irrelevant.

 DR.  V.  K.  R.  V.  RAO  :,  Certainly,  he
 has  made  allegations.  I  am  extremely
 sorry  he  has  done  it.

 This  ship  has  got  the  best  certificates
 from  the  Lloyds  Register  of  Shipping  and
 from  all  the  persons  who  have  deployed
 in  service.  It  has  made  4  runs,  Unfor-
 ‘tunately,  accidents  do  occur.  If  a  machi-
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 nery  manufactured  by  my  hon.  friend’s
 friends,  may  be  a  motor  car  or  something
 like  that  were  to  meet  with  an  accident,
 and  get  damaged,  could  it  be  attributed
 to  the  same  defect.  .(Interruptions)  I  am
 perfectly  entitled  to  defend  the  public
 sector  in  the  face  of  the  hon.  Member's
 allegations  against  it.

 SHRI  S.  S.  KOTHARI  :
 should  not  get  excited.

 The  Minister

 SHRI  RANGA  rose—

 DR.  V.  K.  R.  V.  RAO  :
 yielding,

 SHRI  RANGA  (Srikakulam)  :  We  are
 not  asking  him  to  yield.  J  am  not
 bothered  about  the  Minister.  It  is  im-
 proper  for  us  to  lose  our  temper.  But
 is  it  not  more  improper  for  a  Minister  to
 Jose  his  in  this  manner  ?

 SHRI  BAL  RAJ  MADHOK  (South
 Delhi)  :  Are  we  to  suffer  because  the
 Minister  loses  his  temper?

 T  am  not

 MR.  SPEAKER  :  My  experience  is
 that  none  of  us  can  afford  to  lose  temper,
 these  days.  These  days  are  so  bad  (/n-
 terruntion),

 DR.  V.  K.  R.  V.  RAO  :  I  can  assure
 the  House  that  neither  the  hon,  Member
 nor  |  have  lost  our  tempers,

 As  regards  the  question  who  gave  the
 certificate,  the  ship  had  been  surveyed.
 When  it  was  constructed,  it  was  done
 under  proper  survey  not  merely  by  our
 own,  mercantile  marine  surveyors  but  also
 by  Lloyds  Register  of  Shipping.  After
 completion  of  construction  ,the  ship  was
 surveyed  for  all  the  necessary  technical
 details  and  certificate  given.  It  was  placed
 in  the  highest  class  by  Lloyds  Register.
 It  has  already  done  4  voyages.  I  think
 it  is  an  extremely  unfortunate  accident
 that  occurred.  But  simply  because  an
 accident  has  occurred,  therefore  that  the
 whole  Hindustan  Shipyard  should  be  ar-
 rained  and  a  demand  made  for  the  ap-
 pointment  of  a  commission  of  inquiry—
 I  am  not  prepared  to  appoint  any  such
 commission.

 SHRI  S.  S.  KOTHARI  :  What  is  the
 nature  of  the  accident  ?  What  was  the  ex-
 vent  of  the  impact  ?
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 DR.  V.  K.  R.  V.  RAO  ;  All  that  has
 got  to  be  ascertained,

 SHRI  S.  S.  KOTHARI  :  He  has  not
 been  able  to  ascertain  this  simple  fact.
 though  the  accident  occurred  on  the  Ist  of
 March.

 SHRI  K.  NARAYANA  RAO  (Bob-
 bili)  :  From  the  statement,  it  is  evident
 that  no  immediate  salvage  measures  have
 been  undertaken.  Even  today  the  fate  of
 the  cargo  is  still  in  suspense,

 It  is  also  disclosed  that  we  are  having
 our  shipping  lines  with  Rumania  for  the
 past  40  years  and  we  have  done
 many  voyages  within  that  time.  From
 this  it  is  evident  that  we  bave  not  made
 any  treaty  provisions  contemplated  under
 sec.  403.  of  the  Merchant  Shipping  ct,
 according  to  which  we  have  to  make  treaty
 provisions  on  a  reciprocal  basis  for  wrecks
 of  this  kind.  Nor  do  we  have  elaborate
 provisions  covering  wrecks  and  _  salvages
 for  such  contingencies  which  are  costly.

 Therefore,  I  would  like  to  know  from
 the  hon,  Minister  whether  we  have  any
 treaty  arrangements  with  any  of  the  mari-
 time  Powers,  in  particular  with  Rumania,
 so  far  as  wrecks  and  Salvages  are  concern-
 ed.

 DR.  V.  K.  R.  V.  RAO  :  I  am  sorry  I
 am  not  in  a  position  to  answer  the  ques-
 tion  at  the  moment  whether  we  have  any
 treaty.  As  far  as  salvaging  is  concerned,
 an  officer  of  the  salvaging  organisation  is
 already  there  surveying  the  ship  and  try-
 ing  to  find  out  how  far  it  can  be  salvaged.

 श्री  रवि  राय  (पुरी):  यह  बहुत  ही
 दुखद  घटना  'है।  में  जानना  चाहता  हूं
 कि  यह  जो  सिल्वा  साहब  मर  गए  हैं,  क्या
 उनकी  फैमिली  को  मुआवज़ा  मिलेगा  और
 अगर  मिलेगा  तो  कितना  मिलेगा  ?

 DR.  V.  K.  7.  V.  RAO  :  I  wish  I  were
 in  a  position  on  to  tell  the  hon.  member
 the  exact  amount.  My  information  ३5
 that  adequate  compensation  has  already
 been  sanctioned.  It  will  be  given  to  the
 next  of  kin,  but  they  have  to  produce  a
 succession  certificate.  Panding  production
 of  a  succession  certificate,  it  has  been  de-
 cided  to  make  an  ex  gratia  payment
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 Straightaway.  I  am  extremely  sorry  the
 man  should  have  died.  I  would  like  to
 extend  my  own  sympathy  and  the  sym-
 pathy  of  the  House  to  the  next  of  kin
 this  gentleman  who  has  lost  his  life  on
 duty.

 SHRI  D.  N.  PATODIA  (Jalore)  :  I
 can  understand  the  hon,  Minister  getting
 irritated  whenever  the  public  sector  is
 mentioned,  but  the  record  of  the  Hindus-
 tan  Shipyard  is  not  above  board.  I  am
 myself  awate  of  two  cases.  For  Indian
 Steamship  Co.,  one  ship  built  by  the
 Hindustan  Shipyard  by  the  name  of  “Indian
 Industry”  had  a  constructional  defect.  In
 another  case  a  ship  was  sold  to  Great
 Eastern  Shipping  Co.,  whose  original
 name  was  probably  Ratnakar  which  was
 subsequently  changed,  and  that  also  had
 a  constructional  defect,  as  a_  result  of
 which  both  had  to  carry  2,000  tonnes
 ballast  whenever  they  travelled.  There-
 fore,  may  I  know  whether  in  respect  of
 this  particular  ship  there  was  any  parti-
 cular  constructional  defect.

 Secondly,  what  was  the  master’s  report
 in  respect  of  this  particular  damage  done,
 and  may  I  know  whether,  in  view  of  cer-
 tain  defects  that  might  be  in  the  construc-
 tion  or  otherwise,  Government  anticipate
 any  difficulty  in  settlement  of  claims  by
 the  insurers  ?

 DR.  V.  K.  R.  V.  RAO  :  I  do  not  know
 if  I  would  be  in  a  position  to  go  into  the
 history  of  Hindustan  Shipyard.  We  all
 know  that  the  early  history  when  there
 was  some  difficulty  in  the  beginning,  but
 this  ship  was  constructed  in  962  and  to
 the  best  of  my  knowledge  there  was  no
 question  of  any  construction  defect,  be-
 cause  it  has  been  certified,  but  an  enquiry
 is  going  on.  Not  only  an  officer  from  the
 Shipping  Corporation,  not  only  the  Har-
 bour  Minister  of  the  port  of  Constantza
 of  the  Rumanian  Government,  but  also  a
 nautical  officer  of  the  Indian  Government
 has  proceeded  there  to  conduct  a  preli-
 minary  enquiry  under  the  provisions  of
 the  Merchant  Shipping  Act.  As  soon  as
 we  get  his  report,  we  will  have  to  find
 out  whether  there  was  any  defect  on  the
 part  of  the  vessel,  or  any  defect  on  the
 part  of  any  individual  and  take  necessary
 action.



 2.34  BRS.
 PAPERS  LAID  ON  THE  TABLE

 West  BENGAL  TAXATION  LaWs  (AMEND-
 MENT)  SECOND  ORDINANCE

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  K,  ८.
 PANT)  I  beg  to  lay  on  the  Table  a  copy
 of  the  West  Bengal  Taxation  Laws  (Amend-
 ment)  Second  Ordinance,  968  (West
 Bengal  Ordinance  No.  V  of  968)  promul-
 gated  by  the  Governor  of  West  Bengal  on
 the  7th  January,  1968,  under  article  2i3
 (2)(a)  of  the  Constitution  read  with  clause
 (c)  (iv)  of  the  Proclamation  dated  the
 20th  February,  1968,  issued  by  the  Presi-
 dent  in  relation  to  the  State  of  West  Ben-
 gal.  [Placed  in  Library.  See  No.  LT-
 408/68].

 MINERAL  CONCESSION  (AMENDMENT)
 Rutes,  ‘1968,

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL,  MINES  AND
 METALS  (SHRI  ए,  C.  SETHI):  I  beg
 to  lay  on  the  Table  a  copy  of  the  Mineral
 Concession  (Amendment)  Rules,  1968,
 published  in  Notification  No.  G.S.R.  370
 in  Gazette  of  India  dated  the  2nd  March,
 1968,  under  sub-section  qa)  of  section  28
 of  the  Mines  and  Minerals  (Regulation
 and  Development)  Act,  ‘1957.  (Placed  in
 Library,  See  No,  LT—409/68).

 CERTIFIED  ACCOUNTS  OF  COFFEE  BOARD
 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  COMMERCE  (SHRI
 MOHD.  SHAFI  QURESHI)  :  I  beg  to  lay
 on  the  Table—

 (!)  A  copy  of  the  Certified  Accounts
 of  the  Coffee  Board  for  the  year
 ‘1966-67  and  the  Auditor  Report
 thereon.  [Placed  in  Library.  See
 LT—40/68},

 (2)  A  copy  of  Notification  No,  S.O.
 74  published  in  Gazette  of  India
 dated  the  23rd  February,  1968,
 under  section  2A  of  the  Essential
 commodities  Act,  1955,  [Placed
 in  Library.  See  No.  LT—4!/68).

 2.35  Hrs.
 COMMITTEE  ON  PUBLIC

 UNDERTAKINGS
 MINUTES

 sit  gto  ato  तिवारी  (गोपालगंज)  :

 मैं  भारत  के  राज्य  व्यापार  निगम  लिमिटेड
 द्वारा  गंधक  के  आयात  के  लिए  मैसर्स  ओवल

 इंडस्ट्रीज़,  न्यूयाकों,  क ेसाथ  किए  गए  करार
 के  बारे  में  सरकारी  उपक्रमों  सम्बन्धी  समिति
 के  पांचवें  प्रतिवेदन  से  सम्बन्धित  पैठकों  के

 कार्यवाही-सारांश  सभा-पटल  पर  रखता

 ह  I

 COMMITTEE  ON  PRIVATE  MEMBERS’
 BILLS  AND  RESOLUTIONS

 TWENTY-THIRD  REPORT
 SHRI  KHADILKAR  (Khed)  :  I  beg  to

 present  the  Twenty-third  Report  of  the
 Committee  on  Private  Member's  Bills  and
 Resolutions.

 ESTIMATES  COMMITTEE
 THIRTY-SBVENTH  AND  FORTY-FOURTH

 REPORTS

 SHRI  P.  VENKATASUBBAIAH
 (Nandyal)  ;  I  beg  to  present  the  follow-
 ing  Reports  of  the  Estimates  Committee  :—

 )  Thirty-seventh  Report  on  the qa)
 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-
 operation  (Department  of  Agricul-
 ture)—Central  Inland  Fisheries  Rs-
 search  Institute,  Barrackpore.

 Forty-fourth  Report  on  action  taken
 by  Government  on  the  recommen-
 dations  contained  in  the  Ninety-first
 Report  of  the  Estimates  Committee
 (Third  Lok  Sabha)  on  the  Ministry
 of  Railways—South  Eastern  Rail-
 ways.

 (2)

 बिता

 2.36  HRS.
 STATEMENT  RE:  ATTAINMENT  OF

 INDEPENDENCE  BY  MAURITIUS

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER  OF
 PLANNING  AND  MINISTER  OF  EX-
 TERNAL  AFFAIRS  (SHRIMATI  INDIRA
 GANDHI)  :  Mr.  Speaker  Sir,  I  am  sure
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 the  House  will  join  me  in  greeting  the
 advent  of  freedom  in  Mauritius  and  in
 warmly  welcoming  independent  Mauritius
 to  the  comity  of  nations,

 As  the  House  is  aware,  a  delegation  led
 by  my  colleague,  the  Minister  of  State
 for  External  Affairs,  Shri  Bhagat,  is  in
 Mauritius  at  this  moment.  rejecting  with  its
 free  people  and  sharing  their  sense  of  ful-
 filment  at  this  long-awaited  liberation  from
 colonial  rule.

 Sir,  we  wish  the  people  of  Mauritius  all
 success  in  the  endeavours  upon  which  they
 will  now  embark  as  a  free  people,  to  deve-
 lop  their  multi-racial  society  and  to  further
 their  socio-economic  progress.

 We  look  forward  to  preserving  and  pro-
 moting  the  goodwill  and  understanding  bet-
 ween,  our  two  people  and  to  growing  mu-
 tual  cooperation  in  the  sphere  of  socio-eco-
 nomic  development.

 May  I  request  you,  Sir,  on  behalf  of  this
 House  and  the  people  of  India,  to  convey
 to  the  Government  and  the  people  of
 Mauritius  our  sincere  good  wishes  on  this
 joyous  occasion?

 2.37  Hrs.

 GENERAL  BUDGET—GENERAL  DIS-
 CUSSION—contd.

 MR.  SPEAKER  :  The  House  will  now
 resume  further  discussion  on  the  general
 budget.  6  hours  and  40  minutes  have  been
 spent  and  we  have  still  about  3  hours,  I
 would  request  the  Deputy  Prime  Minister  to
 teply  on  Thurday,  at  about  2.30  P.M.  be-
 cause  we  would  be  also  having  private
 members’  business  on  that  day,  Friday  be-
 ing  a  holiday,

 Today,  a  discussion  has  been  put  down
 at  6.30  P.M.  Mr.  Nath  Pai  is  not  well.
 Therefore,  we  will  continue  that  discussion
 sometime  next  week.

 Now  Dr.  Melkote.

 DR.  MELKOTE  (Hyderabad)  :  Sir,
 yesterday,  I  just  started  by  saying  that  the
 budget  presented  by  the  Finance  Minister
 has  created  a  confidence  among  the  people
 which  was  not  evident  for  the  past  two  or
 ह... इ  years,  The  budget  could  be  looked
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 at  from  various  angles  and  in  doing  ४०,
 various  sectors  of  the  population  have  a
 feeling  of  either  being  pleased  or  being
 hurt.  I  for  one  would  say  that  by
 and  large,  the  people  have  welcomed  the
 budget  and  I  wish  him  all  success  in  the
 coming  year.

 The  revenue  that  the  Finance  Minister
 would  be  getting  next  year  would  be  about
 Rs,  3,200  crores  which  is  nearly  ten  times
 the  revenue  in  1947,  which  was  just  Rs,  347
 crores.  In  the  first  plan,  we  planned  for
 an  expenditure  in  both  public  and  private
 sectors  to  the  tune  of  Rs,  3,100  crores.
 We  will  be  spending  that  amount  of  money
 during  the  course  of  just  one  year  now.
 From  this,  it  is  evident  that  the  progress
 that  the  nation  has  made  in  the  last
 twenty  years  has  been  phenomenal  and  the
 budgetary  position  has  definitely  improved.

 Due  to  shortage  of  time,  ]  would  like  to
 concentrate  on  only  two  or  three  points.
 First  is  the  plan  allocation  for  Andhra  Pra-
 desh.  Andhra  Pradesh  has  not  received
 the  same  amount  of  grant  that  it  received
 every  year,  Last  year,  we  received  a  parti-
 cular  quantum.  This  ycar  it  has  been  re-
 duced.  We  have  been  spending  a  good
 deal  of  money  on  agriculture  and  supplying
 food  to  the  whole  of  India.  Even  electri-
 city  is  being  supplied  to  the  villages  for
 agricultural  purposes.  In  that  context,  if
 we  are  singled  out  of  all  the  states  and
 we  are  not  given  the  same  amount  of
 money  given  to  other  States,  we  feel  very
 much  ‘hurt,  We  have  preseafed  a  memo-
 randum  to  the  Prime  Minister  and  we  hope
 that  the  Finance  Minister  will  come  to  our
 succour.

 There  are  two  items  in  the  budget  which
 are  not  so  welcome.  One  is  the  extra  charge
 made  by  the  communications  department.
 The  communications  department  has  been
 developing  fast  in  the  country.  Incidental-
 ly,  I  do  not  know  whether  the  minister  in
 charge  of  this  department  should  concord.
 developing  himself  in  keeping  with  the  deve-
 lopment  of  the  department.  I  would  like
 to  bring  to  his  notice  that  this  extra  money
 that  he  wants  there  is  absolutely  unneces-
 sary.  I  personally  feel  that  this  amount
 can  be  got  by  other  means  and  it  is  not  at
 all  necessary  to  hurt  the  common  man  in
 this  endeavour.
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 Therefore,  may  I  make  a  few  suggestions?
 The  rate  charged  for  a  postcard  is  sought  to
 be  increased.  Is  it  necessary?  There  arc
 two  aspects  of  this  question.  One  is  that
 postcards  are  being  utilised  for  social  pur-
 poses,  for  communication  of  domestic
 affairs,  for  marriages,  for  deaths  and  seve-
 ral  other  incidents.  Equally  so  the  post-
 card  is  being  used  in  millions  by  the  com-
 mercial  department.  Why  not  bring  a  se-
 parate  postcard  altogether  charging  the
 commercial  department  a  higher  rate,  near-
 ly  double,  and  give  the  poor  man  the  pre-
 sent  rate  or,  if  necessary,  lessen  it?

 The  telegraph  department  also  should
 do  the  same  thing.  So  far  as  telegrams  are
 concerned,  the  poor  man  has  to  take  the
 material,  go  to  the  post  office,  write  out
 the  telegram  and  hand  it  over  paying  the
 necessary  charges.  All  commercial  firms
 and  wealthy  private  individuals  have  got
 telephones.  They  simply  telephone  the
 telegraph  office  giving  the  message  to  be
 conveyed.  The  department  has  to  have  a
 clerk  appointed  to  take  down  this  message
 which  means  cost.  In  return  he  telephones
 back.  Even  the  telephone  charges  do  not
 yet  charged.  When  it  is  conveyed  to  the
 other  end  at  that  end  also  there  has  to  be
 ४  clerk  to  take  down  the  message  and  con-
 vey  it.  The  poor  man  also  is  made  to
 bear  a  share  of  this  burden,  Why  should
 this  happen?  I  do  not  see  why  phonograms
 should  not  be  charged  at  a  much  higher
 rate  and  commercial  telegrams  at  least
 sixty  paise  or  mucn  more  if  necessary  so
 that  the  richer  people  will  be  made  to  bear
 the  burden  of  the  cost  and  the  poor  man
 will  be  left  alone.  This  by  itself  will  be
 able  to  bring  in  a  good  revenuc.  If  the
 charges  on  commercial  telegrams,  phono-
 grams  and  international  charges  ate  in-
 creased  sufficient  revenue  will  come  in.  As
 I  have  already  said,  if  the  department  leaves
 alone  the  ordinary  postcards  used  for  social
 services  and  the  telegrams  of  the  poor  peo
 ple,  and  in  place  of  that  levies  a  higher
 charge  on  commercial  postcards,  telegrams
 and  phonograms,  the  department  will  get  a
 good  deal  of  revenue.  According  to  cal-
 culations  made  here  the  postcard  itself  is
 facing  a  deficit  of  Rs.  6  crores.  All  this
 could  be  made  up  if  an  equitable  charge
 is  made  on  the  affluent  sections  of  the
 population,

 Then  I  come  to  the  question  of  public
 sector  industries.  Many  of  them  got  esta-
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 blished  ten  or  twelve  years  back.  The  total
 investment  has  been  somewhere  about
 Rs.  2,500  crores.  In  spite  of  these  things,
 what  is  the  return  in  our  industries.  The
 Private  sector  is  very  fond  of  pointing  out
 to  the  public  sector.  Even  in  the  private
 sector,  I  would  like  to  ask,  what  is  the
 return?  Since  1950,  after  we  got  indepen-
 dence,  we  have  been  getting  into  the  coun-
 try  the  best  machinery  available  in  the
 world.  We  have  got  the  best  machinery
 from  Russia,  East  Germany,  West  Germany,
 Sweden,  Switzerland,  America,  England,
 France,  Japan  and  every  country.  When
 our  Indians  go  to  those  countries  for  train-
 ing  they  produce  that  amount  of  material
 there  and  get  better  wages.  In  England
 they  get  a  thousand  rupees  per  month,  in
 France  and  Germany  Rs.  1,500  a  month
 and  an  equal  amount  in  Sweden  and
 Switzerland.  When  they  come  to  our  coun-
 try  for  working  on  the  same  machines  they
 get  Rs.  50  or  Rs,  200  a  month.  The
 wage  structure  in  our  country  is  so  low  that
 there  is  no  incentive.  In  spite  of  this  the
 world  over  people  say  that  our  labour  is
 very  costly.  This  is  a  matter  for  investiga-
 tion.

 It  is  pointed  out  that  with  this  low  wage
 structure  the  Indian  worker  is  not  produc-
 ing  sufficient.  Why  is  it  so?  Is  it  due  to
 bad  managerial  talent  or  is  it  due  to  insuffi-
 cient  incentives?  What  is  the  cause  that
 having  invested  Rs.  2,500  crores  in  the
 public  sector  and  possibly  a  similar  amount
 or  at  least  half  that  amount  in  the  private
 sector  neither  the  private  sector  nor  the
 public  sector  is  able  to  give  a  similar  account
 as  other  countries  are  giving.  The  fault  lies
 entirely  with  the  managerial  talent.  The
 worker  is  prepared  to  work.  Even  in  the
 postal  department  there  is  over-time  wages.
 Why  should  this  occur?  The  workers  waste
 time,  sit  overtime  and  work  for  4  hours.
 And  when  they  work  for  44  hours,  how
 can  they  work  the  next  day  with  the  samo
 amount  of  efficiently?  I  wauld  say  that  you
 have  to  categorise  the  workers  as  A,  ७,  Cc
 according  to  their  ability  and  efficiency  and
 give  them  promotion  only  on  that  basis.
 What  the  worker  wants  is  more  money.  So,
 While  giving  them  money  it  should  be  en-
 sured  that  they  complete  the  work  within
 the  stipulated  time  so  that  they  will  be  able
 to  produce  more.  Whether  it  is  the  postal
 department  or  the  industry,  it  is  the  same.
 I  want  the  hon.  Minister  to  realise  that  if
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 we  want  the  country  to  progress  it  is  neces-
 sary  for  everyone  of  us  to  put  in  proper
 effort  and  it  is  the  duty  of  the  management
 to  see  that  the  workers  are  made  to  work.
 As  things  stand,  they  are  getting  the  mini-
 mum  wages  in  this  country  in  spite  of  the
 phenomenal  progress  that  has  been  made
 by  the  country.  This  aspect  of  the  ques-
 tion  is  very  important  and  I  am  sure  the
 Minister  will  pay  attention  to  this.

 I  am  glad  the  Finance  Minister  has  given
 priority  for  agricultural  production.  In
 Andhra  Pradesh  we  do  not  have  many  in-
 dustries  and  there  is  concentration  of  peo-
 ple  on  agriculture.  Because  we  have  only
 few  industries,  the  unemployment  potential
 in  Andhra  Pradesh  is  very  very  great.  Are
 we  to  be  hit  again  by  not  providing  enough
 financial  assistance  for  development  of  in-
 dustries  in  that  area?  Even  in  the  agricul-
 tural  field  the  money  that  we  deserve  is  not
 being  given  by  the  Finance  Minister.  This
 aspect  of  the  question  needs  to  be  looked
 into  very  very  carefully  and,  therefore,  I
 would  like  to  plead  with  the  Finance  Minis-
 ter  that  in  spite  of  merely  looking  at  the
 financial  aspect  of  the  question,  he  should
 set  up  a  Committee  of  Members  of  Parlia-
 ment  to  look  into  those  items  of  expenditure
 in  the  various  departments  and  suggest
 ways  and  means  of  curtailing  that  expendi-
 ture.  If  that  is  done,  I  am  sure  much  of
 the  extra  burden  that  he  is  trying  to  im-
 pose  by  his  budget  can  be  removed.

 The  same  thing  applies  to  the  railway
 administration.  The  railways  have  become
 one  of  the  most  corrupt  and  inefficient  de-
 partment.  I  am  very  sorry  to  say  this  in
 respect  of  a  public  sector  undertaking.  It
 is  deteriorating  day  by  day.  Though  the
 defects  have  been  pointed  out  year  after
 year,  the  railways  have  not  made  any  im-
 provement.  There  is  something  wrong
 somewhere  and  I  think  the  concerned  peo-
 ple  should  be  taken  to  task.  I  hope  the
 Finance  Minister,  apart  from  looking  into
 the  budget,  will  look  into  this  aspect  of
 the  matter  so  that  the  public  exchequer  may
 be  benefited  thereby.

 MR,  SPEAKER i  I  find  that  some  parties
 like  PSP,  SSP  and  Communist  Marxists
 have  not  yet  taken  part  in  the  general  dis-
 cussion  on  the  budget.  So,  I  would  now
 call  members  from  those  parties  before  call-
 ing  any  Congress  Member.  The  Commu-
 nist  Marxists  have  not  even  given  their
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 name.  I  hope  they  will  do  it  now.  Shri
 Hem  Barua.

 SHRI  HEM  BARUA  _  (Mangaldai)  :
 This  is  a  limping  budget  that  Shri  Morarji
 Desai  has  presented  to  Parliament  on  the
 leap  year  day.  I  call  it  a  limping  budget
 because  our  economy  itself  is  limping  today.
 Our  economy  is  in  the  doldrums;  there  is
 no  doubt  about  it,  and  that  is  due  to  the
 fact  of  the  rise  in  prices,  steep  rise  in
 prices  and  less  production.  These  are  the
 few  things  that  are  affecting  our  economy
 at  present.  In  this  context,  I  would  just
 like  to  know  whether  the  budget  proposals
 visualise  the  state  of  affairs  in  our  economy
 today  or  not.

 2.48  irs.

 (Mr.  Deputy-SPeaKER  in  the  Chair)
 As  I  look  at  it,  there  is  no  attempt  made

 to  rejuvenate  our  ailing  economy.  The
 budget  proposals  do  not  give  any  indication
 of  it.  The  budget  proposals  give  an  indica-
 tion  of  the  fact  that  the  Finance  Minister
 is  very  much  optimistic,  but  it  is  based  on
 carelessness.  There  is  no  ground  for  opti-
 mism  and  yet  he  is  very  optimistic.

 The  budget  proposals  should  have  a  pers-
 pective.  The  perspective  of  our  economy
 must  be  taken  into  account  in  the  budget.
 But,  unfortunately,  the  budget  proposals
 have  not  taken  the  perspective  or  the  ail-
 ing  condition  of  our  economy  into  account.
 That  perspective  of  the  economy  must  be
 as  clear  as  a  mirror.  But,  unfortunately,
 the  perspective  which  the  Finance  Minister
 presents,  against  the  background  of  which
 he  has  formulated  his  budget  proposals,  is
 befogged  and  blurred,  and  there  is  the
 rub,  What  is  a  good  budget?  The  test
 of  a  good  budget?  The  test  of  a  good
 and  rational  budget  depends  upon  certain
 factors?  What  are  those  factors  ?

 The  first  one  is  the  capacity  to  straighten
 out  our  finances.  That  means  we  have
 to  discipline  our  fiscal  policy.  But  then
 there  is  no  attempt  to  discipline  our  fiscal
 policy  and  there  is  no  attempt  to  straight-
 en  out  finances.  The  other  is  to  stabilise
 the  prices.  Unfortunately,  the  prices  in
 the  country  are  spiralling  up  to  giddy
 heights  and  there  is  no  attempt  in  the
 Budget  proposals  to  check  this  spiralling
 up  of  the  prices.  This  is  an  obnoxious
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 and  ominous  fact  in  our  national  life  and
 in  our  national  economy.  But  there  has
 been  nq  attempt  to  right  these  wrongs.
 What  the  Finance  Minister  is  doing  is  that
 he  is  shifting  from  point  to  point  without
 effecting  any  check  on  the  critical  points,
 That  is  what  he  is  doing.  The  third
 ground  on  which  a  Budget  can  be  judged
 as  a  rational  Budget  is  its  capacity  to
 promote  and  encourage  the  capital  market.
 But,  unfortunately,  there  is  no  attempt  in
 the  Budget  proposals  to  promote  and  en-
 courage  the  capital  market,  What  is
 happening  to  our  economy  ?  So  far  as  our
 economy  is  concerned,  there  is  less  and
 less  production,  lessening  of  production
 and  escalation  of  deficit  financing  and  in-
 flation  to  the  detriment  of  the  economy.

 Now,  may  I  point  out  that  our  Finance
 Minister  has  said  times  without  number
 that  he  would  never  resort  to  deficit  finan-
 cing  ?  But  this  deficit  financing  that  he
 has  resorted  to  in  the  Budget  proposals  to
 the  extent  of  Rs.  290  crores,  as  adumbra-
 ted  in  the  Budget  proposals,  is  colossal  in
 dimension.  There  can  be  no  doubt  about
 it.  Jt  is  really  unfortunate  that  the  over-
 all  deficit,  as  adumbrated  in  our  Budget,
 from  year  to  year,  is  escalating  from  year
 to  year.  In  ‘1961-62,  the  overall  deficit
 was  Rs.  !4.5l  crores  and  now  it  has  be-
 come  Rs,  290  crores.  I  must  say  that
 there  is  a  stupendous  progress  in  deficit
 in  this  country.  There  is  no  doubt  about
 it,

 The  Finance  Minister,  in  the  same
 breath,  says  that  the  States  must  balance
 their  Budgets.  That  is  what  he  has  said.
 But  he  has  not  taken  any  steps  to  see
 that  the  States  balance  their  Budgets.  There
 should  be  cooperation  between  the  State
 Governments  and  the  Central  Government
 so  far  as  the  formulation  of  the  economic
 Policies  are  concerned.  But  that  is  not
 there.  There  is  an  old  saying  that  exam-
 ple  is  better  than  precept.  Shri  Morarji
 Desai  has  given  a  precept  but  he  has  not
 tried  to  give  an  example  so  that  the
 example  might  be  emulated  by  the  States,
 It  is  not  easier  for  a  deficit  Budget  to  en-
 thuse  or  to  improve  the  capital  market.
 There  is  no  doubt  about  it.  But  in  this
 ‘context  of  the  deficit  Budget,  I  may  point
 ‘out  that  the  deficit  Budget  will  give  rise
 lo  inflationary  pressures  and  _  inflationary
 Pressures  will  give  rise  to  a  further  rise
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 in  prices  and  a  further  rise  in  prices  will
 lead  to  little  revolutions.  All  over  the
 country,  today,  there  are  divisive  forces
 raising  their  heads.  It  is  because  of  eco-
 nomic  imbalance  in  their  regions.  It  is
 because  of  economic  imbalance  that  the
 Shiv  Sena  has  become  a  force  in  Bombay and  it  is  due  to  economic  imbalance  that
 the  Lachit  Sena,  although  it  is  an  under-
 ground  organisation,  is  producing  an  im-
 Pact  on  the  psychology  of  the  people
 living  in  taat  State.  These  little  popular revolutions  that  are  enacted  in  different
 Parts  of  the  country  might  be  spordic  and
 isolated  because  of  inflationary  pressures and  because  of  the  rise  in  prices  and  also
 because  of  the  ailing  conditions  of  our
 economy.  These  little  popular  revolutions
 that  might  be  sporadic  and  isolated  might combine  themselves  into  a  mighty  revolu-
 tion  any  force,  comprehensive  and  con- solidated  revolutionary  force.  But  the
 Budget  proposals  have  not  taken  note  of
 that.  Whether  we  like  it  or  not,  a  star-
 ving  people  does  not  know  any  logic.

 What  about  unemployment  ?  The  back-
 log  of  unemployment  in  this  country  is
 increasing  from  year  to  year.  It  has  now
 assumed  a  magnitude,  this  unemployment
 problent  has  accummulated  a  magnitude, which  cannot  be  Wished  away  by  plati- tudes.  This  fact  of  growing  unemploy- ment,  I  am  sure,  is  going  to  contribute  to the  rise  of  the  divisive  forces  that  are
 already  rampant  in  this  country,  Could
 these  divisive  forces  be  checked  by  slogans from  the  citadel  of  Delhi  ?  They  cannot
 be  checked.  I  am  sorry  to  say  that  the
 Finance  Minister  has  not  taken  up  the
 point  of  unemployment.  The  backlog  of
 unemployment,  which  is  increasing  from
 year  to  year,  has  not  been  taken  into
 account.  Now  what  he  is  serious  about  is
 the  employment  of  Congressmen  who  have
 been  discarded  by  the  Indian  electorate.
 All  these  Congressmen  like  .Shri  K.  D.
 Malaviya,  Shri  Subramaniam,  Shri  Raghu-
 nath  Singh,  Shri  Rameshwar  Tantia,  Shri
 Thomas,  Shri  Raj  Bahadur,  etc.,  who  were
 discarded  by  the  Indian  electorate,  are
 gainfully  rehabilitated  in  office.  Rehabili-
 tation  of  the  Congressmen,  discarded  by  the
 Indian  electorate  does  not  mean  or  does
 not  indicate  any  attempt  towards  the  solu-
 tion  of  the  unemployment  problem  which
 is  getting  more  and  more  intensified  in  this
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 country,  The  trouble  is  this.  The  psycho-
 logy  from  which  this  Government  suffers
 is  that  once  the  Congressmen  get  defeated
 in  the  elections,  they  become  experts,  ex-
 petts  for  something  else.  That  is  what  is
 happening.  Mr.  Raj  Bahadur  is  rehabilitat-
 ed  in  Katmandu,  Mr.  Tantia  is  rehabilitat-
 ed,  Mr.  Raghunath  Singh  is  rehabilitated.
 Mr.  Subramaniam  is  rehabilitated,  Mr.
 Thomas  is  rehabilitated,  Mr.  K.  D.  Mala-
 viya  is  rehabilitated.  All  these  people  who
 were  discarded  by  the  Indian  electorate  have
 now  become  experts.  That  is  not  the  way
 to  solve  the  problem  of  unemployment.
 This  morning,  the  papers  have  reported
 that  there  are  as  many  as  40,000........
 (Interruptions).

 SHRI  D.  C.  SHARMA  (Gurdaspur)  :
 This  shows  that  they  are  benevolent.

 SHRI  HEM  BARUA:  If  appointing
 discarded  Congressmen  to  gainful  occu-
 pations  is  benevolence,  I  am  sorry  I  can-
 not  agree  with  Professor  Sharma,  although
 he  is  very  learned.

 Now  what  is  happening  about  agricul-
 ture?  About  agriculture,  different  depart-
 ments  of  the  Government  have  given
 different  estimates;  the  Food  Department
 gives  one  estimate,  the  Agriculture  Depart-
 ment  gives  another  esiimate  and  the  Plan-
 ning  Commission  gives  yet  another
 estimate.  That  is  the  trouble.  Yet,  on
 these  estimates,  which  are  given  differently
 by  the  different  departments  of  the  same
 Government,  Mr.  Morarji  Desai  seems  to
 capitalise—capitalise  to  do  what,  because
 we  are  going  to  have  a  bumper  crop  and
 one  speaks  with  optimism—capitalise  on
 this  bumper  crop  to  wipe  out  the  deficit
 of  Rs,  290  crores,  The  President  in  his
 Address  to  Parliament  has  said  that  we
 are  going  to  have  a  bumper  crop  of  95
 million  tonnes.  All  right;  let  us  take  that
 as  the  right  estimate  and  that  is  good
 news.  Yet,  one  feels  like  asking  as  to
 what  percentage  of  this  bumper  crop  is
 due  to  the  efforts  made  by  the  Govern-
 mrent  and  what  percentage  of  it  is  due  to
 the  bounty  of  nature.  Somehow  or  other,
 India  has  a  monsoonic  agriculture.  If  the
 monsoons  smile  on  us,  we  get  good  agri-
 culture  and  if  the  monsoons  do  not  smile
 on  us,  then  we  get  bad  agriculture,  and
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 Mr.  Morarji  Desai  seems  to  depend  on
 these  smiles  of  nature.  But  [  must  tell.
 him  that  the  smiles  of  nature  are  as
 evanescent  and  at  the  same  time  as  illusory
 as  the  smiles  of  a  wily  woman.  The
 smiles  of  nature  are  as  evanescent  and  as
 illusory  as  the  smiles  of  a  wily  woman.
 and  I  do  not  want  Mr.  Morarji  Desai.
 who  is  a  strong  man  and  who  is  a  moral-
 ist,  to  be  spoiled  by  the  smiles  of  nature.

 MR.  DEPUTY-SPEAKER:  The  _  hon.
 Member  may  continue  after  Lunch,

 The  House  stands  adjourned  for  Lunch:
 till  2.00  P.M.
 3  Hrs.
 The  Lok  Sabha  adjourned  for  Lunch  till

 Fourteen  of  the  Clock,

 The  Lok  Sabha  reassembled  after  Lunchi
 at  Four  Minutes  Past  Fourteen  of  the

 Clock,

 {[Mr.  Deputy-SpEaker  in  the  Chair]
 GENERAL  BUDGET—GENERAL

 DISCUSSION—contd.
 MR.  DEPUTY-SPEAKER  :

 Barua  may  resume  his  speech.
 Shri  Hem:

 SHRI  HEM  BARUA:  I  was  speaking
 on  agriculture  and  the  wily  smiles  of  a
 woman,  because  1 ह  am  afraid  that  Shri
 Morarji  Desai  who  is  a  moralist  might  be
 entrapped  by  the  wily  smiles  of  nature
 which  are  like  the  wily  smiles  of  a  wily
 woman,  Whatever  that  might  be,  agricul-
 ture  is  the  largest  private  sector  in  our
 country.  But  somehow  or  other,  agricul-
 ture  is  being  neglected  in  tnis  country.  It
 has  suffered  cold  neglect  by  Government.
 At  the  same  time,  our  agriculture  is  in
 doldrums  because  of  the  fact  of  cold
 neglect  and  at  same  time,  the  mismanage-
 ment  and  misdeeds  of  this  Goverament  for
 the  last  twenty  ‘years.

 Now,  the  problems  of  agriculture  can-
 not  be  solved  simply  by  depending  on  the
 smiles  of  nature.  Government  must  take
 positive  steps  to  improve  our  agriculture.
 because  we  must  not  forget  that  agricul-
 ture  constitutes  even  now  70-75  per  cent
 of  our  foreign  exchange  earnings  and
 agricultural  production  accounts  for  50  per
 cent  of  our  national  income.  In  order  tc
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 promote  our  export  trade,  both  agriculture
 and  industry  are  to  be  reared  up,  parti-
 cularly  agriculture  deserves  to  be  more
 carefully  reared  up  as  it  contributes,  as
 I  said,  70-75  per  cent  of  our  foreign  ex-
 change  earnings.

 I  am  unhappy  to  see  that  the  Finance
 Minister  has  imposed  taxes  on  manufac-
 tured  goods.  Our  manufactured  jute
 goods  are  already  facing  a  keen  competi-
 tion  from  neighbouring  countries,  particu-
 larly  Pakistan.  Now  by  imposing  a  tax
 on  manufactured  jute  goods,  how  does  he
 hope  to  improve  or  promote  our  export
 trade?  That  passes  my  comprchension,
 In  the  budget  proposals,  there  is  no  in-
 dication  to  see  that  our  export  trade  in-
 creases,

 There  is  also  the  decision  to  create  a
 buffer  stock  of  foodgrains,  particularly  by
 imports  under  PL  480.  When  the  Presi-
 dent  addressed  the  joint  session  of  Parlia-
 ment  Iasi  year.  he  said  that  by  97]
 this  country  shall  become  self-sufficient  in
 food,  but  in  the  last  Address  of  the  Presi-
 dent  last  month,  there  is  no  mention  of
 that.  Even  in  the  budget  proposals  or  in
 the  budget  speech  of  the  Finance  Minister,
 there  is  no  mention  of  that.  I  would
 say  the  sooner  PL  480  imports  are  dis-
 continued  the  better  for  our  country,  its
 cconomy  and  political  stability  also.

 The  Finance  Minister  has  said  that  the
 defence  budget  has  gone  up  because  of
 two  things.  One  is  the  cost  of  the
 establisament;  the  other  is  the  programme
 this  country  has  undertaken  to  build  border
 toads,  May  I  draw  the  attention  of  the
 Finance  Minister  to  the  report  of  the  PAC
 which  pinpoints  certain  cases  of  corruption
 in  the  defence  department  itself  ?  Who  does
 not  know  about  the  recent  motor  tyre
 purchase  scandal  ?  It  came  up  on  the
 floor  of  the  house  also.  While  our  brave
 jawans  are  facing  the  rigours  of  nature
 on  the  frontier  in  order  to  defend  the
 dignity  of  our  national  flag,  the  dignity  of
 this  country  and  its  integrity,  there  are
 certain  persons  in  the  defence  department
 who  enjoy  a  comfortable  life  in  cloistered
 seclusion.  They  are  the  arm-chair  people
 who  are  indulging  in  corruption.  When
 I  think  this  corruption,  it  pains  me.
 Corruption  has  become  a  patent  factor  in
 our  national  life.  It  must  be  rooted  out
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 entirely.  I  am  a  staunch  believer  in  tae
 need  for  a  certain  amount  of  ethics  in
 our  life.  But  ethics  is  a  thing  that  is
 missing.  The  Finance  Minister  who  be-
 lieves  in  ethical  attitudes  and  all  that,
 should  undertake  some  measures  to  see
 that  corruption  is  rooted  out  lock,  stock
 and  barrel  from  this  country.  But  that
 is  not  done,

 As  regards  the  border  roads,  may  I  say
 this?  We  have  our  enemies  on  the  bor-
 der  In  spite  of  the  fact  that  the  Peking
 Radio  and  Radio  Pakistan  are  criticising
 us  flor  increasing  our  defence  budget,  I
 would  say  that  roads  must  be  built.  But
 there  is  one  thing.  The  roads  must  not
 exist  on  maps  only  as  they  did  during
 the  Chinese  aggression  of  1962;  they  must
 exist  in  terra  firma.  The  Finance  Minister
 should  see  to  this,

 Coming  to  imposition  of  taxes,  it  has
 been  done  in  a  random  way.  There  afe
 some  people  who  say  that  this  is  not  a
 socialist  budget.  It  might  not  be.  In
 that  case,  Shri  Asoka  Mehta,  who  went  to
 the  Congress  with  some  socialist  goals,  to
 try  to  build  a  society  on  socialist  lines,
 must  withdraw  from  the  Congress  now;
 resign  from  the  Congress.

 AN  HON.  MEMBER:  Do  you  _  want
 him  back  ?

 SHRI  HEM  BARUA:  He  is  not  going
 to  come  back,  because  you  ‘ave  given
 him  a  ministerial  berth,  and  once  a  man
 gets  a  ministerial  berth,  because  of  natural
 weakness  of  man,  it  is  difficult,

 Instead  of  imposing  taxes  at  random’
 which  saps  the  vitality  of  the  common
 man,  as  the  postal  rates  increases  are  sap-
 ping  the  vitality  of  the  common  man,  I
 would  say  that  the  Government  must
 tighten  up  its  tax  collection  machinery,
 but  there  is  no  attempt  to  do  it,  although
 there  has  been  a  demand  made  on  the
 floor  of  the  House.  Only  yesterday  the
 Minister  of  State  for  Finance  disclosed  in
 this  House  that  tax  arrears  are  to  the  tude
 of  Rs.  54.7l  crores.  This  is  stupendous
 amount,  and  5  big  business  concerns  and
 big  individuals  are  involved  in  this  amount
 of  tax  arrears.  This  is  a  serious  matter
 to  be  taken  note  of,
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 [Shri  Hem  Barua]
 This  tax  evasion  has  somehow  or  other

 become  an  occupational  disease  with  India,
 with  Indian  big  business,  and  it  ‘as  taken
 the]  form  of  an  epidemic.  It  has  even
 produced  an  impact  on  foreign  companies
 operating  their  business  in  this  country.
 For  instance,  Burmah-Shell  Refineries
 Limited  owes  an  income-tax  of  Rs,  285.49
 lakhs  to  this  Government.  That  shows
 that  tax  collection  machinery  has  not  been
 ‘tightened  up.

 SHRI  S.  K.  TAPURIAH  (Pali)  :  80%
 is  in  dispute.

 SHRI  HEM  BARUA:  What  about  the
 20%  that  is  not  in  dispute  ?  Why  has  this
 Government  failed  there  ?

 SHRI  N.  K.  P.  SALVE  (Betul)  :  I
 would  like  to  point  out  that  the  department
 has  conceded  that  Rs.  35  crores  are  not
 effective  arrears.  So,  the  effective  arrears
 are  only  Rs,  365  crores.

 SHRI  HEM  BARUA  :  Let  us  believe
 ‘what  he  says.  If  more  than  Rs.  300
 ‘crores  are  in  arrears,  even  then  I  would
 say  that  the  tax  collection  machinery  has
 failed  to  mop  up  those  arrears.

 Prof.  Kaldor  estimated  tax  arrears  to
 the  tune  of  Rs.  200  crores  per  year,  but
 unfortunately  that  amount  has  escalated
 now,  and  it  is  Rs.  54.7l  crores.  We  have
 to  take  note  of  that  even  cinema  stars  like
 Raj  Kapoor  are  in  arrears,  Why  is  it  that
 the  Government  cannot  mop  up  these
 arrears,  in  stead  of  imposing  fresh  taxes  ?

 Taxes  on  postal  rates,  particularly  on
 packets  of  books,  is  going  to  effect  the
 book  trade.  Mostly  book  shops  are  situa-
 ted  in  the  town  arrears,  and  the  rural
 people  when  they  want  to  buy  books  have
 to  get  them  through  the  postal  service,
 When  tae  rates  are  increased  like  this  on
 postal  packets,  this  is  naturally  going  to
 affect  the  book-reading  habit  of  our  rural
 population.  That  has  to  be  noted.

 There  should  be  economy,  but  there  is
 no  sign  of  it  in  the  speech  made  by  the
 Finance  Minister.  There  should  be  a
 drastic  check  on  governmental  spending,
 but  what  is  happening  ?  I  do  not  know
 what  tae  Administrative  Reforms  Commis-
 sion  is  going  to  recommend,  but  the  fact
 remains  that  there  is  a  proliferation  of  the

 MARCH  12,  968  B.G.—Gen.  Dis.  208

 administrative  machinery.  Administrative
 expenditure  escalating  from  year  to  year.
 In  1964-65  the  over-all  expenditure  on
 civil  administration  was  Rs,  07  crores.
 Now  it  is  Rs.  86  crores.  This  is  the
 state  of  affairs.  I  would  say  that  un-
 checked  governmental  spending  leads  to
 inflation,  Inflation  leads  to  many  evils
 which  I  have  already  said.

 The  Finance  Minister  has  taxed  foreign
 liquor.  He  should  know  that  prohibition
 is  often  described  as  a  monstrous  fraud
 perpetrated  on  the  Indian  people  and  by
 this  policy  the  Indian  exchequer  is  losing
 Rs.  300  crores  per  year.  If  you  scrap
 prohibition,  the  national  exchequer  gains.
 He  has  increased  the  tax  on  foreign  liquor.
 That  is  not  the  way  to  give  a  fillip  to
 prohibition.  He  is  a  prohibitionist,  who
 does  not  drink  except  tomato  juice,  pro-
 bably.

 SHRI  PILOO  MODY  (Godhra)  ;  Even
 that  is  too  strong  for  him;  only  goat's
 milk,  (Interruptions),

 SHRI  HEM  BARUA  :  Unfortunately,  he
 is  trying  to  model  all  Indians  after  his
 pattern,  That  reminds  me  of  the  Red
 Rose  of  Oscar  Wilde.  I  would  like  to
 quote  that.

 MR.  DEPUTY-SPEAKER  :  Quote  and
 conclude,

 SHRI  HEM  BARUA:  The  Prime
 Minister  quoted  Oscar  Wilde  the  other  day.
 It  is  one  thing  for  a  woman  to  quote
 Oscar  Wilde  and  it  is  another  thing  for  a
 man  to  do  so,

 THE  DEPUTY  PRIME  MINISTER
 AND  MINISTER  OF  FINANCE  (SHRI
 MORARIJI  DESAI):  Have  I  ever  asked
 the  hon.  member  to  give  up  _  his  betel
 leaves  ?

 SHRI  HEM  BARUA:  As  |  said,  he  fs
 trying  to  model  all  Indians  after  his
 pattern,

 SHRI  MORARIJI  DESAI:  On  the  Cona-
 stitution,  not  on  me,

 SHRI  HEM!  BARUA:  Oscar  Wilde
 wrote  :—

 “The  Red  Rose  is  horribly  selfiso  if
 it  wants  the  other  flowers  in  the  gar-
 den  to  be  both  red  and  rose.”
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 Y  think  Mr.  Morarji  Desai  is  horribly
 selfish,  This  tax  imposed  on  foreign  liquor,
 T  am  afraid,  will  lead  to  smuggling  and
 other  disastrous  effects  so  far  as  the
 health  of  the  people  is  concerned.  You
 must  not  forget  that  most  of  the  State
 Governments  are  liberalising  the  policy  of
 prohibition.  When  the  States  are  doing
 80,  to  think  that  he  would  be  able  to  give
 a  fillip  to  prohibition  by  imposing  this  tax
 is  a  mid-summer  night’s  dream.  He  can-
 not  do  it.  This  is  bound  to  fail.

 MR,  DEPUTY-SPEAKER  :  He  should
 conclude  now  and  leave  some  time  for
 the  second  speaker  from  his  party.

 SHRI  HEM  BARUA:  All  right,  Sir;
 thank  you.

 MR.  DEPUTY-SPEAKER  :  Shri  Surya-
 narayana,

 श्री  शिव  नारायण  (बस्ती)  :  उपाध्यक्ष
 महोदय,  मुझे  बड़ी  प्रसन्नता  है  कि  आपने
 हमारे  गुरु  के  बाद  मुझे  बुलावा  दिया  ।  ऐसे
 लरनेड  प्रोफेसर  के  बाद  आपने  मुझे  अवसर
 दिया,  उसके  लिए  मैं  आपको  धन्यवाद  देना
 चाहता  हूं  ।

 MR,  DEPUTY-SPEAKER:  I  have
 called  Mr.  Suryanarayana,  not  Mr.  Sheu
 Narain.

 SHRI  K.  SURYANARAYANA  (Elu-
 ru):  Sir,  while  supporting  the  demands
 contained  in  this  budget,  I  would  request
 the  Government  of  India  to  consider
 allotting  more  funds  especially  for  the
 development  of  agriculture  in  general  and
 particularly  in  Andhra  Pradesh,  which  is
 dominated  by  the  agriculturists.  The
 Andhra  Government  has  sent  several  pro-
 posals  for  the  development  of  agricultural
 industry,  but  whenever  our  ministers,  in-
 cluding  the  Chief  Minister  have  approach-
 ed  the  Government  of  India,  they  have
 been  told  that  they  should  keep  within
 their  plan  limits.  It  is  a  reasonable  reply,
 ‘of  course.  But  they  also  know  that  the
 resources  of  Andhra  Pradesh  are  very
 limited.  They  have  sunk  all  their  resources
 in  Nagarjunasagar.  It  is  well  known  to
 all  the  people  in  India  that  Andhra  Pra-
 desh  is  already  surplus  in  foodgrains.
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 Therefore,  if  they  invest  any  more  in
 agricultural  development  it  is  not  only
 for  Andhra  Pradesh,  and  it  is  not  for
 South  India,  but  in  the  interest  of  the
 whole  of  India.  This  year,  it  seems,  the
 Government  of  Andhra  Pradesh  has  al-
 ready  given  six  lakh  tons  of  foodgrains  to
 the  Food  Corporation  of  India  which  has
 been  distributed  among  the  deficit  States.

 Sir,  recently,  several  times  our  Ministers
 from  Andhra  Pradesh  approached  our
 Finance  Minister  and  also  the  Prime  Minis-
 ter  for  financial  assistance  to  execute
 important  projects,  but  returned  with
 empty  hands.  If  tne  policy  of  the  Go-
 vernment  of  India  continues  like  this  all
 the  agricultural  development  in  Andhra
 Pradesh  will  collapse.  They  are  spending
 on  so  many  projects  like  Tungabhadra,
 Pochampad  and  also  Nagarjunasagar  from
 within  their  own  limits.  They  have  so
 far  spent  nearly  Rs,  +130,  lakh  on  Nagar-
 junasagar  alone.  When  they  are  approach-
 ing  the  Centre  for  funds  to  complete  the
 Nagarjunasagar  project  according  to  the
 plan  they  are  not  being  provided  with
 proper  funds,

 There  is  also  one  other  thing,  in  this
 connection,  which  J]  want  to  bring  to  the
 notice  of  the  House.  If  my  hon.  friends
 from  other  States  do  not  misunderstand
 me,  I  want  to  refer  to  the  inter-State  dis-
 putes  regarding  distribution  of  river  waters.
 It  is  a  technical  matter.  So  many  awards
 Nave  been  passed.  In  spite  of  all  these  con-
 troversies  the  Government  of  India_  is
 keeping  quiet.  Our  State  Ministers  now
 and  then  come  here  and  have  joint  meet-
 ings  with  the  Cabinet  or  the  Congress
 Working  Committee.  But  even  then,
 things  are  left  to  the  technical  people
 and  the  concerned  State  Governments,
 which  results  in  the  Andhra  Assembly
 members  abusing  the  Mysore  Govern-
 ment,  the  Mysore  Assembly  accusing  the
 Maharashtra  Government,  the  Maharashtra
 Assembly  accusing  the  Andhra  Govern-
 ment  and  and  s0  on.  It  is  no  good
 leaving  such  matters,  with  waich  the  Go-
 vernment  of  India  is  associated,  to  the
 concerned  people  to  settle  themselves.
 These  matters  should  be  settled  ata
 round  table  sitting  here.  This  is  not  the
 way  to  settle  matters  especially  at  this
 critical  juncture,  when  we  want  to  deve-
 lop  our  agriculture  industry  and  do  our
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 [Shri  K.  Suryanarayana]
 best  to  stop  imports  from  foreign  coun-
 tries.  This  year  even  though  we  have
 got  a  bumper  crop  in  the  Kharif  season,
 we  are  told  that  we  should  import  300
 or  400  million  tons  of  rice.  For  that
 we  have  to  spend  foreign  exchange  to  the
 tune  of  Rs,  000  crores  or  something
 like  that.  Every  year  we  are  going  on
 increasing  our  imports  even  though  when
 We  get  a  good  crop  in  some  years.  There
 is  no  limit  to  these  imports.  There  must
 be  some  stop  put  on  this.  As  the  hon.
 Member,  Shri  Hem  Barua,  pointed  out,
 fortunately,  the  Government  have  not  pro-
 mised  anything  this  year  in  the  Budget
 Speech  or  in  the  President’s  Address,  that
 they  will  stop  import  of  foodgrains.  In
 our  election  speeches  we  all  have
 promised  so  miiay  things  to  the  people,
 that  we  would  settle  everything  including
 food  deficits  if  we  were  elected.  But  they
 are  leaving  all  matters  of  finance  and
 inter-State  disputes  to  the  States  to  settle
 among  themselves  with  the  results  they
 are  fighting  against  each  other  in  the
 States.  Our  people  say  that  we  have  got
 au  very  strong  Finance  Minister  in  the
 Centre,  but  in  settling  these  matters  |  find
 that  he  is  not  strong  enough.  He  is  not
 taking  any  interest  to  settle  the  problems
 of  irrigation  or  power  projects.  From
 1964  onwards  the  Andhra  Pradesh  Gov-
 ernment  have  proposed  many  scaemes  of
 minor  irrigation  for  inclusion  in  the  Fourth
 Plan.  According  to  a  team  of  experts  of
 the  Government  of  India,  the  execution  of
 the  result  schemes  of  minor  irrigation  and
 tubewells  requires  only  Rs.  2.50  crores.
 ‘Though  many  schemes  are  there,  I  do  not
 want  to  mention  al!  of  them.  I  will  men-
 tion  only  important  ones.  Recently,  Sir.
 the  hon,  Minister  for  Irrigation  and  Power,
 Dr.  K.  L.  Rao,  visited  Andhra—a  site  in
 my  constituency,  Thammileru.  area  and
 made  some  proposals,  I  come  from  West
 Godavari,  which  is  the  biggest  surplus  dist-
 rict  in  tae  whole  of  India.  Yet,  only  one-
 fourth  of  that  district  is  irrigated  by
 guaranteed  canal  water.  The  rest  of  the
 district  is  irrigated  by  wells,  tanks  and
 rain  water.  There  is  no  power  supply  ex-
 cept  at  a  few  places.  Yet,  in  spite  of  all
 these  difficulties,  out  of  the  total  export  of
 Andhra  of  6  lakhs  tons,  West  Godavari’s
 contribution  is  4  lakh  tons  to  the  Food
 Corporation.
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 The  price  of  land  in  the  areas  culti-
 vated  by  canal  water  is  Rs,  5,000  to  10,000.
 But,  in  the  adjoining  fields  where  there  is
 no  supply  of  canal  water,  even  though  they
 get  water  from  other  sources  like  welly
 and  tanks,  the  price  of  land  is  only  Rs,  500.
 The  disparity  is  so  much.  Even  though
 the  Andhra  Pradesh  Government  have  been
 requesting  the  Central  Government  to
 give  special  and  sympathetic  consideration
 to  the  proposals,  at  least  for  food  produc-
 tion,  made  by  them  for  inclusion  in  the
 Fourth  Plan,  it  is  a  matter  of  regret  that
 the  Plan  outlay  of  Andhra  State  is  com-
 ing  down  from  year  to  year  for  the  last
 tnree  years.  In  i965-66  the  outlay  was
 Rs.  05  crores,  in  ‘1966-67  Rs.  95  crores
 and  in  the  current  year  it  will  be  only
 Rs,  7]  crores.  Similarly,  the  Central  assis-
 tance  to  Andhra  has  also  come  down.  In
 ‘1965-66  it  wags  Rs,  65  crores;  in  ‘1966-67
 it  was  Rs,  6.25  crores  and  in  the  current
 year  it  is  only  Rs,  57.50  crores.  When
 this  is  the  attitude  of  the  Centre,  how  can
 they  expect  increased  agricultural  produc-
 tion  from  Andhra  Pradesh.

 The  agriculturists  of  Andhra  Pradesh  are
 going  to  other  States  for  cultivation.  Some
 of  them  have  gone  to  Tamilnad  and  settled
 there  long  ago.  Some  people  have  gone  to
 Mysore  and  purchased  lands  there,  The
 People  could  develop  agriculture  only  when
 they  get  facilities  in  the  matter  of  finance
 for  the  prospects  but  unfortunately,  the
 attitude  of  the  Centre  has  been  far  front
 helpful.  The  Centre  expects  Andhra  to
 produce  more  food  and  export  to  other
 States  but,  at  the  same  time,  it  is  not  pre-
 pared  to  give  any  financial  assistance  for
 increasing  agricultural  production.

 Take  the  case  of  power  drills.  The
 Bihar  Government  have  so  many  power
 drills  which  are  lying  idle.  The  Andbre
 Pradesh  Government  approached  the  Cen-
 tral  Government  saying  that  they  are  very
 keen  to  have  them  and  that  they  are  even
 prepared  to  purchase  them.  Yet,  nothing
 has  been  done  in  the  matter.

 Even  though  Andhra  Pradesh  is  export-
 ing  several  lakhs  tons  of  food,  just  like
 Rajastaan,  Andhra  has  also  some  drought
 affected  areas.  Anantapur,  the  native  dis-
 trict  of  our  hon.  Speaker,  is  the  worst
 drought-effected  district  in  the  whole  of
 Andhra.  There  is  no  arrangement  for
 water  supply  in  this  district  even  for  drink-
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 ing  purposes,  There  are  many  other  areas
 like  that.  In  fact,  two-thirds  of  Andhra
 is  deficit  in  food  production.  Yet,  Andhra
 Pradesh  is  supplying  foodgraing  to  other
 States  without  hesitation.

 Recently,  the  Ministry  of  Information
 and  Broadcasting  of  the  Government  of
 India  has  circulated  to  all  the  Members
 “India  Perspective  in  two  Decades”.  While
 agreeing  with  all  the  achievements  in  the
 Jast  20  years,  T  say.  our  set-backs  are  also
 several,  In  India.  every  year,  along  with
 our  achievements,  our  problems  are  also
 increasing  like  anything.  These  problems
 should  be  settled  and  solved  by  mutual
 agreements.  Everywhere,  every  party  says
 so  many  things.  For  political  purposes,
 they  are  trying  to  misuse  and  mislead  the
 people.  Particularly,  in  Andhra  Pradesh.
 the  people,  after  coming  to  know  of  all
 these  political  slogans,  are  not  in  any  way
 to  be  satisfied  with  only  slogans  or  pro-
 mises.  They  want  some  practical  uassist-
 ance  from  the  Government  of  India.  Our
 people  in  Andhra  are  kind  cnough  to  send
 us  with  Congress  majority  in  Parlisment
 in  last  elections.  Though  we  have  —  lost
 some  seats  for  Andhra  Legislative  Assem-
 bly,  they  have  given  90  per  cent  of  their
 votes  in  favour  of  the  Congress  for  Parlia-
 ment.  But,  Sir,  if  we  will  go  there  now,
 they  will  question  us,  “At  the  time  of
 your  elections  you  promised  so  many
 things.  But  even  a  single  major  project
 is  not  coming  to  Andhra  Pradesh.  In
 what  way  are  you  coming  to  us?”  Thev
 are  asking  these  questions.  So,  I  would
 humbly  request  the  Government  of  Andhra
 Pradesh  and  the  Government  of  India....
 (Interruption).

 AN  HON,  MEMBER :  Let  them  realise
 their  folly  in  electing  you.

 SHRI  K.  SURYANARAYANA:  We
 and  you  also  are  saying  so  many  things
 to  the  people.  Everybody  knows  what
 we  are  promising  in  the  elections.  We
 say,  by  our  policies;  the  country  will  be
 benefited,  my  constituency  will  be  benefited.
 We  say  all  that.  Why  do  you  hide  all
 these  things?  We  also  say,  our  policy  is
 better,  our  programme  is  better  and  our
 Jeaders  are  more  competent  than  leaders
 of  any  other  party.  We  are  saying  like

 that,  The  other  parties  are  also  doing  the
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 same  thing.  There  is  no  mecessity  to  re-
 peat  und  reply  to  all  these  things,

 Mr.  Deputy-Speaker,  Sir,  further  I  want
 to  submit  to  the  Finance  Minister  that
 regarding  flood  control  schemes  also,  they
 have  asked  the  Andhra  Pradesh  Govern-
 ment  to  procced  only  with  their  resources
 even  though  they  are  recommended  by
 the  Government  of  India  experts,  There  is
 no  justification,

 AN  HON.  MEMBER:  Andhra  Pradesh
 ix  also  a  part  of  India.

 SHRI  K.  SURYANARAYANA:  JI  am
 quite  agreeing  with  that  my  hon.  friend,
 Sir,  what  I  am  proposing  is  not  only  for
 Andhra  Pradesh.  I  am  again  repeating that  it  is  not  for  Andhra  Pradesh  alone.
 Whatever  we  produce,  whatever  we  pro-
 Pose,  is  only  in  the  interest  of  the  nation, but  not  for  Andhra  Pradesh.  We,  the
 Members,  are  not  benefited  here  person-
 ally,  except  getting  only  Rs.  34  per day...  (Interruption)...,  unless  we  do
 something  for  the  people.  First  see  to
 your  constituency,  then  your  State,  then
 your  country  und  then  your  international
 affairs.  What  is  the  use  of  my  saying about  international  things,  leaving  out  my
 constituency,  my  State  and  my  country  ?
 T  am  not  an  internationalist.  You  may call  it  a  narrow  outlook.  But  I  say,  my first  duty  is  to  my  constituency,  then  to
 my  State,  then  to  my  country  and  then
 to  international  things.  This  is  my  out-
 Jook.

 About  the  flood  control  schemes  also,
 there  are  several  proposals  which  have
 heen  proposed  by  the  experts  which  were
 appointed  by  the  Government  of  India.
 That  is  also  only  a  little  amount  of
 Rs,  10.65,  crores  that  is  required  to  execute
 the  important  schemes  such  as  Thammi-
 Jeru,  Yerrakalava,  Anumallanka,  Kalleru
 lake  etc.  The  Government  of  India  al-
 ways  says  that  there  is  no  finance.  If
 our  State  Ministers  approach  the  Prime
 Minister,  she  says,  “Please  meet  the
 Finance  Minister”,  but  the  Finance  Minis-
 ter  says,  “Where  is  the  money?  Within
 your  own  limits,  you  have  to  execute:
 our  hands  have  already  been  washed  away
 by  so  man  projects”,  In  other  States  it
 is  not  like  that.  There  are  several  Central
 projects  in  other  States,  operated  with  the
 Government  of  Indie  funds.  In  Andhra
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 [Shri  K,  Suryanarayana]
 Pradesh,  not  even  2  or  3  per  cent,  they
 have  established  with  the  Central  money.
 Such  feelings  are  there.  If  the  Centre
 considers  all  these  things  and  provides
 funds  to  implement  the  flood  control  pro-
 jects,  minor  and  major  irrigation  projects
 aod  ground  water  projects  in  Andhra
 Pradesh,  then  we  will  give  you  several
 lakh  tonnes  of  rice.  They  have  only  to
 wait  for  two.years  and  we  could  give  20
 lakh  tonnes  of  rice  from  Andhra  Pradesh
 to  the  other  States.  So,  it  is  time  that
 the  Government  of  India  considered  these
 important  proposals  and  came  to  the  res-
 cue  of  Andhra  Pradesh,  in  the  national
 interest.

 aft  रथि  राय  (पुरी)  :  उपाध्यक्ष  महोदय,
 आज  जिस  साधारण  बजट  पर  हम  बहस
 कर  रहे  हैं,  आपको  मालूम  है,  जिस  दिन
 श्री  मोरारजी  देसाई  ने  उसको  संसद्  के
 सामने  रक्खा  था,  उस  दिन  उनकी  जन्म
 तिथि  थी  ।  सारे  देश  के  करोड़ों  लोगों  ने
 शायद  यह  आशा  की  होगी  कि  करोड़ों  लोगों
 की  आशा  और  आकांक्षा  का  प्रतिबिम्ब  उस
 बजट  में  होगा  ।  लेकिन  आप  जानते  हैँ
 कि  करोड़ों  जनता  की  आशा  और  आकांक्षा
 की  पूर्ति  करना  तो  दूर  रहा,  श्री  मोरारजी
 देसाई  के  बजट  के  कारण  करोड़ों  लोगों  का

 दुःख  और  तकलीफ  ज्यादा  बढ़  गई  ।

 आज  मैं  आपके  सामने  एक  चीज  रखना

 चाहता  हूं  कि  इस  बजट  के  सिलसिले  में  पूंजी-
 पतियों,  बड़े  लोगों,  करोड़पतियों  और  उनके
 अखबारों  की  कया  प्रतिक्रिया  है  और  इस
 बजट  को  वह  कंसे  देख  रह ेहैं  ।  में  आपके
 सामने  वीक-एष्ड  रिव्यू  में  क्या  लिखा  है  वह
 रखना  चाहता  हुं  ।  बिड़ला  साहब  के  अखबार

 हिन्दुस्तान  टाइम्स'  के  जो  एडिटर  हैं  वही
 इसको  भी  चलाते  हैं  a उस  अखबार  में  इस
 बजट  का  किस  ढंग  से  स्वागत  किया  गया

 है  बह  मैं  आप  के  सामने  रखना  चाहता  हूं  |
 में  कोट  करता  हूं  :
 “Mr.  Desai’s  budget  has  done  much

 to  restore  his  reputation,  amongst
 businessmen  and  economists.  It  was
 not  an  accountant’s  budget  after  all.
 But  the  Finance  Minister’s  arithmeti-
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 cal  exercise  is  deceptively  clever,  With
 inflexible  revenues  and  more  or  less
 inflexible  expenditure  commitments.
 resulting  in  an  anticipated  gap  in  the
 Centre’s  budget  of  Rs,  3I5  crores,
 Mr.  Desai  chose  to  leave  most  of  this
 deficit  uncovered,  contenting  himself
 with  fresh  taxation  to  the  tune  of
 Rs,  66  crores.

 “A  part  from  the  apparent  difficulty  in:
 finding  new  areas  of  taxation,  any
 attempt  to  bridge  the  gap  through  re-
 sources  mobilization  to  the  tune  of
 some  Rs.  300  crores  would  have  been
 politically  out  of  the  question,  And
 if  recessionary  trends  were  not  to  be
 accentuated  cuts  in  plan  expenditure
 were  ruled  out.  By  leaving  the  gap
 uncovered,  Mr.  Desai  could  take
 credit  for  ‘assisting  the  revival  of  the
 economy’  in  order  to  ‘achieve  a  more
 satisfactory  budgetary  balance  before
 long’.”

 इस  बजट  में  तथा  पिछले  पंद्रह  बीस  साल
 से,  आजादी  के  बाद  से  जितने  भी  बजट
 पेश  होते  रहे  हैं  उनमें  कोई  भी  सिद्धान्तों  के
 आधार  पर  अर्थ  नीति  हमारे  सामने  नहीं
 रखी  गई  है  ।  किसी  भी  अर्थ  मंत्री  ने  सिद्धांत
 को  ले  कर  और  उसको  आधार  बना  कर
 कोई  भी  बजट  हमारे  सामने  नहीं  रखा  है  ।
 जब  भी  बजट  पेश  करने  का  वक्त  आता
 है  तो  जो  अर्थ  मंत्री  होता  है  वह  रेवेन्यू  और
 खर्च  का  हिसाब  किताब  करके  हमारे  सामने
 रख  देता  है  लेकिन  लोगों  की  आशा  आ-
 कांक्षायें  क्या  हैं,  लोगों  की  दुख  तकलीफें  क्या
 हैं  उन  पर  ध्यान  ही  नहीं  देता  है,  उनको
 दूर  करने  का  कोई  प्रयत्न  ही  नहीं  करता  है
 यह  जो  चीज़  है  यह  इस  बजट  में  भी  साफ
 दिखलाई  पड़ती  है  ।

 में  आपको  याद  दिलाना  चाहता  हूं  कि
 946  में  इंग्लैंड  में  लेबर  पार्टी  की सरकार

 थी  ।  उस  वक्त  आप  जानते  ही  हैं  कि  सर
 स्टेफर्ड  क्रिप्स  वहां  अर्थ  मंत्री  थे,  चांसलर
 आफ  दी  एक्सचेकर  थे  |  उनके  समय  में
 ब्रिटेन  ने  रुपए  का  अवमूल्यन  किया  था  t
 द्वितीय  महायुद्ध  में  ब्रिटेन  की आथिक  अवस्था
 जर्जर  हो  गई  थी,  ध्वस्त  हो  गई  थी  L
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 उसको  सम्भालने  का  प्रयत्न  उन्होंने  इस

 अवमूल्यन  का  सहारा  लेकर  किया  था  ।
 उस  समय  जो  उन्होंने  अर्थ  नीति  चलाई  वह
 हमारे  सामने  एक  मिसाल  है,  और  एक

 अनुकरणीय  दुष्टांत  है  ।  अपनी  ध्वस्त  अर्थ
 नीति  को  फिर  से  अपने  पांवों  पर  खड़ा  करने
 का  संकल्प  उन्होंने  किया  था  और  उसमें
 वे  सफल  भी  हुए  थे  ।  वहां  पर  आर्थिक
 क्षेत्र  में  जो  क्षति  पहुंची  थी  उसको  उन्होंने
 दूर  करने  का  प्रयत्न  किया  और  अपने  निर्यात
 को  बढ़ाने  का  प्रयत्न  किया  ।  इन  दोनों
 क्षेत्रों  में  उन्होंने  सफलता  प्राप्त  की  ।

 उन्होंने  आथिक  प्रगति  की  दर  को  आगे

 बढ़ाने  में  सफलता  प्राप्त  की  ।  यह  सब  कुछ
 वहां  पर  अवमल्यन  के  बाद  हुआ  |

 लेकिन  आप  देखें  कि  इस  बजट  में  क्या
 किया  गया  है  ।  बड़े  लोग  जो  हैं  उनके  ऊपर
 टैक्सों  को  घटाया  गया  है  और  गरीब  जो
 लोग  हैं  जोकि  करोड़ों  की  तादाद  में  उनके
 ऊपर  टैक्सों  को  बिठाया  गया  है  ।  आप  देख
 लें  कि  पच्चीस  करोड़  रुपया  पोस्टलरेट्स
 की  दरों  को  बढ़ा  कर  अतिरिक्त  प्राप्त  किया
 जा  रहा  है  a  इसी  तरह  से  दूसरी  चीज़ों  पर
 टैक्स  लगा  कर  66  करोड़  रुपया  वसूल  किया
 जा  रहा  है  ।  गरीब  लोगों  से  ही  यह  रुपया

 वसूल  किया  जा  रहा  है,  उन्हीं  पर  ये  टैक्स
 लगाये  जा  रहे  हैं  ।  जो  करोड़ों  की  तादाद  में

 असहाय  लोग  हैं,  जो  दरिद्र  लोग  हैं,  उन  पर
 ही  यह  टैक्स  बिठाये  जा  रहे  हैं  ।

 चाहे  खेती  का  सवाल  हो,  चाहे  कारखानों
 का  हो,  चाहे  शिक्षा  का  हो,  चाहे  देश  की
 रक्षा  का  हो,  चाहे  विदेश  नीति  का  हो,  इस
 तरह  का  कोई  भी  बुनियादी  सवाल  हो  उसके
 बारे  में  कोई  भी  ठोस  नीति,  कोई  भी
 निदिष्ट  नीति  इस  बजट  भाषण  में  वित्त  मंत्री
 जी  ने  नहीं  रखी  है,  कोई  भी  उस  प्रकार की
 नीति  का  संकेत  उनकी  ओर  से  नहीं  दिया
 गया  है  ।  मेरा  आरोप  यह  है  कि  पिछले  बीस
 साल  से  सिद्धान्त-विहीन,  दिशाहीन  रूप  से
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 art  बजटों  का  सिलसिला  चलता  आ  रहा  है।
 सारा  कामकाज  चलता  आ  रहा  है  ॥  में

 चाहता  हूं  कि कोई  ठोस  नीति,  सिद्धान्त  के
 आधार  पर  अपनाई  गई  नीति  आपको  निर्षा-
 रित  करनी  चाहिए  और  उस  पर  अमल  करना
 चाहिए  ।  आपका  कोई  सिद्धान्त  नहीं  2,
 आपकी  कोई  नीति  नहीं  है  ।  पिछले  बीस
 सालों  से  सरकार  बिना  नीति  निर्धारण  के
 काम  काज  करती  आ  रही  है,  कया  अर्थ  नीति
 उसको  अपनानी  चाहिए,  इसको  वह  तय
 ही  नहीं  कर  पाई  है।  हमारी  आर्थिक
 व्यवस्था  किस  तरह  से  सुधरेगी  इसको  वह
 तय  ही  नहीं  कर  पाई  है  ।

 काफी  पहले  सरकार  कहा  करती  थी  कि
 हमारा  लक्ष्य  कोओप्रेटिव  कामनवेल्थ  का
 है  ।  उसके  बाद  उसने  कहा  कि  हम  सोश-
 लिस्टिक  पैटर्न  लाना  चाहते  हैं।  अभी  क्या
 कहा  जाता  है,  इसको  में  नहीं  जानता  हूं  ।
 मेरा  कहने  का  अभिप्राय  यह  है  कि  यह  सरकार

 चूंकि  बिना  सिद्धान्तों  के  आधार  पर  काम-
 काज  चला  रही  है  इसलिए  सरकार  किसी
 सीधे  रास्ते  परन  चल  कर  पगडंडिंयों  में  चली
 गई  है  ।

 आप  योजनायें  जो  चल  रही  थीं  उनको

 ही  देख  लें  a  आज  ही  आप  देख  लें  ।  कोई
 योजना है  ही  नहीं  ।  योजना  को  छुट्टी  दे
 दी  गई  है।  अगर  हम  पिछले  बीस  साल  तक  जो
 योजनायें  चलती  रही  हैं  उनको  देखेंगे  तो
 हमारे  सामने  एक  चीज़  आएगी  कि  योजना
 के  दौरान  में  खपत  की  जो  इमारत  थी  वह
 तो  रूस की  या  अमरीका  की  थी  और  जो
 पैदावार  की  जमीन  थी  वह  हिन्दुस्तान  की
 थी  ।  मुट्ठी  भर  लोग  जिनकी  तादाद  करीब
 एक  करोड़  होगी  और  जिनकी  आय  और
 जिनका  खर्चा  एक  हज़ार  रुपया  माहवार  से
 ऊपर  है,  उन्हीं  के  लिए,  सब  कुछ  किया  जा
 रहा  है  1  सरकार  सारी  जो  चीज़  योजना

 में  करती  है  वह  इन्हीं  लोगों  के  लिए  करती
 है  fn  जो  सरकारी  अफसर  हैं  वे  भी  बडें-
 बड़े  लोग  हैं,  वे  भी  उनके  सवार्थ  के  लिए
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 'लग  जाते  हैं।  इसका  कारण  यह-  है  उनके
 स्वार्थ  के  साथ  इनके  स्वार्थ  भी  जुड़े  हुए
 हैं।  इस  कारण  से  करोड़ों  लोगों  की  क्या
 जरूरतें  हैं,  उनकी  क्या  आवश्यकतायें  हैं,
 'उनकी  क्या  मांगें  हैँ,  उनकी  क्या  आशायें
 और  आबकांक्षायें  हैं,  उनकी  तरफ  कोई
 ध्यान  नहीं  दिया  जाता  है  ।  इन  लोगों  के
 स्वार्थों  की  पूति  ही  इन  योजनाओं  से  हुई
 है  1

 आप  खेती  को  ही  देख  लें  ।  हम  लोगों
 की  तरफ  से  पिछले  कई  सालों  से  इस
 बात  की  मांग  की  जाती  रही  है  कि  खेती
 के  विकास  के  लिए  कोई  ठोस  योजना  बनाई
 जाए  लेकिन  वह  बनाई  नहीं  गई  है  ।  हिन्दु-
 स्तान  की  खेती  के  बारे  में  जो  लोग
 जानकारी  रखते  हैं  उनके  सामने  एक  चीज़
 आ  जाती  है  कि  हम  लोग  अमरीका  और

 दूसरे  देशों  के  ऊपर  ही  पिछले  कई  वर्षों
 से  अनाज  की  अपनी  आवश्यकताओं  की  पूर्ति
 के  लिए  निर्भर  करते  आ  रहे  हैं।  हमारे  यहां
 के  जो  छोटे  किसान  हैं,  जो  भूमिहीन  लोग

 हैं  और  जो  खेती  करते  हैं  उनको  कोई  सुविधायें
 उपलब्ध  नहीं  की  जा  रही  हैं  ।  मोरारजी  भाई
 तो  खेती  नहीं  करते  हैं  और  नहीं  हम  लोग
 करते  हैं  ;  लेकिन  जो  लोग  खेती  करते  हैं,  जो
 किसान  हैं  उनको  कंसे  फायदा  होगा,  उनको
 कैसे  प्रोत्साहन  मिलेगा  कि  वे  अपनी  पैदावार
 को  बढ़ायें,  वे  कैसे  उत्साहित  अनुभव  करेंगे
 इसकी  कोई  योजना  सरकार  की  तरफ  से

 नहीं  लाई  गई  है  ।  इस  बजट  में  भी  खास  कर
 इसके  बारे  में  कुछ  व्यवस्था  नहीं  की  गई  है  ।
 जो  आ्थिक  समीक्षा  वित्त  मंत्री  जी  ने  प्रस्तुत
 की  है  उसमें  इसी  का  सहारा  लिया  गया

 है  कि  इस  साल  अच्छी  फसल  हुई  है,  वम्पर
 ाप  हुई  है  ।  आप  जानते  ही  हैं  कि  कांग्रेस
 दल  का प्रचार  काढंग  विचित्र  होता  है  1

 जिस'  साल  फसल  अच्छी  हो  जाती  है,  फसल
 आशा  के  अनुसार  हो  जाती  है  तो  कहा
 जाता  है  कि  हमारे  चलते  यह  फसल  अच्छी

 हो  गई  है  लेकिन  जिस  साल  अकाल  पड़ता
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 है,  बारिश  नहीं  होती  है  तो  कहा  जाता  है
 कि  देखो  यह  तो  इंद्र  देवता  की  वजह  से
 हुआ  है  ।  लेकिन  सवाल  यह  है  कि  करोड़ों
 किसानों  को  प्रोत्साहित  करने  के  लिए,
 उनको  उत्साहित  करने  के  लिए  उन्तका
 जो  अहम  सवाल  है,  उनकी  जो  एक  बुनियादी
 समस्या  है  उसको  आपने  क्या  हल  किया
 है  ?  जैसे  मनुष्य  पीने  के  लिए  पानी  नहीं
 पाएगा  तो  उसकी  जिन्दगी  चल  नहीं  सकती
 है,  उसी  तरह  से  अगर  किसान  की  ज़मीन  के
 लिए  पानी  नहीं  होगा  तो  उपज  अच्छी  हो
 नहीं  सकती  है  ।  मुझसे  पहले  एक  कांग्रेस
 के  नेता  बोले  हैं।  उन्होंने  देश  की  एक
 बुनियादी  ,बीमारी  का  जि  किया  है  ।
 उन्होंने  कहा  है  कि  हर  आदमी  खुद
 संकुचित  स्वार्थ  के  बारे  में  सोचता  है,  राष्ट्रीय
 हित  के  बारे  में  नहीं  सोचता  है  ।  उन  कांग्रेसी
 सदस्य  ने  कहा  कि  पहले  तो  हमारा  क्षेत्र,
 उसके  बाद  देश  और  राष्ट्र  ।  में  आपको
 गांधी  जी  की  याद  दिलाना  चाहता  हूं  ।  वह
 कहा  करते  थे  कि  गांव  के  स्वार्थ  के  लिए
 तुम  अपनी  बलि  दो,  त्याग  करो,  और  राष्ट्र
 के  स्वार्थ  के  लिए  गांव  और  शहर  को  बलि
 दो  और  दुनिया  के  स्वार्थ  के  लिए  राष्ट्र  की
 बलि  दो  ।  आज  कांग्रेस  की  नीति  उलटी
 हो  गई  है  ।  में  यह  इस  लिए  कह  रहा  हूं  कि
 आज  आम  लोगों  की  कोई  चिन्ता  नहीं
 की  जाती  है  और  बड़े-बड़े  लोगों  की  हो
 चिन्ता  की  जाती  है  ।  आम  किसान  की
 आवश्यकताओं  की  पूर्ति  की  ओर  कोई  ध्यान

 नहीं  दिया  जाता  है  ।  आज  करीब-करीब
 26  करोड़  एकड़  भमि  को  पानी  नहीं  मिलता

 है  ।  वह  भूमि  इंद्र  देवता  की  कृपा  पर
 आश्रित  रहती  है  1  केवल  चार  पांच  करोड़
 एकड़  को  ही  पानी  देने  की  व्यवस्था  आपने
 पिछले  पंद्रह  सालों  में  की  है  ।

 आपने  बड़ी-बड़ी  योजनायें  बनाई  हैं।
 लेकिन  मैं  आपको  याद  दिलाना  चाहता  हूं
 कि  पंद्रह  साल  पहले  इज़राइल  के  सिंचाई
 के  विशेषज्ञों  को  जोकि  निया  में  माने  हुए
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 विशेषज्ञ  हैं  उनको  पंडित  नेहरू  ने  कहा  था
 कि  हिन्दुस्तान  की  सिंचाई  के  लिए  आप,  एक
 योजना  बना  कर  दो  ।  पंडित  नेहरू  की  बात
 के  उत्तर  में  उन्होंने  कहा  था  कि  हम  हिन्दू-
 स्तान  नहीं  आ  पायेंगे,  हमें  आप  कागज़  पत्र
 भेज  दो  और  हमारा  जो  विचार  है  उसको
 हम  आपके  पास  भेज  देंगे  ।  उनका  विचार
 यह  था  कि  भारत  में  बड़ी  बड़ी  योजनाओं
 पर,  बड़े-बड़े  डेम्ज  पर  इतना  ज्यादा
 खर्च  करने  के  बजाये  छोटी-छोटी  सिंचाई
 योजनाओं  को  प्राथमिकता  दी  जाए,  उन  पर
 रुपया  खर्च  किया  जाए  ।  अगर  ऐसा  किया
 जाएगा  तो  लाखों  करोड़ों  एकड़  भूमि  को
 पानी  दिया  जा  सकेगा  ।  हमने  बार-बार  मांग
 की  है  कि  जो  उन  विशेषज्ञों  के  विचार  थे
 उनको  सभा  पटल  पर  रखा  जाए  लेकिन
 सरकार  ने  उनको  आज  तक  नहीं  रखा  है  ।
 उनका  क्या  विचार  था  हम  लोगों  को  मालूम
 ही  नहीं  है  ।  जो  बात  मैने  अभी  उनकी  आपको
 बताई  है  वह  सुनी  सुनाई  बात  है  ।

 में  कह  रहा  था  कि  25-26  करोड़  एकड़
 खेती  लायक  भूमि  है  जिस  पर  आज  खेती
 हो  रही  है  लेकिन  उस  पर  पानी  नहीं  दिया
 जा  रहा  है  ।  आज  हिन्दुस्तान  की  खेती  की
 पैदावार  बढ़ाने  क ेलिए  अगर  बाकी  सब
 कामों  को  छोड़  कर  वित्त  मंत्री  जी इस  एक
 काम  पर  नज़र  डालेंगे  तो  हिन्दुस्तान  के
 करोड़ों  किसानों  की  भूमि  को  पानी  मिल
 सकेगा,  उसकी  सिंचाई  हो  सकेगी  जिससे
 उन  किसानों  को  भी  लाभ  होगा  और
 देश  को  भी  लाभ  होगा  ।  मैं  चाहता  हूं  कि
 सात  साला  योजना  इसके  सम्बन्ध  में  बनाई
 जाए  और  यह  निर्धारित  किया  जाए  कि
 एक  साल  के  अन्दर  पहली  सीढ़ी  इतनी  हम
 चढ़ेंगे,  दूसरे  साल  में  इतनी  और  तीसरे
 साल  में  इतनी  ।  इस  प्रकार  से  26-27  करोड़
 एकड़  भूमि  को  पानी  देने  की  कोई  योजना
 सरकार  बना  रही  है,  इसका  आभास  इस
 बजट  में  नहीं  मिलता  है  ।  इसके  बारे  में
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 ऐसा  लगता  है  कि  सरकार  विचार  ही  नहीं
 करना  चाहती  है  7  सरकार  की  ओर  से  यह
 कहा  जाता  है  कि  आगे  जो  योजना  बनेगी,  वह
 कृषि-अभिमुखी  होगी,  लेकिन  जब  तक  कृषि
 के  सम्बन्ध  में  कोई  नीति  तय  नहीं  की  जाती  है,
 तब  तक  योजना  को  क्ृषि-अभिमुखी  कहने  मात्र
 से  काम  नहीं  चलेगा  t  श्री  मोरारजी  देसाई
 एक  पुराने  नेता  हैं  |  मैं  आशा  करता  हूं  कि  वह
 इस  बात  की  तरफ़  ध्यान  देंगे  कि  कृषि  को

 पुनर्जीवित  करने  के  लिए  और  खास  तौर
 पर  किसान  को  प्रोत्साहन  देने  के  लिए  कोई
 ठोस  योजना  बनाई  जानी  चाहिए  ।

 कल  या  परसों  स्वीडन  के  विख्यात  अर्थ-
 नीतिज्ञ,  श्री  मिल,  द्वारा  लिखित  एशियन
 ड्रामा”  नाम  की  एक  किताब  छपी  है  ny

 हिन्दुस्तान  की  अर्थ-नीति  और  योजना  पर
 टिप्पणी  करते  हुए  उन्होंने  कहा  है  :

 ‘In  his  book,  “Asian  Drama,”  devot-
 ed  to  problems  of  development  in  South
 Asian  countries.  Mr.  Myrdal  has  advo-
 cated  strong  measures  to  root  out  cor-
 ruption  but  notes  the  difficulties  involv-
 ed.  He  states  that  in  western  and
 Scandinavian  countries,  corruption  was
 rooted  out  of  public  life  before  the  State
 launched  on  welfare  activities.

 In  the  developing  countries,  he  notes,
 the  State  has  yet  to  root  out  corruption
 while  at  the  same  time  it  has  to  embark
 On  considerable  economic  activities.

 He  deplores  lack  of  adequate,  re-
 search  in  all  these  countries  on  the  ex-
 tent  of  corruption  as  a  social  problem,
 but  has  noted  the  Santhanam  Committee's
 work  in  India  though  he  regrets  that
 even  that  had  been  silent  on  the  role  of
 western  business  interests  in  aiding  cor-
 ruption,

 On  India,  Mr.  Myrdal  says  the  sociat
 and  economic  revolution  has  been  post-
 poned  and  even  the  political  revolution
 has  become  less  of  reality  and  behind
 its  impressive  parliamentary  facade
 “India  is  still  far  from  being  controfled
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 by  majority  of  its  people  or  even  from
 having  its  policies  devised  so  as  to  be  in
 the  interests  of  the  masses.’

 मिडंल  साहब  की  राय  है  कि  देश  की  अर्थ-
 व्यवस्था  को  आगे  बढ़ाने  के  लिए  सरकार
 के  द्वारा  कोई  क्रान्तिकारी  कदम  नहीं  उठाया
 गया  है  ।  अगर  हम  महालनवीस  कमेटी  की
 रपट,  मानौपलीज्  कमीशन  की  रपट  और
 डा०  हज़ारी  की  रपट,  इन  तीन  रपटों
 को  एक-साथ,  एक  समन्वित  दृष्टिकोण  से
 देखेंगे,  तो  पता  चलेगा  कि  पिछले  पंद्रह  साल
 में  हिन्दुस्तान  में  योजनाओं  के  कारण  जो
 आय  की  वृद्धि  हुई  है  उसको  करोड़पति,
 नौकरशाह  और  मंत्री  लोग  आपस  में  सांठ-
 गांठ  करके  खा  गए  हैं।  मेँ  साफ़  शब्दों  में
 डा०  हज़ारी  की  तारीफ़  करना  चाहता
 हूं  कि  उन्होंने  देश  और  इस  सदन  का  ध्यान
 इस  बात  की  तरफ़  दिलाया  है  कि  पिछले
 पंद्रह  बीस  सालों  में  हिन्दुस्तान  के  एक  परिवार,
 बिड़ला  परिवार,  को  कितने  लाइसेंस  दिये
 गये  हैं  ।  डा०  हज़ारी  की  रपट  आने  के
 बाद  भी  उस  परिवार  को  नये  लाइसेंस  दिये
 जा  रहे  हैं  ।

 हिन्दुस्तान  की  अर्थ-व्यवस्था  के  विस्तार
 और  विकास  में  सब  से  बड़ी  बाधा  करोड़-
 पतियों,  नौकरशाहों  और  मंत्रियों  का  गठ-
 बंधन  है  ।  यें  तीनों  मिल  कर  इस  देश  की
 अर्थ-व्यवस्था  को  खत्म  कर  रहे  हैं।  इस
 स्थिति  को  कैसे  सुधारा  जाये,  इस  पर  इस
 सदन  को  विचार  करना  चाहिए  ।  आप
 जानते  हैं  कि पिछले  बीस  साल  से  केन्द्र  और
 हर  एक  राज्य  में  कांग्रेस  की  सरकारें  रही
 हैं  ।  हर  एक  मंत्री  के  परिवार  में  यह  बात
 देखी  गई  है  कि उसकी  बीवी,  लड़के  या  भतीजे
 के  नाम  पर  व्यापार  चलता  है,  जिसका
 परिणाम  यह  है  कि  एक  हाथ  देता  है  ओर

 दूसरा  हाथ  लेता  है  ।  जिस  अ्रप्टाचार  का  ज़िक्र
 मिडेल  साहब  ने  किया  है,  उसको  रोकने
 के  बारे  में  इस  बजट  में  कोई  ज़िक्र  नहीं
 किया  गया  है।  उन्होंने  कहा  है  कि  सन्तानाम्
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 कमेटी  की  रपट  पर  कोई  कार्यवाही  नहीं  की
 गई  है।  उपाध्यक्ष  महोदय,  यह  बड़ी  बढ़िया
 किताब  है।  मिडेल  साहब  ने  उस  में  बताया
 है  कि  किस  तरह  से  पाश्चात्य  देशों  के  पूंजी-
 पति  दिल्ली  में  आकर  नौकरशाहों  पर  प्रभाव
 डाल  कर  अपने  लिए  लाइसेंस  आदि  जारी
 करा  लेते  हैं

 इन  सब  बातों  के  कारण  हम  लोगों  की  तरफ
 से  बार-बार  यह  मांग  की  गई  है  कि  सरकार
 एक  स्थायी  आयोग  बिठाए,  जो  इस  बात
 की  जांच-पड़ताल  करे  कि  पिछले  बीस  साल
 में  जो  व्यक्ति  मुख्य  मंत्री  पद  पर  रहे,  मंत्री
 बनने  से  पहले  उन  की  कितनी  सम्पत्ति  थी और
 मंत्री  बनने  के  बाद  उन  की  सम्पत्ति  कितनी
 थी  ।  भविष्य  में  भी  जो  व्यक्ति  मंत्री  पद  पर
 बैठें,  जो  राष्ट्र  के  रुपये-पैसे  के  जिम्मेदार  हों,
 “सीज  वाइफ  शुद्ध  बि  एबाब  ससपिशन"
 इस  नीति  के  अनुसार  उन  लोगों  की  भी
 जांच  इस  स्थायी  आयोग  द्वारा  होनी  चाहिये।
 लेकिन  ऐसा  नहीं  किया  जा  रहा  है  a  देश  में
 अ्रष्टाचार  को  रोकने  के  लिये  कोई  भी
 व्यवस्था  इस  बजट  में  नहीं  है  ।

 उपाध्यक्ष  महोदय,  आप  जानते  हैं  कि
 पिछले  सात  आठ  महीनों  से  राजाओं  के  प्रिवी
 पस  को  खत्म  करने  के  लिये  क्या  क्या  बातें  इस
 सदन  में  कही  गई  हैं।  श्री  चह्नाण  फरमाते  हैं
 कि  हम  कर  रहे  हैं,  जबकि  और  कोई  मिनिस्टर

 कहता  है  कि  हमारी  राय  नहीं  है  ।

 इस  लिए  सदन  के  सामने  अब  तक  यह  बात
 स्पष्ट  नहीं  हुई  है  कि  कब  और  कैसे  ये  लोग
 प्रिवी  पर्स  को  खत्म  करने  जा  रहे  हैं।  राजा
 लोगों  के  पास  जमीन,  जायदाद  सब  कुछ  है,
 लेकिन  फिर  भी  पब्लिक  एक्सचेकर  से  प्रिवी
 पर्स  के  रूप  में  उन  को  हर  साल  पांच  करोड़
 रुपया  दिया  जाता  है  इन  लोगों  के  प्रिवी
 पर्स  को  पूर्ण  रूप  से  खत्म  करने  क ेबारे में
 भी  इस  बजट  में  कुछ  नहीं  कहा  गया  है।

 हम  को  लगता  है  कि  पिछले  पन्द्रह  साल  से
 कांग्रेस  की  यह  आदत  रही  है  कि  मुंह  से  तो
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 समाजवाद  की  बात  करो  और  हाथ  से  पूंजी-
 “बाद  की  नींव  मज़बूत  करो  ।  इसी  लिए  इस
 'देश  में  समाजवाद  की  दिशा  में  कोई  प्रगति
 'नहीं  हो  पा  रही  है  7  आज  हमारी  राय  है  कि
 अगर  यह  सरकार  समाजवाद  की  आरती

 'उतारती  रहेगी  और  एक  ठोस  निर्धारित  कार्ये-
 क्रम  के  आधार  पर  समाजवादी  क्रांति  की
 तरफ  कदम  नहीं  बढ़ायेगी,  तो  हिन्दुस्तान  का
 कभी  कल्याण  नहीं  हो  सकता  है।  अगर  श्री
 मोरारजी  भाई  इस  बात  को  जल्द  से  जल्द

 -समझ  लें,  तो  राष्ट्र  का  भला  होगा  ।

 इस  देश  में  समता  के  ज़रिये  से  ही  सम्पन्नता
 'आ  सकती  है  ।  प्रश्न  यह  है  कि  हिन्दुस्तान  जैसे
 गरीब  मुल्क  में  पूंजी-निर्माण,  कैपिटल  फार्मेशन,
 कैसे  हो  ।  रिजर्व  बैंक  ने  अभी  बैंक-दर  को
 छः  प्रतिशत  से  घटा  कर  पांच  प्रतिशत  कर
 दिया  है,  ताकि  रिसेशन  को  खत्म  करने  के
 सम्बन्ध  में  करोड़पति  लोगों  को  प्रोत्साहन
 मिले।  कंसे-कंसे  नुस्खे  मोरारजी  भाई  बताते
 हैं!  इस  बजट  में  कोई  भी  कनसेशन,  कोई  भी
 रियायत,  ग़रीब  किसान,  मजदूर  और

 साधारण  मध्यम  वर्ग  को  नहीं  दी  गई है ।
 हमारा  कहना  है  कि  हिन्दुस्तान  जैसे  देश  में
 हमारा  सब  से  बड़ा  साधन  श्रम  है  और  इस  लिये
 उस  को  इकट्ठा  करना  चाहिये  ।  कैसे  ?  ऊपर
 के  खर्च  को  घटा  कर  1

 आज  डा०  लोहिया  हमारे  बीच  में  नहीं
 हैं।  पिछले  बजट  सेशन  में  मोरारजी  भाई  की
 उपस्थिति  में  इस  सदन  में  एक  बहस  के  अवसर
 पर  डा०  लोहिया  ने  कहा  था  कि  सरकार  कानून
 बना  कर  या  कोई  और  उपाय  कर  के  हिन्दुस्तान
 में  हर  एक  परिवार  के  खर्च  की  सीमा  बांध  दे
 और  वह  खर्च  1,500  रुपये  से  ज्यादा  नहीं
 होना  चाहिये  । डा०  लोहिया  ने  यह  भी  कहा
 किऐसा  करने  से  हमारे  देश  में  +1500  करोड़

 “रुपये  की  बचत  हो  जायेगी  श्री  मोरारजी
 देसाई  ने  पहले  तो  यह  कहा  कि  इस  से  केवल
 15 करोड़  रुपया  बचेगा  और  फिर  कहा  कि
 25,  30  करोड़  रुपया  बच  जायेगा  ।  डा०

 लोहिया  ने  कहा  था  कि  अभी  तो  श्री  मोरार-
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 जी  देसाई  25,  30  करोड़  की  बात  कर  रहे
 हैं,  लेकिन  आगे  जाकर  वह  उस  रकम  को
 फिर  बढ़ायेंगे।  में  कहना  चाहता  हुं  कि  हिन्दु-
 स्तान  के  सामने  आज  अर्थनीतिक  समस्या  है
 कि  पूंजी-निर्माण  कसे  हो  7  तो  पूंजी-निर्माण
 तब  हो  सकता  है  जब  एक  क्रांतिकारी  रास्ते
 को  अपनाने  के  लिए  हम  दिल  को

 मजबूत  बनायें,  संकल्प  करें  कि  इस  तरह  की
 जो  भी  रिस्क  या  जोखिम  हमें  उठानी  पड़ेगी
 उस  को  उठायेंगे  और  पन्द्रह  सौ  रुपये  वाले
 साल  का  समाधान  करेंगे।  जब  तक  यह  नहीं
 होता  है  तब  तक  हिन्दुस्तान  की  आर्थिक  प्रगति
 के  लिये  और  कोई  चीज  हमारे  सामने  नहीं
 है।  लेकिन  इस  को  करने  के  लिये  इस  सरकार
 की  हिम्मत  नहीं  है।  यह  कर  नहीं  पायेगी  ।
 मेरा  कहना  है  कि  जब  हम  चीज  को  सामने
 रखेंगे  कि  i5  सौ  रुपये  के  ऊपर  जो  लोग
 खर्चा  करते  हैं  उन  का  खर्चा  घटा  कर  5  सौ
 तक  लाया  जाय  तो  इससे  जो  डेढ़  हजार  करोड़
 रुपया  बचेगा  उस  को  बांटने  के  लिये  हम  नहीं
 कह  रहे  हैं,  उस  को  खेती  और  कारखाने
 को  बढ़ाने  के  लिये  लगाओ  ।  यह  चक्षीज  है।
 इस  से  एक  तो  उत्पादन  बढ़ेगा  और  दूसरे
 देश  की  दौलत  बढ़ेगी  ।  इस  पर  हमें  ध्यान  देना
 है  कि  देश  में  समग्र  रूप  से  सारे  देश  की  दौलत
 कैसे  बढ़े  ?

 5  Hrs.

 हिन्दुस्तान  में  आज  छः  राज्य  ऐसे  हैं  जहां
 की  प्रतिव्यक्ति  औसत  आय  200  रुपये  है--
 उत्तर  प्रदेश,  बिहार,  राजस्थान,  उड़ीसा,
 आन्ध्र  प्रदेश  और  मध्य-प्रदेश  ।  यह  पिछड़े
 हुए  प्रदेश  हैं  जिन  की  प्रति  व्यक्ति  आमदनी
 दूसरे  प्रदेशों  की  तुलना  में  जैसे  पंजाब  या
 बंगाल  या  मद्रास  हैं  उन  से  कम  है।  वैसे  तो
 हम  लोग  सब  रूस  और  अमेरिका  की  तुलना
 में  भंगी  हैं।  लेकिन  यह  जो  पिछड़े  प्रदेश  है,
 हमारे  देश  के  अन्दर  जो  यह  गैर  बराबरी  हैं
 उम्र  को  पाटने  के  लिये  इस  बजट  में  कोई
 समाधान  नहीं  है।  में  मंत्री  महोदय  से  आग्रह
 करता  हूं  कि  वह  जब  जबाब  देंगे  तो  इस  के
 ऊपर  भी  प्रकाश  डालेंगे  कि  कैसे  यह  जो  छः:
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 [भ्री  रवि  राय]
 राज्य  हैं  जिन  को  कि  मैंने  गिनाया  इन  की
 प्रति  व्यक्ति  आमदनी  बढ़ेगी  ?

 एक  और  चीज  में  कहना  चाहता  हूं.  कि

 हिन्दुस्तान  की  करोड़ों  जनता  को  हमें  बधाई
 देना  चाहिये  कि  चौथे  चुनाव  में  नौ  राज्यों
 के  अन्दर  गैर-कांग्रेसी  सरकार  को  बिठा  कर
 कांग्रेस  को  उन्होंने  खत्म  किया  ।  उन  नौ
 राज्यों  में  गैर-कांग्रेसी  सरकार  के  बैठने  के
 बाद  यह  कांग्रेसी  सरकार  जो  यहां  रह  गई
 इसका  यह  प्रयास  रहा,  यह  काम  रहा  कि

 उनको  किसी  तरह  खत्म  करे  ।  मोरारजी
 भाई  उन  को  कहते  हैं  कि  अपने  रिसोसेज
 तुम  देखो  ।  हम  तम  को  जो  दे  रह ेहैं  उतना  ही
 देंगे  ।  तुम  जो  मांग  करते  हो  उस  की  हम  पूर्त्ति
 नहीं  कर  पायेंगे।  तो  मेरा  कहना  है  कि  कोई
 ताकतवर  गैर-कांग्रेसी  सरकार  कहती  है  कि
 भले  ही  हमारे  पास  नासिक  का  प्रेस  नहीं  है
 नोट  छापने  के  लिए  तुम  भी  समझ  लेना  कि
 हमारे  राज्य  से  इनकम  टेक्स  और  दूसरे  कर
 जो  तुम  वसूल  करते  हो  उस  को  हम  भी  नहीं
 दिलायेंगे,  इस  तरह  से  कोई  मुख्य  मंत्री
 जम  कर  कहता  तो  मोरार  जी  भाई  के
 पास  उस  का  क्या  जबाब  है  ?  इन  सब
 चीजों  के  सिलसिले  में  सवाल  आ  जाता  है
 एक  चीज  का  जो  कि  राजनैतिक  चीज  है  |
 आज  इस  तरफ  जो  हम  लोग  बेठे  हैं  एक  चीज
 पर  सब  सहमत  हैं  कि  आज  देश  की  प्रगति
 मैं  जो  रुकावट  है  वह  पूंजीपति,  नौकरशाह
 और  मंत्री  यह  तीन  मिल  कर  डाल  रहेहेँ  और

 यह  तीनों  मिल  कर  देश  को  बरबादी  की
 तरफ  ले  जा  रहे  हैं।  उसके  लिए  सब  से  बड़ा
 जिम्मेदार  कांग्रेस  दल  है  और  जब  तक  वह  यह
 कांग्रेस  दल  केन्द्र  से  खत्म  नहीं  होता  है  तबतक

 हिन्दुस्तान  की  अग्र-गति  नहीं  होगी  ।हम  लोग
 जो  इस  तरफ  बैठे  हैं  इस  चीज  को  समझते

 हैं  और  मानते  हैं  और  इस  तरह  का  साझा
 बनाने  के  लिये  हम  आपस  में  विरोधी
 दलो ंमें  कोशिश  कर  रहे  हैं  ।  यह् चीज  हम  देश
 के  कोने  कोने  में  फैलायेंगे  और  एक  योजना
 बना  कर,  एक  योजनाबद्ध  कार्यक्रम  बना  कर
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 जब  तक  कांग्रेसी  सरकार  को  केन्द्र  से  नहीं
 हटाते  तब  तक  कोई  भी  चीज  हो  नहीं  पायेगी  1
 इसलिए  पहली  चीज  यह  है  जो  कि  राजनैतिक
 चीज  है।  राजनैतिक  कार्यक्रम  जो  है
 इसकी  तरफ  ध्यान  देना  है।  और  कांग्रेस

 की  भलाई  के  लिए  मैं  कह  रहा हूं  कि  जब
 तक  वह  दिल्ली  की  गही  से  नहीं  हटते,
 कितना  भी  भला  आदमी  हो,  इस  तरह  का
 अर्थ  मंत्री  नहीं  आयेगा  कि  जो  समाजवाद  के
 आधार  पर  कोई  चीज  बना  पायेगा  ।

 में  कहना  चाहता  हूं  कि  समता  के  आधार
 पर  हिन्दुस्तान  सम्पन्न  वन  सकता  है।  समता
 क्या  चीज  है  ?  पहली  चीज  में  ने  आप  को
 बताई  |  दूसरी  चीज  है  कि  जैसे  आज  हिन्दु-
 स््तान  में  पढ़ाई  लिखाई  के  बारे  में  है,  में
 मोरार  जी  भाई  का  ध्यान  आकर्षित  करना
 चाहता  हूं,  मुझे  एक  दो  चीज  उन  की  बहुत
 अच्छी  लगी  ।  एक  चीज  तो  यह  कि  जब  वह
 पब्लिक  स्कूल  में  गए  थे  देहरादून  जहां  उन
 को  बुलाया  गया  था  ,  वहां  वह  कहते  हैं  कि  हम
 पब्लिक  स्कूल  के  खिलाफ  हैं  और  मेँ  अंग्रेजी
 में  नहीं  बोलूंगा,  आप  सुनें  या  नसुनें।  4
 कहना  चाहता  हूं  मोरार  जी  भाई  से  कि  इस
 के  बावजूद  कि  वह  नहीं  चाहते  हैं  कि  गरीब
 लोगों  के  बच्चे  तो  म्यूतिसिपैलिटियों  के
 प्राथमिक  स्कूलों  में  पढ़ें  और  बड़े  लोगों  के  बच्चे

 देहरादून  या  ऊटकमंड  में  पढ़ने  के  लिये  जायें
 जिन  को  कि  पब्लिक  स्कूल  कहते  हैं,  इससे

 हिन्दुस्तान  का  जो  समान  नागरिकता  का
 विम्ब  है  वह  खत्म  हो  जाता  है,  बचपन  से  ही
 हिन्दुस्तान  के  लड़के  और  लड़कियों  में  यह
 भाव  पैदा  हो  जाता  है  कि  यह  गरीब  का
 बच्चा  है  और  यह  बड़े  लोगों  का  बच्चा  है  7

 मोरार  जी  भाई  खुद  मानते  हैं  कि  पब्लिक

 स्कूल  नहीं.  रहने  चाहिएं,  लेकिन  फिर  भी
 पब्लिक  स्कूल  चलते  हैं,  फलते  हैं,  फूलते  हैं  और
 उन्नति  करते  हैं  |

 इसलिए  में  कहना  चाहता  हूं  कि  समता
 का  यह  भी  एक  अंग  है।  इसको  भी  वह  खत्म
 करें  ।
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 दूसरी  चीज  --दोनों  सदनों  में  बड़े  जोरों
 से  आकर  यह  बोलते  हैं  कि  हम  पीपुल्स  कार

 सैयार  करेंगे।  जो  हिन्दुस्तान  एक  गरीब  मुल्क
 है  वहां  किसी  मंत्री  के  मुंह  से  कैसे  यह
 निकलता  है  कि  पीपुल्स  कार,  जनता  की  कार
 हम  बनायेंगे  ?  में  कहना  चाहता  हूं  कि  इस
 तरह  की  बकवास  यह  मंत्री  लोक  बन्द  करें।
 आज  हिन्दुस्तान  को  किस  की  जरूरत  है  ?
 कौन  इन  गाढ़ियों  पर  चढ़ता  है  जो  व्यक्तिगत
 गाड़ियां  होती  हैं  ?  जो  बड़े-बड़े  लोग  हैं  उनकी
 जरूरत  को  पूरा  करने  के  लिए  यह  पीपुल्स
 कार  बनाने  की  बात  कहते  हैं  a साधारण  जनता
 के  लिये  तो  ट्रकों  और  बसों  की  जरूरत  है।
 इसलिए  उनके  लिए  यह  कारखाने  कर  देने
 चाहिए  कि  ट्रक  और  बसें  यह  बनावें।  प्राइवेट
 कार  की  वात  करना  और  प्राइवेट  कार
 बनाना  बन्द  कर  दें।  इस  तरह  की  एक
 'समता  वाली  चीजें  होनी  चाहिये  ।  पीपुल्स
 कार  के  बारे  में  कोई  सोच  विचार  तक  नहीं
 होना  चाहिये  |

 तीसरी  बात  समता  के  सिलसिले  में  रेल
 की  आती  है।  आप  जानते  हैं  और  मोरार  जी
 भाई  भी  इस  में  सहमत  होंगे  कि  जो  तीसरे
 दर्जे  में  चलते  उनकी  तरफ  कोई  ध्यान  नहीं
 दिया  जाता  ।  हम  लोग  तो  एम०  पी०  हो  गए
 हैं,  आप  ने  पास  दे  दिया  है  कि  फर्स्ट  क्लास  में
 चलें  लेकिन  जो  तीसरे  दर्जे  में  लाखों  लोग
 'चलते  हैं  उनकी  ओर  किसी  की  निगाह  नहीं
 जाती  ।  सारे  रेल  मंत्रालय  के  अफसर  लोगों
 का  सारा  दृष्टिकोण  और  उन  का  सारा  ध्यान
 जो  होता  है  वह  फर्स्ट  क्लास  और  एयर  कंडीशन
 में  जो  चलते  हैं  उनकी  ओर  होता  है  1  तो  समता
 “वाली  चीज  हम  मानते  हैं  तो  फिर  हिन्दुस्तान
 में  एक  तरह  का  क्लास  होना  चाहिये  एक
 क्लास  चाहे वह  जो  भी  हो  और  यह  एयर
 कंडीशन  तथा  फर्स्ट  क्लास  जो  हैं  इन  को

 खत्म  कर  के  एक  क्लास  बनावें  तब  जाकर
 सारे  के  सारे  जो  रेल  के  अफसर  लोग  हैं  उन
 पका  ध्यान  साधारण  जनता  की  तरफ  जायगा  |

 (व्यकधान)  सलीपर का  जो  बढ़ा
 दिया  वह  तो  रेलवे  बजट  की  बात  है  |
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 अन्त  में  उपाध्यक्ष  महोदय,  में  आप  से  एक
 चीज  कहना  चाहता  हूं  कि  हमारे  देश  में
 एक  चीज  हम  सब  लोगों  के  दिमाग  में  है।
 हम  विरोधी  और  कांग्रेस  वाले  सब  इस  के
 शिकार  हैं  कि  स्थिरता,  स्टेबिलिटी  हो,  स्थिर
 सरकार  बनावें  जैसे  भी  हो  7  इसके  चलते
 क्या  हो  जाता  है  कि  जब  35  करोड़  की  तादाद
 में  हिन्दुस्तान  की  जनता  जो  है,  5  करोड़  को
 तो  छोड़  दीजिए,  बाकी  जनता  भर  पेट  खाना
 नहीं  पाती  है  और  भूखी  रहती  है,  जब  इस
 तरह  की  स्थिति  है  कि  करोड़ों  लोगों  को
 दोनों  वक्त  खाना  नहीं  मिलता  है  तो  इस
 स्थिति  में  जब  हम  स्थिरता  की  बात  करते  हैं
 और  परिवर्तन  की  बात  नहीं  करते  हैं  तो फिर

 हम  देश  के  आर्थिक  जीवन  को  सुधार  नहीं
 पायेंगे।  इसलिए  मेरा  कहना  है  अन्तिम  तौर
 पर  जैसा  मेने  पहले  कहा  आज  हिन्दुस्तान  को
 जरूरत  है  बोली  में  नहीं,  समाजवाद,  सिर्फ
 बोली  में  नहीं,  कर्म  में  जब  हम  अपनायेंगे
 और  उस  को  अपनाने  के  लिये  केन्द्र  से
 कांग्रेसी  हुकूमत  को  खत्म  करेंगे  तब  हिन्दुस्तान
 का  भला  हो  सकता  है।  इन  शब्दों  के  साथ  में
 अपना  भाषण  समाप्त  करता  हूं  ।

 SHRI  P.  RAMAMURTI  (Madurai)  :
 Mr.  Deputy-Speaker,  Sir,  the  Finance
 Minister  has  received  applause  from  the
 big  business  press  of  this  country  for  the
 Budget  he  has  presented  before  the  House.

 SHRI  J.  B.  KRIPALANI  (Guna)  :  You
 give  him  a  stone  ?

 SHRI  PY.  RAMAMURTI:  I  do  not  want
 to  give  him  a  stone.  J  want  to  state  certain
 facts.

 It  is  very  understandable  that  the  big
 business  press  of  this  country  should  have
 given  him  that  appl:  and  I  1
 that  applause  given  by  the  big  business
 press  because  it  tears  away  the  prdah  that
 has  so  long  been  kept  that  the  Govern-
 ment  is  for  certain  other  interests,  not  the
 interests  of  big  business.  The  Finance
 Minister,  in  concluding  his  speech,  says  :

 “But  I  do  feel  that  the  situation  is  as
 hopeful  as  it  is  challenging.  The  utmost
 cooperation,  discipline  and  even  a
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 measure  of  self-denial  by  all  sections  of
 the  community  will  be  necessary  if  we
 afe  to  meet  the  challenge.”

 Of  course,  the  present  situation  is  a  chal-
 lenge  to  the  entire  people  of  the  country.
 What  hopes  does  the  Finance  Minister  hold
 out  to  the  people  of  this  country  ?  Hopes
 of  unemployment,  hopes  of  deteriorating
 conditions  of  life.  These  are  the  hopes  that
 are  being  held  out  by  the  present  Budget
 itself  because  there  is  not  going  to  be  any
 more  industries  in  the  public  sector,  About
 the  Fourth  Plan,  nobody  knows  when  it  is
 going  to  cOme  despite  all  the  promises  that
 it  is  gOing  to  come  in  1969,  The  way  in
 which  we  are  going,  I  do  not  know  whether
 we  are  going  to  have  any  Plan  at  all  at
 any  time  in  the  future  so  long  as  this  Gov-
 ernment  is  there.  That  is  a  different  matter.

 Now,  he  talks  of  the  utmost  cooperation,
 discipline  and  even  a  measure  of  self-denial
 by  all  sections  of  the  community  that  will
 be  necessary  if  we  are  to  meet  the  chal-
 lenge.  What  is  the  self-denial  as  far  as  the
 big  business  interests  in  the  country  are
 expected  to  have  ?  What  is  the  self-denial
 that  he  is  imposing  on  them?  As  far  as
 the  common  people  of  this  country  are
 concerned  of  course,  there  is  no  question
 of  self-denial,  There  is  denial.  The  Finance
 Minister  is  denying  them  opportunities  for
 employment  which  means  denial  of  the
 tight  to  exist  even.  Thousands  of  people
 are  thrown  out  of  employment  from  the
 Railways,  from  everywhere.  Retrenchment
 is  the  order  of  the  day,  That  is  a  sort  of
 self-denial  that  the  Finance  Minister  is
 imposing  on  the  common  people  of  the
 country  whereas,  as  far  as  the  big  business
 interests  are  concerned,  what  is  the  self-
 denial  imposed  on  them.

 Sir,  from  one  point  of  view,  I  should
 like  to  welcome  this  Budget.  I  welcome  this
 Budget  only  for  this  reason  that  it  tears
 as  under  the  so-called  dividing  line  bet-
 ween  the  Swatantra  Party  and  the  Con-
 gress  Party  as  far  as  their  pOlicies  are  con-
 cerned.  I  am  making  the  statement  with  a
 ful]  sense  of  responsibility  and  understand-
 ing.  In  the  last  issue  of  the  Swarajya,  the
 Swatantra  leader  Rajaji  writing  on  the
 Budget  has  given  some  beautiful  things.  He
 Says:

 “A  word  about  ‘Right’  and  ‘Left’.
 Everyone  agrees  that  maximum  produc-
 tion  must  be  a  nation’s  aim.  In  this,  there
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 is  no  distinction  of  right  or  left.  The
 division  of  opinion  on  this  question  is  as
 to  the  motivation.  To  produce  on  a  basis
 of  individual  incentive  of  profit,  or  on
 the  basis  of  the  patriotism  of  those  en-
 gaged  in  production  or  on  sOme  form  of
 Central  direction  and  cOmpulsion,  The
 question  is,  which  is  the  best  and  most
 efficient  means  to  be  employed.  The  next
 question  is  how  to  control  the  errors  and
 excesses  that  may  issue  out  of  the  means
 employed,  be  it  the  incentive  of  indivi-
 dual  profit  or  compulsive  direction.  If  we
 rule  out  the  spirit  of  patriotism  as  not
 sustainable  for  a  long  time  or  on  a  mass
 scale....”

 The  Swatantra  Party  believes  that  patrio-
 tism  cannot  be  the  motive  of  the  people
 of  this  country  for  a  long  time  to  come
 and  that  it  cannot  be  sustained.  What  else
 should  be  there  ?

 ce  but  to  be  initiated  as  an  ancillary
 force  of  much  importance  when  it  is
 possible;  it  js  easy  to  see  that  compulsion
 is  far  inferior  to  the  incentive  of  per-
 sonal  gain  provided  this  is  kept  under
 due  control....”

 That  is,  the  motivation  of  patriotism  can
 be  utilised  only  on  certain  occasions.  He
 concludes  by  saying  :

 “This  is  the  real  dividing  line,  not
 right  or  left,  capitalist  or  socialist.”

 Therefore,  the  Swatantra  philosophy,  the
 basic  approach  to  the  problem  of  produc-
 tion  in  the  country,  is  the  motivation  of
 incentive  of  profit  to  the  individual.  That
 is  the  basic  philosophy  of  the  Swatantra
 Party,

 In  this  budget,  that  philosophy  has  been
 accepted  in  toto,  Why?  It  is  because  of
 this,  What  are  the  wonderful  concessions
 that  have  been  given  to  the  big  business
 houses  in  this  country  ?  Not  one  or  two,
 but  a  series  of  concessions  have  been  given:
 no  extra  dividend  tax,  no  tax  there,  that
 tax  is  being  removed;  surtax  on  profit  of
 business  houses  is  being  reduced  from  35
 to  25  per  cent.  There  are  also  certain  other
 concessions  and  I  do  not  want  to  go  into
 them.  It  is  all  concessions  for  them.  Why  ?
 It  is  because,  they  say,  only  if  they  give
 them  that  concession,  if  the  private  profit
 is  more  and  more,  then  they  will  be  able

 to  increase  production.  Everything  is  done-
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 in  the  name  of  increase  of  production,  in-
 centive  for  the  purpOse  of  increased  pro.
 duction.  Who  are  the  peOple  who  are  en-
 gaged  in  the  business  of  production  ?
 According  to  Mr.  Rajagopalachari  and  ac-
 cording  to  my  hon.  friend,  Mr.  Morarji
 Desai,  the  people  who  are  engaged  in  the
 business  of  production  are  not  the  workers
 at  the  wheel,  are  not  the  peasants,  but  it  is
 the  big  business  interests  who  invest  some
 money  and  they  must  be  given  opportuni-
 ties  to  a  mass  more  and  more  money  so
 that  they  will  be  able  to  invest  money.
 This  is  the  basic  philosophy,  the  basic
 approach,  jin  the  entire  budget.  That  is
 why,  even  with  regard  to  agriculture....

 SHRI  K.  SURYANARAYANA:  It  is
 not  like  that.

 SHRI  P.  RAMAMURTI:  I  was  talking
 of  big  business  and  not  farmers.  Even  with
 regard  to  agriculture,  what  does  Mr.
 Morarji  Desai  say  here  ?  He  says:

 “I  propose  to  make  a  provision  for  the
 deduction,  in  the  computation  of  busi-
 ness  profits  of  companies,  of  an  amount
 equal  to  one  and  one-fifth  of  the  expen-
 diture  incurred  by  them...”

 That  is,  25  per  cent.  That  is,  something
 more  than  what  they  expended.

 “equal  to  one  and  one-fifth  of  the
 expenditure  incurred  by  them  in  providing
 agricultural  inputs  such  as  fertilisers,
 seeds,  implements  and  pesticides  and  ex-
 tension  services,  in  spheres  related  to  the
 particular  industry  in  which  the  company
 is  engaged.  This  weighted  deduction  will
 be  available...”  etc.,  etc.

 Therefore,  even  with  regard  to  develop-~
 ment  of  agriculture,  the  Government  will
 abdicate  its  function,  Mr.  Morarji  Desai
 says  that  the  Government  will  not  be  able
 to  do  it.  He  says  that  the  Government
 would  be  able  to  help  the  peasants  by  giv-
 ing  all  these  things,  but  only  through  the
 big  business.  He  says,  let  the  business  con.
 cerns  advance  something,  let  them  advance
 Pesticides  and  insecticides,  let  them  advance
 fertilisers  and  all  other  things,  and  we  will
 give  them;  the  amount  spent  on  these  by
 them  will  be  subsidised  to  them.  This  is
 what  it  means,  I  cannot  understand  the  en-
 tire  approach.  I  can  only  very  well  under-
 stand  this  approach:  even  in  the  matter
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 of  agriculture,  the  incentive  must  be  given
 to  the  big  business;  the  penetration  of  capi-
 talists,  even  in  agriculture,  must  go  on  a
 very  big  scale.  This  is  the  basic  philosophy
 of  the  entire  thing.

 Therefore,  these  20  years  after  Indepen-
 dence  have  not  meant  anything  to  our
 Government.  All  these  20  years,  they  have
 relied  upon  the  big  business  houses.  They
 have  given  them  incentive  after  incentive
 all  these  years,  What  has  been  the  result  ?

 We  are  today  facing  a  particular  situa-
 tion  which  we  are  facing  today  as  a  result
 of  the  fact  that  the  people  who  have  been
 in  charge  of  production  in  this  country  have
 been  the  big  business  houses.  In  reality,
 they  have  been  able  to  control  the  entire
 economy  all  these  years.  My  friend,  Mr.
 Morarji  Desai,  has  always  had  a  reputa-
 tion  for  being  a  man  who  sticks  to  princi-
 ples;  he  will  never  budge  an  inch  from
 his  principles,  But  this  budget  has  belied
 that  reputation.

 Mr.  Desai,  in  his  last  budget  speech,
 stated  so  many  things  about  avoiding  de-
 ficit  financing;  he  gave  the  reasons  why
 deficit  financing  must  be  ruled  out.  Ali
 these  things  he  said  :

 “Continual  and  large  budgeted  deficits
 over  the  past  few  years  have  contributed
 to  the  psychology  of  inflation.”

 It  is  true.  During  the  last  so  many  years,
 deficit  financing  has  been  of  a  very  colos-
 sal  order,  There  is  no  doubt  about  it.  In
 960-6l  jt  was  Rs.  68  crores;  in  the  next
 year  it  was  Rs.  207  crores;  in  the  next  year
 it  was  Rs.  24I  crores;  in  964.65  it  was
 Rs,  38  crores;  in  ‘1965-66  it  was  Rs.  332
 crores;  and  in  ‘1966-67  it  was  Rs.  268
 crores.  Last  year,  after  stating  all  that,  Mr.
 Desai  had  to  come  before  this  House  say-
 ing  that  in  spite  of  his  saying  that  he
 would  not  have  to  have  recourse  to  any
 deficit  financing,  unfortunately  Rs.  300
 crores  of  deficit  financing  had  taken  place.
 I  would  like  to  ask  this  from  the  hon.  Min-
 ister.  When  he  had  made  a  promise  On
 the  floor  of  this  House  and  on  the  basis
 of  that  promise  he  got  the  budget  carried,
 was  it  not  incumbent  on  him  later  on  dur-
 ing  the  course  of  the  year  when  he  found
 that  he  could  not  carry  out  his  promise,  to
 come  before  this  House  and  place  the
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 facts  ?  I  say  that  it  is  a  breach  of  promise
 to  the  House  itself  that  the  Finance  Minis-
 ter  has  resorted  to  this  amount  of  deficit
 financing,  without  taking  even  this  House
 into  his  confidence.  (Interruptions).  ¥
 quite  understand  his  position,  After  all,
 despite  all  his  proclamations,  it  js  only
 after  making  it  a  fait  accompli  that  he  has
 come  before  this  House.  Why  did  he  not
 come  before  this?  Let  the  Finance  Minis-
 ter  answer  this.  Why  should  Shri  Sheo
 Narain  or  Shrimati  Tarkeshwari  Sinha  try
 to  answer  for  him?  They  are  not  the
 Finance  Ministers,  I  know  that  Shrimati
 Tarkeshwari  Sinha  was  a  Deputy  Minister
 of  Finance  once,  but  not  now;  so,  let  her
 not  try  to  go  to  the  help  of  the  Finance
 Minister  now.

 Now,  the  point  is  this,  J  can  well  sym-
 pathise  with  the  Finance  Minister  that  des-
 Ppite  all  the  promises  he  has  had  to  resort
 to  this  amount  of  deficit  financing.  After
 all,  the  fact  remains  that  he  is  a  creature
 of  the  particular  circumstances  and  the
 Particular  policies  that  Government  are
 eursuing.

 What  are  the  reasons  that  he  has  adduc-
 ed  for  this  deficit  financing  last  year  ?
 Actually,  the  figure  will  be  much  more, because  the  Reserve  Bank  calculates  it  at
 about  Rs.  340  crores,  But  these  are  not  the
 actuals  but  only  the  estimates,  Hence,  I  am
 not  very  much  bothered  about  it.  But  the
 fact  is  that  Rs.  09  crores  of  deficit  financ-
 ing  had  to  be  resorted  to  because  of  the
 fact  that  the  foreign  aid  utilisation  has  been
 less  to  that  extent.  This  completely  exposes
 the  fact  that  even  with  regard  to  the  budgct of  this  country,  let  alone  industrialisation,
 this,  that  and  the  other,  Government  are
 totally  dependent  upon  foreign  countries.
 This  is  the  basic  reality  that  is  facing  us.
 You  can  take  this  year’s  budget  itself  and
 you  will  find  this  to  be  true.  The  entire
 Central  plan  comes  to  about  Rs.  00
 crores  odd.  From  where  does  this  money
 come  ?  Rs.  725  crores  comes  from  foreign
 aid  and  about  Rs,  290  crores  from  PL-480
 funds,  and  both  of  the  together  work  out
 to  about  Rs.  040  crores.  Therefore,  we
 find  that  the  entire  expenditure  on  the  Cen-
 tral  plan  has  got  to  be  financed  from
 foreign  resources.  If  the  foreign  aid  stops,
 then  what  is  going  to  happen  ?  Supposing
 foreign  aid  stops,  inflation  is  not  going  to
 be  what  it  is  now  because  the  deficit  financ-
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 ing  will  become  a  colossal  thing.  That  is
 why  I  say  that  during  all  these  years,  Gov-
 ernment  have  planned  their  budgets  and
 planned  the  economy  also  on  the  basis  of
 getting  more  and  more  foreign  aid.  This
 foreign  aid  has  been  used  not  only  for  the
 purposes  of  seeing  that  industrial  develop-
 ment  takes  place,  but  even  for  framing  the
 budgets.  This  shows  that  they  have  been
 dependent  upon  foreign  loans.  Even  in  this
 budget,  the  same  continuous  position  is  re-
 flected.  If  that  be  the  position,  then  where
 are  we  going?  That  is  the  real  question
 that  comes  before  us.  We  say  that  we  re-
 quire  this  foreign  aid  in  order  to  see  that
 Our  exports  increase,  We  have  not  learnt
 the  lesson  from  the  experience  of  these  20
 years  of  our  Independence.

 SHRI  UMANATH
 They  have  not  learnt.

 SHRI  P.  RAMAMURTI:  Yes,
 have  not  learnt  any  lesson.

 Here  is  the  conference  of  UNCTAD  g0-
 ing  on  for  the  last  one  and  a  half  months.
 The  UNCTAD  papers  make  it  clear  that
 during  all  these  twenty  years,  the  amount
 of  aid  that  has  been  given  to  these  under-
 developed  countries  has  been  far  less  than
 the  amount  of  money  that  the  imperialist
 countries  have  been  able  to  swindle  from
 the  under-developed  countries,  The  figures
 are  there.  I  do  not  have  the  time  and,
 therefore,  I  would  not  go  into  the  details
 of  those  figures.  The  Economic  Times  car-
 ried  an  article  which  had  pointed  out  these
 figures.  In  1963,  the  contractual  amount  of
 fresh  loans  to  all  these  under-developed
 countries  was  3.2  billion  dollars  while  the
 servicing  payments  amounted  to  2.33  bil-
 lion  dollars,  so  that  the  net  aid  was  only
 0.79  billion  dollars.  This  is  how  things
 are  going  on.  In  1965,  the  contractual
 amount  of  fresh  loans  to  the  under-deve-
 loped  countries  was  3.54  billion  dollars,
 while  the  servicing  charges  were  2.96  bil-
 lion  dollars,  so  that  the  net  aid  was  only
 0.58  billion  dollars.  This  is  how  things  are
 going  on.  The  figures  are  there  to  show
 that  year  after  year,  the  terms  of  trade  are
 turning  against  the  under-developed  coun-
 tries,  It  has  been  computed  that  during  the
 last  5  years  the  ‘amount  of  money  that
 these  imperialist  countries  have  been  abie
 to  get  as  a  result  of  lowering  of  prices  of
 primary  commodities  that  they  are  able  to
 get  from  these  countries  has  been  colossal.
 During  this  very  period,  they  have  been
 able  continuously  to  increase  their  own

 (Pudukkottai)  :

 they
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 prices.  This  is  the  only  way  in  which  things
 are  working.

 Eeven  after  this,  the  Government  does
 not  Jearn,  Even  after  devaluetion,  it  has  not
 learnt  any  lesson,  Shri  Morarji  Desai  will,
 on  the  other  hand,  bravely  proclaim  :  ‘Who
 said  I  am  dependent?  I  am  an  equal  person.
 I  will  not  go  and  bend  my  head  before  any-
 body’.  I  cannot  understand  this  posture.
 After  all,  what  is  the  relationship  between
 this  country  and  the  USA?  What  is  the
 relationship  between  this  country  and
 ‘Great  Britain?  It  is  the  relationship  of  a
 poor,  indebted  peasant  who  goes  to  the
 village  mahajan  for  more  and  more  loan,
 more  and  more  credit.  We  all  know  how
 the  village  mahajan  behaves  towards  the
 ‘poor  village  peasant.

 That  was  how  two  years  ago  they  impos-
 ed  devaluation  on  us.  Does  Shri  Morarji
 Desai  now  come  and  tell  the  people  of  this
 country  that  devaluation  was  something
 which  we  accepted  ourselves?  Does  he
 contend  that  it  was  our  own  decision,
 something  done  of  our  own  volition  ?  Is  it
 not  a  fact  that  devaluation  was  imposed
 upon  us  by  the  World  Bank  and  all  those
 people  ?  Even  today,  we  are  gOing  more
 and  more  towards  them.  With  the  result
 what  is  going  to  happen?  This  is  what  is
 called  neo-colonialism,  —neo-colonialism
 ‘which  has  been  defined  in  the  Algiers
 Charter  to  which  the  Government  of  India
 are  a  party.

 SHRIMATI  TARKESHWARI  SINHA
 (Barh):  Are  you  quoting  Nkrumah's
 book  ?

 SHRI  P.  RAMAMURTI:  I  am  not.  I
 am  quoting  from  a  document  to  which  the

 ‘Government  of  India  have  appended  their
 ‘signature.  I  would  like  to  know  what  is
 their  understanding  of  neo-colonialism  ?
 ‘Or  have  they  signed  it  without  understand-
 ing  what  it  is?

 MR.  DEPUTY-SPEAKER  :  Please  ad-
 dress  the  Chair.

 SHRI  P.  RAMAMURTI:  Please  excuse
 me,  Due  to  my  physical  trouble,  I  have
 always  to  lean  on  One  side  in  order  to  keep
 my  balance.

 MR.  DEPUTY-SPEAKER  :  You  are  al-
 ways  leaning  on  ome  side.
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 SHRI  P.  RAMAMURTI:  I  cannot  be
 on  the  Right  side.

 MR.  DEPUTY-SPEAKER  :  May  I  re-
 quest  the  hon,  lady  Member  not  to  look
 that  side  ?

 SHRIMATI  TARKESHWARI  SINHA:
 At  the  present  moment,  he  is  leaning  on
 the  wrong  side.

 SHRI  J.  8,  KRIPALANI:  Why  is_  the
 Deputy  Speaker  becoming  jealous  ?

 SHRI  P.  RAMAMURTI:  This  is  the
 vanishing  point  to  which  foreign  aid  is  get-
 ting  reduced  to  now.  Today  our  economy
 is  so  much  dependent  on  foreign  aid  that
 for  everything  we  have  to  depend  on
 foreign  sources,

 The  basic  policy  underlying  this  Budget,
 therefore,  is  this.  Firstly,  unless  you  give
 incentives  to  big  business  houses  for  every-
 thing,  for  our  industrial  development,  for
 our  agricultural  development  and  even  for
 exports,  nothing  can  be  dOne  in  this  coun-
 try.  Secondly,  unless  you  are  able  to  satisfy
 the  foreign  interests,  you  will  not  be  able
 to  achieve  anything.  These  are  the  two
 fundamental  assumptions  behind  Govern-
 ment  policy.  I  disagree  with  Shri  Rabi  Ray
 when  he  said  that  Government  have  no
 policy.  Government  have  a  very  definite
 policy.  It  is  the  policy  of  the  Swatantra
 Party  that  is  now  coming  more  and  more
 to  the  fore.

 SHRI  PILOO  MODY:  After  20  years,
 we  have  knocked  sense  into  them.  In  an-
 other  twenty  years,  you  will  also  get  that
 sense.

 SHRI  P.  RAMAMURTI:  With  regard
 to  exports,  for  a  number  of  years  we  gave
 them  so  many  incentives.  These  budget
 figures  are  concealed  in  so  many  chapters.
 But  if  you  go  through  these  various  Minis-
 try  papers,  you  will  find  that  the  total
 amount  of  incentives  given  to  these  expor-
 ters  in  the  name  of  export  promotion
 comes  to  nearly  Rs.  00  crores,  J  do  not
 want  to  go  into  details;  nor  have  I  the
 time  to  do  so,  but  it  comes  to  nearly
 Rs,  00  crores  by  way  of  tax  relief,  this,
 that  and  the  other.  After  all  this.  by  way
 of  exports,  where  do  we  stand?  Are  our
 exports  improving  ?  They  are  not.  There-
 fore,  the  result  is  that  a  colossal  amount
 of  money  of  the  sweat  of  the  people  is
 being  coaverted  into  black  money,  money
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 that  is  being  utilised  for  all  sorts  of  pur-
 poses.  We  will  not  be  able  to  tackle  that.
 On  the  other  hand,  we  will  be  giving  them
 concession  after  concession.  After  all,  is
 there  any  limit  to  individual  private  profit  ?
 If  private  profit  is  going  to  be  the  motiva-
 tion,  is  there  a  particular  ceiling  beyond
 which  the  man  will  get  satiety  ?  There  is
 no  satiety,  he  will  go  on  aspiring  for  more
 and  more  profits,  and  that  is  what  is  hap-
 pening  in  our  country.

 MR.  DEPUTY-SPEAKER  :  You  have  a
 Second  speaker  from  your  group.  Keep
 some  margin  for  him,

 SHRI  P.  RAMAMURTI:  How  can
 Government  take  action  against  very  big
 people  ?  I  would  like  to  ask  Mr.  Morariji
 Desai  whether  it  was  not  a  fact  that  some-
 body  connected  with  Alembic  Chemicals
 was  hauled  up  for  irregularities  with  re-
 gard  to  foreign  exchange  regulations  ?  Is  it
 not  a  fact  that  a  police  party  went  there
 to  search  his  house  in  1965,  and  he  him-
 self,  because  he  could  not  escape  it,  has
 to  say  that  the  money  was  there?  May  I
 know  whether  any  action  has  been  taken
 against  him,  if  not,  why  not  ?

 SHRI  MORARJI  DESAI:  1965?
 SHRI  P.  RAMAMURTI  :  965  or  ‘1966.

 May  I  know  whether  the  case  has  been
 withdrawn,  if  so  why  ?  Such  cases  are  not
 one  or  two,  a  number  of  cases  are  there.

 Mr.  Morarji  Desai,  of  course,  wil]  say
 that  he  is  taking  very  strong  action  against
 some  of  these  people,  and  in  his  budget
 speech  itself  he  says  that  in  order  to  see
 that  this  concealed  income  does  not  accu-
 mulate,  he  is  taking  some  i  stringent
 measures.  What  are  the  wonderful  strin-
 gent  steps  taken  in  the  budget  itself  ?  He
 says  :

 “I  propose  to  lay  down  very  stringent
 penaltics  on  those  who  continue  to  avoid
 taxes  by  concealing  their  incomes  or
 wealth.  For  this,  the  penalties  for  con-
 cealment  of  income  or  wealth  will  be
 stepped  up  to  a  minimum  of  00  per  cent
 and  a  maximum  of  200  per  cent  of  the
 concealed  income  or  wealth.  In  the  case
 of  persons  defaulting  in  the  statutory
 obligation  to  deduct  tax  at  source  and
 pay  it  to  the  credit  of  the  Central  Gov-
 ernment,  I  propose  to  provide  for  punish-
 ment  of  rigorius  imprisonment  up  to
 six  months...”
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 But  in  regard  to  people  who  avoid  tax,  if
 they  are  detected,  what  is  going  to  hap-
 pen  ?  They  will  be  fined  Rs,  100.

 SHRI  MORARJI  DESAI:  No.
 SHRI  N.  K.  P.  SALVE:  If  he  refers  to

 sections  32  and  i9  of  the  Finance  Bill,  for
 a  concealment  of  Rs.  50  in  income,  the
 fine  is  Rs.  200.

 SHRI  P.  RAMAMURTI:  Rs.  200,
 Rs,  500,  Rs.  ,000—it  does  not  matter.  If
 somebody  steals  something,  you  will  send
 him  to  jail  for  six  months  saying  that  it
 is  a  crime,  Here  are  people  who  are
 defrauding  the  country’s  exchequer.  Are
 they  not  criminals?  Why  does  not  Mr.
 Morarji  Desai  provide  for  a  criminal  off-
 ence  in  their  case  and  why  does  he  not
 send  them  to  jail  for  one  or  two  years  ?

 SHRI  MORARJI  DESAI:  May  I  ask
 the  hon.  member  to  cool  down?  There  is
 prosecution  for  them  also,

 SHRI  P.  RAMAMURTI:  If  there  Is:
 prosecution,  during  the  last  20  years  since
 this  Government  came  into  existence,  have
 they  sent  a  single  man  to  jail?  You  give
 the  name  of  the  one  single  man  whom  you
 had  sent  to  jail  all  these  20  years  for  de-
 frauding  taxes  to  the  exchequer?  Abso-
 lutely  not.  They  cannot  do  that.  That  is  the
 reality  of  the  whole  thing.  But,  on  the
 other  hand,  if  poor  workers  go  on  strike
 saying  that  they  are  not  able  to  live  within
 their  wages,  they  will  say  the  country’s
 interests  are  at  stake.  Those  are  the  two
 different  types  of  standards  that  you  have
 got  with  regard  to  the  rich  people  and  the
 common  people.  I  can  go  on  giving  instan-
 ces  as  to  how  only  the  common  people  are
 called  upon  to  make  sacrifices.

 Lastly,  I  would  like  to  touch  upon  State-
 Centre  relationship  with  regard  to  financial
 matters.  The  central  direction  of  the  eco-
 nomy  of  this  country  is  in  the  hands  of  the
 Finance  Minister  of  the  Government  of
 India,  Who  is  to  decide  this  Rs.  300  crores
 of  deficit  financing?  It  is  Mr.  Morarji
 Desai,  the  Government  of  India.  We  should
 remember  that  the  States  are  to  bear  the
 burden.  If  prices  go  up  and  if  the  workers.
 there  demand  more  dearness  allowance,
 Mr.  Desai  will  say  that  it  is  none  of  his
 business  and  it  is  the  concern  of  the  State
 Government  which  must  at  any  cost  mafn-
 tain  law  and  order,  Mr.  Desai  has  come
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 forward  with  a  proposal  to  have  a  Finance
 Commission  much  in  advance  of  the  nor-
 mal  time.  So  long  as  these  policies  continue
 and  so  long  as  the  direction  of  the  eco-
 nomy  of  the  country  remains  entirely  in  the
 hands  of  the  Central  Government  and  so
 long  as  the  States  have  nothing  to  do  with
 that,  whatever  cOmmissions  may  be  ap-
 pointed,  the  problems  will  remain.  If  they
 want  harmonious  relationship  between  the
 Centre  and  the  States  the  powers  of  the
 States  should  be  well-defined.  People  have
 elected  a  certain  government  in  the  States
 and  they  have  also  to  deal  with  the  pro-
 blem  of  law  and  order  which  is  directly
 connected  with  their  economic  life;  it  is  a
 problem  of  life  and  death.  If  the  State
 Governments  are  to  deal  with  the  law  and
 order  problem  effectively,  they  must  have
 a  greater  share  in  the  direction  of  the  eco-
 nomy  of  the  States.  Unless  we  are  able  tu
 provide  for  a  greater  share  for  the  States
 in  shaping  the  economy  of  the  country,  no
 commission  is  going  to  sOlve  the  problem.
 It  is  not  the  problem  of  non-Congress  or
 Congress  Governments;  it  is  the  problem
 of  relationship  between  the  State  and  the
 Centre  and  the  Finance  Ministry  is  woe-
 fully  unaware  of  this.  Finally,  I  shall  once
 again  point  out  that  the  situation  gives  us
 some  hope  and  there  is  the  challenge  also
 but  these  are  not  from  the  point  of  view
 of  the  Finance  Minister.  There  is  hope  for
 the  people  and  the  challenge  is  also  for  the
 people.  They  can  meet  the  challenge;  they
 should  unite  and  be  able  to  throw  over-
 board  the  basic  policies  which  are  under-
 lying  this  budget.  I  am  absolutely  certain
 that  the  unity  that  is  becoming  greater
 among  the  working  classes  and  peasantry
 inspite  of  all  that  you  do  gives  hope  for
 the  people  of  this  country,  That  will  en-
 able  them  to  accept  the  challenge  that  fs
 posed  before  them  and_  ultimately  these
 policies  will  be  thrown  overboard  and  a
 new  policy  will  emerge.

 THE  MINISTER  OF  TRANSPORT
 AND  SHIPPING  (DR.  ५.  K.  R.  V.
 RAO)  :  I  thought  that  I  might  venture  to
 intervene  in  this  debate  because  to  my
 mind  the  budget  which  the  Deputy  Prime
 Minister  and  Finance  Minister  had  present-
 ed  is  one  that  should  cause  a  lot  of  think-
 ing  in  the  country  about  the  future  of  our
 €conomy  and  the  major  objective  behind
 the  proposals,  I  should  like  to  begin  by
 saying  that  the  budget  is  always  considered
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 to  be  the  most  flexible  instrument  of  eco-
 nomic  policy.  here  is  no  such  thing  as  a
 set  budget  pattern  or  ideology  or  a  balanc-
 ed  budget  for  all  time  or  a  surplus  budget
 or  a  deficit  budget  for  all  times,  Whether
 budget  should  be  balanced  or  surplus  or
 deficit  turns  very  much  upon  the  economic
 situation  confronting  the  country.  During
 the  last  three  years,  our  country  has  been
 going  through  a  serious  economic  crisis.
 The  plan  outlay  has  more  or  less  stood
 still  at  the  figure  which  was  reached  in
 1965-66.  And  over  the  last  few  years,  I  am
 afraid,  and  also  in  the  coming  financial
 year,  there  is  not  going  to  be  anything  like
 a  significant  increase  in  plan  expenditure.
 During  this  period  also,  there  has  been  a
 recession  in  the  economy.  There  has  been
 an  increase  in  unemployment,  a  rise  in
 prices  of  a  phenOmenal  character,  a  stagna-
 tion  in  investment,  and  I  would  also  like
 to  draw  the  attention  of  the  House  to  the
 fact  that  the  gap  in  our  exports  has  begun
 to  increase.

 AN  HON.  MEMBER:  What  else  s
 left  ?

 DR,  V.  K.  R.  V.  RAO:  Why  don't  you
 wait  till  I  finish  ?  The  gap  in  our  exports
 has  begun  to  increase  in  the  context  of  the
 increasing  debt  servicing  payment  we  have
 to  make,  and  at  the  same  time,  the  expec-
 tation  of  covering  this  gap  by  increasing
 the  inflow  of  foreign  aid  is  also  not  mate-
 rialising.  Therefore,  the  economy  had
 reached  the  situation  when  it  was  extremely
 important  within  the  constraints  of  the
 situation,  to  do  something  positive  for  res-
 toring  health  to  the  economy.

 Like  deficit SHRI  PILOO  MODY:
 financing.

 DR,  V.  K.  R.  V.  RAO:  Precisely.  The
 bumper  harvest  in  the  current  year  and
 the  need  for  continuing  the  mOtivation  and
 the  strategy  which  has  brought  about  ४6
 current  year’s  bumper  harvest  also  has
 some  part  to  play  in  framing  the  objectives
 behind  the  current  budgetary  policy.  Above
 all,  it  was  essential  that  in  the  context  of
 the  very  difficult  economic  situation  the
 country  has  been  facing  over  the  last  three
 years,  and  in  the  context  of  the  rather
 good  harvest  that  we  have  had  of  both
 foodcrops  and  commercial  crops,  a  serious,
 practical,  and  cOncrete  attempt  should  be
 made  to  take  the  fullest  advantage  of  what-
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 ever  favourable  factors  exist  in  the  situa-
 tion  to  see  that  the  economy  gets  out  of
 its  rut  and  begins  to  move  forward  to-
 wards  progress.

 I  would  suggest  to  the  House  that  instead
 of  going  into  ideological  motivations  of
 ideological  undertones,  the  current  year’s
 budget  would  have  to  be  viewed  from  a
 directly  practical  angle  and  in  the  context
 of  what  I  have  said,  namely,  that  the  eco-
 nomy  has  reached  a  stage  from  which  it  is
 absolutely  essential  to  move  forward.  And
 if  we  do  not  move  forward  in  the  current
 year  and  if  we  are  not  able  to  overcome
 the  recession  and  stagnation,  which  have
 been  afflicting  the  economy  for  the  last
 two  or  three  years,  I  am  afraid  the  econo-
 Mic  situation  in  the  coming  years  is  poing
 to  be  far  more  difficult  than  we  can  even
 imagine  today.

 I  would,  therefore,  beg  of  the  hon.
 Member  to  regard  the  budget  not  5०  much
 from  the  point  of  view  of  any  special  in-
 ‘dividual  interest  that  has  been  satisfied,  or
 not,  whether  any  particular  ideological  de-
 sires,  however  legitimate  thcy  might  be,
 have  been  implemented  or  not,  but  from
 the  point  of  view  of  whether  this  budget
 will  and  is  going  to  make  a  contribution
 towards  moving  the  ecOnomy  from  its  cur-
 rent  state  of  recession  and  stagnation.

 It  is  in  this  context  that  the  Deputy
 Prime  Minister,  has,  as  he  himself  has
 stated,  much  against  his  own  grain,  indulg-
 ‘ed  in  deficit  financing.  This  has  been  criti-
 cised.  I  would  like  to  point  out  the  reason
 for  the  deficit  financing;  it  is  not  for  the
 purpOse  of  bringing  about  any  significant
 increase  in  the  expenditure  for  the  year
 ‘1968-69,  The  expenditure  for  ‘1968.69,  is

 ‘marginally  more  or  less  the  same  as_  the
 ‘expenditure  for  the  year  ‘1967-68,  Deficit
 financing  is  not  being  used  for  the  purpose
 of  financing  a  large  dose  of  extra  expendi-
 ture.  If  the  deficit  financing  were  not  there
 let  us  see  what  the  alternative  would  have
 been.  The  Finance  Minister  would  have
 -been  compelled  to  bring  about  a  cut  of
 Rs.  290  crores  in  the  space  of  a  couple  of
 weeks,  and  one  can  just  imagine  what
 would  have  been  the  fesult  of  a  cut  of
 Rs.  290  crores.  Speaking  as  the  Minister

 -of  Transport  and  Shipping,  I  received  a
 very  great  disappointment  at  the  hands  of
 the  budget,  because  when  I  came  to  the
 «Government,  I  thought  I  would  have  en-
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 Ough  money  to  undertake  a  very  important
 and,  what  to  my  mind,  a  completely  essen-
 tial  and  productive  means  of  transport
 development.  But  financial  constraint  has
 prevented  me  from  getting  anything  like
 the  resources  that  I  need.  If  on  the  top  of
 it,  there  has  been  a  cut  of  Rs.  290  crores—
 one  knows  that  there  are  certain  items
 which  can  be  cut  and  certain  items  which
 cannot  be  cut—the  kind  of  recession  that
 would  have  occurred  in  the  economy  would
 have  been  much  worse  than  what  we  saw
 last  year,

 I  was  very  glad  to  hear  Mr.  Masani
 saying  one  thing.  On  the  one  hand  he  de-
 plored  deficit.  financing  and  tried  to  twit
 the  Finance  Minister  for  not  having  been
 consistent  and  on  the  other  fhand,  he  also
 said  that  the  cultivator  should  not  be  taxed,
 that  after  a  long  time  the  Indian  cultivator
 has  been  able  to  get  some  good  income  and
 that  everything  should  be  done  to  see  that
 he  continues  to  get  the  encOuragement.  We
 on  this  side  of  the  House  naturally  share
 the  latter  part  of  what  he  said.  We  are
 anxious  to  sce  that  the  cultivator  continue
 to  be  properly  motivated  for  taking  full
 advantage  of  all  the  facilities  placed  at  his
 disposal,  We  want  to  move  in  the  direction
 not  only  of  food  self-sufficiency,  but  I  hope
 also  even  the  possibility  of  food  exports.  If
 at  this  time,  there  had  been  no  deficit
 financing,  there  was  a  grave  danger  of  a
 steep  fall  in  agricultural  prices.

 5.46  Hrs.
 [Suri  G.  S.  DHILLON  in  the  Chair)

 If  my  hon.  friends  opposite  enquire  from
 their  friends  in  the  mofussil—in  Bihar,  UP,
 Maharashtra  or  elsewhere—they  will  find
 reports  of  prices  falling  steeply.  We  urban
 consumers,  with  salaried  incomes,  would
 get  some  benefits,  but  all  the  motivation
 and  encouragement  that  the  cultivator  got,
 the  break-through  we  have  nearly  succeed-
 cd  in  effecting  in  the  psychology  of  the  cul-
 tivator  to  undertake  new  risks  and  going
 in  for  new  technology—all  that  good  work
 would  have  been  ruined  and  we  would
 have  been  back  in  the  same  agricultural
 stagnation  in  which  we  have  found  our-
 selves  for  so  many  years.  Therefore,  deficit
 financing  was  essential  at  the  moment  to
 see  that  there  was  no  steep  fall  in  agricul-
 tural  prices  and  also  to  prevent  any  further
 increase  in  unemployment.  I  find  from  sta-
 tistics  that  the  rate  of  increase  in  public
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 employment  has  been  steadily  falling  in  the
 last  3  years.  Last  year  it  was  much  less
 than  the  year  before  and  the  year  before
 it  was  much  less  than  the  year  before  that.
 We  alj  know  that  public  employment  is
 one  of  the  most  important  sources  of  em-
 ployment,  especially  for  the  skilled  and
 educated  workers,  We  know  the  problem
 of  educated  unemployment,  especially  tech-
 nological  unemployment,  which  the  coun-
 try  is  faced  with  today.  Therefore,  if  we
 had  not  gone  in  for  deficit  financing,  we
 would  have  cut  down  enormously  the  em-
 ployment  potential,  which  has  been  more
 or  less  standing  still  from  ‘1965-66  and  we
 would  also  have  helped  to  bring  about  a
 precipitous  fall  in  agricultural  prices,  ruin-
 ing  all  the  good  work  done  in  the  last  two
 years  and  further  contributing  to  an  in-
 crease  in  other  prices,  Therefore,  deficit
 financing  was  the  only  wise  cOurse  to  take
 and  hon.  members  opposite,  instead  of  try-
 ing  to  score  a  debating  poOint  that  the
 Finance  Minister  is  against  deficit  financing
 and  has  yet  gone  in  for  it,  should  congra-
 tulate  him  on  the  flexibility  he  has  shown
 in  responding  to  the  necds  of  the  eco-
 nomic  situation.

 Of  course,  deficit  financing  is  not  a  good
 thing  in  itself.  I  would  be  the  last  person,
 speaking  not  only  as  a  minister  but  as  a
 professional  economist,  to  become  an  ideo.
 logue  for  deficit  financing.  But  there  are
 economic  circumstances  under  which  de-
 ficit  financing  is  a  much  better  solution
 than  a  balanced  budget,  This  was  one  of
 those  circumstances.  I  am  convinced  that
 we  have  done  a  good  thing  by  going  in  for
 deficit  financing  deliberately  this  year,  ins-
 tead  of  noOn-deliberately  as  we  did  last
 year,  to  the  extent  of  about  Rs.  290  crores.

 I  realise  the  anxiety  of  the  House,  and  |
 agree  with  it,  about  a  further  rise  in
 prices,  We  know  that  in  the  last  two  or
 three  years,  the  thing  which  has  upset  most
 people  in  this  country,  apart  from  increase
 in  unemployment  and  fall  in  production,  is
 the  rise  in  prices,  The  country  will  not
 tolerate  any  more  rise  in  prices.  We  are
 very  much  aware  of  it.  But  we  think  that
 in  the  context  of  the  very  large  harvest  we
 have  got  just  now,  the  risk  of  rise  in  prices
 taking  place  as  a  result  of  deficit  financing
 is  very  much  less  this  year  than  it  would
 have  been  in  any  other  year.

 Further,  we  must  not  forget  that  if  we
 analyse  the  composition  of  price  increase
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 in  the  last  three  years  we  will  tind  that
 the  lion’s  share  has  been  taken  by  focd-
 grain  prices.  In  view  of  the  fact  that
 we  do  nave  a  bumper  harvest  of  foodgrain
 we  think  also  that  deficit  financing  is  not
 likely  to  lead  to  a  rise  in  prices.  Of
 course,  deficit  financing  will  prevent  a
 steep  fall  in  prices  but,  I  am  afraid,  we
 cannot  think  in  terms  of  going  back  to
 the  ‘1965-66  price  level.  The  increuse  in
 prices  has  already  adjusted  itself  in
 increase  in  income,  in  increase  in  salaries
 and  wages.  It  will  be  absurd  now  to
 think  that  we  can  go  back  to  the  price
 level  that  prevailed  two  or  three  years
 back.  We  have  to  think  in  terms  of  pre-
 venting  a  further  rise  rather  than  think
 in  terms  of  going  back  to  an  idyllic  period
 of  Jow  prices  that  the  country  had  en-
 joyed  at  the  expense  of  the  farmers  and
 cultivators  for  many  years.

 There  is  a  second  set  of  objectives  that
 the  Budget  has  undertaken.  Shri  Rama-
 murthi  suggested  that  the  Congress  Party
 has  adopted  the  Swatantra  policy.  I  do
 not  know  what  precisely  the  Swatantra
 policy  fs.

 SHRI  PILOO  MODY:  It  is  time  that
 you  learnt  it,

 DR.  V.  K.  R.  V.  RAO:  I  wonder  if
 they  have  a  policy,  because  (hey  are  a
 ‘free’  party  and  I  think  their  party  is  as
 free  as  the  freedom  that  their  members
 enjoy  with  respect  to  economic  and  poli-
 tical  propositions,

 I  do  not  want  to  get  into  any  conitro-
 versy  with  my  friends  of  the  Swatantra
 Party.  What  I  want  to  say  is,  if  the  con-
 ception  is  that  the  Swatantra  Party  stands
 for  the  welfare  of  private  ertcrprise  and
 therefore  the  Congress  Party  should  do
 nothing  for  promoting  the  welfare  of  pri-
 vate  enterprise  I  for  one,  ever  though  I
 have  been  a  life-long  democratic  socialist,
 and  consistently  so,  would  not  for  one
 moment  accept,  the  thesis  that  privute  en-
 terprise  and  the  welfare  of  private  enter-
 prise  is  the  monopoly  of  my  friends  in
 the  Swatantra  Party.  If  you  say,  private
 enterprise  of  the  higher  echelons  of  indus-
 trial  society,  if  you  say  welfare  of  the
 people  whose  incomes  are  above  super-tax
 limits,  that  is  a  different  matter;  but  if
 you  talk  of  private  enterprise,  non-
 governmental  enterprise,  I  would  say  with
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 all  confidence  at  my  command  that  the
 welfare  of  private  enterprise,  welfare  of
 the  common  man,  welfare  of  the  small  man
 who  undertakes  non-governmental  activities,
 whether  in  the  agricultural,  industrial  or
 commercial  sector,  is  very  much  the  con-
 cern  of  the  Congress  Party.

 I  have  no  hesitation  in  saying  that  this
 Budget  is  intended  to  give  a  stimulus  to
 private  enterprise  in  this  country,  because
 we  want  to  get  investment  moving,  we
 want  to  get  activity  moving,  we  want  to
 get  (production  increasing.  Activity  and
 Production  can  increase  eithcr  by  expan-
 sion  of  the  public  sector  or  by  stimula-
 tion  of  the  private  sector.  There  is  no  third
 way  of  doing  it.

 SHRI  S.  KUNDU  (Balasore)  :  Do  not
 justify  because  you  have  to  justify  it.

 DR.  V.  K.  R.  V.  RAO:  IT  am  sorry,
 iam  not  a  person,  I  can  assure  the  hon.
 ‘Member,  who  will  stand  up  in  this  seat
 or  anywhere  else  and  say  anything  which
 i  do  not  believe.

 SHRI  S.  KUNDU  (Balasore)  :  Do
 justify  because  you  hahe  to  justify  it.

 DR.  V.  K.  करे.  दि  RAO:  If  my  kind
 friends  will  bear  with  me  fcr  little,  I
 will  say  this  that  there  is  no  doubt  about

 ‘the  fact  that  we  must  get  out  of  this  rut,
 we  have  to  increase  investment,  we  have
 to  increase  economic  activity  and  produc-
 tion.  Otherwise  there  is  no  chance  of  the
 economy  getting  out  of  the  recession  in
 which  it  has  fallen.  This  can  be  done
 either  by  increase  in  public  expenditure,
 increase  in  outlay  on  the  public  sector,
 increase  in  public  production  oy  by  stimu-
 lating  an  increase  in  private  enterprise.

 not

 I  shall,  before  I  conclude,  a  point  out
 the  difficulties  that  are  facing  us  today  in
 bringing  about  anything  like  a  massive  ex-
 pansion  in  public  sector  activity  as  far  as
 this  coming  financial  year  is  concerned.  As
 far  as  the  private  sector  is  concerned,  my
 friends  in  the  private  sector,  and  this  time
 I  would  also  include  my  friends  who
 belong  to  the  Swatantra  Party,  have  been
 complaining  for  so  many  years  that  the
 private  sector  is  hamstrung,  they  are  given
 no  chance,  no  stimulation  ard  that  the
 public  sector  has  so  monopoused  the  eco-
 nomy  that  it  is  impossible  for  the  private
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 sector  to  do  the  very  good  things  that  they
 are  sure  they  are  capable  of  doing.

 In  this  mixed  economy  of  ours,  as  I
 have  said  before,  we  have  to  sce  that  the
 Drivate  sector  also  gets  a  proper  chance
 to  play  a  constructive  and  developmental
 role  in  economic  activities.  For  this  pur-
 pose,  the  Deputy  Prime  Minister  has  taken
 a  series  of  measures.  I  want  to  list  them
 so  that  the  massiveness  of  their  impact
 would  be  understood  at  one  stroke.  He
 has  mentioned  a  series  of  measurcs  such
 as  removal  of  annuity  depcsits,  reduction
 of  the  surcharge  on  corporate  profits,  abo-
 lition  of  excess  dividends  tax,  exemption
 of  the  first  Rs.  500  of  the  dividend  in-
 come,  reduction  in  bank  rate,  concessions
 for  technical  knowhow,  giving  tax  conces-
 sions  on  research  expenditure  undertaken
 by  the  private  sector.  With  all  these  con-
 cessions  that  have  been  given  and  with  the
 fact  that  we  now  have  a  much  more  plen-
 tiful  supply  and  availability  of  imported
 components  and  spareparts  than  was  the
 case  some  time  ago,  and  also  taking  into
 account  that  the  current  years  agricultural
 harvest  has  given  us  ample  supply  of  agri-
 cultural  raw  materials,  also  considering
 the  fact  that  the  current  year’s  agriculture
 will  give  a  bumper  harvest  with  the  cor-
 sequent  increase  in  real  terms  of  our
 national  income  of  more  than  0  per  cent
 which  has  raised  before  the  private  sector
 a  large  and  expanded  domestic  market,  and
 also  considering  the  fact  that  it  should  be
 possible  now  for  the  private  sector  to  go
 out  to  the  countryside,  sell  more  commo-
 dities  to  the  countryside,  get  more  savings
 from  the  countryside  and  mobilise  it  for
 the  purpose  of  industrial  investment,  I
 think  this  budget  is  a  challenge  to  my  hon.
 friends,  who  are  the  spokesmen  of  private
 enterprise;  and  I  hope  they  will  be  able
 to  accept  this  challenge  and  that  they  will
 be  able  to  see  that  our  goal  is  achieved.
 Though  I  am  not  a  champion  of  the  pri-
 vate  sector,  as  an  Indian  citizen  and  as
 one  who  is  deeply  obsessed  by  the  fall  in
 production  in  the  Indian  economy,  |  shall
 be  extremely  happy  if  the  private  sector,
 instead  of  indulging  in  carping  criticism
 and  asking  for  more  concessions  for  them.
 take  advantage  of  the  opportunities  that
 have  been  given  by  the  Finance  Minister
 and  make  an  all-out  effort  to  see  that  in-
 vestment  and  production  expand  in  the
 country  thereby  bencfiting  the  whole
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 country  which,  like  the  quality  of  mercy,
 will  benefit  also  the  Treasury  Benches
 because,  then,  they  will  also  be  paying
 more  legitimate  taxes.

 The  third  objective  which  the  budget  has
 sought  to  further  has  been  the  subject  of
 export  promotion.  Now,  I  do  not  know
 if  all  my  friends  in  the  House  are  aware
 of  the  very  critical  situction  we  are  reach-
 ing  in  regard  to  balance  of  payments.  We
 have  come  to  a  stage  today  when  the  im-
 ports  which  cannot  be  financed  by  any
 type  of  foreign  aid  that  we  could  possibly
 get  and  yet  which  are  absolutely  essential
 for  the  economy,  are  of  the  order  of  .2
 to  .3  billion  dollars,  and  the  kind  of
 exports  that  we  are  having,  taking  into
 account  the  debt  service  charges  that  have
 to  be  paid,  will  not  amount  to  more  than
 .9  billion  dollars.  So,  we  have  got  a  gap,
 an  export  gap,  of  something  like  .3  til-
 lion  to  .4  billion  dollars,  which  cannot  be
 financed  by  foreign  aid,  which  cannot  be
 financed  by  further  cuts  in  our  imports
 and  somehow  we  have  got  to  find  a  way
 of  producing  from  exports  these  300  mil-
 lion  to  400  million  dollars.  It  is  for  that
 purpose,  again,  the  budget  has  gone  out
 of  its  way.  Both  in  the  budget  speech
 and  also  in  the  measures  that  were  out-
 lined  by  the  Finance  Minister  a  few  days
 earlier,  there  has  been  a  reduction  in
 export  duties,  special  facilities  have  been
 given  for  export  credit,  increased  tax  in-
 centives  are  being  given  for  export  pur-
 poses  and  increased  tax  concessions  have
 been  offered  in  the  budget  for  expenditure
 specifically  incurred  in  export  promotion
 such  as  advertisement,  market  research  etc,
 Again,  I  suggest  this  is  a  challenge  to  our
 friends,  who  are  the  spokesmen  of  the  pri-
 vate  enterprise.  With  the  increased  sup-
 ply  that  we  have  pot  of  raw  materials,
 with  the  increased  availability  that  we
 have  at  the  moment  at  any  rate  of  im-
 ported  spareparts  and  components,  and
 with  the  enormous  stimulation  that  has
 ‘been  given  by  the  motivation  and  incen-
 tive  of  the  current  year’s  budget,  here  is  a
 golden  opportunity  again  to  the  private
 sector  to  say  that  it  lives  up  to  its  pro-
 fession,  that  it  is.  really  not  only  ‘private’
 but  also  ‘enterprise,’  and  that  it  takes  ad-
 vantage  of  the  situation.  I  hope  it  would
 rise  to  the  occasion  and  meet  the  challenge.
 We  are  hoping  that  as  a  result  of  this
 budget  the  coming  financial  year  will  see
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 a  massive  increase  in  private  production,
 in  private  investment,  private  savings  and
 in  private  exports.

 6  HRs,
 Now  I  come  to  the  last  portion  of  my

 speech  and  I  am  not  very  happy  when  I
 come  to  this  portion,  because  I  will  now
 come  to  the  position  that  the  public  sector
 has  in  the  coming  year's  budget.

 The  Finance  Minister  has  made  a  bold
 attempt,  as  bold  as  he  could  under  the
 circumstances  in  which  he  was  function-
 ing.  to  mobilise  private  savings  and  I
 heartily  welcome  his  very  imaginative  pro-
 posal  for  a  general  provident  fund.  Many
 of  us  have  been  feeling,  including  Minis-
 ters,  though  we  are  salaried  persons,  we
 have  no  provident  fund  and  we  have  no
 pension—not  all  of  us  have  property.  I
 think,  it  is  a  very  good  thing  that  the  Fin-
 ance  Minister  has  done  to  provide  a  gen-
 neral  provident  fund.  Those  persons  who
 do  not  get  salaries  or  fixed  income  will  be
 able  to  build  up  savings  for  themselves  and
 the  Finance  Minister  has  given  them  incen-
 tive  to  do  so.  He  has  taken  the  credit  for
 Rs.  0  crores  in  the  current  Budget.  I  have
 a  feeling  that  in  due  course  it  is  going  to
 be  a  massive  instrument  of  private  savings.

 The  Finance  Minister  has  also  increased
 interest  rates  and  other  returns  for  private
 savings  and  we  hope  that  this  will  result
 in  some  increase  in  public  resources  from
 Private  savings.  But  it  is  a  fact  that  no
 massive  tax  effort  has  been  made  this  time
 to  mobilise  private  resources  for  the  pur-
 Pose  of  financing  public  developmental  ex-
 penditure,  Even  then,  some  effort  has  been
 made.  The  hon.  Members  are  extremely
 critical  of  the  tax  effort  which  has  been
 made  and  have  been  demanding  that  some
 of  the  taxes  which  the  Finance  Minister  has
 proposed  should  not  be  levied.  But  there
 has  been  no  such  massive  tax  effort  as,
 for  exainple,  associated  with  three  or  four
 budgets  in  the  past.  This  is  because  we
 have  to  realise  today  that  we  have  come.
 so  to  speak,  at  the  cross-roads  that  we  have
 reached  a  stage  in  our  public  finance,
 where  we  find  it  increasingly  difficult  to
 satisfy  the  demands  that  are  being  made
 on  public  resources.  Our  attempts  at  mo-
 bilising  public  resources  do  not  seem  to
 be  kecping  pace  with  the  demand  that  is
 being  made,  and  very  legitimately  being
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 made,  on  public  resources,  not  merely  for
 social  purposes,  not  only  for  egalitarian
 purposes,  but  even  for  strictly  develop-
 mental  and  productive  purposes.  Unless
 we  solve  this  problem  of  mobilisation  of
 resources  for  the  public  sector  in  the  fairly
 near  future,  we  are  going  to  find  it
 extremely  difficult  to  carry  on  the  kind  of
 policy  of  economic  planning  or  of,  at
 least,  a  theoretical  move  forward  in  the
 direction  of  a  socialist  society,  etc,  etc.
 which  we  are  talking  about  for  the  last
 so  many  years.

 I  think,  the  time  has  come  when  you
 have  got  to  take  a  hard  look.  If  you  look
 at  the  Burget  and  find  out  the  extent  to
 which,  for  example,  our  expenditure  on
 the  capital  side  is  financed  either  by  P.L.
 480  imports  which  are  going  to  be  in
 diminishing  quantity  or  by  foreign  aid
 which  again,  is  not  going  to  be  in  increasing
 quantity,  with  increasing  demands  ot'  eco-
 nomic  development,  I  think,  we  have  to
 find  some  way  by  which  the  gap  between
 the  available  public  resources  and  the
 demand  that  is  legitimately  being  made
 on  public  resources  is  bridged  and  bridged
 as  quickly  as  possible.  |  think,  in  order
 to  do  this,  it  is  very  important—I
 am  sure  my  hon.  friends  opposite,  not  ex-
 cluding  my  dear  friend,  Mr.  Piloo  Mody.
 are  not  going  to  agree  with  me—and  yet,  I
 must  say,  it  is  important  to  realise  that
 the  most  important  instrument  for  mobili-
 sation  of  public  resources  is  taxation.
 Whether  you  like  it  or  not,  the  most  im-
 portant  instrument  for  mobilisation  of  pub-
 lic  resources  is  taxation.  (Interruption).

 SHRI  RABI  RAY:  Tax  the  upper
 bracket.

 DR.  V.  K.  R.  V.  RAO:  My  hon.  friend,
 Mr.  Rabi  Ray,  knows  very  well  that  even
 if  you  take  away  hundred  per  cent  of  in-
 come  of  all  the  upper  classes,  that  is  not
 going  to  provide  the  resources  which  are
 required  for  development.  Therefore,
 instead  of  indulging  in  ideological  bicker-
 ings  as  by  Mr.  Piloo  Mody  and  Mr,  Rabi
 Ray,  I  think,  it  is  important  for  us  to
 realise  the  importance  of  it.  The  atmos-
 phere  in  the  country  today  is  such  that  no
 political  party  is  prepared  to  give  any
 support  to  taxation.  Taxation,  like  the
 policeman,  has  come  to  be  regarded  as
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 something  which  is  anti-national.  Opposing
 taxation  is  now  coming  to  be  considered
 a  patriotic  duty:  That  is  the  psychology
 which  is  being  created.  I  can  understand
 my  hon.  friends  who  belong  to  the  Swa-
 tantra  Party  doing  this  but  I  cannot  under-
 stand  my  hon.  friends  who  belong  to  the
 socialist  parties.  If  taxation  is  going  to
 be  made,  ipso  facto,  unpopular,  anti-
 Patriotic,  anti-national,  and  it  is  considered
 to  be  a  good  thing  to  attack  taxation,  not
 to  pay  taxes,  to  advance  every  possible
 argument  against  taxation,  then,  I  submit,
 it  is  going  to  be  very  difficult  for  us  to
 mobilise  the  public  resources  that  we  want
 and  irrespective  of  which  parties  sit  on
 the  Treasury  Benches,  unless  it  is  a  dicta-
 torial  party—I  am  talking  of  democratic
 parties—it  would  be  impossible  to  raise  the
 kind  of  public  resources  that  we  need  for
 meeting  our  developmental  requirements,
 unless  the  atmosphere  in  the  country  to-
 wards  taxation  is  altered  from  the  present
 unhealthy  atmosphere  which  has  been  deli-
 berately  created  by  my  hon.  friends  on
 the  opposite  side.  I  would  certainly  agree
 with  my  hon,  friends  if  they  say  “We  do
 not  mind  paying  more  taxes,  but  how  is  it
 spent.  what  about  economy  in  expenditure;
 there  is  so  much  of  wasteful  expenditure”,
 I  can  understand  that.  I  think,  it  is  a  very
 important  thing.  But  I  would  not  say...
 (interruptions)  I  do  not  know  if  I  should
 say  that  sitting  as  a  Minister...  (/nrerrup-
 tions)  T  would  not  say  that  there  is  no
 room  for  economy  in  public  expenditure.
 I  should  like  to  suggest  that,  when  we  think
 Of  economy,  we  should  not  think  merely  of
 retrenchment,  we  should  not  think  merely
 in  terms  of  personnel.  My  friend,  Mr.
 Masani,  talked  of  so  many  clerks  and
 chaprasis  in  the  Planning  Commission.  It
 is  not...  (Interruptions).

 SHRI  PILOO  MODY  :  He  said.  increase
 of...

 DR,  V.  K.  7,  V.  RAO  :  Please  listen
 to  me.  The  House  will  understand  that
 merely  retrenching  personnel  is  not  going
 to  solve  the  problem...

 SHRI  PILOO  MODY:  Nobody  wants.
 retrenchment.

 DR.  V.  K.  R.  ्,  RAO:  Unfortunately
 he  was  the  only  hon.  member  who  referred
 to  economy  and  he  quoted  figures.  He  said
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 that  there’  was  an  increase  of  so  many
 chaprasis  in  the  Planning  Commission.
 there  were  so  many  clerks  in  the  Planning
 Commission,  I  would  like  to  say  that  it  is
 not  by  retrenching  clerks  and  chaprasis
 that  one  can  bring  about  a  massive  eco-
 nomy..  (Interruptions).  IY  would  suggest
 that  what  we  need  is  a  functional  approach,
 What  we  need  is,  what  I  call,  the  prin-
 ciple  of  functional  expenditure.  What  we
 need  is  not  the  question  of  how  many  per-
 sons  to  be  employed.  What  we  need  is
 whether  a  particular  expenditure,  apart
 from  the  basic  criterion  of  its  producti-
 vity,  is  functionally  related,  whether  more
 has  been  incurred  than  is  strictly  function-
 ally  necessary  for  achieving  the  objective..
 whether,  for  example,  it  is  necessary  to
 have  carpets  or  whether  it  is  necessary  to
 have  large  houses,  and  so  on  and  so  forth.
 There  are  so  many  things.  I  do  not  have
 the  time  to  go  into  all  the  details...  (In-
 terruptions).

 Mr.  Piloo  Mody  was  not  born  when  this
 happened.  Before  Mr.  Piloo  Mody  was
 born,  there  was  a  Commission—-Taxation
 Eaquiry  Commission.  I  happened  to  have
 the  privilege  of  being  a  member  of  that
 Commission,  and  we  suggested  that  an  Ex-
 penditure  Commission  should  be  appointed,
 not  for  the  purpose  of  making  retrench-
 ments,  but  for  the  purpose  of  looking  into
 the  whole  philosophy  behind  it,  including
 developmental  expenditure,  from  the  func-
 tional  point  of  view.  because  we  are  not
 in  a  position  where  we  can  afford  to  have
 luxuries,  ‘where  we  can  have  frills,  where
 we  can  cOmpete  with  the  other  people  and

 so  on,  Therefore,  a  funciional  expenditure
 approach  is  what  I  believe  is  required  for
 the  purpose  of  saving  funds  and  effecting
 economy...  (Interruptions).

 SHRI  PILOO  MODY:  Will  the  Minis-
 ter  yield  for  a  moment?  Why  Js  he
 afraid  of  us  ?

 DR.  V.  K.  R.  V.  RAO:  Nobody  is
 afraid  of  Mr.  Piloo  Mody.  I  hope,  his
 Party  will  give  him  a  chance  to  participate
 in  this  debate....

 SHRI  PILOO  MODY  :  He  is  afraid.
 DR.  V.  K,  R.  V.  RAO:  Now  I  come

 to  the  third  point.  I  am  now  looking  at
 myself  because  the  hon.  Member  opposite
 Pointed  out  that  |  was  rather  touchy  about
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 the  public  sector,  because  I  have  got  a
 soft  corner  for  the  public  sector.  That  is
 why,  I  am  prepared  to  look  at  it  carefully.
 I  want  to  see  that  the  public  sector  is
 healthy.  This  is  very  inyportant.  The  effi-
 ciency  of  the  public  sector  enterprises
 should  increase.  There  is  no  way  in  which
 we  can  achieve  a  socialistic  economy  in
 this  country,  there  is  no  way  in  which  we
 can  raise  the  massive  resources  needed  for
 developmental  purposes  unless  the  public
 sector  enterprises  make  a  massive  contri-
 bution  to  the  developmental  resources  of
 this  country.  I  do  not  have  the  ideological
 fanaticism  of  Mr.  Piloo  Mody.  I  would
 like  to  suggest...  (Interruptivns).

 MR.  CHAIRMAN:  Order.  _  order.
 There  should  not  be  a  regular  running
 commentary.  It  is  very  bad.  Let  him
 speak,

 DR.  V.  K.  R.  V.  RAO:  It  is  precisely
 this  kind  of  ideological  prejudices  that  are
 Preventing  the  economic  development  of
 this  country.  J  was  very  happy  to  hear
 Mr.  Masani  say  that  ihe  public  enterprise
 economics  is  very  important,  it  is  above
 Parties,  it  is  above  sectional  interest,  it  is
 something  which  requires  a  national
 approach.  This  has  got  to  be  listened  to,
 understood  and  analysed  carefully.  The
 House  will  be  glad  to  know  that  Govern-
 ment  has  been  holding  a  series  of  meetings
 going  through  the  recommendations  of  the
 Administrative  Reforms  Commission  on
 public  enterprises.  I  think,  my  colleague,
 Mr.  Pant,  when  he  intervenes  in  the  debate.
 will  perhaps  give  more  details  about  it.
 But  I  can  tell  you  that  nobody  is  more
 anxious  on  this  subject  than  the  Deputy
 Prime  Minister  himself  because  he  is  ्
 hard  task  master.  He  holds  continuous
 meetings  and  sees  to  it  that  those  who  are
 members  attend,  and  I  ‘hink  that  before
 the  current  session  ends,  it  would  be  pos-
 sible  for  Goverament  to  come  forward
 before  this  House  and  tell  them  concretely
 the  steps  that  are  being  taken  for  improv-
 ing  the  efficiency  of  the  public  sector
 enterprises,

 But  I  must  say  one  thing,  namely,  that
 the  public  sector  enterprises  cannot  be  im-
 proved  only  better  organisation.  There

 must  be  a  proper  and  better  atmosphere.
 Just  as  T  said  about  taxation.  in  regard  to
 this  also  there  should  be  a  better  atmas-
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 Phere.  What  is  the  meaning  of  a  public
 sector  enterprise  in  a  socialist  economy  ?
 In  a  socialist  economy  or  in  an  economy
 that  is  moving  towards  a  socialist  society,
 the  public  sector  enterprises  ought  to  have
 a  much  larger  degree  of  identification.  I
 think  in  a  socialist  economy  or  in  an  eco-
 nomy  which  is  moving  towards  socialism,
 a  public  sector  enterprise  should  be  one
 which  will  be  treated  with  tremendous
 affection  and  respect  and  which  will  have
 the  involvement  in  it  of  the  best  people
 and  the  best  talents  of  our  country  and
 where  the  motivation  would  not  merely  be
 monetary  but  something  more  than  that.
 It  is  very  important  that  we  create  a
 socialist  psychology  if  we  want  to  see  that
 the  public  sector  enterprises  function  at
 their  best.  We  on  the  governmental  side,
 as  Ministers  of  Government  or  anything
 else,  can  try  and  see  that  the  public  sector
 is  properly  reorganised,  but  the  needed
 psychology  has  got  to  be  created  not  only
 by  my  party  but  by  all  the  other  parties
 which  believe  that  we  should  move  in  the
 direction  of  a  socialist  sociely.

 If  we  want  to  solve  this  problem  of
 economic  planning,  if  we  want  to  have  a
 Fourth  Plan—and  there  is  going  to  be  a
 Fourth  Plan—if  we  want  to  move  forward
 with  a  more  rapid  rate  of  economic  growth
 than  the  miserable  rate  of  economic
 growth  that  we  have  had  for  the  last  few
 years  with  a  national  per  capita  of  70  to
 72  dollars  as  compared  to  the  international
 poverty  line  of  200  dollars  per  capita  and
 the  United  States  per  capita  income  of
 3,400  dollars,  if  we  want  to  move  forward,
 then  there  has  got  to  be  a  much  bigger
 mobilisation  of  private  savings,  I  am  afraid
 that  this  cannot  come  only  from  the
 wealthy  classes,  but  it  has  got  to  come  from
 everybody.

 Therefore,  I  think  that  it  is  important
 that  perhaps—here  again  I  am  expressing
 my  personal  view—it  may  be  necessary
 and  it  may  be  relevant  to  think  in  terms
 of  regulation  of  both  private  and  public
 salaries  aad  not  only  the  salaries  of  gov-
 emment  servants,  It  may  even  be  neces-
 sary  to  think  in  terms  of  a  voluntary  and

 temporary  ceiling  on  income  for  a  given
 period  during  which  we  would  all  combine
 and  make  a  massive  effort  at  mobilisation
 of  private  savings.  Today,  the  rate  of
 savings  in  our  country  is  about  8  per  cent
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 or  it  has  reached  about  0  per  cent.  In
 any  developing  country,  as  hon.  Members
 who  are  familiar  with  the  history  of  eco-
 nomic  development  should  know,  for  any.
 worthwhile  economic  development,  the  rate
 of  savings  has  got  to  be  at  least  9  to  20
 per  cent.  Our  rate  of  savings  at  the  mo-
 ment  is  only  about  8  or  84  per  cent  and
 it  had  reached  a  maximum  of  only  about
 0  per  cent.  This  means,  therefore,  that
 our  rate  of  savings  has  got  to  be  doubled.
 How  are  we  going  to  double  the  rate  of
 savings  ?  We  cannot  do  it  just  by  taxa-
 tion,  We  have  got  to  do  it  by  mobilising
 savings,  and  for  this  it  is  necessary  that
 the  necessary  psychology  and  the  necessary
 background  and  the  necessary  atmosphere
 have  got  to  be  created  to  facilitate  this.

 Finally,  I  think  it  is  very  important  to
 stop  the  growth  of  cost  inflation  in  this
 country  and  not  only  monetary  inflation,
 by  increasing  productivity  and  regulating
 the  salaries  of  both  the  private  and  public
 sectors.  It  is  also  important  to  increase
 the  efficiency  of  the  tax  machine.  I  forgot
 to  mention  earlier,  though  I  should  like  to
 point  out  that  the  measures  taken  in  this
 budget  though  they  may  not  be  so  drastic
 as  my  hon.  friend  Shri  P,  Ramamurti  may
 want,  that  it  is  in  the  current  year’s  budget
 that  for  the  first  time  measures  have  been
 taken  to  bring  to  book  tax  evaders.  I  do
 not  know  what  difference  there  is  if  we
 send  to  jail  for  six  years  or  for  six  months
 a  man  who  never  thought  that  he  was
 going  to  be  proceeded  against  at  all.  I
 taink  six  months  is  a  good  enough  begin-
 ping.  Certainly,  six  months  can  become
 six  years  afterwards  if  persists  in  evasion.
 But  it  is  for  the  first  time  in  this  budget
 that  a  massive  attempt  has  been  made  to
 plug  loopholes  and  to  improve  the  effi-
 ciency  of  taxation  and  to  make  tax  evasion
 much  more  risky  and  dangerous  than  has
 been  the  case  so  far.  and  I  think  all  credit
 and  congratulations  should  go  to  the  Fin-
 ance  Minister  for  his  having  been  0०0०6
 enough  to  take  these  steps.

 Before  I  conclude,  I  would  go  back  to
 what  my  hon,  friend  Shri  P.  Ramamurti
 had  said.  I  believe  he  wanted  more  expen-
 diture  on  industry  in  order  to  increase
 employment.  He  also  talked  of  the  Con-
 gress  Party  having  adopted  the  Swatantra.
 party’s  policy.  I  would  like  to  point  out
 that  if  he  wants  more  economic.  activity
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 in  this  couatry  and  if  be  wants  more  pro-
 duction,  then  it  is  extremely  important  that
 there  should  be  peace  and  law  and  order
 maintained  in  this  country.  I  know  that
 my  hon,  friend  the  Railway  Minister  has
 been  raising  his  voice  in  the  course  of  his
 reply  to  the  debate  on  the  Railway  budget
 about  the  amount  of  damage  that  has  been
 caused  to  the  railway  economy  by  the
 disturbances  of  public  order.  I  think  that
 it  is  very  important  for  us  to  realise  that
 all  these  disturbances,  all  these  strikes,  and
 all  these  breaches  of  industrial  truce.  har-
 tals,  morchas  and  other  violent  activities.
 whatever  may  be  the  legitimacy  or  other-
 wise  of  the  demands  behind  them,  these
 particular  methods  which  are  being  adopt--
 ed,  are  killing  the  goose  that  can  lay  the
 golden  eggs.  It  is  not  yet  laying  golden
 ergs.  But  this  is  killing  the  goose  that
 can  lay  golden  eggs.  I  think  it  is  impor-
 tant  that  on  this  particular  subject,  there
 should  be  no  question  of  political  differ-
 ences.  By  all  meaas,  political  differences
 are  there.  The  Opposition  is  perfectly  en-
 titled  to  topple  us,  eventhough  they  deny
 us  the  right  to  topple  them.  I  have  no
 objection  to  that  at  all.  But  I  think  it  is
 important  for  us  to  realise  that  there  are
 certain  methods  which  have  got  to  be
 followed  in  this  process  of  airing  political
 differences.  Carrying  the  battle  to  the
 streets,  interfering  with  transport,  interfer-
 ing  with  production,  at  a  time  when  the
 economy  is  stagnating,  when  production  is
 so  low  that  we  are  not  able  to  find  re-
 sources  enough  for  development,  is,  I
 think,  certainly  not  an  act  that  one  can
 appreciate.

 I  would,  therefore,  like  to  appeal  to  my
 hon,  friends  in  the  opposite  Benches  tbat
 whatever  may  be  the  differences  between
 us,  whatever  may  be  their  opinion  about
 the  legitimacy  or  illegitimavy  of  this  Gov-
 ernment  and  its  policies,  today  we  should
 all  realise  that  the  economy  needs  an
 atmosphere  of  peace,  the  economy  needy
 an  atmosphere  when  quarrels  will  not  lead
 to  stoppage  of  production  and  there  can  be
 no  espousal  of  any  quarre!  that  comes  in
 the  way  of  production.  Let  us  all  realise
 that  the  economy  is  bigger  than  us  and
 the  nation  is  larger  than  all  the  parties
 it  consists  of.  Therefcre  I  would  apreal
 to  them  to  see  that  this  year  and  in  the
 coming  year  or  two  at  least  we  go  all  out
 to  establish,  such  aa  atmosphere  in  the
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 country  when  production  in  this  country
 is  not  disturbed  and  nothiaz  is  done  to
 Prevent  the  stimulation  of  production.

 I  would  conclude  by  saying  that  this
 Budget  is  a  challenge  to  the  private  sector.
 It  is  also  a  challenge  to  those  like  me  who
 believe  in  the  public  sector.  On  the  way
 this  challenge  is  met  by  people  in  the  pri-
 vate  sector,  oa  the  way  it  is  met  by  those
 who  believe  in  the  public  sector,  on  the
 way  we  all  respond  to  this  challengo  and
 reorient  our  policies  to  see  that  the  interest
 of  the  expansion  of  the  public  sector  is
 Not  jeopardised,  on  that  will  depend  the
 ultimate  consequences  of  this  Budget,  of
 taking  the  country  out  of  its  present  eco-
 nomic  rut  and  moving  forward  to  higher
 standards  of  living  and  a  more  cgalitarian
 society,  which  we  all  desire,

 SHRI  P.  K.  DEO  (Kalahandi):  Mr.
 Chairman,  in  the  background  of  rising
 prices,  diminishing  returns,  growing  deficit
 and  a  dwindling  foreign  exchange,  all  mis-
 deeds  of  twenty  vears  of  Congress  rule,
 the  Deputy  Prime  Minister  and  Finance
 Minister  has  the  difficult  task  of  balancing
 the  budget  and  at  the  same  time  giving  an
 impetus  to  economic  activity.  In  spite  of
 the  high  hopes  raised  by  him,  an  air  of
 despondency  surrounds  Indian  economy.
 The  exhiliration  which  was  there  in  the
 fifties  when  we  first  came  here  to  see  the
 nation  on  the  move  forward  has  disappear-
 ed.  ह  season  and  out  of  season,  we  have
 been  giving  warnings  from  these  Benches.
 Even  today  we  reiterate  that  Government
 should  reo)  eschew  all  inflationary  policies,
 (2)  not  resort  to  deficit  financing,  (3)  stop
 all  wasteful  expenditure,  (4)  restrict  utili-
 sation  of  foreign  loans  to  essential  pur-
 poses,  (5)  reduce  substantially  both  direct
 and  indirect  taxes  and  make  a  large  supply
 of  rupee  finance  available  for  investment
 in  productive  enterprises  for  the  purpose
 of  greater  production,  the  only  means  to
 hold  the  price  line,  and  (6)  dismantle  the
 huge  structure  of  permit-licence-quota-con-
 trols,  the  biggest  source  of  political  corrup-
 tion,  All  this  good  advice  has  been  falling  on
 deaf  years  and  the  economy  of  the  country
 has  been  brought  to  this  mess.

 In  the  Government  we  find  a  paralysed
 will  which  leads  to  gazing  at  the  sky  pray-
 ing  Providence  for  a  good  shower  on  which
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 tthe  present  state  of  Indian  economy  com-
 pletely  depends.  We  cannot  afford  to  con-
 sume  what  we  cannot  produce  and  we  can-
 mot  inves}  what  we  cannot  save.  The
 disastrous  failure  of  the  Third  Five  Year
 Plan  opened  the  eyes  of  Government,  the
 Postponement  of  the  Fourth  Plan  is  only
 the  realisation  of  it.

 Another  malaise  of  the  Indian  economy
 ‘lies  in  the  fact  that  the  real  output  is
 increasing  at  the  rate  of  4%  per  annum
 since  ‘1955-56  while  the  demand  has  been
 increasing  at  8%  per  year.  This  widening
 gap  of  supply  and  demand  has  created  a
 Situation  that  even  a  bumper  crop  like  this
 year’s,  IT  am  afraid,  will  not  be  able  to
 revive  the  impulse  of  expansion,

 In  the  last  two  years  there  has  been
 severe  drought  and  famine  in  the  different
 Parts  of  the  country,  and  this  year  also,

 ‘even  though  there  has  been  rain,  in  some
 Parts  of  the  country  there  has  been  partial
 failure  of  the  monsvon,  and  even  though
 we  expect  a  harvest  of  95  million  tonnes, it  should  be  borne  in  mind  that  while  food
 production  increased  by  7%  our  popula- tion  had  been  increasing  by  8%  between
 ‘1964-65  and  1967-68,  The  national  in-

 ‘came  which  has  been  rising  on  an  average
 at  4.3%  during  the  decade  1951-52  to
 ‘1961-62,  declined  in  the  following  year, ‘This  year,  however,  because  of  the  bumper ‘crop  it  is  expected  to  rise  by  1%.

 Prices  have  been  skyrocketing.  In  the
 week  ending  October  14,  967  the  whole-
 sale  price  index  reached  the  unpresented devel  of  224  against  the  base  of  I00  im
 ‘1952-53,  However,  because  of  the  bum-

 per  crop  there  has  been  a  decline  in  the
 Price  level.  That  should  not  make  us  com-
 Placent,  because  it  is  a  seasonal  pheno-
 menon  every  year  after  the  harvest.  We
 should  not  forget  that  the  basic  inflationary forces  still  continue  to  work.

 In  the  past  we  have  been  told  parrot-
 like  that  everything  is  all  right  in  our
 front,  it  is  because  of  natural  calamity  or
 natural  disaster  that  things  are  not  taking
 Place  as  we  first  thought.  Now,  due  to
 this  accident  of  a  bumper  crop  we  should
 try  to  put  our  house  in  proper  order  and
 curb  the  inflationary  forces.

 This  budget  which  envisages  an  over-all
 deficit  of  Rs.  290  crores,  besides  the  addi-
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 tional  taxes  of  Rs.  65.73  crores  and  the
 steep  rise  in  post  and  telegraph  rates  yield-
 ing  Rs.  24.70  crores  more  on  top  of  last
 year’s  deficit  of  Rs.  300  crores  certainly
 represents  a  major  departure  from  Mr.
 Morarji’s  policy  that  there  should  be  no
 deficit  financing  which  he  so  vigorously
 described  while  presenting  last  year's
 Budget.  This  big  dose  of  deficit  financ-
 ing  will  definitely  affect  the  Indian  eco-
 nomy,  and  steep  rises  in  prices  are  bound
 to  follow.  This  year  the  bumper  crop
 provided  us  with  a  situation  for  a  deter-
 mined  effort  to  stabilise  prices,  to  coun-
 teract  inflationary  pressures  like  fiscal  and
 monetary  discipline  and  all  efforts  should
 be  made  to  increase  export.  Thi8  good
 crop  comes  on  an  average  once  in  three
 years,  and  if  we  miss  this  opportunity  we
 all  have  to  wait  for  another  three  or  four
 years.

 In  this  regard  I  would  like  to  point  out
 that  India’s  economy  is  so  vitally  linked
 with  agriculture  that  at  long  last  we  feel
 proud  that  the  Swatundra  Party  has  been
 able  to  bring  this  home  to  the  mind  of
 the  Treasury  Benches  that  without  good
 prospects  of  agriculture,  there  is  no  pos-
 sibility  of  reviving  the  Indian  economy.
 Indian  agriculture  depends  on  the  vagaries
 of  the  monsoon,  which  is  always  erratic
 like  the  mood  of  the  Government,  and
 India’s  economy  flutters  like  a  weather-
 cock.  Is  it  not  time  the  kisan  ts  assured  of
 timely  water  supply  for  his  crop  and  given
 some  incentive  for  production  from  his
 fields  i  When  we  scrutinise  the  Demands
 of  the  Irrigation  and  Power  Ministry  which
 has  to  play  a  very  vital  role  in  reviving
 our  economy,  we  get  a  very  dismal  picture.
 It  is  not  consistent  with  reality,  it  is  not
 consistent  with  the  thinking  which  has
 framed  the  budget.  There  is  a  marked
 fall  in  the  Demands  of  the  Ministry  of
 Irrigation  and  Power,  In  1967-68,  the
 total  allotment  was  Rs.  53  crores  and
 the  revised  estimate  was  53  crores
 compared  to  Rs.  44  _  crores  only
 which  is  budgeted  for  next  year.  In
 the  capital  outlay,  there  has  been  a  sharp
 fall  of  nine  crores  under  this  demand.
 More  allotmeat  should  have  been  made  for
 this  ministry.  The  Indian  agriculturists
 are  now-a-days  willing  to  take  to  better
 techniques  and  use  the  latest  and  improved
 methods,  fertilisers,  insecticides  and  high-
 yielding  and  hybrid  seeds  and  is  prepared
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 to  mvest  money  in  agriculture  provided  he
 is  assured  of  water  supply  and  cheap  pow-
 er.  He  should  get  a  remunerative  price
 for  his  produce  and  in  certain  cases  he
 should  get  price  support  from  the  Govern-
 ment.  Diesel  oil,  fertilisers  and  pesticides
 should  be  given  to  them  at  subsidised  rates.
 There  is  also  the  problem  of  credit,  In
 some  ayacut  areas  of  hig  projects,  there
 is  no  proper  drainage  system  and  adequate
 flood  protection  work  has  to  be  done,  At
 the  moment  an  agriculturist  has  oftea  to
 pay  more  for  power  for  his  energised
 pumps  than  what  an  industrialist  pays  for
 his  aluminium  plant.  Above  all,  the  out-
 moded,  the  primitive  land  revenue  system
 has  to  go.  Even  the  small  gesture  of  the
 Orissa  Government  in  the  abolition  of
 land  revenue  to  give  impetus  for  more
 production  had  been  resented  by  our
 Deputy  Prime  Minister.

 The  budget  speech  has  belied  all  our
 expectations.  A  big  mountain  has  pro-
 duced  a  small  mouse.  An  examination  of
 the  proposals  reveals  that  while  some  of
 the  measures  may  be  able  to  revive  our
 economy  to  a  very  meagre  extent,  other
 measures  will  adversely  affect  the  Indian
 economy  to  a  much  greater  extent.  The
 discontinuance  of  the  dividend  tax  upto
 Rs.  500,  reducing  the  rate  of  surcharge  on
 company  profits,  concession  of  develop-
 ment  rebate,  abolition  of  annuity  deposit
 and  other  measures  are  small  incentives  as
 pointed  out  by  the  previous  speaker;  they
 are  a  silver  lining  in  the  dark  cloud  of
 recession,  idle  capacity  and  accumulation
 of  stocks.  By  these  the  D.P.M,  is  only
 tinkering  with  the  problem  and  it  will
 have  only  a  marginal  and  psychological
 effect  whereas  the  higher  rate  of  income-tax
 afid  wealth-tax  even  in  higher  brackets  will
 further  diminish  saving  and  erode  capital
 formation,  The  income-tax  exemption  limit
 should  be  raised  to  Rs.  7.500.  Mr.  Bhootha-
 lingam  has  done  a  very  g0od  job  in  sug-
 gesting  that  the  limits  should  be  raised  to
 7,500  for  an  individual  and  Rs,  10,000  for
 an  undivided  Hindu  family.  At  the  present
 moment  the  exemption  limit  is  Rs.  4,000.
 What  is  Rs.  4,000  when  rupee  today  is
 equivalent  to  7  paise  of  the  947  rupee  ?
 The  implementation  of  his  suggestion  will
 not  only  provide  relief  to  a  large  number
 of  people  and  eliminate  from  the  register
 a  large  number  of  assessees  leading  a
 haad-to-mouth  existence  but  will  also  lead
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 to  better  administration  of  tax  laws  and
 better  collection.  He  says:  on  page  52  of
 his  report  :  rr  |

 “Some  Revenue  officials  have  estimat-
 ed  that  if  work  on  petty  assessments  is
 cut  out,  the  improvement  in  the  quality
 and  speed  with  which  the  remaining
 work  can  be  done,  e.g,  by  expeditious
 disposal  of  appeals,  better  investigation,
 etc.  will  lead  to  increase  of  tax  collec-
 tions  by  Rs.  00  crores  for  some  years
 besides  an  immediate  increase  of  about
 Rs.  200  crores  merely  by  finalisation  of
 pending  assessments.

 Coming  to  prices,  they  have  risen  by
 sixty  per  cent  in  the  last  four  year  though
 there  was  a  downward  trend  visible  in  the
 latter  part  of  ‘1967.  But  it  has  hardly
 benefited  the  consumer.  Over  and  above
 all  this  the  Deputy  Prime  Minister  has
 cast  his  net  of  indirect  taxation  on  all
 conceivable  items.  The  purpose  of  counter-
 ing  inflation  is  ill  served  by  widening  and
 deepening  of  the  excise  net,  For  example,
 take  the  case  of  the  valves  and  transistors.
 These  are  jthe  vital  componeats  of  the
 radio,  the  only  media  of  mass  education,
 in  a  country  where  literacy  is  only  24  per
 cent.  Valves  and  transistors  are  essential
 commodities.  They  are  not  a  luxury.  A
 radio  is  not  a  luxury  today.  It  is  an  im-
 portant  means  of  mass  education.  The
 transistors  and  valves  that  are  produced
 in  the  Bharat  Electronics  are  not  adequate-
 ly  produced  to  meet  the  demands  of  the
 country,  and  they  also  cost  double  of
 those  which  are  imported.  So,  taking  into
 consideration  these  facts,  I  submit  that  this
 import  should  go,

 Coming  to  the  uncured  tobacco,  though
 I  have  never  chewed  tobacco,  I  find  that
 it  is  the  only  delicacy  of  the  mazdoor  and
 the  underdog.  It  removes  fatigue  and
 cheers  him  up.  So,  the  excise  duty  to  be
 raised  by  l0  per  cent  on  uncured  tobacco
 is  said  to  yield  a  revenue  of  Rs.  6.36
 crores.  We  oppose  this  enhancement.

 Then,  the  last  straw  to  break  the  back
 of  the  poor  as  im  the  case  of  the  camel  is
 the  proposal  to  increase  the  post  and  tele-
 graph  rates.  Jt  will  create  untold  hard-
 ship  to  the  poor.  The  reason  given  is
 that  there  has  been  a  deterioration  in  the
 revenue  of  the  post  and  telegraph  depart-
 ment  to  the  tune  of  Rs.  22  crores.  The
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 most  surprising  thing  ia  that  the  deteriora-
 tion  is  beimg  shown  every  year.  Stringent
 measures  should  be  taken  to  effect  eco-
 nomy  and  streamline  the  working  of  the
 post  and  telegraph  department  before  im-
 posing  this  enhanced  rates  on  the  posts  and
 telegraph  tariff,

 Then,  I  find  20  reason  for  more  excise
 duty  on  products  of  engineering  industry,
 which  are  worst  affected  by  the  recession.

 Similarly.  if  we  tried  to  effect  economy
 in  expenditure,  particularly  in  administra-
 tion  and  other  non-developmental  civil  ex-
 Penditure,  this  deficit  could  have  been
 wiped  out  to  a  great  extent.  A  large  scope
 for  economy  still  exists,  if  only  effective
 measures  could  be  taken.  The  Govern-
 ment  departments  should  not  have  been
 allowed  to  multiply  and  expand  according
 to  Parkinson's  law.

 In  this  regard,  I  would  like  to  quote
 a  paragraph  from  the  3th  report  of  the
 Estimates  Committee.  It  says:

 “The  Committee  notes  with  concern
 the  rapid  increase  in  non-developmental
 civil  expenditure  from  Rs.  337  crores  or
 3.5  per  cent  of  the  national  income  in
 950-5l  to  an  estimated  amount  of
 Rs.  1,280  crores  or  6.l  per  cent  of  the
 national  income  in  ‘1965-66.  In
 ‘1966-67,  the  expenditure  is  stated  to  have
 gone  up  further  to  about  Rs.  1.635,
 crores  or  6.8  per  cent  of  the  national
 income  due  largely  to  higher  service
 charges  oa  external  debt  resulting  from
 devaluation,  increased  subsidy  on  food-
 grains,  increases  in  dearness  allowance,
 etc.”

 So,  you  will  find  that  they  are  all  on  the
 increase.  They  further  say:

 “In  view  of  the  difficult  resources
 position  and  the  adverse  effect  of  the
 increases  f  non-productive  expenditure
 on  the  price  situation.  the  Committee
 strongly  urges  that  Government  should
 at  least  now  take  firm  measures  to
 bring  down  the  present  level  of  expen-
 diture  on  the  administrative  services.”
 But  nothing  has  been  done.
 If  you  will  read  pages  74  and  75  of  the

 first  PAC  report,  you  will  be  shocked  by
 the  revelation  it  makes.  Jt  says  that  there
 has  been  a  loss  to  the  tune  of  Rs.  2  crores
 on  the  purchase  of  road  rollers  by  the  Sup-
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 ply  Department.  Uptill  now  nothing  has
 been  done  to  realise  the  sum  of  Rs.  2  crores
 which  has  gone  down  the  gutters  and  the
 person  concerned,  J  think,  has  declared
 himself  a  bankrupt  and  there  is  no  chance
 of  getting  back  the  amount.  In  this  way,
 our  good  money  is  being  frittered  away  by
 unimaginative  executive  action.

 Regarding  defence,  the  Minister  was
 saying  that  the  “question  of  reducing  the
 Magnitude  of  defence  expenditure  without
 detriment  to  national  security  has  been
 constantly  receiving  our  attention.”  Even
 though  he  has  said  it,  he  has  estimated  an
 increase  of  Rs,  45  crores  in  the  defence
 expenditure.  In  the  sixteenth  report  of  the
 PAC,  in  page  29,  quite  a  different  story  is
 told  :  As  a  result  of  the  Defence  Ministry's
 frequent  cancellation  and  suspension  of
 their  orders  to  the  ordnance  factories,  they
 had  to  incur  a  loss  of  Rs.  I  crore.  Had
 these  Rs.  45  crores  been  spent  for  acquiring
 the  latest  Military  hardware  to  increase  our
 fire-pcwer  or  modern  gadgets  to  increase
 our  efficiency  either  in  logistics  or  else-
 where,  we  would  not  have  grudged  it.  But
 what  justification  is  there  to  promote  5
 Major  Generals  to  Lt,  Generals,  0  Briga-
 diers  to  Major  Generals.  5  Colonels  to
 Brigadiers,  55  Lt.  Colonels  to  full  Colonels,
 etc.  ?  Similar  promotions  have  taken  place
 in  the  Navy  and  Air  Force  also.  What
 justification  ig  there  for  these  promotions
 even  though  they  do  the  same  kind  of  job  ?
 T  do  not  think  Mr,  Morarji  Desai  has  been
 true  to  his  profession,

 Tais  abnormal  increase  in  the  military
 ranks  seems  to  be  a  very  cruel  joke  when
 we  see  7000  unemployed  engineers  in  this
 country,  when  we  see  a  large  horde  of
 educated  unemployed  in  this  country,  with
 millions  and  millions  of  people  remaining
 unemployed  in  the  live  registers  of  the
 various  employment  exchanges.  When  I
 consider  the  question  of  unemployed  engi-
 neers,  I  accuse  the  Government  of  India  of
 being  a  party  to  it  by  creating  unemploy-
 ment.  I  will  cite  one  instance  from  my
 State.

 The  Aero-Engine  factory  was  installed  in
 Koraput,  and  the  Orissa  Government  was
 entrusted  with  the  work.  The  Orissa  Gov-
 ernment  gave  3500  acres  of  land  free  and
 in  view  of  the  urgency,  the  Government  of
 India  said,  “You  take  up  the  work.”  The
 Orissa  Government  created  a  new  orga-
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 nisation  of  civil,  electrical  and  public  health
 engineering,  headed  by  a  Chief  Engineer,
 where  300  engineering  personnel  were  em-
 ployed.  Now  the  Government  of  India
 has  by  passed  the  Orissa  Government  and
 called  for  tenders,  in  contravention  of  the
 previous  assurance  given  by  the  Deputy
 Secretary  to  the  Government  of  India  in
 the  letter  dated  28th  May,  963  to  the
 Orissa  Government  that  all  such  works
 should  be  entrused  to  this  organisation,  In
 view  of  the  excellent  work  done  by  tais
 organisation  to  the  tune  of  Rs.  9  crores,
 that  to  at  a  concessional  agency  rate  of
 0  per  cent  as  against  the  usual  rate  of  7
 per  cent,  I  find  no  justification  to  throw
 out  these  300  engineering  personnel.  Is
 not  the  Government  of  India  a  party  to
 creating  new  problems  of  unemployment
 and  law  and  order  in  a  _  non-Congress
 State  ?  Is  it  not  a  discriminatory  attitude
 of  the  Central  Government  ?  Then  Orissa
 Legislative  Assembly  has  rightly  criticised
 it  by  a  unanimous  resolution  the  other  day.

 Coming  to  the  public  sector,  I  find  that
 it  is  far  from  satisfactory.  The  money
 invested  there  is  going  to  the  gutters,  Jt
 has  provided  a  cushion  to  renabilitate  all
 the  defeated  Congressmen  in  the  last  poll,
 whether  it  be  Mr.  Malaviya,  Shrimati
 Maimoona  Sultan  or  Mr.  Morarka.  I
 would  like  to  quote  from  the  report  of  the
 Estimates  Committee  about  the  perform-
 ance  of  public  undertakings  :

 “The  Committee  is  greatly  distressed
 to  find  that  the  majority  of  the  public
 enterprises  have  suffered  from  delays
 in  execution  of  projects,  high  capital
 costs,  long  gastation  and  operational
 difficulties  as  a  result  of  which  tac
 returns  on  capital  have  been  much  be-
 low  expectations.  It  notes  that  even
 the  manufacturing  and  trading  con-
 cerns  of  the  Central  Government
 which  are  supposed  to  be  guided  by
 sound  commercial  considerations,  have,
 in  ‘1965-66,  given  a  return  of  only
 2.4  per  cent  Rs,  53.03  crores  on  a  total
 investment  of  Rs.  (2,225.88  crores
 What  is  even  more  disconcerting  is
 that,  inspite  of  substantial  concessions
 like  supply  of  capital  on  easy  terms,
 interest  holidays,  moratoriums  on  loan
 Tepayments,  etc.,  the  performance  ot
 industrial  enterprises  in  the  public
 sector  has  deteriorated  perceptibly

 Over  the  years.”
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 Thus,  in  1965-66,  the  running  con-
 cerns  in  the  public  sector  showed  a
 profit  of  only  i.  per  cent  against  2.9
 per  cent  in  the  previous  year.  As  the
 bulk  of  the  investible  resources  avail-
 abl  during  the  Second  and  Third  Plans
 have  been  appropriated  for  the  ex-
 pansion  of  the  public  sector,  the  Com-
 mittee  feels  that  the  declining  trend
 in  the  rate  of  growth  of  the  national
 economy  is,  in  no  small  measure,  at-
 tributable  to  the  poor  performance  of
 the  public  sector  enterprises.”

 This  paragraph  vindicates  what  we  all
 have  been  saying  on  behalf  of  the  Swatan-
 tra  Party  all  these  years.

 Similarly,  the  Bokaro  is  a  white  elephant.
 This  provision  of  Rs,  0  crores  for  the
 Bokaro  plant  should  be  scrapped.  From
 a  reply  to  a  question  put  down  in  the  list
 today  you  will  find  that  the  losses  due  to
 steel]  plants,  cumulative  loss  up  to  3lst
 March,  1967,  plant-wise  are:  Durgapur—
 Rs.  352.82  million,  Rourkela—excluding
 the  fertiliser  plant—Rs.  288.47  million  and
 Bhilai—Rs.  92.04  million.  For  this  various
 pleas  have  been  given.  But  the  basic  thing
 which  should  be  understood  is  that  the
 Government  do  not  know  how  to  run  a
 steel  plant.

 Coming  to  overdraft  by  States  on  the
 Reserve  Bank,  I  share  the  anxiety  of  the
 Deputy  Prime  Minister  that  there  should
 be  better  financial  discipline  on  the  part  of
 the  States.  But  I  must  emphatically  say
 here  that  for  the  deplorable  financial  pos!-
 tion  of  the  States  the  inflationary  policy  of
 the  Centre  is  responsible  to  a  large  extent.
 Is  it  not  a  fact  that  rise  in  prices,  scarcity
 and  economic  stalemate  arise  directly  out
 of  the  Central  Government's  policy  ?  Seve-
 ral  State  Gover  have  requested  the
 Centre  to  bear  the  whole  or  part  of  the
 additional  burden  because  of  the  enhanced
 rate  of  dearness  allowance  and  suca  other
 inevitable  enhanced  expenditure  due  to  risc
 in  prices.

 I  would  like  to  review  the  Centre-Staie
 relationship  in  administrative  and  financial
 matters.  The  Deputy  Prime  Minister  while
 wishing  success  to  the  UNCTAD  Confe-
 rence  of  the  United  Nations  hoped  of  early
 solution  to  the  problem  between  developed
 and  developing  States  soon.  But  he  has
 failed  to  mention  the  regional  imbalances
 in  the  development  that  has  taken  place  in
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 the  country  and  the  Centre's  responsibility
 to  plug  the  gap  of  imbalance  by  more  cen-
 tral  assistance,  and  location  of  central  pro-
 jects  in  the  backward  areas.  In  view  of
 the  changed  political  context  after  the
 967  election  and  further  widening  of  the
 gap  between  the  State  resources,  responsi-
 bilities  as  well  as  the  needs,  there  is  ur-
 gency  for  considerable  improvement  in  the
 existing  procedure  for  devaluation  of  res-
 sources  and  making  a  constitutional  provi-
 sion  towards  that  end.  J  am  happy  that  a
 Finance  Commission  has  been  appointed.  T
 hope  they  will  go  into  this  aspect  and  bring
 about  some  solution.  In  this  regard  I
 would  like  to  quote  a  paragraph  from  the
 Orissa  Chief  Minister’s  budget  speech.  He
 said  :

 “The  present  system  has  failed  to
 secure  the  objective  of  balanced  re-
 gional  development  and  the  last  three
 Plans  have  widened  the  gap,  making
 the  rich  States  richer  and  the  poor
 lagging  far  behind.  Unless  the  rela-
 tive  financial  weakness,  social  and
 economic  backwardness  of  the  popula-
 tion  and  the  per  capita  income  or
 per  capita  consumption  levels  of  the
 State  are  taken  into  account  in  devising
 a  formula  for  inter  se  division  of  share
 of  taxes  and  duties,  the  situation  can-
 not  be  remedied.

 The  tendency  to  concentrate  control
 in  a  Central  Planning  Authority
 affecting  every  detail  of  State  Vians
 has  introduced  an  element  of  inflexi-
 bility  in  the  execution  of  the  State
 Plans  not  visualised  by  the  Consti-
 tution.”

 The  Planning  Commission  has  become  a
 super  dictator.  Against  this  background,
 there  is  unusual  discrimination  in  Centre’s
 treatment  of  Congress  and  non-Congress
 States.  The  usual  political  elbow
 twisting  continues.  Is  there  any  justification
 in  not  reimbursing  the  expenditure  of
 Rs.  6  crores  in  connection  with  Paradir
 Port  to  the  State  Government  after  thc
 Central  Government  has  taken  over  the
 entire  project  much  before  the  project  be-
 came  a  revenue  yielding  project?  This
 reinabur:  t  is  ary  to  repay  tae
 Central  loan  of  Rs,  5.69  crores  incurred
 by  the  Previous  government.  Sir,  you  must
 appreciate  the  fallacy  of  this  Government.
 in  demanding  repayment  of  this  loan  along
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 with  interest  from  Orissa’s  hand  to  mouth
 budget  when  the  revenue  yielding  project
 has  been  taken  over  by  the  Central  Govern-
 ment  and  has  been  handed  over  to  the
 Paradip  Port  Trust.  If  it  is  done,  it  would
 mean.  postponement  of  all  Governmental
 Projects  in  that  State.

 Finally,  I  would  like  ta  say  that  though
 the  budget  means  well  in  its  propnesy,  in
 Practice  it  does  not  solve  any  of  our  burn-
 ing  problems,  nor  does  it  improve  the  lot
 of  the  common  man.  The  Deputy  Prime
 Minister  has  started  nibbling  at  the  fringe
 cf  the  problem  without  solving  the  prob-
 lem.  So,  on  his  9th  birthday—this  is  his
 9th  birthday  because  he  celebrates  his
 birthday  only  once  in  four  years  being
 born  on  the  29th  of  February,  the  birthday
 cake  which  he  has  presented  to  the  nation
 is  a  very  bitter  pill  to  swallow.

 att  मुद्रिका  सह  (औरंगाबाद)  :  सभा-
 पति  महोदय,  यह  सर्वंविदित  है  कि  भारतीय
 आर्थिक  व्यवस्था  का  मेरुदंड  खेती  है  कृषि
 है  :  अर्थ  मंत्री  जी  ने  भी अपने  बजट  भाषण
 में  कृषि  के  सम्बन्ध  में  जिक्र  करते  हुए  कहा
 है  कि  इस  वर्ष  खेती  की  हालत  अच्छी  रही  है,
 अन्न  ज्यादा  पैदा  हुआ  है  और  उस  आधार  पर
 उन्होंने  बड़ी  बड़ी  उम्मीदें  बांधी  हैं।  उनका
 ख्याल  है  कि  खेती  को  पैदावार  में  इस  वर्ष  वृद्धि
 होने  की  वजह  से  जो  इंडस्ट्रियल  रिसेसशन  है,
 मंदी  है,  उसमें  भी  सुधार  आयेगा  क्योंकि
 किसानों  की  क्रय  शक्ति  बढ़ेगी  ।  लेकिन  वह
 एक  बात  भूल  जाते  हैं  कि  यह  मानते  हुए  भी
 कि  इंडस्ट्री  के  उत्थान  के  लिये  या  विदेशी  मुद्रा
 के  प्राप्त  करने  के  लिये  चूंकि  ज्यादा  से  ज्यादा
 विदेशी  मुद्रा  में  हमें  खेती  से  जो  पैदा  होता  है,
 वहीं  से  उपलब्ध  करते  हैं।  अभी  तक  खेती  की
 ओर  सरकार  का  जितना  ध्यान  जाना  चाहिये
 वह  नहीं  गया  है।

 6.48  Hrs,

 (Mr.  SPEAKER  in  the  Chair.)
 इस  वर्ष  प्रकृति  की  कृपा  से  अगर  कुछ

 पैदावार  अच्छी  हुई  है  तो  हम  बड़ी  बड़ी
 उम्मीद  बांध  रह  हैं।  इसका  अर्थ  है  कि सचमुच
 इस  देश  के  उत्थान  के  लिये  खेती  का  उत्थान
 अत्यावश्यक  है।  बिना  खेती  के  उत्थान  के  न
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 हम  व्यवसाय  की  दुनिया  में  तरक्की  कर  सकेंगे
 और  इंडिस्ट्रयल  क्षेत्र  में  ही  ।लेकिन  खेती  के
 लिये  आज  तक  20  वर्षो  में  जितनी  कोशिश
 की  जानी  चाहिये  थी  वह  नहीं  की  गई  है  ।
 अभी  भी  जो  बड़ी  बड़ी  उम्मीदे  बांधी  जा
 रही  हैं  आप  देखेंगे  कि एक  तरफ  खेती  की  जो
 पैदावार  है  अर्थात्  जो  खाद्यान्न  है  उस  में
 बड़ी  तेजी  के  साथ  दामों  में  गिरावट
 हो  रही  है  |  कुछ  दिन  पहले  जो चीज  50  और
 60  रु०  मन  विकती  थी,  आज  जहां  कहीं

 भी  देखिये  उसका  भाव  30,  32  और  28
 रु०  आ  गया  है।  सारे  खाद्यान्न  की  कीमतों
 में  गिराव  आ  रहा  है  1  ऐसी  स्थिति  में  यह
 उम्मीद  करना  कि  किसानों  की  क्रय.  शक्ति

 बहुत  बढ़  जायेगी  और  उससे  इंडस्ट्रियल
 रिसेशन  में  लाभ  होगा  और  पोस्ट-कार्ड  और
 रिलीफों  का  मूल्य  बढ़ा  कर  भी  हम  कुछ
 अपने  रिसोर्सेज  बढ़ा  सकेंगे,  एक  निराधार
 सी  बात  होगी  t

 जहां  तक  खेती  का  सवाल  है,  में  कहना
 चाहता  हूं  कि  आज  दो  वर्षों  के  अकाल  की
 स्थिति  से  या  उस  के  पहले  जितना  पैदा  होता
 था  हम  उस  से  केवल  6  मिलियन  टन  ज्यादा
 पैदा  कर  सके  हैं  ।  दो  वर्षों  क ेअकाल  के  बाद

 6  मिलियन  टन  ज्यादा  पैदावार  होने  के  बाद
 भी  किसान  की  हालत  यह  है  कि  वह  सरकारी
 कर्ज  के  बोझ  से  लदा  हुआ  है।  इसके  अलावा
 बाहर  के  कर्जो  का  बोझ  भी  है।  उस  की

 मालगुजारी  बाकी  है  जिस  की  वसूली  हो  रही
 है  और  उस  को  देना  है  प्रक्रति  की  क्रपा  से,
 जिस  में  सरकार  का  कोई  श्रेय  नहीं  है  खेती
 की  पैदावार  बढ़ी  है,  परन्तु  इतने  से  ही  यह
 उम्मीद  बांध  लेना  कि  हमारी  आर्थिक
 स्थिति  सुधर  गई  है,  हम  आर्थिक  स्थिति  की
 बड़ी  अच्छी  रहा  पर  आ  गये  हैं  और  आगामी
 बर्ष  तकसारी  आर्थिक  दिक्कत  से  बरीहो
 जायेंगे,  यह  ठीक  नहीं  है  t

 खेती  की  पैदावार  को  बढ़ाने  के  लिये
 क्सानों  को  कुछ  इन्सेन्टिव  देने  होंगे  t
 बह  इन्सेन्टिव  यह  हो  सकता  है  कि  उन  को
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 मूल्य  प्रा  मिले  और  अन्न  का  इतना  अच्छा
 भाव  हो  किवे  और  भी  उत्साह  के  साथ  ज्यादा
 से  ज्यादा  पैदा  करना  चाहें।  साथ  ही  ऐग्री-
 कल्चर  इनपुट्स  का  प्रसार  हो  और  हम
 सुविधायें  प्रदान  करे  जिस  में  वे  वेज्ञानिक  ढंग
 से  नये  बोजों  की  मदद  से  खेती  कर  सकें  7  आज
 क्या  हो  रहा  है  इस  को  हम  देखें।  सारे  ऐग्री-
 कल्चर  इनपुट्स  में  हम  जो  सहलियते  देते
 थे,  जो  सब्सिडी  देते  थे,  उस  को  तो  हम  ने  रोक
 दिया  और  साथ  साथ  सब्सिडी  रोकने  के  बाद
 किसानों  के  लिए  जो  कुछ  करना  चाहिऐ  था
 वह  नहीं  हो  रहा  है,  लेकिन  खाद्यान्न  के  भावों
 में  जो  थोड़ी  लाभदायक  वद्धि  हुई  थी  वह
 भाव  तेजी  के  साथ  गिर  रहे  हैं।  ऐसी  स्थिति
 में  यह  उम्मीद  करना  कि  खाद्यान्न  के  उत्पादन
 में  काफी  प्रगति  होगी,  यह  सम्भव  नहीं  है।
 इस  लिऐ  मैं  सरकार  से  कहना  चाहता  हूं  कि

 चूंकि  कृषि  ही  आप  की  आशिक  व्यवस्था
 का  मेरुदण्ड  है,  और  इस  को  वित्त  मंत्री  ने
 स्वीकार  भी  किया  है,  तो  फिर  कृषि  के
 उत्थान  के  लिये  ज्यादा  से  ज्यादा  सिंचाई  का
 प्रबन्ध  ऐग्रिकलचरल  इनपुट्स  की  व्यवस्था
 उन्नत  बीज  और  साथ  उसके  साथ  साथ
 किसानों  के  पैदावार  की  चौजों  के  भाव  न
 गिरें,  इन  की  ओर  ध्यान  दिया  जाना  चाहिये।
 जहां  तक  हो  सके  हम  को  इस  सम्बन्ध  में  मदद
 कर  के  आगे  बढ़ाना  चाहिये,  नहीं  तो  हमारे
 सारे  स्वप्न  चकनाचूर  हो  जायेंगे  और  अगर
 किसानों  का  हौसला  गिरा  और  यहां  खेती
 की  पैदावार  में  कुछ  कमी  हुई  तो  सिर्फ  पी०
 एल०  480  की  मदद  से  ही  हम  इस  देश  को
 जीवित  नहीं  रख  सकेंगे  ।

 डेफिसिट  फाइनेसिंग  के  सम्बन्ध  में  तरह
 तरह  की  बातें  आई हैं  |  में  कहना  चाहता  हूं
 कि  किसी  विकासशील  देश  में  डेफिसिट
 फाइनेसिंग  हो  तो  कोई  आश्चर्य  की  बात  नहीं
 है  और  न  इस  को  अभिशाप  ही  मानना  चाहिये।
 यह  डेफिसिट  फाइनेसिंग  अगर  देश  के  विकास
 के  लिये  हो,  हम  घन  को  ऐसे  कार्यों  में  लगामे
 जिस  से  जल्दी  से  जल्दी  पैदावार  बढ़े,  देश  की
 पैदावार  बढ़ें  और  देश  धनी  हो,  तो  उस  को
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 ी  मुद्रिका  सिह]
 ठीक  मानना  चाहिये  ।  उस  को  अपनाना
 चाहिये  ।  लेकिन  साथ  ही  साथ  हम  को  यह  भी
 देखना  होगा  कि  घाटे  के  बजट  पर  उतरने  के
 पहले  देश  के  जितने  भी  रिसोसेंज  हैं  इनकम  के,
 राज्य की  आय  में  वृद्धि  करने  के  जो  भी  जरिये
 हैं,  क्या  हम  उन  को  टटोल  और  देख  चुके  हें,
 क्या  कोई  भी  दरवाजा  और  खुला  नहीं  है
 जिससे  हम  आय  को  वढ़ा  सकते  हैं  7  हम
 देखते  हें  कि  हमारे  वित्त  मंत्री  जी  ने  इस ओर
 ध्यान  नहीं  दिया  है  और  आय  बढ़ाने  की  हर
 सम्भव  कोशिश  नहीं  की  गई  है  ।  सिर्फ  पोस्ट-
 कार्ड  और  लिफाफे  का  मूल्य  बढ़ा  कर  60-
 66  करोड़  रु०  की  वृद्धि  से  कोई  भी  बड़ा
 आथिक  सवाल  तो  हल  नहीं  होगा  वरन्  हम
 जनता  में  अप्रिय  होंगे  और  हमारे  विरोधी
 दल  के  लोग  इससे  लाभ  उठायेंगे  |

 अगर  हम  सचमुच  अपनी  आमदनी  बढ़ाना
 चाहते  हें  तो  बेंकों  का  राष्ट्रीकरण  करना
 चाहिये  ।  अगर  हम  उन  को  नेशनलाइज  कर
 देंतो  बेंक  इंटरेस्ट  से  ही  आप  4  अरब  रुपये
 की  बचत  कर  सकते  हें  और  साथ  ही  मोनो-
 'पोली  का  सवाल,  बिड़ला  का  हंगामा  आदि
 सारी  बातें  पालियामेंट  में  त  आयें।  यही  जरिये

 हें  जिन  के  कारण  सारी  बातें  होती  हें।  अगर
 बैंक  ट्रेड  हम  अपने  हाथ  में  ले  लें  तो  हमारी
 आय  काफी  बढ़ेगी  और  हम  को  किसी  तरह
 का  कर  लोगों  पर  नहीं  लगाना  पड़ेगा  ।  बिना
 कर  लगाये  हुये  ही  हम  अपनी  आय  बढ़ा  सकते

 हैं  और  डेफिसिट  फाइनेसिंग  से  बच  सकते  हें।
 इसी  तरह  विदेशी  व्यापार  का  भी  राष्ट्री-
 करण  करना  चाहिये,  इस  से  भी  हमारी  काफी
 आय  बढ़ेगी  और  लाइसेंस  परमिट  का  भी
 सवाल  हल  हो  जायेगा।

 इसी  तरह  से  पब्लिक  सेक्टर  है  ।  उस  के
 सम्बन्ध  में  बहुत  सी  बातें  कही  जाती  हैं  ।

 मालूम  होता  है  कि  विरोधी  दलों,  विशेषकर
 स्वतन्त्र  पार्टी  के  दोस्तों  को और  कुछ  कहने
 को  है  ही  नहीं  ।  जब  भी  बोलेंगे  तो  पब्लिक

 सेक्टर  पर  ही  आघात  करेंगे।  इसका  कारण

 यह  है  कि  वह  जो  अपनी  फैक्टियां  चला  रहे
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 हैं  उन  में  i0  परसेंट  डिविडेंट  देते हैं  और
 हम  अपनी  आयरन  ऐंड  स्टील  फैक्टरी  घाटे
 में  चला  रहेहें  |  अगर  हम  इस  में  कुछ  तरक्की
 कर  सकें,  अगर  हम  5  परसेंट  मुनाफा  भी  कर
 सकें,  तो हमारी  आमदनी  काफी  बढ़  सकती है
 और  हम  अपने  घाटे  के  बजट  को  पूरा  कर
 सकते  हैं  -  आखिर  क्यों  ऐसा  होता  है?  सारा
 इन्तजाम  गलत  है  ।  आज  आई०  सी०  एस०
 और  आई०  ए०  एस०  वाले  जो  हें  वह
 सब  जगह  छाये  हुए  हें  -  समाजीकरण  या

 राष्ट्रीयररण  के  माने  यह  तो  कभी  नहीं  होते
 कि  उस  पर  सिफ  नौकरणाहों  का  बोल  बाला  हो,
 वे  उस  पर  छा  जायें।  अजीब  हालत  नौकर-

 शाही  वालों  की  है।  जब  तक  नौकरी मे ंहें
 तब  तक  पब्लिक  सेक्टर  चलायेंगे  क्योंकि  वे

 ही  दक्ष हें,  सब  मर्जों  की  दवा  हें  ।  एक  दिन
 फाइनेन्स  सेक्रेटरी  है,  दूसरे  दिन  डिफेंस
 सेक्रेटरी  हें,  तीसरे  दिन  किसी  इंडस्ट्री  में

 डाइरेक्टर  हें  और  चोथे  दिन  शिपिंग
 के  डाइरेक्टर  हें।  यह  एक  अजीब  बात  है
 कि  हर  जगह  उन  को  बिठा.  दिया  जाता  है,
 मानो  वह  सब  दु:ख  दर्द  की  दवा  हैं,  रामवाण

 हैं।  यह  रामवाण  पहले  तो  पब्लिक  सेक्टर
 चलायेंगे  उस  के  बाद  जब  यहां  से  सेवामुक्त
 होंगे  तो  टाटा  और  बिड़ला  के  यहां  नौकरी

 करेंगे,  अगर  वहां  जगह  नहीं  मिली  तो  उन

 के  लिये  स्वतन्त्र  पार्टी  का  प्लेटफार्म  खुला  हुआ
 है।  वहां  का  टिकट  ले  कर  झट  से  पालियामेंट
 में  आयेंगे  और  पब्लिक  सेक्टर  पर  आधात

 करेंगे  ।  यह उन  की  रीति है  ।  अगर  इन
 आई  ए०  एस०  और  आई०  सी  एस०
 की  मदद  से,  उन  की  राय  से,  हम  पब्लिक  सेक्टर

 में  आमदनी  करना  चाहेंगे  और  उनको  चलाना

 चाहेंगे,  तो  हम  ऐसा  नहीं  करसकते।  हम  को

 अपना  केडर  तैयार  करना  चाहिये  |  हमारा  28

 अरब  रु०  पब्लिक  सेक्टर  में  लगा  हुआ  है।
 इसके  लिये  हमारा  अपना  केडर  होना  चाहिये,

 एकानमिक  केडर  हो,  एकानमिक  मैनेजीरियल

 केडर  हो  ।  कोई  भी  केडर  आप  तैयार  करें,

 जिससे  इन  व्यवसायों  में  लाभ  हो,  जिन  को

 हम  विदेशों  में  भेज  सकें  ओर  उन  से  अयध्यन
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 करवा  सकें,  जिन  को  हम  आगे  बढ़ा  सकें  और
 साथ  साथ  जिन  के  लिये  प्रमोशन  का  भी
 स्कोप  हो  । नीचे  वाले  व्यक्ति  भी  उन  में
 काम  करते  करते  अनुभव  प्राप्त  करते  हें,
 और  ज्ञान  हासिल  करते  हैं  तथा  उस  इंडस्ट्री
 को  चला  सकते  हैं।  हम  उन  को  तरक्की  देकर
 सब  जह  पहुंचा  सकें,  नकि  हम  संक्रेटेरियट
 से  ही  सब  मर्जोकी  दवा  जो  आई०  To  एस०

 और  आई०  सी  ०  एस०  हैं  उन  को  ही  सब

 जगह  भेजें  ।  अगर  हम  को  इस  देश  का  उद्धार
 करना  है  तो  एक  दिन  नजदीक  केगंगा  या

 यमुना  में  हमें  उनको  डुबा  देना  चाहिये।
 तभी  देश  का  भला  है  |

 7  Hrs.
 SHRI  PASHABHAI  PATEL  (Baroda)  :

 J]  think  the  hon.  Member  who  has  just  con-
 cluded  should  come  over  to  these  Benches.

 MR,  SPEAKER:  Then,  the  Members
 who  are  sitting  there  may  have  to  go  the
 otner  side.  It  may  turn  that  way  also.

 SHRI  MANOHARAN  (Madras  North)  :
 At  the  outset,  I  must  say  that  budget  pre-
 sented  before  us  and  which  is  under  dis-
 cussion  reflects  the  rigid  and  regorous
 thinking  of  our  Finance  Minister  and  rules
 out  the  possibility  of  his  getting  into  the
 embrace  of  flexibility  himself.  My  hon.
 friend  Dr.  V.  K.  R.  V.  Rao  while  he  was
 justifying  the  past  twenty  years’  bunglings
 on  the  part  of  Government  said  that  eco-
 nomic  evils  and  maladies  existed  in  our
 society  and  it  might  be  that  the  present  is
 unpleasant  but  the  morrow  is  assured,  and,
 therefore,  he  has  said,  let  us  go  ahead.  So,
 he  has  delivered  his  sermon,  sat  down,  ap-
 plauded  by  the  Congress  people,  and  his
 duty  was  over.

 But  I  want  to  draw  the  attention  of  the
 Government  of  India  particularly  to  the
 Finance  Miniser.  If  we  read  the  Economic
 Survey  for  ‘1967-68  which  96  had  presented
 to  the  House  just  three  days  before  the
 presentation  of  the  budget,  I  think  it  makes
 a  sad  reading.

 Let  me  mention  the  most  important
 aspects  of  our  economy  which  have  been
 commented  upon  in  the  Economic  Survey,
 which  would  require  careful  assessinent  on
 an  objective  basis  if  correct  measures  are
 to  be  effected.  It  is  not  incorrect  to  say
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 that  our  economy  has  been  exposed  to
 tarrific  difficulties  and  dangers  ever  since
 the  unwise  decision  taken  by  the  Govern-
 ment  of  India  that  is,  the  time  when  the
 Indian  rupee  was  raped  or  devalued.  Not-
 withstanding  the  marginal  increase  in  food
 production  in  the  kharif  crop,  we  would
 appear  to  be  finding  it  almost  impossible
 to  get  over  the  effects  of  drought  of  the
 Jast  two  years  and  the  recession  in  the
 industrial  activity  which  is  still  continuing.

 Agricultural  production  in  1966-67  was
 only  a  shade  higher  than  the  poor  record
 of  the  previous  year  and  we  are  still  well
 below  the  level  attained  in  ‘1964-65.  Tac
 foodgrains  output  of  76  million  tonnes  was
 still  much  below  the  level  of  89  million
 tonnes  recorded  in  ‘1964-65.  The  esti-
 mated  total  output  of  about  93  million
 tonnes  for  1967-68  would  not  afford  any
 substantial  relief  nor  could  it  result  in  a
 sizable  reduction  in  the  import  of  food-
 grains.  Meanwhile,  the  combined  pres-
 sures  of  growing  population,  increasing
 urbanisation  and  expanding  money  __in-
 comes  in  general  would  continue  to  exert
 a  strong  upward  pull  on  food  demands.
 The  imbalance  between  the  supply  and
 demand  has  already  noticeably  _  reflected
 itself  in  the  prices  of  food  articles  which
 went  up  over  the  last  two  years  by  no
 less  than  45  per  cent.  No  amount  of
 window-dressing  can  conceal  this  fact,
 for  the  Economic  Survey  admits  at  page
 26  that  the  pressure  of  demand  with
 regard  to  food  articles  will  go  up  in  the
 year  to  follow.  Admitting  that  in  +1967-
 68,  food  production  would  touch  the
 figure  of  93  million  tonnes,  the  credit  for
 the  same  goes  to  the  industry  and  the
 performance  of  certain  State  Govern-
 ments,  It  is  for  this  vital  reason  of  in-
 creasing  our  food  production,  more  than
 perhaps  anything  else,  that  there  should
 be  a  recognition  on  the  part  of  the  Centre,
 of  the  need  to  delegate  more  financial  re-
 sources  to  the  States.  In  any  case,  a
 larger  allocation  by  way  of  grants  is  cer-
 tainly  the  need  of  the  hour.

 I  think  jt  is  fitting  for  the  occasion  to
 quote  from  the  Address  of  the  Governor
 of  Madras.  He  has  said  that  :

 The  serious  imbalance  in  distribution
 of  resources  in  relation  to  responsibili-
 ties  as  between  the  Centre  and  the  States
 has  distorted  the  healthy  relationship
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 which  should  exist  between  the  centre
 and  the  State  in  the  larger  federation.
 True  federalism  means  that  the  Centre
 as  well  as  the  units  should  have  ade-
 quate  resources  for  the  discharge  of
 their  respective  responsibilities  and  the
 discretionary  loans  and  grants  from  the
 Centre  in  respect  of  matters  alling  cons-
 titutionally  within  the  competence  of
 the  States  should  play  only  a  peripheral
 role.

 “Till  recently,  they  had  at  least  the
 consolation  that  this  discretionary  cen-
 tral  assistance  was  steadily  rising  from
 year  to  year,  thus  enabling  the  States  to
 meet  the  needs  of  the  people  in  a  larger
 measure  than  would  otherwise  have
 been  possible.  But  in  the  last  two  years,
 this  trend  has  been  reversed  and  central
 assistance  to  States,  far  from  registering
 any  growth,  has  in  fact  come  down.
 ‘The  obligations  of  the  States  in  regard
 to  repayment  of  interest  and  loans
 given  by  the  Central  Government  in  the
 past  have,  however,  increased  apprecia-
 bly  with  the  result  that  the  net  Central
 assistance  for  the  purpose  of  economic
 development  is  far  less  than  in  previous
 years.

 “In  terms  of  the  Constitution,  the
 States  do  not  have  adequate  indepen-
 dent  resources  of  their  own.  The
 transfer  of  resources  from  the  Centre
 to  the  States  on  a  statutory  and  non-
 statutory  basis  has  also  fallen  short  of
 feeds.  particularly  in  the  last  two  years,
 thus  disturbing  the  even  tenor  of  pro-
 gress  in  spheres  in  which  the  States  are
 responsible.  It  is  the  firm  view  of  my
 Government  that  in  the  light  of  the
 experience  of  the  last  5  years,  a  high-
 level  review  of  the  provisions  of  the
 Constitution  dealing  with  the  delimita-
 tion  of  resources  and  powers  as  between
 the  States  is  essential.  Such  a  review
 will  obviously  take  a  little  time,  and
 the  scope  of  the  review  will  have  to  be
 defined  with  care  in  consultation  with
 all  concerned.”
 Also  in  his  speech,  the  Governor
 observed  :

 “The  spirit  of  the  federal  Constitu-
 tion  and  the  new  political  set-up  in  the
 country  in  which  governments  belonging
 to  different  political  parties  are  in  power
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 in  the  Centre  and  the  States  alike:
 demand  that  the  terms  of  reference  of
 the  new  Finance  Commission  should  be
 settled  in  full  consultation  with  the
 States.  My  Government  hope  that  the
 Government  of  India  will  initiate  action
 for  such  consultation  and  settle  the
 terms  of  reference  of  the  new  Finance
 Commission  in  the  light  of  the  views
 expressed  by  State  Governments.”
 Instead  of  a  frank  discussion  of  the

 Madras  Governor’s  speech,  it  has  been
 dubbed  as  a  controversial  speech  the
 greatest  Rip  Van  Winkle  in  Delhi.  The
 Governor  expressed  the  true  spirit  and
 aspirations  of  the  people  of  Madras  State.
 It  is  a  sad  commentary  on  our  Planning
 that  in  spite  of  the  existence  of  a  large
 Organisation  with  a  high-power  Planning
 Commission  at  the  apex,  we  have  had  to
 admit  our  inability  to  mobilise  adequately
 by  our  irrigational  and  power  resOurces  and
 have  to  put  forth  the  plea,  whenever  there
 is  a  shortfall  in  production,  that  we  have
 been  let  down  by  the  monsoon.  It  is
 high  time  that  water  resources  were  mobi-
 lised  and  conserved  in  an  orderly  and  inte-
 grated  manner  so  that  nature’s  challenge
 could  be  met  whenever  called  for.

 The  explanation  given  in  the  Economic
 Survey,  namely,  that  the  origin  of  the
 industrial  recession  of  last  year  lies  in  the
 fall  of  agricultural  output  is  not  the  whole
 truth.  The  two  focal  points  of  the  present
 industrial  recession  are  the  old  established
 textile  industry  and  the  newer  engineering
 and  capital  goods  industries.  It  was  in  a
 sense  unfortunate  that  following  devalua-
 tion,  import  licensing  was  liberalised  con-
 siderably.  Concomitantly  for  many  engi-
 neering  industries,  the  larger  availability
 of  imported  components  or  other  main-
 tenance  items  following  import  liberalisa-
 tion  should  ordinarily  have  removed  an
 important  constraint  on  higher  production.
 As  it  is,  we  have  witnessed  the  spectacle
 of  inadequate  utilisation  of  the  import
 licences  granted.  The  cumulative  effect  of
 the  recession  in  these  two  focal  centres
 has  been  the  spread  of  recessionary  ten-.
 dencies  to  the  transport  industry  and  the
 engineering  industries  catering  to  the  trans-
 port  sector,  such  as  the  automobiles.

 A  third  aspect  of  the  economic  situation
 is  the  generation  of  inflationary  forces,
 particularly  by  means  of  the  currency
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 notes  in  circulation.  The  note  issue  has crossed  the  three-thousand-crore-mark  and we  should  not  be  surprised  if  in  order  to meet  partly  the  gap  of  Rs,  300  crores  in the  revised  estimate  for  ‘1967-68,  more notes  are  printed  this  month.  It  has  been admitted  while  Presenting  the  Budget  for 1967-68  that  the  uncovered  deficit  for  the next  year  would  be  another  Rs.  300  crores, part  of  which  at  least  would  have  to  be
 met  by  created  money.  So  whatever  im-
 Provement  we  may  witness  in  food  and
 industrial  production  in  1968-69,  we  may not  expect  any  abatment  of  the  rise  in
 prices,  much  to  the  detriment  of  the  com-
 mon  man,

 T  would  now  draw  your  attention  to  the
 categorical  assurance  of  the  Finance
 Minister  several  times  on  the  floor  of  the
 House  that  his  Government  would  never
 resort  to  deficit  financing.  But  now  he  has
 come  forward  and  said  that  there  is  no
 Other  option  but  to  resort  to  it.

 While  on  the  subject  of  inflation  I  can-
 not  help  saying  that  our  principal  credit
 institutions,  namely,  the  Reserve  Bank  of
 India,  the  State  Bank  of  Indian  and  the
 other  credit  institutions  providing  long-
 term  finance,  have  failed  in  their  duty  to
 provide  technical  advice  from  time  to  time.
 Let  me  hope  trust  that  these  credit  insti-
 tutions,  whose  overhead  expenditure  is
 colossal,  would  be  properly  guided  by  the
 Finance  Minister  with  a  view  to  making
 them  efficient  instruments  in  the  field  of
 credit  policy,

 Next,  I  would  like  to  say  a  few  words
 about  foreign  assistance,  which  has  al-
 ready  become  the  scandal  of  the  day.  The
 list  of  countries  from  whom  we  are  re-
 ceiving  assistance  and  which  are  listed  in
 Annexure  V  of  the
 randum  does  no  credit  to  us.  I  hope  I
 will  be  able  to  avail  of  another  oppor-
 tunity  to  comment  on  this,  since,  whether
 we  like  it  or  not,  foreign  loans  are  assum-
 ing  a  political  complexion  and  the  quan-
 tum  receivable  year  to  year  varies  with
 our  foreign  policy  of  this  unfortunate
 Government  of  India.  Pages  36  and  39
 of  the  Economic  Survey  provide  grim
 reading  regarding  foreign  assistance,  The
 balance  of  payments  continues  to  be  under
 Pressure,  export  earnings  and  cash  assis-
 tance  or  its  equivalent  did  not  suffice  to
 cover  debt  servicing  charges  and  pay-
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 ments  for  imports  that  could  not  be covered  by  external  aid.  The  result  of  this
 Position  has  been  a  moratorium,  although this  expression  is  not  used  in  the  Ecemo-
 mic  Survey.  The  outlook  for  foreign  aid in  the  coming  year  remains  very  uncertain
 indeed.  Unless  our  exports  increase,  any
 noticeable  relief  in  the  matter  of  balance
 of  payments  could  be  ruled  out.  As  i!
 said  earlier,  if  the  prices  continue  to  tise
 notwithstanding  marginal  increase  in  the
 Production  of  agricultural  commodities,
 we  would  be  witnessing  a  weakening  of
 the  competitive  position  in  the  export
 Sector.  Revival  of  exports  in  a  big  way does  not  appear  to  be  feasible.  Further,
 the  quantum  of  free  foreign  exchange
 expenditure  on  food  imports  may  only  be
 marginally  lower  than  in  the’  previous  -year.
 The  burden  of  debt  service  would,  how-
 ever,  increase  further  considering  that  the
 level  of  foreign  exchange  reserves  is  al-
 ready  precariously  low  and  we  have  sub-
 stantial  obligations  to  the  International
 Monetary  Fund.

 As  to  the  Budget  proposals,  my  first
 comment  is  that  notwithstanding  the
 Finance  Minister’s  public  pronouncements
 that  he  did  not  believe  in  deficit  financing
 because  it  resulted  in  inflation  and  higher
 prices,  he  has,  by  implication,  admitted  the
 need  for  deficit  financing  of  the  order  of
 Rs,  600  crores  between  now  and  the  end
 of  March,  1969,  I  leave  it  to  the  House
 to  judge  the  impact  of  such  an  increase  in
 created  money  on  the  price  level.  In
 other  words,  while  notes  currently  in  cir-
 culation  amount  to  Rs.  330  crores,  addi-
 tion  of  the  magnitude  that  might  be  neces-
 sary  to  cover  the  deficit  might  mean  an
 increase  of  20%  in  created  money  in  the
 next  12,  months,  And  so,  my  appeal  to  the
 Government  in  the  name  of  the  large
 masses  of  people,  the  toiling  millions  of
 the  nation  whose  backs  are  already  broken
 by  the  unwise  and  unimaginative  policies
 followed  by  the  Government  is  to  take  up
 expenditure  control  in  a  serious  way.
 Defence  expenditure  has  crossed  the
 Rs.  1,000  crore  limit.  I  would  not  say
 anything  on  this  but  would  leave  it  to  the
 judgement  of  the  Defence  Minister  to
 prune  the  expenditure  as  much  as  possible,
 without  endangering  the  security  of  the
 country.  I  would  certainly  urge  that  other
 non-plan  non-development  expenditure  of
 the  Central  Government  should  be  very
 substantially  reduced,  I  do  not  agree  with
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 what  is  stated  on  page  20  of  the  Economic
 Survey,  namely  that  a  reduction  in  Govern-
 ment  outlays  would  also  lend  further
 Strength  to  the  recessionary  forces,  I
 would  plead  for  securing  economies  and
 avoiding  waste  in  project  expenditure  and
 reducing  considerably  the  expenditure  on
 non-plan  items,  Rather  than  leave  this  to
 the  Planning  Commission,  I  would  sug-
 gest  the  constitution  of  a  Secretaries  Com-
 mittee  for  purposes  of  such  expenditure
 control  on  the  pattern  of  the  Screening
 Committee  which  exists  at  present  for  the
 Telease  of  foreign  exchange.

 I  have  no  serious  quarrel  with  our
 Finance  Minister.  He  tried  his  very  best
 to  squeeze  the  people  of  this  country,  but
 unfortunately  he  failed.  He  got  only
 Rs.  65  crores.  So,  he  left  a  gap  to  the
 tune  of  Rs,  300  crores  to  cover  which  he
 is  resorting  to  printing  currency.  I  have
 to  offer  two  suggestions  and  I  hope  the
 Finance  Minister  who  has  some  sympathy
 and  humanitarianism  in  his  approach,
 would  consider  these  two  proposals,  One
 is  to  halve  the  levy  on  chocolate  and  con-
 fectionary  and  the  other  is  to  halve  the
 increase  in  postal  rates,  With  regard  to
 the  former,  there  is  hardly  any  justifica-
 tion  since  one  of  the  important  ingredients
 going  into  chocolate  and  _  confectionery
 manufacture,  namely,  sugar,  is  already  sub-
 ject  to  a  heavy  excise  duty.  The  increase
 proposed  in  the  postal  charges  will  hit
 the  common  man  whose  pocket  is  already
 hard  hit  because  of  the  ever  increasing
 spiral  of  food  prices.  This  sacrifice  could
 be  more  than  made  up  if  non-plan  expen-
 diture  is  curtailed.

 A  large  number  of  institutions  which
 are  receiving  grants  in  aid  from  the  Cen-
 tral  Government  aro  listed  in  annexure  II
 of  the  explanatory  Memorandum.  There
 are  about  60  organisations.  The  most

 important  organisation,  which  arrested  my
 attention  comes  under  the  Ministry  of
 Information  and  Broadcasting;  I  refer  to
 the  Children  Film  Society,  Bombay.  Then
 there  is  the  discredited  Bharat  Sevak
 Samaj,  Indian  Institute  of  Mass  Com-
 munications.  There  are  other  institutions.
 I  was  told  by  some  persons  from  Bombay
 that  the  persons  in  charge  of  the  Children
 Film  Society  receive  money  from  the
 Government  by  hoodwinking  them  that
 they  had  shot  so  many  pictures  for  children
 while  in  fact  not  doing  so,  It  is  a  scandal
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 which  should  receive  the  attention  of  the
 Finance  Minister.  I  should  appeal  to  the
 Finance  Minister  of  the  long  list  of  such:
 institutions  in  receipt  of  grants-in-aid,

 To  sum  up,  on  behalf  of  my  party,  I
 suggest  the  following,

 (a)  A  white  paper  should  be  presented
 on  the  Centre-State  financial  relationship.
 This  paper  should  contain  the  principles On  which  allocations  to  the  States  are
 made  year  to  year.  It  should  contain  the
 assistance  under  each  head  like  Agricul- ture,  Cooperation,  Forests,  etc.  while  list-
 ing  the  financial  assistance  to  the  States
 full  account  should  be  taken  of  the  exis-
 tence  of  Central  Public  Sector  projects  in
 the  States  and  their  contribution.  Such  a
 paper  should  enable  decisions  being  taken
 for  increasing  contributions  to  those  States
 whose  food  production  drive  is  yielding
 results,

 (b)  Considerable  reduction  in  non-plan
 non-development  expenditure  by  vesting
 final  authority  for  cuts  in  a  Secretaries
 Committee.

 (c)  A  review  of  the  working  of  credit
 institutions  like  the  Reserve  Bank  of  India,
 the  State  Bank  of  India  with  a  view  to
 making  them  efficient  instruments  of  credit
 and  investment  Policy,

 (d)  A  white  paper  on  the  present  posi-
 tion  regarding  foreign  assistance  and  our
 indebtedness.

 (९)  A  50%  reduction  (a)  in  the  new
 excise  duty  on  chocolates  and  confectionery
 and  (b)  in  the  increase  in  the  postage
 charges,

 (f)  A  white  paper  on  the  principles  on
 which  grants-in-aid  are  given  to  various
 institutions,  If  some  of  these  are  not  doing
 any  useful  work  the  provision  of  grants-in-
 aid  to  such  institutions  should  be  stopped
 forthwith.

 (8)  A  white  paper  on  the  contribution
 so  far  made  by  Public  Sector  Undertak-
 ings  to  the  Central  revenues.

 (h)  There  should  be  a_  performance
 budget.  Alongwith  the  Demand  Books
 there  should  be  statistical  data  showing
 the  provision  for  plan  items  and  develop-
 ment  and  a  study  should  be  made  _  each
 year  of  the  actual  physical  achievements
 against  targets  envisaged.  This  would
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 enable  us  to  judge  whether  the  expenditure
 has  been  fruitful  and  whether  the  plans  are
 being  executed  efficiently  in  physical
 terms  and  according  to  the  schedule  and
 within  the  provisions  made.

 There  is  a  last  request  and  the  Congress
 Members  should  not  mistake  me.  There
 should  be  a  sizable  reduction  of  ministers
 of  all  ranks  and  it  should  form  part  of
 the  expenditure  control  policy  because
 everybody  knows  that  whenever  there  is
 any  reshuffling  or  readjustment,  there  is
 an  enlargment  of  the  total  membership.
 Today  the  Congress  has  about  280  Mem-
 bers  in  Parliament  and  of  them  sixty  are
 ministers.  It  is  the  most  untenable,
 obnoxious  and  alarming  situation  which
 should  receive  the  attention  of  my  esteem:
 ed  friend,  the  Finance  Minister,  Mr.
 Desai,

 The  next  point  to  which  I  wanted  to
 draw  the  attention  of  the  Finance  Minis-
 ter  is  this.  That  is  a  matter  which  affects
 my  State  and  it  is  a  problem  which  affects
 the  people  of  my  State.  My  attention  has
 been  drawn  to  the  proposal  to  move  the
 Defence  Institute  of  Physiology  and  Allied
 Sciences  from  Madras  to  Chandigarh.
 This  issue  was  considered  by  the  Research
 and  Development  Council  thrice  and  the
 Estimates  Committee  of  Parliament  has
 already  okayed  it  and  Madras  was  selected
 after  careful  consideration  and  not  in
 haste.  The  State  Government  of  Madras
 also  allotted  30  acres  of  land  free  of  cost.
 The  case  against  the  shifting  of  the  insti-
 tute  from  Madras  was  put  forward  by  the
 Defence  Ministry  before  the  Estimates
 Committee  of  Parliament.  A  number  of
 scientists  working  in  the  institute  are  re-
 ported  to  have  viewed  with  concern  this
 attempt  to  shift  it  from  Madras  to  another
 place.  Of  all  the  considerations,  the  most
 important  consideration  is  the  security
 point  of  view,  because  Madras  is  far  away
 from  border  areas.  This  has  been  ex-
 plained  to  them,  but  unfortunately,  a
 matter  which  has  been  already  closed  and
 settled  once  and  for  all  has  once  again
 been  raked  up  and  revived  not  by  anybody
 else  but  by  the  present  Defence  Minister,
 Shri  Swaran  Singh.  It  is  unfair  on  his  part
 because  it  is  agitating  the  mind  of  the
 people  of  Madras  State,  particularly  be-
 cause  of  this:  for  the  information  of  the
 House  I  can  tell  you  that  the  Food  Corpo-
 ration  has  been  shifted  frem  Madras  to
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 Delhi.  And  now,  this  Defence  Institute  of
 Physiology  and  Allied  Sciences  is  being
 shifted  or  it  is  on  the  anvil  and  the  people are  thinking  how  best  it  could  be
 Shifted  soon.  So,  I  want  the  Prime  Minis-
 ter  to  probe  into  the  matter  and  the
 Finance  Minister  to  consider  this  point
 and  see  that  unpleasantness  and  bitterness
 are  not  created  in  the  mind  of  the  people
 of  the  Madras  State.

 One  more  point  and  I  have  done,  As
 usual,  I  used  to  speak  on  the  language
 policy.  I  am  very  happy  that  the  situation
 has  come  down  to  normalcy.  The  most
 controversial  language  resolution  which
 was  passed  on  the  floor  of  this  House
 created  an  uprising  in  my  part  of  the
 country,  not  only  Madras  but  all  over  the
 South.  Mr.  Morarji  Desai  might  have
 mistaken  the  intention  of  my  Chief  Minis-
 ter  while  he  was  asked  by  my  Chief
 Minister  not  to  come  to  Madras  because
 the  situation  was  tense.  Probably  the
 Finance  Minister  might  have  misunder-
 stood  it.  But  the  moment  he  visited  Ban-
 galore,  he  might  have  understood  the  inten-
 sity  of  the  feeling  all  over  the  South.  He
 would  have  understood  that.

 SHRI  MORARJI  DESAI:  That
 also  created  from  Madras.

 SHRI  MANOHARAN :  I  do  not  know.
 It  is  a  wonderful  discovery.  He  deserves
 to  be  given  the  Nobel  Prize  for  this  dis-
 covery.  But  he  should  understand  the
 general  feeling.

 SHRI  MORARJI  DESAI:  I  shall  be
 happy  to  receive  it.  (Jnterruption).

 SHRI  MANOHARAN:  After  the  reso-
 lution  was  passed  and  the  Act  was  passed,
 the  Home  Minister  declared—in  regard  to
 the  two-language  policy,  in  8  sense,
 English  and  Hindi—and  assured  the  non-
 Hindi  speaking  people  that  the  Hindi
 version  will  be  automatically  followed  by
 an  English  translation.  So,  the  bona  fide
 of  the  Government  of  India  was  mistakenly
 accepted  by  the  non-Hindi  speaking
 States,  because,  here  comes  the  direction  :
 The  Government  of  India  has  flouted
 flagrantly  the  assurance  given  to  the  non-
 Hindi  speaking  areas,  The  question  was
 asked  by  one  Mr.  K.  M.  George  of  Kerala
 Assembly,  for  which  Mr,  E.  M.  5-Nam-
 boodiripad  has  given  this  reply.  The  Chief
 Minister,  Mr.  Namboodiripad,  told

 was
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 {Shri  Manoharan]
 Mr.  K.  M.  George  of  the  Kerala  Congress
 that  the  State  Government  had  to  request
 the  Union  Home  Ministry  in  October  last
 for  an  English  translation  of  the  proceed-
 ings  of  the  discussion  on  the  seventh  report
 of  the  Linguistic  Minorities  Commission.
 The  copy  of  the  proceedings  had  been  sent
 to  Kerala  in  Hindi.  The  Chief  Minister
 said—the  Union  Ministry  had  replied  to
 him  and  here  is  the  mischief  generated—
 that  the  Home  Ministry  had  replied  that
 the  proceedings  could  be  got  translated  in-
 to  English  with  the  help  of  the  Hindi
 department  of  the  Kerala  University.  There
 can  be  found  no  more  amount  of  arro-
 gance  than  this.  Mr.  Namboordiripad
 Says—such  a  nice  man—that  he  then
 wrote  to  the  Union  Home  Ministry  point-
 ing  Out  that  the  procedure  suggested  was
 opposed  to  the  policy  accepted  by  the
 Union  Government  that  the  English  trans-
 lation  would  be  provided  if  the  non-Hindi
 States  asked  for  it.  He  further  said—it  is
 not  a  question  of  infection  of  the  DMK
 party,  he  should  understand—that  Kerala
 which  had  not  been  anti-Hindi  till,  then,
 would  be  forced  to  become  anti-Hindi.
 That  is  the  view  of  the  Kerala  Chief  Minis-
 ter.  Then  the  report  says  :

 “Mr.  Namboordiripad  said  that  the
 Union  Home  Minister  had  replied  to
 him  stating  that  some  mistake  had  crept
 in  and  that  the  matter  would  be  set
 right;”

 This  is  the  attitude  of  the  Central  Govern-
 ment,

 Day  before  yesterday,  ]  received  a  copy
 of  a  circular  from  the  Government  of
 India,  Ministry  of  Railways  (Railway
 Board)  dated  7-3-68,,  It  says:

 “It  has  been  reported  that  Shri  so  and
 so,  working  in  your  branch  has  not
 joined  Hindi  Class  at  all  to  which  he
 has  been  nominated.  In  terms  of  Rail-
 way  Board’s  letter  No.  Hindi/62/8/2
 dated  25-1-62  wilful  absence  from  Hindi
 classes  should  be  treated  as  absence
 from  duty.  You  are,  therefore,  re-
 quested  to  direct  him  to  join  the  Hindi
 class  with  immediate  effect.  You  are
 requested  also  to  obtain  a  written  ex-
 planation  from  him  explaining  the  rea-
 sons  of  his  failure  to  join  Hindi  class
 and  forward  the  same  to  ERB3  within
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 a  week  from  the  date  of  receipt  of  this
 letter.

 Sd/-  V.  P.  Joshi,
 Under  Secretary,  Railway  Board.”

 3  want  to  ask,  is  this  a  classical  example
 of  persuasion  or  a  brutal  example  of
 compulsion?  These  people  are  telling
 without  any  sense  of  shame—I  am  sorry
 3  have  to  use  that  word  again—to  the
 non-Hindi  people  that  there  would  not  be
 any  compulsion,  because  compulsion  is  a
 dirty  thing,  which  is  quite  unnatural  and
 so  it  will  be  through  persuasion.  I  want
 to  ask  whether  this  is  persuasion  or  any-
 thing  but  dirty  compulsion,

 While-I  was  speaking  in  this  House
 sometime  back,  I  still  remember  I  had
 raised  this  issue  when  Dr,  Seth  Govind
 Das  was  sitting.  I  said,  here  is  a  veteran
 Congress  leader,  a  well  experienced  man,
 telling  in  one  of  the  public  meetings  that
 the  army  should  be  marched  into  Madras
 to  protect  the  people  to  meet  the  challenge
 to  the  introduction  of  Hindi.  Suddenly  he
 got  up  and  said,  “I  did  not  speak  at  all”.
 After  45  days  or  so,  again  the  issue  was
 raised  and  suddenly  he  get  up  and  said,
 “I  did  not  speak  at  all”.  I  believed  him.
 But  now  I  have  to  revise  my  opinion
 about  this  gentleman,  who  has  _  already
 thrown  to  the  winds  his  Padma  Bhushan.
 Here  is  a  report  in  the  Indian  Express
 dated  23-2-65.  I  can  tolerate  the  utter-
 ances  of  even  the  Finance  Minister,  but
 not  of  such  kind  of  people.  Let  the  House
 hear  this  and  conclude  whether  this  sort
 of  speech  is  in  the  interests  of  the  unity
 of  the  country  and  whether  it  could  be
 tolerated.  I  could  have  dismissed  it  as
 non-sense  immediately,  but  he  was  address-
 ing  the  creaming  talents  of  country,  the
 future  generation  of  students,  ‘The  report
 reads  thus  :

 “Mr.  Govind  Das,  MP  and  Chairman
 of  the  first  governing  body  of  the  Hindi
 Sahitya  Sammelan,  today  announced
 that  if  English  was  not  totally  eradicated
 by  the  end  of  the  current  year  from  all
 the  six  Hindi-speaking  States,  the  Chief
 Ministers  would  be  ‘gheraoed’  in  a  non-
 violent  way.”

 I  thought  Mr.  Govind  Das  belonged  to  the
 Congress  Party,  which  does  not  bclieve
 in  gheraoing.  The  report  goes  on:
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 “Mr.  Govind  Das,  who  was  addressing
 a  packed  student  meeting  at  Allahabad
 University,  declared  that  Chancellors
 and  Vice-Chancellors  of  the  Hindi-
 speaking  States  would  also  be  ‘gheraced’
 if  English  were  not  banned  as  a  medium
 of  education.”

 This  is  a  sort  of  threat,  Still,  he  is  out-
 side  enjoying  full  freedom  under  the  pro-
 tection  of  the  Government  of  India  !

 The  report  adds  :
 “Mr.  Govind  Das  listed  U.P.,  Bihar,

 M.P.,  Rajasthan,  Haryana  and  H.P.  as
 the  Hindi-speaking  States.”

 He  is  introducing  a  sort  of  demarcation
 or  division  of  the  country.  I  want  the
 Deputy  Prime  Minister  to  pay  serious  atten-
 tion  to  this.  Who  are  the  people  who  are
 sowing  the  seeds  of  separation  today  ?
 Several  times  I  have  categorically  explain-
 ed  here  and  I  take  this  opportunity  to
 reiterate  our  party  stand.  So  far  as  DMK
 is  concerned  we  have  given  up  the  philo-
 sophy  of  separation  and  buried  it  deep  in
 unfathomable  depth.  It  will  never  be
 revived  unless  and  until  these  people  them-
 selves  decide  to  reopen  the  issuc  and
 create  such  conditions.  So  far  as  we  are
 concerned  we  have  forgotten  that.  For
 heaven’s  sake,  J  tell  you,  do  not  sow  the
 seeds  of  separation  in  this  country.  I  will
 tell  you  who  are  all  the  leaders  who  are
 sowing  the  seeds  of  separation,  not  from
 the  south  but  from  the  north.  I  request
 the  Deputy  Prime  Minister  to  book  all
 these  people  under  the  Defence  of  India
 Rules,

 SHRI  KAMALNAYAN  BAJAJ  (War-
 dha):  I  would  like  to  correct  one
 statement  made  by  the  hon,  Member.

 SHRI  MANOHARAN  :  No  need  to
 correct  me;  correct  yourself.

 There  is  another  thing  also.  Seth
 Govind  Das  urged  traders,  Iawyers  and
 doctors  to  carry  on  their  work  only  in
 Hindi  by  January  Ist  next.  So  a_  time
 limit  has  been  fixed  by  this  gentleman.  He
 threatened  a  social  boycott  of  chief  de-
 faulters,  He  was,  however,  prepared  to
 make  concessions  to  lawyers  and  doctors
 for  the  use  of  English  for  the  time  being.
 Lastly,  as  usual,  he  came  to  Madras  with-
 out  invitation  pointing  out  that  opposition
 to  Hindi  as  the  sole  official  language  of
 L  4  LSS/68
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 the  country  was  confined  only  to  Madras.
 Shri  Govind  Das  is  reported  to  have  said
 that  in  the  interest  of  national  integration
 the  army  should  march  into  the  State.  I
 want  to  know  whether  he  is  the  Chief
 of  the  Army.  I  cannot  understand.
 Every  time  he  speaks  of  the  army.  Is  he
 suffering  from  a  sort  of  obsession  of  the
 army?  Such  sort  of  irresponsible  9705
 nouncements  should  be  stopped  forthwith,
 otherwise  it  would  create  still  more  com-
 plications  in  our  State,

 Lastly,  I  want  to  seek  one  clarification.
 I  want  to  know  the  correct  guide-lines  of
 the  Deputy  Prime  Minister  of  this  country.
 Very  recently  you  might  have  read  from
 newspapers  that  tamil  pictures  being
 screened  in  Bombay  were  resisted.  Why  ?
 It  was  because  certain  students  created
 some  trouble  in  my  State  not  allowing
 Hindi  pictures  to  be  screened  and  as  a
 retaliatory  measure  they  decided  that  no
 Tamil  pictures,  no  Malayalam  pictures,  no
 Canarese  pictures  and  no  Telugu  pictures
 would  be  allowed  to  be  screened.  Though
 I  cannot  appreciate  this  stand,  logically  I
 can  understand  this  much.  But  our  pro-
 ducers  who  produced  Hindi  films  tried  to
 screen  them  in  Bombay.  This  was  also
 terribly  resisted  by  Shiv  Sena.  It  means
 that  they  are  not  against  language;  on  the
 contrary,  they  ure  against  South  Indians.
 |  want  to  draw  the  attention  of  the  Home
 Minister  to  this  fact  because  he  assured
 the  House  that  something  will  be  done
 whereby  this  misunderstanding  will  be
 removed  and  ultimately  the  unity  of  the
 country  will  be  saved.

 Before  concluding,  I  request  the  Finance
 Minister  to  consider  the  proposals  which
 I  have  given  on  behalf  of  my  party  and  try
 to  appreciate  the  sentiments  I  have  ex-
 pressed  on  behalf  of  South  India,  Let  us
 try  to  understand  each  other  very  closely.
 For  heaven's  sake  do  not  entertain  any  sort
 of  misgivings  and  misunderstandings  to-
 wards  the  DMK  Members  of  Parliament.
 We  are  essentially  for  the  unity  of  the
 country.  We  are  for  the  security  of  the
 country.  I  would  go  a  step  further  and
 say,  we  are  second  to  none  in  upholding
 the  integrity  and  unity  of  this  nation.

 SHRI  २.  K.  SINHA  (Faizabad)  :  Sir.
 I  patiently  heard  the  speech  of  our  hon.
 friend,  of  the  DMK  Party.  It  was  very
 patriotic  of  him  to  have  affirmed  his  loyal!-
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 ty  to  the  Indian  nation,  but  I  think  when  he
 arrogated  to  himself  the  right  to  speak  on
 behalf  of  the  whole  of  South  India  he  was
 wrong.  He  is  still  to  speak  on  behalf  of
 the  whole  of  South.  When  he  Spoke  about
 the  Hindi  films  produced  in  Madras  being
 boycotted  in  Bombay,  saying  that  it  is
 shameful  that  the  Shiv  Sena  is  doing  it,
 this  is  an  argument  that  Hindi  films  can
 be  produced  in  Madras,  the  best  children’s
 films  in  Hindi,  the  best  children’s  maga-
 zine  in  Hindi  is  being  produced  in
 Madras......

 SHRI  MANOHARAN  :  So  what  ?
 SHRI  R.  K,  SINHA:  Please  wait.  I

 will  come  to  that.  The  people  of  Madras,
 the  publishers  of  Madras,  the  film  magnates
 of  Madras,  when  it  is  good  business,  will
 go  in  for  Hindi  but  otherwise  taey  will
 resist  it.  When  they  criticise  the  Shiv  Sena
 for  their  parochial  outlook,  I  want  my
 friends  of  the  DMK  to  look  back.  While
 I  was  hearing  his  peroration  against  Hindi,
 when  he  was  advising  the  people  of  the
 North,  in  Bihar,  UP  and  other  States,  that
 Hindi  should  not  be  forced  on  the  people
 of  the  North,  is  it  right  that  they  must
 continue  to  use  only  English  ?

 SHRI  MANOHARAN  :  I  am  not  at  all
 against  Hindi.

 SHRI  R.  K.  SINHA  :  Just  like  he  objected
 to  interruptions,  I  also  do  not  want  inter-
 ruptions,  He  advised  the  people  of  the
 Hindi  region  “this  is  the  code  of  conduct
 you  must  follow”.  I  wanted  to  hear  from
 our  friend,  the  illustrious  friend  of  the
 DMK,  wiaat  he  has  to  say  about  the  philo-
 sophy  of  the  DMK,  which  burned  _  the
 national  flag.  What  had  he  to  say  against
 the  demonstration  of  those  students  who
 burnt  railway  property?  Whose  property
 did  they  burn  ?  Whose  country  was  being
 ruined  ?  This  country  belongs  to  us,  as
 much  as  to  the  friends  of  the  DMK.  Do
 they  want,  do  all  the  friends  of  the  opposi-
 tion  want,  to  think  that  this  country  belongs
 to  them,  to  all  of  us?  Their  action  does
 not  show  that.

 The  other  day  when  a  question  was
 raised  in  this  House  with  the  Praja  Socialist
 friends  about  their  alliance  with  the  Shiv
 Sena,  Shri  Nath  Pai  who  waxes  eliquent
 about  nationalism  and  internationalism,
 when  it  comes  to  alliances  with  parochial
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 tendencies,  forgets  this.  They  go  to  Shiv
 Sena  in  order  to  get  a  few  electoral  votes.
 When  one  of  us  advised  Shri  Hem  Barua
 why  not  go  to  Assam  and  organise  Lachit
 Sena.  We  were  told  by  our  friends  from
 the  Jan  Sanga  :  we  have  come  to  the  valley
 of  frustration.  We  have  not  come  to  the
 valley  of  frustration.  For  ten  months  you
 did  not  see  any  fault  in  going  ahead  and
 you  brought  the  coutry  to  the  valley  of
 destruction.  The  communal  riots  that  the
 Bharatiya  Jan  Sangh  instigated  and  encou-
 raged,  did  it  bring  any  laurel  to  the
 country  ?  Yet,  it  is  one  of  the  speakers  of
 the  Bharatiya  Jan  Sangh  who  pointed  at
 us  and  said  fellow  travellers.  Who  is
 fellow-travelling  with  the  Communist  Party  ?
 The  Bharatiya  Jan  Sangh.  What  have
 they  to  say  about  the  alliances  which  they
 are  having  at  the  State  level  ?  They  speak
 with  one  voice  at  the  State  level  and  another
 voice  at  the  national  level.

 Our  friend,  Shri  Hiren  Mukerjee,  advised
 us  that  there  is  danger  of  neo-fascism.
 Who  is  encouraging  neo-fascism  ?  Neo-
 fascism  is  encouraged  by  those  who  want
 to  destroy  parliamentary  traditions.  When
 we  see  that  the  Chief  Minister  of  a  parti-
 cular  State,  when  he  is  about  to  vacate
 his  seat  and  is  only  a  care-taker  Chief
 Minister,  if  he  goes  and  flouts  section  44
 imposed  by  his  own  Government,  when  two
 Ministers  of  another  State  come  to  Delhi
 and  flout  the  law  and  order  of  the  country,
 when  they  flout  the  traditions  of  parlia-
 mentary  democracy,  these  are  the  people
 who  are  in  the  dock.  I  wisa  that  we  from
 the  Congress  Party  who  are  here,  who  stand
 for  the  unity  of  the  country,  tell  these
 friends  that  the  question  of  nationalism
 and  loyalty  to  parliamentary  traditions  is
 not  their  monopoly,

 Our  friends  of  the  Swatantra  Party  are
 today  talking  of  the  common  man:  When
 they  speak  it  appears  that  the  common  man
 is  the  rich  capitalist  of  India.  It  is  good
 that  the  annuity  deposit  is  gone;  it  is  good
 that  a  scheme  of  public  provident  fund
 has  come.  It  is  good  that  there  is  relief
 from  surtax.  But  the  common  man  for
 the  Swatantra  Party,  the  common  man  for
 the  capitalist  lobby  is  the  richest  capitalist
 of  the  country.  Where  is  the  poor  man  of
 the  country  ?

 SHRI  S,  K.  TAPURIAH:  What  0883
 happened  to  your  ten-point  programme  ?
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 SHRI  २.  K.  SINHA:  I  am  coming  to
 that.

 The  common  man  for  the  Swatantra
 Party  is  the  rich  man  of  the  country.  I
 would  appeal  to  our  Finance  Minister  and
 Deputy  Prime  Minister  to  come  out  boldly
 with  the  heritage  of  Nehru  and  the  con-
 tinuation  of  the  Nehru  revolution  which
 was  stopped  at  the  time  of  the  Chinese
 aggression.  Our  friends  in  the  opposition
 forget  that  there  were  two  droughts  and
 two  wars  on  the  soil  of  this  country.  That
 is  why  the  economy  of  this  country  went
 wrong.

 Today  one  of’  our  Socialist  friends  said
 about  Mr.  Myrdal  that  Mr,  Myrdal  has
 said  that  in  this  country  revolution  was
 stopped.  Our  Socialist  friends  always  seek
 only  West  European  certificates;  it  might
 suit  them.  So,  they  showed  the  certificates
 of  Mr.  Myrdal.  But  he  forgot  that  Mr.
 Myrdal  said  that  in  this  country  a  Hindu
 raja  affiliated  Kasnmir  to  India  for  the
 unity  of  the  country.  What  does  Mr,
 Myrdal  understand  of  the  tradition  of  the
 country,  the  heritage  of  the  country  and
 the  future  of  the  country?  Why  should  we
 go  to  foreigners  for  certificates  for  our
 country?  We  have  a  future  for  which  we
 have  to  go  ahead.  I  would  suggest  to  the
 Deputy  Prime  Minister  that  he  should  re-
 member  the  0-point  programme  which  the
 Indian  National  Congress  has  given.  We
 must  look  to  it.  There  should  be  a  massive
 mobilisation  of  resOurces  50  that  in  this
 country  we  are  neither  dependent  on  Ame-
 Tica  nor  we  are  dependent  on  the  Soviet
 Union.  With  the  image  of  a  future  India,
 we  should  be  able  to  go  ahead,

 Today,  the  valley  of  frustration  comes
 because  of  unemployment  among  the  youth
 of  the  country.  The  valley  of  frustration
 comes  because  we  do  not  give  proper  edu-
 cation  to  them;  the  valley  of  frustration
 comes  because  we  are  unable  to  train  the
 youth  of  the  country  towards  their  patrio-
 tic  responsibilities.  I  would  appeal  to  the
 Deputy  Prime  Minister  that  he  should  have
 Plans  for  budget  to  educate  the  youth  of
 the  country.  The  youth  of  the  country  is
 Not  only  the  student  of  India—ne  is  in
 the  field  and  in  the  factory—and  tradition
 has  to  be  given  to  him,  a  direction  has  to
 be  given  to  him,  and  then  only  he  can
 defend  the  security  and  the  future  of  the
 country.
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 When  our  friends  criticise  the  Bharat
 Sewak  Samaj  or  other  charitable  organisa-
 tions  which  have  been  aided  by  our  Govern-
 ment,  it  might  appear  that  we  might  feel
 shaky  in  launching  non-partisan  broad-
 based  organisations,  But  I  would  like  to
 appeal  to  the  Deputy  Prime  Minister  that
 the  future  of  the  youth  of  the  country,  the
 students  of  the  country,  those  who  86
 going  to  be  the  future  soldiers  and  the
 future  leaders  of  toe  country,  is  being  for-
 gotten.  Year  after  year,  there  are  students’
 demonstrations  and  there  are  irresponsible
 politicians  who  take  advantage  of  the  agi-
 tation,  the  unemployment,  the  resentment
 among  the  youth  of  the  country.  The
 youth  of  the  country  is  not  told  about  the
 history  of  the  country  the  destination  of
 the  country  and  the  basic  constitutional
 principles  of  this  country.  Will  not  tae
 Government  of  India  take  upon  itself  the
 non-partisan  line  to  launch  the  youth  of
 the  country  in  the  direction  in  which  we
 can  rescue  them  from  those  parochial  ten-
 dencies,  from  those  communal  tendencies,
 which  destroy  the  property  of  the  country,
 which  destroy  the  future  of  the  country  ?
 It  might  appear  that  we  might  be  needing
 some  more  financial  investment.  But  it
 will  be  for  the  future  of  India.  This  is
 what  the  Finance  Minister  should  take  note
 of.

 There  is  one  other  point  which  I  want
 to  place  before  the  House  and  that  is  about
 the  P&T  Department  and  the  Railways,
 Every  Department  must  be  self-sufficient
 by  itself.  There  appears  to  be  something
 fundamentally  wrong  with  these  two  De-
 partments.  This  should  be  examined.  If
 the  employees  of  the  Railways  and  the
 Posts  and  Telegraphs  Department  do  not
 behave  properly,  there  should  be  a  siaogle
 federation  of  units  which  should  be  given
 an  advisory  status  and  we  should  see  to
 it  that  there  is  efficient  service.  For  one
 telephone  call,  sometimes,  we  have  to  wait
 for  hours  together,  for  days  together,  and
 it  does  not  go  through.  For  that,  the
 national]  exchequer  suffers,

 We  say  that  there  is  competition  between
 the  Raiways  and  the  road  transport  system.
 The  personalised  service  which  the  Rail-
 way  officials  should  have  given  to  te
 country  is  not  there  and,  therefore,  the  man
 who  should  go  to  the  Goods  Department
 of  the  Railways  goes  to  the  roadways  and
 to  the  private  operators.  In  this  way,  the
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 public  sector  is  brought  into  discredit.  The
 Swatantra  Members  would  like  to  take  over
 the  Indian  Army,  the  Indian  Railways,  and
 for  them  everything  in  the  public  sector
 should  go  in  to  their  pockets  and  into  the
 pockets  of  capitalist.  That  is  not  my  out-
 look.  The  future  of  this  country  cannot
 be  mortgaged  to  a  few  corrupt  officials;  the
 future  of  this  country  cannot  be  given  to
 those  who  are  going  to  harm  the  people  of
 this  country.

 About  the  rates  on  the  post-cards  and
 the  envelopes,  I  would  like  to  appeal  to
 the  Deputy  Prime  Minister  that  they
 should  be  brought  down  sufficiently.  There
 should  be  an  examination  of  the  economy
 in  these  two  Departments  so  that  these  two
 Departments  are  self-sufficient  on  their
 own.  In  this  fashion,  if  we  mobilise  the
 resources  on  a  massive  scale,  if  the  social
 control  fails,  then  we  should  come  with
 nationalisation  of  banks  and  we  should
 come,  as  fast  as  possible,  with  the  abolition
 of  privy  purses,

 Lastly,  I  want  to  say  about  the  mono-
 polists.  It  is  said—I  quote  from  the  Manu-
 smriti—that  if  an  individual  has  to  be
 sacrificed  for  the  villuge,  it  has  to  be  done;
 if  the  village  has  to  be  sacrificed  for  the
 State,  it  has  to  be  done  and  if  the  State
 has  to  be  sacrificed  for  the  courtry,  it  has
 to  be  done.  What  are  these  few  mono-
 polists  ?  Put  them  into  one  house  and  they
 shall  not  be  equal  to  the  rest  of  India,
 India  is  a  parliamentary  democracy.  Socia-
 lism  has  to  come  by  peaceful  means.  The
 socialism  must  come  because  an  alternative
 from  the  Opposition  does  not  come.  The
 Communist  Parties  do  not  unite  them;  they
 cannot  give  an  alternative.  The  socialist
 parties  do  not  unite.  They  cannot  give  an
 alternative  Government.  The  Swatantra
 and  the  Jan  Sangh,  the  so-called  rightists,
 cannot  give  a  future  to  this  country.  Only
 the  Congress  Party  can,  but  it  has  to  re-
 organize  itself  and  look  to  the  poor  man,
 in  whicn  direction  the  future  of  this
 country  lies.

 SHRI  ERASMO  DE  _  SEQUEIRA
 (Marmagoa)  :  From  a  look  at  this  budget, it  appears  that  there  has  been  a  shift  in
 emphasis.  Leaving  defence  alone,  may  |
 quote  a  few  figures  as  an  example  ?  There
 isa  cut,  compared  to  last  year,  of  Rs,  94
 lakhe  on  projects  for  utilisation  of  man-
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 power.  There  is  an  increase  of  Rs,  64
 lakhs  on  PWD  buildings.  Then,  on  loans
 to  State  Governments,  agricultural  produc-
 tion  is  down  by  Rs,  crore,  minor  irriga-
 tion  is  down  by  Rs.  3  crores,  soil  conser-
 vation  is  down  by  Rs.  4  crores,  forest
 schemes  down  by  about  Rs.  +  cfore,
 Husbandry  (animal  variety)  down  by
 Rs.  4  crore,  fisheries  schemes  down  by
 Rs.  |  crore,  a  50%  drop;  agricultural  pro-
 duction  in  total  is  down  by  Rs,  7  crores;
 schemes  for  utilisation  of  rural  man-power
 are  down  by  close  to  Rs,  crore;  irrigation
 and  power  projects  down  by  over  Rs.  4
 crores.  On  the  other  hand,  on  capital
 spending,  investment  in  Government  com-
 panies  and  corporations  is  up  by  Rs,  32
 crores.  I  wisn  to  ask  whether  we  can
 afford  this  gamble  of  shifting  the  emphasis
 from  agriculture  and  irrigation  and  rural
 programmes.  to  industry  and  projects  of
 long  gestation.  We  have  had  two  bad  years
 on  agriculture.  and  one  reasonabie  year,
 We  have  no  buffer  stock  of  foodgrains.
 If  the  next  monsoon  fails  us,  with  the  pre-
 sent  shift  in  emphasis,  we  shall  place  our-
 selves  in  the  soup  for,  may  be,  a  whole
 generation.  If,  on  the  other  hand,  we
 postpone  additional  long  gestation  invest-
 ments  this  year  and  place  all  the  emphasis
 on  reducing  our  dependence  on  the  mon-
 soon,  I  submit  that  we  shall  buy  a  bit  of
 insurance  and  still  be  late  by  only  a  year
 on  industrial  development.

 On  agricultural  improvements  and  _  re-
 search,  only  20  per  cent  of  the  budget  for
 the  current  year  will  actually  be  spent.
 There  is  an  increase  next  year,  but  this  is
 mainly  a  postponement  of  investment,  and
 not  fresh  input.  On  the  other  hand,  on
 Delhi  capital  schemes,  investment  on
 buildings  alone  this  year  will  be  increased
 by  Rs.  24  crores.  I  do  not  mind  not  having
 a  bungalow  for  one  or  two  more  years,
 but  I  would  hate  to  lose  my  weight  by
 having  to  miss  meals....

 SHRI  KAMALNAYAN  BAJAJ
 (Wardha)  :  If  he  loses  some  weight,  it  will
 be  better...

 SHRI  ‘ERASMO  DE  SEQUEIRA  :  That
 is  my  personal  thing  and  I  would  rather
 take  my  own  advice.

 SHRI  KAMALNAYAN  BAJAJ  :  I  sug-
 gest  consult  a  doctor.  Otherwise,  he  will
 repent.
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 SHRI  ERASMO  DE  SEQUEIRA:  I
 would  suggest  that  the  same  level  of  capi-
 tal  investment  in  ‘1968,  on  investments  of
 long  gestation,  should  be  maintained  as  in
 ‘1967,  and  the  major  emphasis  should  be
 on  irrigation  and  rural  projects.

 I  was  looking  at  the  Railways  and  I  find
 that  there  is  a  subsidy  for  transport  of
 coal  by  sea  from  Calcutta  to  Madras.  If
 the  Railways  have  got  excess  capacity  on
 that  line  of  coal  wagons,  may  I  suggest
 that  the  look  at  this,  and  see  if  they  can
 take  over  that  business.

 Speaking  of  agriculture,  in  case,  a8  we
 hope,  the  next  monsoon  is  good,  has  Gov-
 ernment  made  provision  to  step  in  to  sup-
 port  prices,  in  case  the  prices  do  not  stabi-
 lise  at  reasonable  levels,  but  keep  falling  ?
 If  not,  perhaps  a  little  more  money  to
 agricultural  refinance  and  less  to  the  in-
 dustrial  lending  institutions,  would  be  a
 step  in  the  right  direction.  I  would  like
 to  draw  pointed  attention  to  two  figures.
 Nagaland  development  schemes  are  down
 by  Rs.  95  lakhs  and  border  area  develop-
 ment  schemes  are  down  by  Rs.  41  Jakhs.
 ‘Can  we  afford  to  go  slow  on  development
 of  these  sensitive  areas?  If  not,  the  ans-
 wer  is  clear.  If  ‘Yes’,  let  us  use  all  these
 funds  in  Naxalbari  and  the  hill  areas  of
 Assam,  and  not  anywhere  else.

 I  turn  to  taxation  now.  I  am  glad  that
 the  Finance  Ministry  will  be  having  a  fresh
 look  at  taxation,  and  J]  make  these  sugges-
 tions  early,  so  that  they  may  consider
 them.  The  excise  on  articles  of  mass  con-
 sumption  means  that  Government  are  pick-
 ing  a  larger  share  of  the  poor  man's  poc-
 ket.  As  I  mentioned  last  year,  we  must
 tax  much  more  on  luxuries,  and  exempt,
 progressively,  the  necessities  of  life.  Taxes
 ‘on  consumption,  together  with  a  high  avai-
 lability  of  large  funds  for  large  enterprises
 through  Government  financial  institutions,
 have  encouraged  entrepreneurs  to  own  and
 contro]  very  large  enterprise,  with  only
 small  investments  in  equity.  I  suggest  a
 change  in  this  policy.  Unfortunately.  I
 have  no  figures  to  do  a  precise  exercise.
 Therefore,  the  figures  that  I  am  quoting
 are  merely  figurative,  for  easier  illustration.
 With  the  real  figures,  I  dare  say,  even  to
 maintain  the  same  revenue,  we  could  have
 lower  rates  of  tax,  and  higher  quanta  of
 deduction.
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 For  corporate  taxation;  I  suggest  a  stan-
 dard  flat  rate  of  tax  for  all  companies,  let
 us  say,  50  per  cent  for  domestic  compe-
 nies  and  65  per  cent  for  foreign  companies.
 For  manufacturing  companies,  I  would  sug-
 gest  two  alternative  rates,  0  per  cent
 higher  for  profits  distributed  and  0  per  ceat
 lower  for  profits  reinvested,  a  preference
 of  20  per  cent.  To  compensate  the  small
 shareholders—and  if  I  may  I  identify  these
 by  saying  that  they  are  those  who  earn  a
 total  personal  income  up  to  Rs.  50,000  a
 year—and  also  to  effect  a  direct  transfer
 to  these  small  shareholders  from  the  larger
 ones,  I  suggest  a  deduction  from  personal
 tax  payable,  based  on  60  per  cent  tax  on
 income  distributed,  of  40  per  cent  of  cor-
 porate  tax  paid  on  dividend  income  includ-
 ed  in  the  assessment.  I  submit  that  this
 will  accelerate  the  growth  of  corporate  pro-
 ductive  capacity,  and  at  the  same  time  in-
 crease  the  availability  of  funds  for  invest-
 ment,  in  the  hands  of  the  smaller  share-
 holders.

 To  get  these  funds  back  into  the  corpo-
 rate  sector  and  change  the  pattern  of
 ownership  of  that  sector,  I  would  suggest
 three  steps,  namely  (i)  reduced  availability
 of  funds  from  Government  financial  insti-
 tutions  like  the  IDBI  and  Industrial  Credit
 and  Investment  Corporation  through  Jower
 taxes,  especially  on  mass  consumption,  (ii)
 a  directive  from  the  Reserve  Bank  setting
 out  a  lower  lending  ratio  than  at  present  as
 percentage  of  assets,  and  a  higher  lending
 rate  on  large  loans  than  on  smaller  ones,
 and  (iii)  a  deduction  from  personal  tax
 payable  by  persons  earning  up  to  Rs.
 50,000,  or  even  Rs.  75,000  per  year  of  an
 amount  equal  to  20  or  30  per  cent  of  the
 amount  invested  by  such  person  in  the
 previous  year  in  equity  shares  of  a  public
 limited  manufacturing  company,  subject  to
 a  maximum  deduction  of  0  per  cent  of
 income  taxable,  or  even  Rs.  3000  which-
 ever  is  greater.

 7.54  Hrs.
 (Mr.  DepuTy-SPEAKER  in  the  Chair}

 l  am  suggesting  that  the  availability  of
 money  through  the  lending  institutions  be
 reduced  to  the  extent  of  only  50  per  cent
 of  the  total  benefit  that  will  be  available
 in  the  concession  for  corporate  investment.
 I  do  this  based  on  the  safe  assumption,  I
 believe,  that  50  per  cent  of  this  facility
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 will  be  utilised  by  the  smaller  shareholders,
 to  reinvest.  Anyway,  there  is  a  large
 amount  of  funds  available  in  such  institu-
 tions  which  could  still  provide  a  cushion,
 if  this  assumption  is  not  correct.

 This,  I  believe,  would  force  the  entre-
 preneurs  to  increase  their  equity  base.  It
 would  force  them  to  go  into  the  money
 market  to  the  smaller  shareholders  for
 money.  We  are  8  large  country,  we  require
 large  enterprises.  What  is  important  is
 who  owns  them.  Only  when  these  are
 owned  by  a  large  number  of  small  share-
 holders  will  we  have  the  evenness  of  in-
 come,  the  professional  management  and
 the  mass  consuming  capacity  that  we  need,
 to  be  economically  a  great  country.

 May  I  say  a  word  about  the  public  sec-
 tor?  There  is  general  agreement  amongst
 all  of  us,  that  the  management  of  this  sec-
 tor  is  not  as  good  as  we  would  like  it  to
 be.  I  would  appeal  to  the  Government
 to  stop  thinking  even  of  top  jobs  in  this
 sector  for  retired  public  servants  or  rejec-
 ted  politicians,  I  would  request  them  to
 change  the  present  system  of  having  execu-
 tives  in  these  large  enterprises  on  deputa-
 tion.  Deputation  normally  restricts  the
 vision  of  the  deputationist  to  the  time  of
 his  period  on  deputation.  I  would  request
 Government  to  build  a  separate  cadre  for
 each  of  these  enterprises  and  to  pay  these
 boys  who  are  working  there  just  as  much
 as  they  can  get  for  doing  the  same  job
 anywhere  else  in  the  private  sector.

 Having  created  a  separate  cadre,  may  I
 also  request  that  no  Ministry  should  play
 the  over-zealous  nursemaid  with  them  ?

 SHRI  KAMALNAYAN  BAJAJ:  Until
 the  cadre  is  created,  what  should  be  done  ?

 SHRI  ERASMO  DE  SEQUEIRA:  I
 said  ‘having  created’,

 Government  should  also  request  these
 cadres  to  determine  the  ratios  of  stock  of
 finished  products  to  sale,  of  raw  materials
 to  sale,  and  of  man-hours  to  output  and
 insist  that  they  follow  these  ratios  tightly.

 On  the  question  of  audit,  I  understand
 that  in  quite  a  few  public  enterprises,  the
 Director  of  Accounts  is  from  the  Audit  and
 Accounts  service.  What  happens  is  that
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 the  man  who  goes  to  audit  him  may  next
 year  be  his  subordinate,  when  he  is  trans-
 ferred  back  into  his  original  service.  The
 inhibitory  nature  of  this  is  quite  obvious,
 Separate  cadres,  will,  I  think,  be  one  of
 the  ways  in  which  you  can  solve  this  pro-
 blem.  If  they  do  not  accept  that,  perhaps
 they  will  have  to  find  another  solution.

 Still  on  the  question  of  audit,  I  would
 request  that  the  independent  aguditors  of
 public  enterprises  should  have  a  technical
 member  attached  to  the  audit  team.  I  say
 this  because  I  believe  that  we  need  a  finan-
 cial,  but  also  a  managerial  audit  of  public
 sector  enterprises,

 I  would  like  to  say  a  word  about  the
 new  enterprises  we  are  now  having,  because
 this  year  there  is  a  considerable  invest-
 ment  going  into  the  public  sector.

 SHRI  RANDHIR-  SINGH  (Rohtak)  :
 Say  something  about  Goa  also.

 SHRI  ERASMO  DE_  SEQUEIRA  :
 Everybody  knows  I  come  from  Goa.

 I  would  suggest  that  before  an  enterprise
 is  built  right  at  the  planning  stage,  Gov-
 ernment  should  have  a  close  look  at  how
 much  of  the  investment  is  going  into  pro-
 ductive  capacity,  and  how  much  to  auxi-
 liary  facilities  like  administrative  buildings,
 gardens,  housing  colonies  and  so  on.

 If  I  may  conclude  on  this  note,  I  would
 say:  let  us  have  our  public  temples,  but
 let  not  the  temples  of  modern  India  have
 golden  altars.

 श्री  तुलशीदास  जाधव  (बारामती)  :
 उपाध्यक्ष  महोदय,  वित्त  उंत्री  महोदय  ने  हाउस
 के  सामने  जो  बजट  रखा  है  उस  बजट के  बारे  में
 में  कुछ  कहना  चाहता  हूं  यह  बजट  सम्मान-
 नोय  अं  मंत्री  श्री  मोरारजी  देसाई  ने  रक््खा
 है  और  में  समझता  हूं  कि  देश  की  जो  अवस्था
 है  उस  अवस्था  में  इस  तरह  का  बजट  रखने  के
 अलावा  और  कोई  दूसरा  चारा  नहीं  है।
 इस  बजट  को  देखने  से  मालूम  होता  है  कि  जो
 कामन  मेन  है,  मामूली  आदमी  है  अपने  शरीर
 से  परिश्रम  करके  जोने  वाला  जो  आदमी  है,
 उस  के  ऊपर  इसमें  ज्यादा  बोझा  नहीं  रक्खा
 गया  है  1  हो  सकता  है  कि  इनडाइ  रेक्ट  टेक्सेशन
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 से  कहीं  कहीं  कोई  थोड़ा  सा  बोझा  पड़ा  हो
 लेकिन  आम  तौर  से  ऐसा  नहीं  है  ।  जैसा  उप-
 प्रधान  मंत्री  ने  कहा  पेट्रोलियम  के  बुरे  में
 कि  वह  उस  का  भार  कन्ज्यूमर  पर  नहीं  डालेंगे,
 लेकिन  दूसरी  चीजों  के  अन्दर  कहां  तक  ऐसा
 होता  है  यह  देखने  की  चोज  है  ।  अगर  यह  न

 हो  तो  इस  बजट  में  कमन  मंन  के  लिये  कोई
 तकलीफ  नहीं  रखी  गई  है।

 8.00  urs.
 एक  दूसरी  चीज  कई  भाइयों  ने  बह्दी  है

 और  मेरे  मित्र  श्री  कृष्णमूति  ने  भी  अपने  विचार
 रक्खे  हें,  म ेउनसे  कहना  चाहता  हूं  कि समाज
 की  अय॑-व्यवस्था  का  जो  सोशलिस्टिक  पेटन॑

 हम  ने  अख्त्यार  किया  है  उसमें  जो  फंडामेंटल
 चीज  है  वह  इस  रीति  से  होनी  चाहिये
 जिसको  हम  राष्ट्रीय  पंचशील  कह  सकते  हे  ny
 हर  समाज  का  फर्ज है,  दुनिया  के  हर  राष्ट्र
 का  यह  फर्ज  है  उस  पंचशील  का  पालन
 करे।  म॑  ने  जो  पंचशील  कहा  है  उसमें  कम  से
 कम  यह  होना  चाहिये  कि  हर  व्यक्ति  के  लिये
 कपड़ा,  मकान,  अन्न,  शिक्षा  और  दवा  सहज
 रीति  से  मिलनी  चाहिये  i  इस  के  लिये
 सब  मन  में  विश्वास  हो  कि  वह  मिल  ही  जायेंगे
 इस  तरह  की  अवस्था  नहीं  है  ।  जिस  तरह  से
 हम  लोग  यहां  500  रु०  तनख्वाह  पाते  हैँ  और

 हमारे  दिमाग  में  ख्वाब  में  भी  यह  बात  नहीं
 आती  कि  हम  को  कल  खाने  के  लिये  पैसा  कहां
 से  मिलेगा,  उसी  रीति  से  हिरदुस्तान  के  मामूली
 आदमी  के  दिमाग  में  भी  यह  बात  नहीं  आनी
 चाहिये  ।  जब  ऐसा  होगा  तब  ऐसा  बहू  सकेंगे
 कि  हमारी  अर्थ-व्यवस्था  हेल्दी  अथवा  निरोगी
 है  ।  इसके  बाद  जो  अर्थ॑-व्यवस्था  बनानी  होगी
 उसको  हम  सुख-वस्तु  जीवन  कह  सकते  हूँ
 और  इस  के  बाद  का  जो  जीवन  है  उस  को  चेन
 का  या  लग्जरी  का  जीवन  कहा  जा  सकता  है
 इस  तरह  से  जीवन  के  तोन  स्तर  है  1

 में  चाहता  हूं  कि  हिन्दुस्तान  में  कम  से  कम
 इन  पांच  चीजों  के  सम्बन्ध  में  किसी  को  भी

 मुसीबत  न  हो  ऐसा  जीवन  यहां  पर  हो  ।  इस
 जीवन  को  बनाने  के  लिये  दुनिया  में  कौन  कौन
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 सी  अर्थ-व्यवस्था  है,  इस  को  देखने  से
 एक  तो  कैंपिटलिस्ट  अर्थ-व्यवस्था  है  ज॑से  कि
 इंगलेंड,  अमरीका,  फ्रांस,  इटली  आदि  देशों
 में  है,  जिस  को  हम  वेस्टर्न  भाग  कह
 सकते  हैं  और  दूसरी  अ॑ं-व्यवस्था
 रूस,  चीन,  हंगरी  आदि  देशों  की  है  1  हम  लोगों
 ने  जो  अर्थ-व्यदस्था  अख्त्यार  की  है  वह  मिक््स्ड
 एकानमी  है,  ऊपर  की  दोनों  अर्थ-ब्यवस्थाओं
 के  बीच  की  ।  आज  अमरीका  और  इंग्लेंड  आदि
 देशों  में  किय्नो  भो  मामूली  आदमी  को  तकलीफ
 नहीं  है,  यह  सही  है,  लेकिन  तब  भी  यह  चीज
 नजर  आयेगी  कि  वहां  पर  एक्स्प्लायटेशन
 बिल्कुल  बन्द  नहीं  हुआ  है  दूसरी  तरफ  की  जो

 कंट्रीज  हैं,  जहां  पर  डिक्टेटरशिप  आफ  दि
 प्रोलेटेरियट  है,  वहां  जीवन-स्तर  बढ़ा  जरूर  है,
 लेकिन  चूंकि  वह  डिक्टेटरशिप  है  इसलिये
 डिक्टेटरशिप  के  जरिये  से  ही  वह  इस  स्थिति
 को  ला  सके  हैं  ।  हमारी  अवस्था  इन  दोनों  से
 भिन्न  है।  हम  ने  मिक्सड  एकानमी  अख्ट्यार  की
 है  और  उसकी  वजह  यह  है  कि  यह  डिमोक्रेटिक
 देश  में  डिक्टेटरशिप  के  जरिये,  कि  इतना  तो
 उत्पन्न  करना  ही  है,  इतना  काम  तो  करना  ही
 चाहिये,  ऐसा  नहीं  हो  सकता  जैसा  कि  रक्षिया
 और  चीन  में  है

 आज  पब्लिक  सेक्टर  और  प्राइवेट  सेक्टर
 की  बहुत  बातहोती  है  ।  कहाजाता  है  कि
 पब्लिक  सेक्टर  की  नैचुरल  ग्रोथ  होनी  चहिये  ।
 अभी  तोन  दिन  पहले  को  बात  है,  अंक्डेड  में
 अमरीका  का  जो  डेलिगेशन  अ.या  है  उरके

 प्रमुख  आदमी  से  मुझ  को  चर्चा  करने  का  मौका
 मिला  ।  उन्होंने  कहा  कि  दुनिया  में  पब्लिक
 सेक्टर  नैसगिक  रूप  से  आ  रहा  है  जिसमें  कि

 हर  आदमी  अपना  जीवन  दूसरे  आदमी  से  अच्छा
 बना  सके  ।  दूसरा  पड़ोसी  जो  है  वह  भूखा  प्यासा
 मरे  इस  में  आज  कल  की  दुनिया  ज्यादा  आनन्द

 नहीं  लेनी  चाहती  ।  इस  लिये  अमरीका  में  भी
 आज  22  परसेंट  पब्लिक  सेक्टर  है,  जब  कि

 हमारे  यहां  पब्लिक  सेक्टर  सिर्फ  .0  परसेंट  है।
 वहां  पर  नंसगिक  रूप  से  यह  चीज  आ  रही  है।
 रक्षिया  और  चीन  में  इस  को  लाने  के  लिये
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 [aft  तुलशीदास  जाधव]
 लाखों,  करोड़ों  आदमियों  को  इस  दुनिया  से

 बाहर  जाना  पड़ा,  और  आखोीर  में  अब  वहां
 भी  चेन्ज  हो  रहा  है  ।  आप  ने  देखा  होगा  कि

 स्थू श्वेव  आ  गये  ।  उस  के  बाद  कोसीजन  भाये
 आज  वहां  जो  पब्लिक  सेक्टर  है  उस  में  मंनेज-
 मेंट  को  इन्सेन्टिव  देने  को  कोशिश  हो  रही  है  1
 इस  तरह  से  वहां  उत्पादन  बढ़  पाया  है  ।  इतना
 ही  नहीं  रशिया  को  भो  गाड़ियों  सोना
 देकर  अमरीका  से  अनाज  मंगाना  पड़ा  |  हम
 ने  जो  अर्थे-व्यवस्था  अपनाई  है  वह  डिमोक्रेटिक
 सांचे  में  बंठ  कर  शान्ति  से  काम  करने  की  है  ।
 अगर  इस  दृष्टि  से  देखा  जाय  तो  इस  बजट  में
 ऐसी  कोई  बात  नहीं  है  जिससे  मामूली  आदमी  के
 ऊपर  कर  का  बोझ  बढ़े  या उसको  तकलोफ  हो  ।

 8.04  sma,
 {Sma  6.  S.  DHILLON  in  the  Chair)
 दूसरी  बात  यहां  पर  अनप्रोडक्टिव  और

 प्रोडक्टिव  एक्स्पेन्डिचर  की  कहो  जाती  है  ।
 प्रोडक्टिव  एक्सपेन्डिचर  में  कोई  पंसा  डालता
 है  तो  उस  से  उत्पादन  होता  है  ।  इस  देश  में
 यह  हालत  क्यों  पैदा  हुई  ।  पिछले  बीस  सालों  के
 अन्दर  अनुभव  की  गलतो  निकालने  और  उस
 गलती  के  लिये  किसी  को  दोष  देने  की

 दृष्टि  से  में  ऐसा  नहीं  कह  रहा  हूं  ;  लेकिन
 जो  कुछ  भी  हुआ  उस  से  लेसन  लेने  की
 दृष्टि  से  देखा  जाय  तो  बे  सिक  इंडस्ट्रीज  में  हम  ने
 अपना  पैसा  डाला  लेकिन  उन  बेसिक  इंडरट्रोज
 के  लिये  जहां  से  रॉ  पेटीरियल  पैदा  होता  है,
 यानी  खेती,  उसकी  ओर  जितना  ध्यान  हमको
 देना  चाहिये  था  उतना  नहीं  दिया  ।
 इस  वक्त  हालत  यह  है  कि  दो  अकाल  हुए
 और  पाकिस्तान  भारत  फा  झगड़ा  हुआ,
 चाइना  ने  हमला  किया,  इ  ससे  हमारी  कमर  ट्ट
 गई  इस  हालत  के  हो  जाने  के  का रण  अभी  हम
 काश्तकारों  की  तरफ  ज्यादा  ध्यान  नहीं  दे
 पाये  ।  हमारी  यह  कमो  रही  है  ।  नहीं  तो

 हमारे  पास  पे  सा  ज्यादा  होता  और  हम  पाकि-
 स्तान  से  और  अच्छी  टक्कर  लेते  ।  अब  डिफेन्स
 के  लिये  0l5  करोड़  रु०  रक्खा  गया  है  जब
 कि  पहले  300  करोड़  ०  खर्च  होता  था  ।
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 युद्ध  होने  के  पहले  जब  इतना  ख  होता था  तव
 आचार्य  कृपालानी  इस  हाउस  में  उस  की  टीका

 टिप्पणी  करते  थे  कि  हम  इतना  ज्यादा  खर्च
 करते  |  लेकिन  अब  वह  कोई  टीका  टिप्पणी

 नहीं  करते  ।  मे ंने  देखा  कि  दो  दिन  से  जो  डिबेट
 हो  रहा  है  उस  में  किसी  ने  भी  डिफेन्स  पर  ज्यादा
 खत  करने  की  बात  नहीं  कही  ।

 श्री  रजधोर  सिह  3  कहना  भी  नहीं  चाहिये  1

 श्री  तुलशीदास  जाधव  :  ठीक  है,  यह  विचार
 को  बात  है  ।  इसमें  किसी  को  मतभेद  भी  हो
 सकता  है  क्योंकि  यह  एक्सपेन्डिचर  अनप्रोड-
 क्टिवि  होगा  ।  कोई  कह  सकता  है  कि  प्रोडक्टिव
 खच  होना  चाहिये  क्योंकि  मिलिटरी  केवल
 बैठी  बैठी  खाती  रहे  तो  इस  तरह  से  दुनिया
 नहीं  चलेगी  ।

 श्री  रणधोर  सिह  :  वह  खाली  बैठी-बंठी
 खाती  नहीं  है,  मिलिटरी  देश  की  रक्षा  कर
 रही  है  ।

 श्री  सुलशीदास  जाधव  :  वे  लफेयर  स्टेट  की
 बात  अलग  है  ।  यह  प्रोडक्शन  की  बात  है  ।
 मिलिटरी  ने  इतना  ध्यान  वहां  दिया  इस  लिये
 हम  यहां  सुख  से  बैठे  हें,  चाइना  ने  जो
 हमला  किया  था  उस  को  रोकने  का  क्रेडिट  उन्हीं
 को  है  ।  लेकिन  मेरे  कहने  का  तात्पयं  यह  है  कि
 यहां  जो  खर्च  होता  है  उस  के  सम्बन्ध  में  इस
 डिपार्टमेंट  में  भी और  दुसरे  डिपार्ट  मेंट्स  में  भी
 कमी  करने  की  बात  कही  फाइनेन्स  मिनिस्टर
 ने  V  जिस  दिन  उन्होंने  अपना  डिपार्टमेंट  हाथ  में
 लिया  उसी  दिन  उन्होंने  खुद  उस  के  कमचारियों
 में  रिडक्शन  किया  क्योंकि  वह  पहले  खुद  कोई
 काम  करते  हूँ  उसके  बाद  दुसरों  से  करने  के
 लिये  कहते  हें  a यह  चीज  उन  के  जीवन  में  है  ।
 मेरा  रुपाल  है  उन्होंने  हर  डिपार्टमेंट  में  ऐसा
 किया  होगा  ।  नहीं  तो  क।म  करने  वाला  एक
 और  उस  की  जान  को  दस  आदमी  घर  पर  बेठे
 तो  समुद्र  में  पानी  कभी  कम  नहीं  होगा  और
 नदी  में  बालू  भो  कम  नहीं  होगी  ।  इस  लिये
 ज्यादा  से  ज्यादा  पैसा  प्रोडक्टिव  कामों  में  दिया
 जाये  ऐसी  मेरी  रिक्वेस्ट  है  t
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 अब  में  डिफिसिट  फाइनेंसिंग  के  बारे  में
 कुछ  कहना  चाहता  हूं  ।  यह  ठीक  है  कि  यह
 डिफिसिट  बजट  है  ।  लेकिन  अगर  घर  में  शादी
 करनी  होती  है  या  कोई  और  बड़ी  चीज  करनी
 होती  है  तो  बाहर  से  पैसा  उधार  लेना  ही  पड़ता
 है  ।  विदेशों  से  पैसा  हम  लेना  नहीं  चाहते  हें
 ओर  अन्दर  से  ही  अपना  काम  चलाना  चाहते  हैं।
 अन्दर  से  पैसा  लेने  में  और  बाहर  से  पैसा  लेने  में
 अन्तर  हूँ  ।  बाहर  से  पैसा  लेने  का  मतलब  यह
 होता  हूँ  कि  देश  को  गुलाम  बनाया  जाए।  तब
 पैसा  हमें  घर  से  ही निकालना  होगा  ।  मैं  कहना
 चाहता  हूं  कि  जो  पैसा  आप  निकालें  इस  तरह  से
 वह  ज्यादा  से  ज्यादा  प्रोडक्शन  में  लगना  चाहिये
 ताकि  प्रोडक्शन  देश  का  बढ़े  ।  इसको  आगे  चल
 कर  आपको  बन्द  भी  कर  देना  चाहिये  |  अब  तो
 बीस  बरस  हो  गये  हैं  प्रोडक्शन  के  कामों  में  आप
 पैसा  डालें  ताकि  एक  बरस  या  दो  बरस  के  अन्दर

 उसका  यील्ड आजाए  ny  ऐसा  न  हो  कि  ऐसी
 जगह  पर  इसको  इनवैस्ट  किया  जाए  कि  दस,
 बारह  या  पंद्रह  बरस  तक  पैसा  समाज  में  खेलता
 रहें  ।  और  कोई  यील्ड  न  आए  और  वह  प्रोड-
 क्टिव  कामों  में  न  लगे  ।  अगर  आप  ऐसा  नहीं
 करते  हैं  तो इससे  गरीब  लोगों  को  बड़ी  तकलीफ
 होगी  ।  वे  भूखे  मरने  लग  जायेंगे  उस  वक्त  जब
 इसकी  वजह  से  कीमतें  बढ़ेंगी  ।  में.  चाहता  हूं
 कि  जो  डिफिसिट  फाइनेंसिग  आप  कर  रहे  हैं
 उसका  इस  रीति  से  लाभ  उठाया  जाना  चाहिये  ।

 फिर  आप  डिफिसिट  फाइनेंसिग  को  इस
 दृष्टि  से  भी  देखें  कि  i60  करोड़  रुपया  तो
 अनाज  खरीदने  के  लिये  रखा  गया  है  यह  पैसा
 आपको  जब  आप  अनाज  की  बिक्री  करेंगे
 तो  वसूल  हो  जायेगा  |  साथ  ही  आप  243
 करोड़  रुपया  स्टेट्स  को  दे  रहे  हैं  ।

 प्लान  के  लिये  रिसोसिस  की  बहुत  ज्यादा
 जरूरत  है।  टैक्सिस  से,  लोंज  से,  फारेन  ऐड  से,
 डिफिसिट  फार्दने्सिंग  से,  सेविग्ज  से  इनको
 रेज  किया  जा  रहा  है  कुछ  चीजों  पर  फाइनेंस
 मिनिस्टर  ने  टैक्स  माफ  किया  है  ।  ऐसा  करते
 वक्त  उनका  इंटेन्शन  यह  था  कि  लोग  जो  बचा
 हुआ  वैस  है  उसको  प्लाऊ  बैक  करें,
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 उसको  उद्योग  धंधों  में  लगायें  ।  में  चाहता  हूं
 कि  यह  जो  उनकी  आशा  है  यह  पूरी  होनी  चाहिये
 और  इसमें  सब  को  सहायक  होना  चाहिये  t

 जहां  तक  फारेन  ट्रेड  का  सम्बन्ध  है  मेरे
 पास  बहुत  से  आंकड़े  हैं  लेकिन  वक्त  न  होने  के
 कारण  मैं  उनको  दे  नहीं  सकता  हूं  ।  जिस  तरह
 की  चीजों  का  एक्सपोर्ट  भारत  से  होता  रहा  है
 उसमें  आजकल  फर्क  आ  गया  है  और  भारत
 जिन  चीजों  का  परम्परा  से  निर्यात  करता  आ
 रहा  है  उन  चीजों  के  कम्पीटीटर  दूसरे  देश
 भी  मैदान  में  आ  गए  हैं  7  टी  और  काफी  में
 उसका  कम्पीटीशन  दूसरे  देशों  से  हो  रहा  है  |
 लेकिन  इसके  साथ-साथ  इंजीनियरिंग  आदि

 गुड्ज  जो  यहां  तैयार  होते  हैं  उनके  खरीददार
 दूसरे  देश  भी  पैदा  हो  गए  हैं।  आंकड़ा  देखने
 से  पता  चलता  है  कि  ब्रिटेन  और  यू०  एस०  ए०
 को  तो  कम  हुआ  है  लेकिन  नए  नए  देश  इस  में
 आ  गए  हैं  जैसे  यू०एस०एम०आर ०,  यू०ए०
 आर०  ।  मैं  समझता  हूं  कि  इस  तरह  के  जो  देश
 हैं  उनके  साथ  हमको  ज्यादा  ताल्लुफक  रखना
 चाहिये  ।

 साथ  ही  हमारा  जो  माल  विदेशों  को  जाता
 है  उसके  बारे  में  हमें  एक  बात  का  बहुत  ज्यादा
 खयाल  रखना  चाहिये  ।  मैं  दस  दिन  पहले  सिंगा-

 पुर  और  मलेशिया  गया  था  ।  वहां  पर  मैने

 सुता  और  पीछे  भी  जब  मैं  फारेन  में  गया  था
 तब  भी  और  लोगों  ने  मुझे  यह  बताया  था
 कि  हिन्दुस्तान  से  जो  माल  वहां  जाता  है  उस
 पर  विश्वास  रखना  उन  देशों  के  लोगों  के  लिये

 मुश्किल  है  काजू  जो  यहां  से  जाता  है  मलेशिया
 उसका  संम्पल  तो  एक  बताया  जाता  है  लेकिन
 जब  काजू  भेजा  जाता  है  तो  वह  दूसरी  ही  क्या-
 लिटी  का  भेज  दिया  जाता  है,  लो  क्वालिटी
 का  भेज  दिया  जाता  है  इसके  बजाय  इंग्लैंड
 से  जो  काजू  जाता  है  वह  जिस  ब्वाविटी
 का  बताया  जाता  है  उसी  क्वालिटी  का  भेजा
 जाता  है  और  उसका  पैकिंग  भी  अच्छा  होता  है  1

 इसको  दुरुस्त  करने  की  जरूरत  है।  जो  अफसर
 हैं,  जो  इंस्पैक्शन  करने  वाले  लोग  है  उनसे  मेरी
 विनती  हैं  कि  वे  खुद  इस  चीज  की  देखभाल
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 करें  और  इस  बात  का  ध्यान  रखें  कि  अच्छी
 क्वालिटी  की  चीज  बाहर  जाए  ताकि  हमारा
 वहां  नाम  हो  ।  हर  जगह  आज  यह  बात  होती
 है  इसको  दुरुस्त  करने  की  जरूरत  |

 जिन  इंडस्ट्रीज  में  आइडल  कैपेसिटी  है
 उसका  भी  इस्तेमाल  किया  जाना  चाहिये  ।
 नई-नई  इंडस्ट्रीज  खोलने  के  बजाय  इस  चीज  की
 तरफ  ध्यान  देना  बहुत  जरूरी  है  1

 आज  कई  मिलें  बन्द  पड़ी  हैं  7  टैक्सटाइल-
 मिल्ज  को  बहुत  बड़ा  धक्का  लगा  है  ।  मैं  एक
 मिसाल  देता  हूं  7  हमारे  शोलापुर  में  शोलापुर
 स्पिनिंग  एंड  वीविंग  मिल  चार  बरस  से  बन्द
 पड़ी  है।  दो  करोड़  की  यह  मिल  धूल  चाटती
 फिर  रही  है  ।  हाई  कोर्ट  में  भी यह  मामला  गया
 था  ।  कोई  इसको  देखता  नहीं  है।न  सरकार
 देखती  है  और  न  कोर्ट  देखती  है  ।  उसके  अन्दर
 कौन  दोषी  है  पता  नहीं  ।  दोषी  को  तो  आप
 बाद  में  भी  ढूंढ  सकते  हैं  लेकिन  सब  से  जरूरी
 बात  इस  समय  यह  है  कि  धूल  चाटती  हुई  जो
 मिल  इस  तरह  से  बेकार  पड़ी  है  उसको  फिर
 से  चालू  किया  जाए  |

 यह  ठीक  है  कि  खेती  की  पेदावार  इस  साल
 बढ़ने  जा  रही  है  1  आंकड़े  भी  मेरे  पास  हैं  लेकिन
 समय  नहीं  है  कि  में  उनको  दे  सक्।  पहले  सालों
 में  हमारे  यहां  अनाज  कम  हुआ  है,  चाहे  ड्राउट
 की  वजह  से  या  किसी  दूसरी  वजह  से।  मेंने

 शुरू  में  कहा  है  कि  खेती  की  तरफ  अगर

 हमने  पहले  से  ज्यादा  ध्यान  दिया  होता  तो
 आज  हमारी  वह  हालत  न  होती  जो  हो  रही  है
 या  जो  पिछले  साल  हुई  है  ।  आपने  जो  कंसेशन
 दिये  हैं  फटिलाइजर  के  मामले  में  तथा  दूसरे
 मामलों  में  बजट  में  वे  अच्छे  हैं  और  में  इसके
 लिये  आपकी  सराहना  करता  हुं  7  इसके  लिए
 मैं  आपको  धन्यवाद  भी  देता  हूं  i  लेकिन  एक
 चीज  है  जिस  की  तरफ  में  आपका  ध्यान  दिलाना

 चाहता  हूं।  जहां  तक  शूगरकेन  और  शूगर  का
 सम्बन्ध  है,  शूगरकेन  की  प्राइस  की  एक  दीवाल
 आपने  खड़ी  कर  दी  है  और  दूसरी  तरफ
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 शूगर  की  जो  प्राइस  ओपन  माकिट  में  है  उसकी
 दीवाल  खड़ी  कर  दी  है  इन  दोनों  दीवालों  में
 जो  कंज्यूमर  है  वह  पिस  रहा  है  ।  मैं  चाहता  हूं
 कि  एग्निकलचरिस्टों  के  हितों  का  संरक्षण
 आपको  करना  चाहिये  और  उनको  एक  फिक्सड
 प्राइस  दी  जानी  चाहिये,  जो उनका  कास्ट  आफ
 कल्टीवेशन  है,  उसको  ध्यान  में  रखते  हुए
 उनको  उनकी  फसल  की  कीमत  दी  जानी
 चाहिये  ।  उपभोक्ताओं  को  ठीक  भाव  पर  इन
 वस्तुओं  को  देने  के  लिये  अगर  आपको
 सबसिडी  देनी  पड़े  तो  आपकी  उसके  लिए
 भी  तैयार  रहना  चाहिये  ।  अमरीका  इतना
 महान  देश  है  कि  वहां  पर  जमीन  को  आइडल
 रखते  हैं  सिफ  इस  वास्ते  ताकि  वहां  पर  जो
 प्राइसिस  हैं  व ेफसल  ज्यादा  हो  जाने  से गिर  न
 जायें  ।  हमारे  देश  में  अस्सी  प्रतिशत  काश्तकार
 हैं  7  कंज्यूमर  और  प्रोड्यूसर  में  कोई  क्लेश
 नहीं  होना  चाहिये,  कोई  संघर्ष  नहीं  होना
 चाहिये  लेकिन  सब  से  मुख्य  बात  यह  है  कि
 काश्तकार  को  उसकी  उपज  की  कीमत  ठीक
 मिलनी  चाहिये  ।

 जहां  तक  पोस्ट  कार्ड  इत्यादि  का  सम्बन्ध  है,
 में  मानता  हूं  कि  दुनिया  में  जो  पोस्ट  की
 कीमत  है  उससे  हमारे  यहां  कम  है  ।  पोस्ट  कार्ड
 की  कीमत  दुनिया  में  भारत  में  सबसे
 कम  है।  पाकिस्तान  में  वह  ग्यारह  पैसे  का  है  t
 जापान  में  पंद्रह  पैसे  का,  आस्ट्रेलिया  में  42  पैसे
 का,  यू०  के०  में  23  का,  रशिया  में  23  का,
 अमरीका  में  तीस  का  और  भारत  में  छः  पैसे
 का  हूँ  ।  लेकिन  फिर  भी  मैं  समझता  हूं  कि
 गरीब  आदमी  इसका  उपयोग  करता  है  ।  इसकी
 कीमत  नहीं  बढ़नी  चाहिये  और  अगर  बढ़ानी
 ही  है  तो  इतनी  नहीं,  बहुत  कम  आपको  बढ़ानी
 चाहिये  ।

 देश  में  आज  देखने  में  आ  रहा  है  कि  भाषा
 के  सवाल  को  लेकर,  कम्युनल  सवालों  को  लेकर

 बहुत  फसाद  हो  जाते  हैं।  में  चाहता  हूं  कि  इन
 सवालों  की  जड़  में  जाकर  जो  इन  के  कारण  हैं
 उनको  दूर  करने  की  काशिश  आपको  करनी

 चाहिये  ।  भाषा  को  लेकर  फसाद  हुए  हैं  ।
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 बिलासपुर  में  अभी  कुछ  दिन  हुये  पांच  हरिजनों
 को,  सतनामियों  को  मार  डाला  गया  था  ।
 मेरठ  में  फसाद  हुये  हैं।  करीबगंज  में  हुए  हैं  i
 इस  तरह  से  कई  जगहों  पर  ये  हुये  हैं  ।  जितनी
 पोलिटिकल  पार्टीज  हैं  उनसे  मै  प्रार्थना  करता
 हैं  कि  वे  इस  पर  गम्भीरता  से  विचार  करें  इतने
 साल  हमें  स्वाधीन  हुए  हो  गये  हैं  7  गांधी  जी
 का  भी  खून  इस  बीच  हुआ  है  क्या  अब  भी
 ये  फसाद  खत्म  नहीं  होंगे  ।  क्या  सब  पार्टियों  के  ,
 लिए  इसके  बारे  में  सोच  विचार  करने  का  समय

 नहीं  आ  गया  है  ?  जातीय  या  लैंगुएज  के  झगड़े
 यहां  पालियामट  में  किये  जायें,  या  पब्लिक
 मीटिग्ज  में  किये  जायें,  रास्तों  में  किये  जायें
 और  हाथों  में  हथियार  ले  कर  इंसान  इंसान
 को  खत्म  करे,  वह  तो  डंमोक्रेसी  नहीं  है  ।  इस
 वास्ते  सभी  लोगों  को  मैं  रिक्वेस्ट  करूंगा  कि  वे
 इस  पर  विचार  करें  और  सरकार  से  भी  मैं

 कहूंगा  कि  वहू  इस  तरह  के  तत्वों  से  सख्ती  से
 पेश  आएं  ।

 अन्त  में  मैं  कहूंगा  कि  इकोनोमिक  प्रगति  की
 जो  स्पीड  है,  उस  की  जो  गति  है  उसको
 बढ़ाया  जाना  चाहिये  v  इस  देश  में  अन्न  की  बड़ी
 गरज  है,  दूसरी  चीजों  की  कमी  है।  बाहर  से
 इनको  मंगा  कर  हमारा  उद्धार  नहीं  हो  सकता
 है।  सिंगापुर  को  आप  देखें  ।  वहां  पर  कारें  तो
 काफी  हैं  लेकिन  वहां  पर  कार  पार्क  करने  के
 लिये  स्थान  नहीं  मिलता  है,  उसकी  अड़चन  है  1
 इस  वास्ते  सात  सात  और  आठ  आठ  मंजिली
 वहां  इमारतें  हैं  जहां  पाकिंग  होता  है।  इससे
 आपको  पता  घल  सकता  हैँ  कि  उस  देश
 ने  कितनी  आधिक  प्रगति  करली  है  यहां  पर
 तो  कार  मिलना  ही  मुश्किल  होता  है  1  इस
 वास्ते  मैं  कहूंगा  कि  ग्रामोद्योगों  को  तो  आप
 चलने  दीजिये  ।  लेकिन  इकोनोमिक  प्रगति  की
 स्पीड  को  आप  तेज  करें।  बिना  इसके  बढ़े
 दुनिया  के  आजार  में  हमारी  कीमत  नहीं  होगी।

 BL  6.  Gen.  Dis.

 SHRI  R.  Ss.  “ARUMUGAM  (Tenkasi)  :
 Sir,  I  welcome  the  budget  in  general.  To
 meet  the  gap  in  the  deficit  budget,  our
 hon.  Deputy  Prime  Minister  has  proposed
 certain  measures.  He  wants  to  raise  the
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 prices  of  postcards,  inland  letters,  covers
 and  telegram  rates.  Particularly  the  rise
 in  the  price  of  postcards  will  affect  the
 masses,

 T  request  the  hon.  Minister  to  re-consider
 the  proposal  to  increase  the  price  of  post-
 cards.  I  think  chocolates  and  tobacco  ere
 not  good  choices  for  the  purpose  of  levy
 of  excise  duties.

 I  congratulate  the  Central  Government
 for  having  allotted  more  money  for  the
 Tuticorin  Port  project.  But  the  Salem
 Steel  Plant  is  a  long  desire  of  the  people
 of  Tamilnad.  I  request  that  this  demand
 also  may  be  considered  in  the  Fourth  Plan
 period.

 Before  going  to  some  other  subjects  IT
 want  to  say  something  about  the  language
 policy.  To  fulfil  the  assurances  of  the
 late  Prime  Ministers  the  Official  Language
 (Amendment)  Bill  along  with  a  Resolution
 was  brought  in  the  last  session  of  this
 Parliament.  In  the  initial  stages  that  Bill
 and  the  Resolution  were  accepted  as  a
 compromise  between  the  non-Hindi-speak-
 ing  people  and  the  Hindi-speaking  people.
 Shri  Anbazhagan,  the  leader  of  the  DMK
 Party,  also  spoke  in  a  tone  which  indicated
 that  he  was  not  against  if  they  were  pas-
 sed  without  any  dilution.  I  also  thought
 the  same  way.  But  in  the  end  it  was
 diluted  which  has  created  a  sort  of  con-
 fusion  in  the  mind  of  the  South  Indian
 people,  particularly  the  people  in  the  non-
 Hindi-speaking  areas.  Some  of  the  leaders
 including  the  Home  Minister  felt  that
 there  is  an  unequal  burden  on  the  non-
 Hindi-speaking  people.  Until  that  burden
 is  removed,  I  request  the  hon.  Minister,
 I  request  the  Government  to  suspend  the
 implementation  of  the  Resolution.

 Some  more  funds  may  be  allotted  to
 agriculture  sector.  I  am  glad  to  note  that
 there  will  be  increase  in  agricultural  pro-
 duction.  Even  then  we  have  to  import
 foodgrains.  A  majority  of  the  population
 in  our  country  consists  of  agriculturists.  If
 they  get  more  incentives  I  am  sure  we  can
 get  more  agricultural  production  in  this
 country.

 The  hon.  Minister  also  agreed  that  agri-
 culturists  must  get  more  remunerative  pri-
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 ces  for  their  produce.  Even  now  there  is
 a  big  gap  between  the  market  price  and
 the  procurement  price  in  the  Madras  State.
 In  the  neighbouring  States  the  procurement
 prices  are  higher  than  what  is  given  in
 the  Madras  State.  There  is  a  levy  system
 for  procurement  in  Madras  State.  The
 authorities  are  coercive  in  their  procure-
 ment.  In  some  places  the  authorities  have
 sent  levy  notices  demanding  of  the  farmers
 more  paddy  than  what  they  expect  to  pro-
 doce  in  their  ficlds.  In  Tenkasi  and  San-
 karan  Koil  Talugs,  and  also  some  other
 areas  of  Tinneveli  District,  the  monsoon
 has  not  been  very  good  this  year.  With
 great  difficulty  paddy  is  produced.  Water
 is  drawn  from  wells  by  bulls,  in  some  pla-
 ces  by  pump  sets.  This  type  of  production
 through  irrigation  is  a  hard  one.  The  pro-
 curement  authorities  are  harassing  these
 agriculturists  also  for  procurement.  May  I
 know  from  the  hon.  Minister  whether  this
 sort  of  action  will  be  an  incentive  for  more
 production  ?  Regarding  the  distribution  of
 rice,  the  previous  Madras  regime  distribu-
 ted  rice  through  family  ration  cards  to  all
 villagers.  The  present  government  has  dis-
 continued  this  system.  Therefore,  the  peo-
 ple  who  are  living  in  the  rural  areas  have
 to  purchase  rice  by  giving  higher  price.
 Also,  the  present  government  have  failed
 to  give  three  Madras  measures  of  rice  for
 a  Tupee  according  to  their  promise.  They
 have  introduced  a  rupee  a  measure  scheme
 only  in  Madras  and  Coimbatore.  They
 assured  that  it  would  be  extended  through-
 out  the  State  on  ‘15-1-68,,  that  is,  the  Pon-
 gal  day  in  Tamilnad,  but  unfortunately  this
 scheme  became  a  stillborn  child.

 Coming  to  the  unemployment  problem,
 it  is  an  ever  increasing  problem.  Unem-
 ployment  even  among  the  educated  people
 is  increasing.  If  the  present  trend  is  al-
 lowed  to  continue,  it  will  lead  to  chaos
 in  the  country.  In  some  States  there  is
 no  growth  of  industries.  In  Madras  State.
 under  the  previous  regime  there  was  con-
 siderable  growth  of  industries  when  Shri
 R.  Venkatraman  was  the  Industries  Minis-
 ter,  resulting  in  more  employment  avenues.
 The  present  government  may  also  be  taken
 some  interest  in  setting  up  industries,

 At  this  stage  I  would  like  to  make  an
 appeal  to  both  the  State  and  Central  Gov-
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 ernments  not  to  retrench  any  of  the  exist-
 ing  employees.  In  my  district  of  Tirunel-
 veli  8  Deputy  Collectors  are  reverted  as
 thasildars  and  the  thasildars  as  deputy
 thasildars.  Throughout  the  State  thou-
 sands  of  clerks  have  been  retrenched.  In
 the  police  department  there  were  so  many
 reversions,  Hundreds  of  junior  engineers
 have  been  thrown  out  of  job  besides  re-
 versions.  I  want  to  know  whether  this
 action  of  the  State  Government  will  solve
 the  unemployment  problem  in  the  country.
 Hundreds  of  thousands  of  students  who
 are  now  studying  in  technical  and  other
 colleges,  hoping  that  they  will  get  employ-
 ment,  what  will  be  tbe  future  of  these
 young  people  ?

 Then,  |  am  sorry  to  state  that  the
 Madras  Government  have  asked  the  Cen-
 tral  Ministers,  including  the  Prime  Minis-
 ter  of  India,  not  to  visit  Madras  State  as
 they  were  no,  able  to  maintain  law  and
 order  there.  Recently,  Dr.  V.  K.  R.  V.
 Rao,  the  Central  Minister,  wanted  to  pay
 a  visit  to  Tuticorin.  Though  elaborate
 urrangements  have  been  made  by  the  citi-
 zens  of  Tuticorin  for  his  visit,  he  was
 asked  not  to  go  there.  He  was  prevented
 from  visiting  Tuticorin.  ]  am  sorry  to
 say  that  there  is  deterioration  in  the  ad-
 ministration  of  law  and  order  in  Madra:
 State.

 1  is  4  convention  all  over  the  world  that
 once  a  person  is  elected  as  Speaker  he
 will  be  ubove  all  party  affiliations.  This
 convention  is  a  very  healthy  one  for  the
 growth  of  democracy.  In  Madras  State,
 in  Sankarancoil  there  was  a  meeting  of
 the  DMK.  At  that  meeting  Congressmen
 were  warned  by  one  gentleman  that  they
 will  be  beaten  by  the  police  until  their
 bones  are  broken.  In  Tiruchendur  taluk
 the  same  gentleman  challenged  that  if  the
 DMK  Government  will  give  rice  under
 the  cheap  rice  scheme  before  ‘15-1-68  as
 per  assurance,  will  the  Congress  Party  be
 dissolved,  at  least  in  the  Tiruchendur
 taluka  area  or  he  would  be  prepared  to
 resign.  Demanding  this  assurance,  the
 people,  on  27-1-68,  gathered  and  they  were
 attacked  with  deadly  weapons.  I!  am
 referring  to  the  gentleman,  the  hon.  Spea-
 ker  of  the  Madras  Assembly.  I  want  to
 request  our  hon.  Speaker  to  convene  the
 Speakers’  Conference  to  take  steps  to  es-
 tablish  the  conventions.
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 Recently,  I  visited  Bombay.  Hundreds
 of  Tamil  people  met  me  and  they  were
 under  the  grips  of  fear  of  Shiv  Sena  900-
 ple.  I  was  very  sorry  for  that.  Shiv
 Sena  activities  are  seriously  condemnable.
 I  request  the  Government  to  give  full  pro-
 tection  to  those  people  who  are  in  fear
 of  Shiv  Sena.  Whoever  it  may  be,  this
 sort  of  activity  will  not  do  any  good  to  the
 country.  No  one  should  be  allowed  to  do
 anything  against  the  unity  of  the  country.
 Unless  we  are  united,  we  cannot  prosper.

 The  other  day,  one  D.M.K.  Member
 who  was  speaking  on  the  Railway  Budget,
 demanded  that  the  name  of  the  railway
 station  Dalmiapuram  should  be  changed.
 Before  making  his  suggestion,  I  wish.  he
 should  have  pondered  over  for  a  minute.
 It  is  a  known  fact  that  Mr.  Dalmia  is  a
 big  industrialist.  He  has  established  a
 cement  industry  near  Tiruchirapalli.  More
 than  4000  labourers  are  working  there.  He
 has  constructed  a  colony  for  his  employees
 known  as  Dalmiapuram  and  the  Dalmia-
 puram  railway  station  is  situated  in  that
 area  and  is  mainly  used  by  the  factory  and
 employees.  Because  Mr.  Dalmia  is  ४8
 north  Indian,  the  D.M.K.  friends  want  that
 the  name  of  that  railway  station  should  be
 changed.  It  is  not  a  happy  approach.  The
 D.M.K.  Party  professes  that  they  have
 dropped  the  idea  of  north-south  differences
 and  the  secessionist  tendencies  in  their  ap-
 proach.  Docs  this  attitude  of  the  D.M.K.
 Member  not  reveal  what  they  preach  is
 different  from  what  they  practise  ?

 Again,  in  Coimbatore,  about  5  tourist
 buses  came,  named  after  Indian  rivers,
 Ganga,  Yamuna,  Saraswati,  Narmada  and
 Cauvery,  and  all  the  names,  other  than
 Cauvery,  were  turned  to  pieces.  This  job
 was  done  by  the  Secretary  of  the  D.M.K.
 Party  of  that  area.  What  does  this  mean  ?
 Does  this  prove  that  they  have  dropped  the
 secessionist  policy  ?

 Finally,  Sir.  the  other  day,  the  hon.
 Chief  Minister  of  Madras,  Mr.  Annadurai,
 said  that  the  incidents  of.  burning  of  a
 National  Flag  and  the  copies  of  the  Con-
 stitution  was  not  sponsored  or  inspired  by
 the  D.M.K.  people.  I  request  the  D.M.K.
 people  to  keep  at  least  to  these  words  sin-
 cerely  in  future.

 With  these  I  conclude.
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 SHRI  TENNETI  VISWANATHAM
 (Visakhapatnam)  :  Mr.  Chairman,  revert-
 ing  to  the  subject  mentioned  by  the
 speaker  who  has  just  preceded  me,  I  must
 say  one  thing.  I  do  not  want  to  go  back
 to  all  the  controversies  on  the  language
 issue.  When  Mr.  Manoharan  was  speak-
 ing,  somebody  from  the  Congresi  Ben-
 ches  said,  “Do  not  arrogate  to  yourself  to
 speak  for  the  South”.  As  Members  of
 Parliament,  we  arrogate  to  ourselves  to
 speak  for  the  entire  country.  What  is  the
 harm  in  Mr.  Manoharan  speaking  for  the
 South  ?

 AN  HON.  MEMBER  :
 ing  for  all  the  four  States.

 He  was  speak-

 SHRI  TENNETI  VISWANATHAM  :  I
 would  request  the  hon.  Deputy  Prime
 Minister  to  understand  the  spirit  of  what
 he  was  speaking.  Today  it  is  true  that  the
 D.M.K.  is  more  vocal  than  the  others.
 But  if  the  situation  is  not  remediod—now
 there  is  time  enough  to  remedy—the  situa-
 tion  may  grow  worse.  As  an  instance,  I
 may  say  that  in  the  Andhra  Pradesh  Assem-

 ‘bly,  a  Resolution  was  passed  on  this  lam
 guage  question  and  they  suggested  certain
 alternative  to  the  Resolution  passed  by  the
 Parliament,  and  they  added  a  paragraph
 at  the  end,  a  rider,  that  “if  this  is  not
 done,  we  shall  have  to  think  of  another
 course’.  What  does  this  mean?  It  only
 means  this;  Even  the  people  of  Andhra
 Pradesh  are  thinking  almost  in  the  same
 terms  as  what  these  DMK  Party  are  think-
 ing.  Why  ?  I  will  tell  you  one  incident...
 (Interruptions).  One  may  repudiate  so
 many  things.  Only  recently,  there  was  6
 question  in  the  Andhra  Pradesh  Assembly
 as  to  the  number  of  days  for  which  the
 General  Discussion  on  the  Budget  should
 be  allowed.  Some  members  said  that  in
 other  States  five  to  six  days  are  allowed
 and  asked  why  should  they  also  not  have
 the  same  thing.  The  Secretary  of  the
 Andhra  Pradesh  Assembly  wrote  to  seve-
 ral  Legislature  Secretariats;  the  answer
 which  came  from  the  Bihar  Legislature  was
 not  accompanied  by  an  English  translation.
 but  was,  from  top  to  foot,  only  in  Hindi.
 This  incident,  speaking  here  in  the  seclud-
 ed  atmosphere  of  Parliament,  will  not  have
 much  significance,  but  in  the  atmosphere
 there,  you  can  realise,  as  men  of  this
 world,  what  kind  of  impression  it  creates.
 I  leave  this  subject  here,  as  the  Prime
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 Minister  has  said  sometime  ago  that  she
 will  convene  a  conference  of  all  those
 who  are  concerned  to  consider  and  do
 whatever  is  possible  to  remove  the  unequal
 burden  which  was  imposed  on  the  people
 coming  from  non-Hindi  States.

 Coming  to  the  budget,  I  would  like  to
 say  that  wherever  we  go,  apart  from  the
 budger  proposals,  several  people  put  their
 hands  on  the  shoulder  and  ask  us:  ‘“‘Where
 are  you  going?”  Another  man  says:
 what  is  happening  to  our  country;  some
 incident  is  reported  from  Parliament  or
 from  New  Delhi  or  from  Bengal  or  Pun-
 jab  or  Haryana  or  somewhere  in  Kerala
 or  Coimbatore.  They  ask:  ‘What  is  hap-
 pening  to  our  country?  This  question  is
 now  most  prominent  and  I  would  ask  the
 Deputy  Prime  Minister  to  consider  _  this:
 The  common  people  are  not  able  to  ap-
 proach  him,  but  the  thing  is,  everywhere
 the  people  who  are  asking  these  questions
 are  the  people  coming  from  high  quarters
 —professors  and  some  high  class  business-
 men  and  high  class  intellectuals.  Every-
 body  is  asking:  ‘What  is  happening  to
 this  country  ”  It  is  upto  this  Government,
 by  its  conduct  and  practice,  to  create  a
 better  impression  in  the  minds  of  our  own
 countrymen,  that  there  is  nothing  very
 much  wrong  and  that  we  are  quite  hope-
 ful.  The  answer  which  I  gave  was  not
 different  from  what  the  Deputy  Prime
 Minister  would  give.  The  answer  which
 I  gave  was:  ‘Do  not  be  pessimistic’.  It
 may  be  that  the  older  generation  has  failed.
 I  belong  to  the  older  generation.  It  may
 be  that  the  next  generation  are  trying  to
 compete  with  us.  But  I  am  sure  that  in
 the  coming  young  generation  there  is
 enough  talent  and  enough  patriotism  and
 enough  sense  of  values  that  someone  will
 come  up  who  will  certainly  save  the  coun-
 try.  All  that  we  have  to  do  now  is  to  fight
 for  the  integrity  and  unity  of  this  country
 and  nothing  more  than  that.

 But  whatever  steps  we  take  and  whatever
 we  believe  in  particularly  at  the  top  level
 should  always  be  directed  towards  this
 end.  It  is  true  that  here  we  always  say
 that  integrity  is  greater  than  everything
 else,  but  we  must  also  see  that  whatever
 we  do  also  goes  in  that  direction.

 Much  has  already  been  said  about  the
 fact  that  the  Deputy  Prime  Minister  had
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 made  a  promise  that  there  would  be  no
 deficit  budget  and  yet  he  has  presented
 one.  It  only  shows  that  he  is  very  resi-
 lient  and  I  do  not  think  people  need  point
 an  accusing  finger  at  him  saying  that  he  is
 rigid.  What  else  could  he  do  under  the
 circumstances  ?

 He  is  not  able  to  reduce  expenditure.  He
 is  not  able  to  see  where  the  expenditure
 could  be  cut  down.  That  stage  is  ovei.
 Expenditure  is  a  closed  book  to  the  Finance
 Minister.  I  think  the  Departments  say
 or  the  Finance  Ministry  says,  “This  is  the
 expenditure,  and  produce  the  money.”  Like
 a  docile  father  in  the  hands  of  some  trou-
 bulous  children,  the  Finance  Minister  tries
 to  produce  the  money;  he  is  not  able  to
 ask  the  children,  ‘My  dear  fellows  what
 have  you  done  with  this  money?  What
 are  you  going  to  do  with  this?  Where  did
 you  put  this  money  ?  Why  did  you  spend
 so  much  where  you  should  have  spent  only
 half  of  it?’  and  so  on.  He  is  not  able
 to  say  it.  That  is  the  reason  why  we  are
 now  in  this  great  mess.

 Several  persons,  those  who  are  engaged
 in  Government  contracts,  those  who  were
 in  charge  of  public  works,  irrigation  works
 and  electricity  works  have  often  told  me
 that  many  works  can  be  done  nearly  at
 60  per  cent  of  the  cost  which  Government
 are  obliged  to  pay.  I  can  give  a  number
 of  incidents.  But  I  shall  mention  just  one.
 It  is  an  old  incident,  but  it  will  still  give
 an  insight  into  what  is  happening.

 At  one  time,  I  happened  to  visit  the
 Engineering  College  at  Anantapur.  It
 required  funds  for  some  expansion  and  re-
 pairs.  The  principal  who  is  himself  an
 engineer  said  ‘There  is  a  big  scheme  for
 Rs,  20  lakhs,  but  do  sanction  Rs,  3  lakhs’.
 I  asked  him  ‘Why  only  Rs.  3  lakhs?’,  He
 said  ‘]  shall  get  immediate  repairs  done’.
 Then,  the  sum  of  Rs.  3  lakhs  was  sanction-
 ed.  But  then  he  said  in  my  ear  ‘Do  not
 entrust  it  to  the  PWD.  Give  it  to  me.  I
 shall  get  it  done  for  Rs.  3  lakhs;  I  shall  get
 work  done  for  3  lakhs,  for  which  the
 PWD  would  charge  Rs.  6  lakhs,  That  was
 what  the  principal  of  an  enginereing  col-
 lege  had  told  me.  That  was  the  opinion
 of  an  engineer  about  engineers  who  are
 engaged  in  our  public  works.

 If  a  special  committee  were  appointed  by
 the  Deputy  Prime  Minister  to  go  into  the
 working  of  civi]  construction  and  the  costs
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 that  are  being  incurred  in  our  construction
 Programmes  and  there  is  no  development
 work  which  has  no  civil  construction  about
 it—he  will  find  that  actually  we  need  not
 have  gone  into  this  huge  public  debt  or
 huge  deficit  budget.

 Generally,  the  officers  who  are  in  charge
 of  these  things  are  big  people.  They  come
 at  the  last  moment  to  the  Prime  Minister
 or  the  Deputy  Prime  Minister  in  a  very
 courteous  and  docile  mood;  they  do  not
 even  sit  fully  in  the  chair,  but  they  sit  on
 the  edge  of  the  chair  and  at  the  last
 moment  say  ‘This  amount  must  be  sanc-
 tioned;  otherwise,  the  sum  of  Rs.  7  crores
 Or  whatever  it  is,  which  has  already  been
 spent  will  become  a  waste.’  Then,  thc
 Deputy  Prime  Minister  would  have  to  say
 in  a  hurry,  ‘Oh,  is  that  so?”  and  then
 the  amount  gets  sanctioned.  Generally,  this
 is  the  fate  of  Finance  Ministers  in  India.
 They  have  been  put  into  a  framework,  a
 framework  of  administration  which  had
 been  built  up  by  the  British  Government  in
 the  hope  that  they  would  endure  for  ever.

 But,  now,  my  appeal  to  the  Deputy
 Prime  Minister  is  that  in  the  interests  of
 this  country,  let  him  look  into  this  matter;
 he  will  have  a  good  name  if  he  should
 appoint  a  special  committee  to  go  into  the
 cost  structure  of  the  works  that  are  beinz
 undertaken  and  to  find  out  whether  the
 money  that  is  debited  is  actually  goine  to
 the  work,  and  if  not,  how  much  of  it  ac-
 tually  goes  to  the  work.  Everybody  would
 say  that  not  much  of  it  goes  to  the  work
 actually.  But  as  the  Deputy  Prime  Minis-
 ter  and  Finance  Minister,  he  must  have
 more  actual  facts.  Therefore  it  is  that  I
 have  made  this  suggestion.  I  have  abso-
 lutely  no  doubt  that  if  he  inquires  he  will
 find  that  what  I  say  will  be  true,  if  not
 cent  per  cent,  at  least  99  per  cent.  When
 the  Institute  of  Public  Administration  was
 being  inaugurated,  I  think  the  then  Prime
 Minister  of  India  made  a  statement  that
 he  learnt  that  nearly  Rs.  500  crores  which
 were  supposed  to  have  been  spent  on  pub-
 lic  works  were  a  sheer  waste.  Look  at
 Rs,  500  crores.  This  was  ten  or  twelve
 years  ago.

 There  are  several  people  who  will  al-
 ways  say  that  P.W.D.  means  Public  Waste
 Department.  Without  hurting  the  feelings

 PHALGUNA  22,  889  (SAKA)  B.G.  Gen,  Dis,  34

 of  the  engineers  concerned  or  of  those  who
 are  in  charge  of  their  supervision,  it  is
 still  necessary  in  the  interest  of  the  eco-
 nomy  of  our  country  that  we  should  go
 into  this  matter  rather  than  simply  satisfy
 those  officers  by  producing  the  money.  If
 we  cannot  produce  it,  we  cannot  borrow
 or  steel,  but  we  create  money  by  printing
 more  notes.  We  cannot  proceed  like  this.
 It  is  because  we  had  proceeded  like  this
 so  far,  we  are  in  this  sad  state.

 Here  it  is  all  right  to  talk  in  air-con-
 ditioned  comfort.  But  go  into  the  towns.
 The  entire  budget  is  a  dialogue  between
 the  Finance  Minister  and  some  members
 representing  industry,  Is  the  budget  inten- ded  for  them  only?  There  is  absolutely
 nothing  for  the  others.  Go  into  the  coun-
 tryside.  See  the  sunken  cheeks  and  the
 still  more  sunken  eyes  of  people.  Send
 your  doctors  and  look  into  the  conditiors
 of  nutrition  of  people.  Ask  them  whether
 the  boys  in  schools,  colleges  and  universities
 are  getting  proper  nutrition.  You  will  find
 that  in  the  elementary  schools,  nearly  70
 per  cent  are  ill-fed,  in  the  secondary
 schools  60  per  cent  and  in  the  universities
 about  40-50  per  cent  are  under-fed.  How
 can  we  expect  an  under-fed  nalion  being
 balanced  in  thinking?  Since  the  out-
 break  of  the  last  world  war,  this  nation  has
 been  under-fed.  The  unrest  of  today  is
 the  direct  result  of  the  continuous  under-
 feeding  of  our  young  men  for  the  last  20
 years.

 As  I  said  once,  a  hungry  man  is  al-
 ways  ap  angry  man.  It  is  not  always  easy
 for  people  to  be  balanced  when  there  no
 food  and  when  the  next  meal  is  in  doubt.
 Take,  for  example,  a  number  of  govern-
 ment  servants.  Some  of  them  have  got,
 of  course,  8  bush-coat  and  a  pant  and  a
 cropped  head.  They  look  as  being  well
 off.  But  in  nearly  half  the  houses,  you
 will  find  that  the  food  which  is  taken  in
 the  night  meal  is  not  even  one-fourth  of
 what  they  take  in  day  time,  because  they
 cannot  afford  it.  That  is  the  whole  posi-
 tion.  Hundreds  of  thousands  of  people  are
 in  this  condition,

 Go  to  the  villages.  In  our  coastal  dis-
 tricts,  they  thatched  houses  which  had
 been  there  for  hundreds  of  years  are  still
 thatched  sheds.  We  talk  of  growth  of
 economy,  foreign  assistance,  Rs.  6,000



 35  B.G.  Gen.  Dis.

 {Shri  Tenneti  Viswanatham]
 crores  of  assistance  and  all  that.  But  the
 dirty  hovels  which  were  there  to  house
 these  poor  people  re  still  there  in  the
 same  condition,  subject  to  the  hazard  of
 fire  once  or  twice  every  year.  We  are
 unable  to  get  them  any  fire-proof  material.

 Go  into  cities  and  small  towns  full  of
 slums,

 MR.  CHAIRMAN  :  The  time  allotted
 to  Unattached  Members  is  l  hour  and  5
 minutes.  There  are  8  names...

 SHRI  TENNETI  VISWANATHAM  te  I
 am  only  pouring  out  my  anguish  at  con-
 ditions  in  the  country.  I  will  stop  the
 moment  you  desire.

 MR.  CHAIRMAN:  It  is  a  very  intc-
 resting  story  he  is  relating.  But  apainst
 the  eight  members,  there  is  a  smal!  note
 sayipg  that  not  more  than  42  minutes  to
 each  Member  may  be  allowed.  He  has
 already  taken  5  minutes.  Let  iim  con-
 clude  in  another  5  minutes.  |  am  very
 sorry.

 SHRI  TENNETI  VISWANATHAM  :  I
 um  also  equally  sorry.

 This  is  what  is  happening  in  our  coun-
 ‘try.  What  is  the  use  of  this  Budgct  for
 80  per  cent  of  the  people  living  in  our
 country?  Is  the  entire  budget  intended
 only  for  the  rest  20  per  cent?  I  would
 ask  the  Finance  Minister  to  direct  his  at-
 tention  to  them.  The  office  can  take  care
 of  the  industrialists,

 We  have  excise  duties.  What  are  they  ?
 They  are  duties  to  take  away  thc  money
 of  the  poor  man.  There  ig  no  relief  to
 him.  What  is  the  policy  behind  excise
 duties  ?  What  is  the  policy  behind  taxa-
 tion?  I  would  like  the  hon.  Deputy  Minis-
 ter  to  consider  this  aspect.  Why  should
 they  impose  excise  duties  on  commodities
 produced  by  Government  organisation,
 where  the  production  is  utilised  by  the
 Government  itself?  There  is  the  Security
 Press.  It  produces  paper.  Why  should
 there  be  excise  duty  on  that,  I  really  cannot
 understand.  It  is  the  legacy  of  a  thought
 given  by  the  old  capitalist  businessmen.
 They  say  on  business  principles  you  must
 do  all’  this,  It  is  wrong.  The  Government
 must  have  the  advantage  of  its  own  proper-
 ties,  Jt  cannot  go  on  taxing  itself  and
 finally  increasing  the  cost.
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 Similarly,  take  the  Food  Corporation  of
 India.  If  you  set  apart  say  Rs,  20  crores
 to  the  Civil  Supplies  Department,  there  is
 no  interest  charged  upon  it,  but  if  you
 transfer  it  to  the  Food  Corporation,  which
 is  entirely  a  Government  organisation  do-
 ing  Government  work,  the  Corporation  has
 to  pay  74%  interest.  That  adds  to  the
 cost  of  the  consumer.  So,  my  submission
 is  that  the  left  hand  should  not  tax  the
 right  hand  and  vice  verse.  This  must  stop
 if  we  want  to  reduce  the  cost  to  the  con-
 sumer.

 People  ask:  what  is  going  to  happen  ?
 Nothing  will  happen.  You  give  me  20
 honest  Ministers  at  the  top  and  in  six  months
 everything  will  be  quite  all  right.  That  is
 my  remedy,  because  everything  else  will
 adjust,  itself  if  there  are  20  honest  Minis-
 ters  at  the  top  who  are  above  board,  against
 whom  there  is  no  black  record,  then  the
 others  who  are  not  honest  will  simply
 shrink  like  darkness  before  rising  dawn.
 Therefore.  the  most  important  thing  is  that,
 whatever  budget  you  make,  whatever
 ideology  you  may  have,  whatever  proposals
 you  may  make,  they  all  depends  upon  the
 honesty  of  those  at  the  top,  and  then  honesty
 will  trickle  down.  Therefore,  I  plead  for
 an  honest  Government  as  the  best  remedy
 for  all  these  things.  If  there  is  no  honesty,
 there  will  be  no  courage  also.

 Dr,  V.  K.  R.  V.  Rao,  who  was  associated
 with  the  Second  and  Third  Plans,  today
 made  a  very  great  speech,  and_  ho  said
 everything,  but  is  not  the  present  condition
 the  result  of  all  his  plans  ?  And  today,  still
 he  repeats  exactly  what  the  Planning  Com-
 mission  has  been  saying  all  these  years,
 what  the  Government  of  India  have  been
 doing  all  these  years.  The  fact  is  this  will
 not  do.  There  must  be  a  totally  new  ap-
 proach,  Please  think  about  80  per  cent  of
 the  people  of  India,  and  not  about  0  or
 20  per  cent  to  whom  the  budget  and  the
 Minister’s  speeches  are  gll  directed.  All  this
 discussion  is  about  concessions  to  the  indus-
 trialist,  to  this  man  and  that  man.  What
 about  the  80  per  cent  of  the  people  whose
 life  is  the  same  as  it  was  for  the  last
 twenty  years  ?  Let  the  Government  think  of
 them  honestly.

 SHRI  M.  B.  RANA  (Broach)  :  I  rise  to
 support  the  Budget.
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 There  are  two  forms  of  taxation  in  some
 af  the  countries.  One  is  the  taxation  on
 utility  goods,  and  the  other  is  on  luxury
 goods.  In  England,  for  example,  taxation
 ts  on  luxury  goods  and  a  proper  subsidy  on
 utility  goods.  If  that  is  done,  I  am  surc
 there  will  be  no  hue  and  cry  about  taxation
 by  this  budget.

 A  suit  for  example  in  London  one  can
 get  for  about  £5.  It  is  an  item  of  utility
 goods.  You  can  get  a  pair  of  shoes  for
 about  £  or  one  guinea,  it  is  utility,  no
 taxation  on  that.  But  if  you  go  in  for  an
 expensive  suit  costing  about  ॥7  or  8
 guineas,  you  have  to  pay  very  heavy  taxa-
 tion  on  that.  So  if  we  balance  our  budget
 that  way  by  taxing  luxury  goods  and  givin:
 wbsidy  to  utility  goods,  I  am  sure  we  shall
 be  able  to  do  better.  Utility  means  things
 which  are  necessary  for  every-day  life.  Food,
 clothing  and  shelter  are  to  be  provided  by
 the  Government  or  at  least  subsidy  should
 be  given,  and  if  it  is  done  I  am  sure  we
 thall  be  able  to  do  very  well  by  taxing
 {uxury  goods.  Another  way  is  to  reduce
 the  expenditure  on  administration.  I  have
 always  Said  that  the  expenditure  on  adminis-
 tration  is  always  getting  top  heavy  and  in
 most  cases  we  can  do  with  a  liltle  less  ex-
 penditure  on  administration  and  spend  more
 on  things  like  agriculture  and  irrigation.
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 small  kutcha  building  and  gradually  six
 buildings  have  come  in  front  of  it,  each
 costing  about  Rs.  30,000.  These  are  things
 which  we  can  do  without,  especially  at  a
 time  when  we  have  not  got  a  surplus
 budget.  We  cannot  afford  such  luxurious
 buildings.  People  who  do  research  in  the
 seed  farms  can  very  well  do  that  in  small
 hutments.

 One  of  the  hon.  Members  from  Madhya
 Pradesh  spoke  as  Narmada  belonged  to
 Madhya  Pradesh  and  said  that  they  did
 not  want  to  let  its  water  go  to  Gujarat.
 It  is  a  very  bad  way  of  looking  at  things.
 After  all,  the  rivers  of  India  belong  to  the
 people  of  India  and  we  should  get  the  best
 out  of  the  rivers.  This  is  a  river  which
 runs  for  700  miles  and  I  am  sure  that
 there  is  sufficient  water  in  Narmada  to
 provide  full  irrigation  facilities  to  Madhya
 Pradesh,  Maharashtra,  Gujarat  and  pos-
 sibly  to  Kutch  and  Rajasthan.  This  is  an
 all-India  project  which  should  be  taken  in
 hand  by  the  Government  of  India.

 MR.  CHAIRMAN:  He  may  continue
 his  speech  tomorrow,
 9  Hrs.

 The  Lok  Sabha  then  adjourned  sill
 Eleven  of  the  Clock  on  Wednesday,

 We  have  also  a  craze  for  buildings,  For  March  13,  968/Phalguna  23,  889
 example,  a  small  seed  farm  started  in  a  (Saka).

 ———
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